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3048094    04/03/2015
[International Registration No. : 1247954]
FINGERSOFT OY

Eeronpolku 2 FI-90440 KEMPELE Finland

Address for service in India/Agents address:
SELVAM & SELVAM

9/1-VALLIAMMAL STREET, KILPAUK, CHENNAI 600 010

Proposed to be Used
IR DIVISION
Cl.9;Computer game software; interactive multimedia computer game program; computer programs [downloadable 
software]; games software for use with computers; games software for use with electronic mobile devices, namely mobile 
phones and tablets; downloadable ring tones for mobile phones; downloadable graphics for mobile phones; 
downloadable video game programs; audio speakers for automobiles; audio speakers; phone covers [specifically 
adapted]; cases for telephones; cases adapted for computers; cases for mobile phones; mobile phone straps; 
mousepads; mouse [computer peripheral]; decorative magnets; leather cases for mobile phones; devices for hands-free 
use of mobile phones; holders adapted for mobile phones; sunglasses; cases for sunglasses; headphones; headsets for 
use with computers; stereo headphones; motorcycle helmets; bicycle helmets; sports helmets; protective helmets for 
sports; computer joysticks; animated cartoons; downloadable electronic publications; electronic publications recorded 
on computer media.

Cl.16;Books; novels; planners [printed matter]; albums; photo albums; sticker albums; almanacs; bookmarkers; comic 
books; covers [stationery]; drawing materials; drawing pads; drawing pens; drawing rulers; drawing sets; folders 
[stationery]; paper folders [stationery]; money clips; activity books; sticker activity books; children"s activity books; 
writing paper; writing paper pads; envelopes [stationery]; writing stationery; loose-leaf binders; memo pads; address 
books; journals; trading cards; posters; postcards; book covers; wall calendars; desk calendars; printed calendars; 
greeting cards; coloring books; stickers; bumper stickers; booklets relating to games; strategy guidebooks for video 
games; pens; pencils; pencil erasers; pencil boxes; pencil sets; pencil sharpeners; pencil holders; school supplies 
[stationery]; paper table napkins; paper table linen; paper tablecloths; desk top organizers; personal organizers; writing 
sets; writing pads; writing tablets; writing materials.

Cl.18;Trunks and travelling bags; umbrellas and parasols; schoolchildren"s backpacks; backpacks; school bags; 
weekend bags; duffel bags; camping bags; beach bags; leather wallets; wallets, pocket wallets; key wallets; credit card 
cases [wallets]; briefcases, bags.

Cl.25;Clothing; footwear; headgear; beach clothing; swimwear; sportswear; gloves; belts [clothing]; pajamas; sports 
caps and hats; baseball caps and hats; caps [headwear]; socks and stockings; shoes; slippers; shoes for casual wear; 
bandanas [neckerchiefs]; boots; coats; jackets [clothing]; jerseys [clothing]; headbands [clothing]; overcoats; pants; 
parkas; pullovers; sandals; scarves; shirts; underwear; trousers; sports jerseys; jeans; tops [clothing]; sneakers 
[footwear]; shorts [clothing]; sweatshirts; hooded sweatshirts; short-sleeved or long-sleeved T-shirts.

Cl.28;Collectable trading cards (card games); playing cards and card games; skill and action games; playsets for action 
figures; toy action figures; board games; electronic board games; game boards for trading card games; children"s 
multiple activity toy; balloons; hand held units for playing video games; toy scooters; kickboard flotation devices for 
recreational use; sit-in toy vehicles; ride-on toy vehicles; radio-controlled toy vehicles; toy trucks; plush toys; party 
games; novelties for parties, dances [party favors, favours]; jigsaw puzzles; mechanical action toys; manipulative games; 
musical toys; target games; toy pedal cars; model cars [toys or playthings]; toy cars; toy buckets and spades; 
skateboards; fishing tackle; beach balls; playground balls; toy balls; rubber balls; playing balls; inflatable balls for sports; 
kites; arcade games; electronic arcade games [coin or counter operated apparatus].

Cl.41;Entertainment services in the nature of development and production of films, animation and animated films; 
providing entertainment information on a web site; providing of computer games and games via an internet website 
portal; electronic game services; providing of social games via interactive virtual environments; publishing of computer 
game software, electronic games and video game software; video game entertainment services; electronic game services 
provided by means of the internet; electronic games services, including provision of computer games on-line or by means
of a global computer network; services for the organisation of games and game events; computer and video game 
amusement services; providing interactive multi-player computer games via the internet and electronic communication 
networks; organisation of sporting competitions and sports events; organisation of events for cultural, entertainment and 
sporting purposes; providing electronic games for download to mobile phones and tablets; providing electronic 
publications [not downloadable]; electronic online publication of periodicals and books; publication of electronic books 
and journals on-line; on-line publication of electronic books and journals (non-downloadable).
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3230500    23/09/2015
[International Registration No. : 1269915]
NELSON SEED DEVELOPMENT AB

Lokgatan 11 SE-362 31 Tingsryd Sweden

Address for service in India/Attorney address:
SUBRAMANIAM & ASSOCIATES

7th Floor, M3M Cosmopolitan Sector 66, Golf Course Extension Road Gurugram – 122001 National Capital Region India 

Proposed to be Used
IR DIVISION
Cl.31;Seeds.

Cl.40;Treatment of seeds.
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Priority claimed from 30/07/2015; Application No. : UK00003120222 ;United Kingdom 

3672308    07/06/2017
[International Registration No. : 1293373]
FIRST GRADE INTERNATIONAL LIMITED

Coconut House, Tay Court, Isidore Road, Bromsgrove Enterprise Park Bromsgrove, Worcestershire B60 3FQ GB

Address for service in India/Agents address:
S. MAJUMDAR & CO.

5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, INDIA.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.29;Dairy product substitutes and foods made therefrom; dessert products; non-dairy cream and preparations for 
making creams; non-dairy yoghurts; non-dairy milk.

Cl.30;Dessert products.
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Priority claimed from 19/01/2017; Application No. : 201700827 ;Norway 

3705758    03/07/2017
[International Registration No. : 1378745]
DNV GL AS

Veritasveien 1 N-1363 Høvik Norway

Address for service in India/Attorney address:
SUBRAMANIAM & ASSOCIATES

7th Floor, M3M Cosmopolitan Sector 66, Golf Course Extension Road Gurugram – 122001 National Capital Region India 

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE.

Cl.9;Software programs for data collection, monitoring and processing; data collection, monitoring and processing 
apparatus; computer software platforms for use in data management; software for the management and distribution of 
results and analysis of big data on an upgradeable shared grid; data management software for accessing defined 
infrastructure consolidated application software; data management applications for integrating, analyzing and protecting 
defined infrastructure consolidated application software; computer software and hardware for management of information
related to an intelligent life-cycle; software and hardware for strategy-based intelligent planning functions for use and 
performance of infrastructures, applications, infrastructure systems and instruction manuals in electronic form, sold as a 
unit; computer hardware and software for data storage, data visualization; computer software and hardware for data 
management; computer hardware, namely storage devices.

Cl.35;Benchmarking services for business management purposes; data collection; data processing and aggregation; 
automated data collection, processing and aggregation; electronic data processing; data processing services, provided 
online; data processing services on the Internet; advisory services relating to data collection, processing and 
aggregation; business consultancy, namely consultancy services relating to data collection, processing and aggregation; 
compilation and analysis of data and information relating to business management; business consultancy; consultancy 
services, namely expert evaluations related to business efficiency; business management and consultancy services; 
consultancy services in the field of business management and data verification; business management consultancy 
services provided via the Internet; business management; business strategy development; business support services; 
business intelligence services; business consultancy services relating to quality management; business consultancy 
services relating to business management for compliance with public and private standards and/or other regulations 
[compliance services]; business administration services and business management for compliance with standards and 
regulations; collating services, namely collating of data in computer databases; verification of data in computer 
databases; compilation of business statistics and commercial information; business information services; negotiation 
and conclusion of commercial transactions for third parties; online retail services featuring downloadable business 
intelligence data; business platform management for companies; providing an online commercial market place for data 
trading and exchange on the Internet; providing business information and data, via a global computer network; provision 
of an online marketplace for buyers and sellers of business information products, applications, data and services; 
provision of marketing, price comparison and business analysis reports and visualization reports irrespective of medium 
or format; updating and maintenance of data in computer databases or data sets; data processing services, namely 
validating and assessing the relevance, quality and accuracy of data to be used as basis for decisions; data processing 
services, namely services within the field of data quality evaluation; systemization of data and information; systemization 
of data and information in relation to the creation, development and design of computer software and applications for 
collecting, processing and analysis of data in real-time, for the purpose of obtaining basis for decisions for ad-hoc and/or 
strategic decision processes, for analysis and direct data processing applications, in particular on a real-time basis, for 
readouts on a real-time basis, and for the rapid evaluation of transaction data (including big data and data relating to the 
internet of things), cloud-based data storage, analysis and software solutions; project management in the field of 
electronic data processing.

Cl.38;Digital data transfer; digital data transfer services; transmission of digital files; communication on the Internet or 
via analog and digital computer terminals; transfer services over the Internet and digital transfer services for audio, video 
or graphical data; providing access to platforms for the purpose of exchanging digital business intelligence data; 
providing access to platforms.

Cl.42;Digitization of documents [scanning]; digital compression of data; electronic storage of digital images; hosting 
digital content on the Internet; conversion of texts to digital format; cross-platform conversion of digital content into other
forms of digital content; design and development of software and hardware for digital signal processing; hosting a 
website for the electronic storage of digital photographs and videos and other digital resources; providing computer 
facilities for the electronic storage of digital data; design and development of software and hardware for producing, 
recording and processing digital and analog signals; product benchmarking services; creating programs for data 
processing; creation of data processing programs; development of data processing programs; programming of data 
processing programs; maintenance of data processing software and applications; computer programming for data 
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processing and communication systems; maintenance of computer software for data processing; research in the field of 
data processing technology; software engineering services for data processing programs; design, development, 
maintenance and updating of computer software for word processing, data processing and process control; hosting 
platforms on the Internet; programming of software for marketing platforms; hosting computer application software in the 
field of knowledge management for creating searchable databases of information and data; design and development of 
software for importing and managing data; updating of web sites; updating of internet pages; updating and maintenance 
of computer software; testing services for the certification of quality or standards; research in the field of data processing 
technology; research in the field of computer technology conducted using databases and the internet; consulting and 
advice in the field of data storage systems and software- defined infrastructure; consulting and advice relating to the 
design, selection, implementation and use of computer hardware and software systems for data storage systems and 
software-defined infrastructure for others; technical support services, namely repair of data storage systems, computer 
software for data storage systems and problems relating to software-defined infrastructure; design services for data 
storage systems and software-defined infrastructure for others; installation, updating and maintenance of data storage 
systems and software for software-defined infrastructure; consulting services in the field of software as a service (SaaS) 
for providing the storage of electronic data and software-defined infrastructure; electronic data storage and software for 
the storage and recovery of data as a service (SaaS); software-defined infrastructure software as a service; design of data 
storage system as software, data storage system for programming services or maintenance of data storage system 
software; rental of data storage systems; provision of data storage systems and computer programs for software-defined 
infrastructure; provision of data as a service; provide a platform as a service.
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Priority claimed from 26/12/2016; Application No. : 2016-144521 ;Japan 

3707902    27/04/2017
[International Registration No. : 1379209]
MITSUBISHI HITACHI TOOL ENGINEERING, LTD.

4-31-11, Ryogoku, Sumida-ku Tokyo 130-0026 Japan

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.7;Metalworking machines and tools; metalworking machine tools; cutting tools for machinery; cutting machines for 
metalworking; drill bits, being parts of metalworking machines; drilling tools for use with metalworking machines; cutting 
tools for machinery, namely, end mills; cutting inserts and cutting tips for use with cutting tools; cemented carbide 
cutting tools; cemented carbide tips for use with machine tools; diamond-pointed metal-cutting tools; sintered diamond 
cutting tools; sintered cBN (cubic boron nitride) cutting tools; gear cutters, being machine tools; drilling machines for 
metalworking; milling machines for metalworking; chucks, being parts of metalworking machines and tools; holders for 
cutting tools, being parts of machines; holding devices for metalworking machines and tools; taps, being metalworking 
machine tools; threading machines; machine tools for ceramic processing.

Cl.40;Metal treating; surface coating and surface finishing of machines and tools; shaping, polishing, grinding, cutting 
and surface coating of cutting tools made of metallic materials, ceramics and materials consisting of these materials; 
millworking; application of coating to ceramic surfaces and surfaces of machines and tools using physical or chemical 
vapor deposition techniques; coating of metal surfaces using physical vapor deposition or chemical vapor deposition 
processes; ceramic processing; recycling of used cutting inserts and cutting tips for use with cutting tools; surface 
finishing of metal articles; application of protective surface coatings to metal.

Cl.42;Engineering services relating to metalworking machines and tools; technical advice relating to operation of metal 
working machines and tools; technological advisory service relating to metal working machines and tools; technological 
consultancy relating to metal working machines and tools.
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Priority claimed from 19/04/2017; Application No. : 4355729 ;France 

3708031    11/09/2017
[International Registration No. : 1380599]
COMPAGNIE DE SAINT-GOBAIN

Les Miroirs, 18 Avenue d'Alsace F-92400 COURBEVOIE France

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.17;Materials used for caulking, stopping, insulating and waterproofing; insulation materials; insulating materials for 
building, including those made with mineral wool, glass wool, rock wool, wood, wood fibers, polystyrene or mineral fibers 
intended for thermal and acoustic insulation; insulating materials for fire protection; plastic films and tapes for 
waterproofing and protection against humidity; waterproofing membranes made of synthetic or asphalt materials; 
underlay screens of asphalt or plastic; insulating materials whether or not surfaced; adhesive tapes and strips for 
building purposes and/or insulation; insulating gaskets; insulating paints, varnishes and coatings; non-metallic 
structures for noise absorption (soundproofing); fiberglass insulation materials; reflective plastic films for windows 
(insulation); polyurethane film for use as building insulation; Plastics and resins in extruded form for use in manufacture; 
flexible plastic films other than for packaging; non-metallic hoses and pipes.

Cl.19;Non-metallic building materials; non-metallic building materials with insulating properties; non-metallic sections 
for construction; frameworks not of metal for building; panels, plates, rollers, surfaced or not, for thermal and acoustic 
insulation and for protection against humidity and fire used in the construction of walls, partitions, ceilings, false ceilings, 
floors, roofing, roof underlays, cladding; non-metallic roof coverings and roofs; roofing membranes; materials for 

7837



building and structure sealing; waterproof insulating modular units; mortar, concrete, cement, coatings (building 
materials); asphalt, pitch and bitumen, bituminous products for building; bituminous preparation for building; floors not 
of metal; plastic films for building; building materials of glass; insulated glass for building purposes; laminated glass; 
stained-glass windows; window glass other than glass for vehicle windows; windows not of metal; non-metallic wall 
coverings incorporating photovoltaic cells; building lumber; pipes, rigid tubes, non-metallic water pipes for construction.

Cl.35;Demonstration and presentation of goods on all communication media with a view to the sale of same, where 
these services may be provided online; distribution of advertising matter; dissemination (distribution) of samples; 
business information and inquiries concerning building materials and the implementation thereof, such services may be 
provided online; information via websites; consumer information and advice; organization of exhibitions for commercial 
or advertising purposes; market studies.

Cl.37;Information, advice and consultancy services in the field of housing, construction and building, particularly for 
laying, assembling and installing building materials; construction services, insulation services (construction), installation 
services, renovation services, repair services, maintenance and layout design services for buildings, where these 
services may be provided online; work supervision and prescription services in the field of housing, construction and 
building; maintenance of public or private works.

Cl.41;Training relating to construction and relating to maintenance, cleaning, renovation and repair of structures and 
buildings; practical training related to the implementation of building materials and their applications; organization of quiz 
events and lottery games, such services may be provided online; organization and conducting of colloquiums, 
conferences, seminars or congresses.

Cl.42;Advice and technical surveying (engineering work) in the field of housing, construction and building; research, 
analysis and development of new goods and services (for others) in the field of housing, construction and building, 
particularly for thermal and acoustic insulation; building inspection (surveying); technical project studies; energy 
diagnostic services (surveying); energy and acoustic performance tests for buildings (surveying); performance tests for 
indoor air quality and visual comfort (surveying); compliance testing for buildings in terms of health and safety 
(expertise); advice and consultancy for interior design in the field of housing, construction and building (architectural 
services); scientific measurements and analyses of energy consumption in buildings, indoor air quality, visual comfort 
and sound level; certification (quality control) services for confirming compliance with commitments made to customers 
or users; design of programs for assessing the life cycle of products in the field of housing, construction and building; 
test services with a view to issuing certificates of compliance with specified requirements (standards, norms); 
assessment (auditing) and self-assessment (auditing) services for compliance with specified quality requirements 
(standards, norms, benchmarks) in the field of housing, construction and building; design (development) of computer 
programs and data banks regarding compliance assessment; information in the field of quality control and assessment of 
compliance in the field of the housing, construction and building.
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3708448    19/09/2017
[International Registration No. : 1379335]
Meenaxi Enterprise, Inc.

2500B Hamilton Boulevard South Plainfield, NJ 07080 United States of America

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP

A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.29;Sesame oil, vegetable cooking oil, banana chips; cut vegetables; dried fruits; dried lentils; frozen pre-packaged 
entrees consisting primarily of seafood; frozen vegetables; fruit-based snack food; nut-based snack foods; pickles; 
potato-based snack foods; pre-packaged dinners consisting of meat, poultry, seafood or vegetables; soy-based snack 
foods; vegetable chips; vegetable-based snack foods; frozen pre-packaged entrees consisting primarily of meat, fish, 
poultry or vegetables; frozen pre-packaged vegetable-based entrees.

Cl.30;Bread mixes; cereal based snack food; crepes; flour; frozen flour-free foods, namely, waffles, pancakes, crepes, 
sandwich wraps, muffins and griddle cake sandwiches which are protein-enriched; grain-based chips; mixes for making 
baking batters; mixes for making batters for fried foods; packaged meal mixes consisting primarily of pasta or rice; 
pancake mixes; pasta; pre-mixed pancake batter; processed cereal-based food to be used as a breakfast food, snack food 
or ingredient for making other foods; relish; rice; rice-based snack foods; roasted maize; tapioca; wafers; wheat-based 
snack foods; frozen pre-packaged entrees consisting primarily of pasta or rice; pre-packaged meals consisting primarily 
of pasta or rice.
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Priority claimed from 03/03/2017; Application No. : 201702653 ;Norway 

3708474    08/06/2017
[International Registration No. : 1380332]
YARA INTERNATIONAL ASA

P.O. Box 343 Skøyen N-0213 Oslo Norway

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus, instruments and sensors, including apparatus, instruments and 
sensors for measuring the chlorophyll content in plants, apparatus, instruments and sensors for measuring the fertilizer 
content of the soil, apparatus, instruments and sensors for measuring of crop nitrogen requirements and apparatus and 
instruments for measuring, varying and distributing of fertilizers, apparatus, instruments and sensors for measuring 
precipitation, apparatus, instruments and sensors for measuring the content of minerals in the soil; computer data 
processing equipment and computer software for controlling and regulating the dispersion of fertilizers; equipment for 
measuring, dosing and mixing of gases and fluids, including those comprised primarily of software, electronic control 
panel, sensors, injectors, flow meters, flow and pressure switches, pressure indicators and regulators, metering valves 
and warning unit; gas detectors; manometer, apparatus for recording, transmission or reproduction of sound or images; 
magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; calculating machines, 
data processing equipment, computers; computer software, including software for measuring of crop nitrogen 

7840



requirements and software for measuring, varying and distributing of fertilizers, software for measuring chlorophyll 
content in plants, software for measuring fertilizer content of the soil, software for measuring the content of minerals in 
the soil software for measuring dosing and mixing of gas and fluids; applications (apps); apparatus, instruments and 
sensors for emission control and abatement of polluting gases and other pollutants, including apparatus, instruments 
and sensors for NOx and SOx and H2S emission control and apparatus, instruments and sensors for NOx and SOx and 
H2S abatement; computer software for measuring dosing and mixing of gas and fluids; computer software for emission 
control and abatement of polluting gases and other pollutants, including computer software for NOx and SOx and H2S 
emission control and computer software for NOx and SOx and H2S abatement; electronic apparatus, electronic 
instruments and sensors for use in agriculture, horticulture, aquaculture and forestry and maritime services; apparatus, 
instruments and sensors for dispensing liquid fuels, fuel additives, chemical additives, petrol and diesel for service 
stations and their accessories, in particular metering devices, monitoring devices and dosage dispensers; computer 
software for dispensing liquid fuels, fuel additives, chemical additives, petrol and diesel for service stations and their 
accessories, in particular metering devices, monitoring devices and dosage dispensers.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; scientific and technological services relating to 
agriculture, horticulture, aquaculture and forestry and maritime services; industrial analysis and research services 
relating to agriculture, horticulture, aquaculture and forestry and maritime services, industrial analysis and research 
services relating to measuring the chlorophyll content in plants, measuring the fertilizer content of the soil, measuring of 
crop nitrogen requirements and measuring, varying and distributing of fertilizers, measuring precipitation, measuring the 
content of minerals in the soil, emission control and abatement of polluting gases and other pollutants, including NOx and
SOx and H2S emission control and NOx and SOx and H2S abatement.
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Priority claimed from 25/04/2017; Application No. : 30 2017 213 133 ;Germany 

3709089    18/10/2017
[International Registration No. : 1380479]
HELM AG

Nordkanalstrasse 28 20097 Hamburg Germany

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.1;Growing media, fertilizers and chemicals for use in agriculture, horticulture and forestry.

Cl.5;Pest control preparations and articles.
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Priority claimed from 18/05/2017; Application No. : 4362569 ;France 

3713104    29/09/2017
[International Registration No. : 1381317]
CARBONE/4

54 Rue de Clichy F-75009 Paris France

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.35;Business management, business administration, office functions, business management assistance, business 
expertise, business information, business management consultancy, computer file management, business estimates, 
market studies, economic forecasting, data search in computer files for others, business auditing, compilation of 
statistics, market analysis, analyses of costs associated with energy consumption and emissions of greenhouse gases; 
commercial information and advice relating to energy consumption and energy transition; business expertise in the field 
of energy and climate transition; business advice provided to companies relating to reduction of pollutant emissions.

Cl.36;Financial affairs, monetary affairs, banking, financial analysis, financial consulting, financial expertise relating to 
the carbon impact of companies" financing and their contribution to the energy transition; financial strategy consulting 
for businesses providing energy efficiency solutions.

Cl.42;Technical research on energy and climate transition; technical project studies related to energy transition; 
technical information and advice relating to energy and climate transition; Design of innovative methodologies for 
measuring the contribution of companies to the energy transition; technical information and advice related to 
methodologies to measure the contribution of companies to the energy transition.
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Priority claimed from 20/02/2017; Application No. : 016387409 ;European Union 

3713106    06/04/2017
[International Registration No. : 1381146]
ASA HYDRAULIK GESELLSCHAFT M.B.H.

Prager Str. 280 A-1210 Wien Austria

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.6;Joint connectors for pipes, glands for pipes (metal).

Cl.7;Pumps, cooling installations for engines and motors, fans for engines and motors, system control instruments for 
the aforesaid goods; components for all the aforesaid goods; all the aforesaid goods except for land vehicles; pumps for 
land vehicles; system control instruments and components for the aforesaid goods; vibration dampers for engines and 
motors.

Cl.9;Control modules (electro-mechanical); cooling installations for electronic power controllers; fans for electronic 
power controllers; vibration dampers for electronic power controllers.

Cl.11;Cooling installations for land vehicles, fans for land vehicles, system control instruments for the aforesaid goods;
components for all the aforesaid goods; heat exchangers, heat regenerators, pipes [parts of cooling installations]; taps 
[cocks, spigots] for pipes.

Cl.17;Joint connectors for pipes, glands for pipes (combination of metal and rubber).

Cl.37;Servicing and repair of pumps, heat exchanger, cooler, pumping installations and cooling installations and 
vibration dampers.

Cl.42;Services for planning and design of cooling installations, heat exchangers, pumping installations and vibration 
dampers; technological consultancy relating to machines.
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Priority claimed from 03/03/2017; Application No. : 201702656 ;Norway 

3713612    08/06/2017
[International Registration No. : 1380334]
YARA INTERNATIONAL ASA

P.O. Box 343 Skøyen N-0213 Oslo Norway

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus, instruments and sensors, including apparatus, instruments and 
sensors for measuring the chlorophyll content in plants, apparatus, instruments and sensors for measuring the fertilizer 
content of the soil, apparatus, instruments and sensors for measuring of crop nitrogen requirements and apparatus and 
instruments for measuring, varying and distributing of fertilizers, apparatus, instruments and sensors for measuring 
precipitation, apparatus, instruments and sensors for measuring the content of minerals in the soil; computer data 
processing equipment and computer software for controlling and regulating the dispersion of fertilizers; equipment for 
measuring, dosing and mixing of gases and fluids, including those comprised primarily of software, electronic control 
panel, sensors, injectors, flow meters, flow and pressure switches, pressure indicators and regulators, metering valves 
and warning unit; gas detectors; manometer, apparatus for recording, transmission or reproduction of sound or images; 
magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; calculating machines, 
data processing equipment, computers; computer software, including software for measuring of crop nitrogen 
requirements and software for measuring, varying and distributing of fertilizers, software for measuring chlorophyll 
content in plants, software for measuring fertilizer content of the soil, software for measuring the content of minerals in 
the soil software for measuring dosing and mixing of gas and fluids; applications (apps); apparatus, instruments and 
sensors for emission control and abatement of polluting gases and other pollutants, including apparatus, instruments 
and sensors for NOx and SOx and H2S emission control and apparatus, instruments and sensors for NOx and SOx and 
H2S abatement; computer software for measuring dosing and mixing of gas and fluids; computer software for emission 
control and abatement of polluting gases and other pollutants, including computer software for NOx and SOx and H2S 
emission control and computer software for NOx and SOx and H2S abatement; electronic apparatus, electronic 
instruments and sensors for use in agriculture, horticulture, aquaculture and forestry and maritime services; apparatus, 
instruments and sensors for dispensing liquid fuels, fuel additives, chemical additives, petrol and diesel for service 
stations and their accessories, in particular metering devices, monitoring devices and dosage dispensers; computer 
software for dispensing liquid fuels, fuel additives, chemical additives, petrol and diesel for service stations and their 
accessories, in particular metering devices, monitoring devices and dosage dispensers.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; scientific and technological services relating to 
agriculture, horticulture, aquaculture and forestry and maritime services; industrial analysis and research services 
relating to agriculture, horticulture, aquaculture and forestry and maritime services, industrial analysis and research 
services relating to measuring the chlorophyll content in plants, measuring the fertilizer content of the soil, measuring of 
crop nitrogen requirements and measuring, varying and distributing of fertilizers, measuring precipitation, measuring the 
content of minerals in the soil, emission control and abatement of polluting gases and other pollutants, including NOx and
SOx and H2S emission control and NOx and SOx and H2S abatement.
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Priority claimed from 22/02/2017; Application No. : 302017000020228 ;Italy 

3713719    12/06/2017
[International Registration No. : 1381263]
FIOCCHI MUNIZIONI S.P.A.

Via Santa Barbara, 4 I-23900 Lecco (LC) IT

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.6;Bullet molds of metal for the production of bottoms of a cartridge-case; metallic rings and eye bolts; safety 
cashboxes for handguns; safety cashboxes; safes for ammunitions; boxes for ammunitions; security boxes.

Cl.13;Double-barreled guns and guns; handguns; ammunitions; pellets; projectiles; firearms; hunting firearms; sport 
weapons; explosives; grenades with time fuses; not lethal pocket devices for personal defenses purposes; pellets; shots; 
shots for air rifles; boxes and wrapping for bullets; cases and covers for firearms; shoulder straps for firearms; shoulder 
straps for weapons; blasting chambers; telescopes spare reflectors for firearms; automatic firearm ammunition belts; 
special ammunition belts; breeches of firearms; apparatus for filling cartridge belts; cartridge cases; cartridge loading 
apparatus; cartridge pouches; cleaning brushes for firearms; detonating caps, other than toys; detonating plugs; 
detonators; firearm sights; detonating fuses for explosives; firing platforms; fuses for explosives, for use in mines; gun 
barrels; gun cases; gunstocks; hammers for guns and rifles; noise-suppressors for guns; powder horns; primings 
(fuses); sighting mirrors for guns and rifles; sights, other than telescopic sights, for firearms; sights, other than 
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telescopic sights; signal rocket flares; spray for personal defenses purposes; tear-gas weapons; trigger guards for guns 
and rifles; trunnions for heavy weapons; cases for weapons.

Cl.18;Bags; handbags; briefcases; luggage; harnesses; leather purses (handbags); leather bags; wallets; attaché 
cases; suitcases; key cases; saddler of leather; sport packs; bags for sports; holdalls for sports clothing; all-purpose 
sports bags; umbrellas; walking sticks; attaché cases; attaché cases of leather.

Cl.25;Clothing, footwear, headgear; clothing for sports; underwear; pajamas; nightwear; gloves; sea clothing; clothing 
of imitations of leather; belts (clothing); stockings; ties; boots for sports; bandanas (neckerchiefs).
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Priority claimed from 14/11/2016; Application No. : 30 2016 032 230 ;Germany 

3713746    12/05/2017
[International Registration No. : 1381147]
BAIER & MICHELS GMBH & CO. KG

Carl-Schneider-Strasse 1 64372 Ober-Ramstadt DE

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP

A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used
IR DIVISION
Cl.6;Metal hardware, namely connecting pins, screws, nuts, washers, dowels, nails, screw nails, retaining elements for 
fastening means, namely compressible spring elements, namely spring washers, curved washers; retaining elements for 
fastening means, namely tight-fit securing elements, namely washers, crown nuts, cotter pins and split pins of metal; 
retaining elements for fastening means, namely jamming securing elements, namely locknuts, counter-nuts, gripping 
locknuts, thread rolling screws, thread grooving screws; retaining elements for fastening means, namely micro-tight 
locking fastening means, namely pawl bolts, pawl nuts, pawl washers; retaining elements for fastening means, namely 
adhesive fastening means, namely bolts, nuts and washers, all coated with an adhesive; blind rivet, blind rivet nut, sealing
rivets, sealing plugs, self-sealing blind rivet, all goods above made of metal or mainly of metal; metal hardware, included 
in this class.

Cl.7;Mechanical seals [machine parts].

Cl.20;Non-metal hardware, namely connecting pins, screws, nuts, washers, dowels, screw nails, retaining elements for 
fastening means, namely compressible spring elements, namely spring washers, curved washers; retaining elements for 
fastening means, namely tight-fit securing elements, namely washers, crown nuts, cotter pins and split pins, not of metal; 
retaining elements for fastening means, namely jamming securing elements, namely locknuts, counter-nuts, gripping 
locknuts, thread rolling screws, thread grooving screws; retaining elements for fastening means, namely micro-tight 
locking fastening means, namely pawl bolts, pawl nuts, pawl washers; retaining elements for fastening means, namely 
adhesive fastening means, namely bolts, nuts and washers, all coated with an adhesive; blind rivet, blind rivet nut, sealing
rivets, sealing plugs, self-sealing blind rivet, all goods above made of plastic or mainly of plastic.

7848



Trade Marks Journal No: 1885 ,   21/01/2019           Class 99 
 

Priority claimed from 24/03/2016; Application No. : 86951980 ;United States of America 

3714553    02/12/2017
[International Registration No. : 1378123]
PITCHBOOK DATA, INC.

901 5th Ave #1200 Seattle WA 98164 US

Address for service in India/Attorney address:
SELVAM & SELVAM

9/3,Valliammal Street, Kilpuak, Chennai - 600 010. Tamil Nadu. India.

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software for use in research, analysis, and reporting in the fields of global mergers and acquisitions, 
private equity and venture capital investing; downloadable mobile application software used for business analysis and 
financial research.

Cl.35;Business information services in the nature of providing business information in the field of business 
opportunities, global mergers and acquisitions, private equity and venture capital investing; providing an online trade 
directory information service featuring information regarding private equity investment, venture-backed companies and 
financing for entrepreneurial businesses; information, advisory and consultancy services relating to business and 
management or business administration, including such services provided on line or via the Internet; managing 
databases of others in the fields of business opportunities and venture financing.

Cl.36;Providing financial information relating to financial, private equity, and mergers and acquisitions data information 
at the specific request of end-users by means of telephone or global computer networks.

Cl.42;Application service provider (ASP), namely, hosting, managing, developing, analyzing, and maintaining 
applications, software, and web sites in the fields of business opportunities and venture financing; application service 
provider (ASP) featuring applications and software for providing users with financial, private equity, and mergers and 
acquisitions data and analytical tools used in the fields of business strategy development, financial analysis, and 
customer relationship management; providing software development and computer technology information services to 
the private capital markets; providing online non-downloadable software for enabling communication regarding business 
opportunities and financial data in the fields of global mergers and acquisitions, private equity and venture capital 
investing.
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Priority claimed from 31/05/2017; Application No. : 30 2017 013 599 ;Germany 

3716471    09/11/2017
[International Registration No. : 1381655]
DAIMLER AG

Mercedesstraße 137 70327 Stuttgart Germany

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.12;Land vehicles with integrated packing station, package shelves for vehicles.

Cl.39;Transport and delivery of goods.
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3716598    06/06/2017
[International Registration No. : 1232076]
ALTUNKAYA INSAAT NAKLIYAT GIDA TICARET ANONIM SIRKETI

4. Organize Sanayi Bölgesi, 83409 nolu Cadde No: 8 Gaziantep Turkey

Address for service in India/Attorney address:
SELVAM & SELVAM

9/3,Valliammal Street, Kilpuak, Chennai - 600 010. Tamil Nadu. India.

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices; baby wipes; pre-moistened cosmetic 
wipes.

Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic food and 
substances adapted for medical or veterinary use, food for babies; dietary supplements for humans and animals; 
plasters, materials for dressings; material for stopping teeth, dental wax; disinfectants; preparations for destroying 
vermin; fungicides, herbicides; diapers for babies; diapers for adults.

Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; printed matter; 
bookbinding material; photographs; stationery; adhesives for stationery or household purposes; artists" materials; paint 
brushes; typewriters and office requisites (except furniture); instructional and teaching material (except apparatus); 
plastic materials for packaging (not included in other classes); printers" type; printing blocks; paper tissues.
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Priority claimed from 21/07/2017; Application No. : 30 2017 018 245 ;Germany 

3717111    09/11/2017
[International Registration No. : 1382083]
DAIMLER AG

Mercedesstraße 137 70327 Stuttgart Germany

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.12;Vans with integrated packing station, package shelves for vehicles.

Cl.39;Transport and delivery of goods.
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Priority claimed from 04/04/2017; Application No. : 016548414 ;European Union 

3722195    04/10/2017
[International Registration No. : 1382693]
EGISS A/S

Delta 6 DK-8382 Hinnerup Denmark

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.35;Advertising and marketing; advertising of the goods of other vendors, enabling customers to conveniently view 
and compare the goods of those vendors; advertising of the services of other vendors, enabling customers to 
conveniently view and compare the services of those vendors; arrangement of advertising; arranging and conducting of 
promotional events; copywriting; computerized business promotion; development of marketing strategies and concepts; 
direct marketing; negotiation of advertising contracts; online advertising; planning of marketing strategies; preparation of 
advertisements; promoting the goods and services of others; sales promotion; sales promotion for others; sponsorship 
search; advisory and consultancy services relating to the procurement of goods for others; advisory services relating to 
the purchase of goods on behalf of business; arranging and concluding commercial transactions for others; arranging 
business introductions relating to the buying and selling of products; arranging of commercial and business contacts; 
arranging of presentations for commercial purposes; commercial administration of the licensing of the goods and 
services of others; business intermediary and advisory services in the field of selling products and rendering services; 
comparison services (price -); consultancy relating to costing of sales orders; consultancy services relating to the 
procurement of goods and services; consulting in sales techniques and sales promotion programmes; electronic order 
processing; information about sales methods; licensing of the goods and services of others (commercial administration 
of the -); management on behalf of industrial and commercial enterprises in terms of supplying them with office 
requisites; negotiation and conclusion of commercial transactions for third parties; ordering services [for others]; 
outsourcing services in the nature of arranging procurement of goods for others; price analysis services; price 
comparing services; pricing analysis; processing (administrative -) of purchase orders; procurement of contracts for the 
purchase and sale of goods and services; procurement of contracts for others relating to the sale of goods; procurement 
of goods on behalf of other businesses; procurement services for others [purchasing goods and services for other 
businesses]; providing consumer product advice relating to software; providing consumer information relating to goods 
and services; purchase orders (administrative processing of -); sales administration; sales management services; 
administration of businesses; administration (commercial -) of the licensing of the goods and services of others; 
administration of employee pension plans; administration of employee benefit plans; arranging business introductions; 
assistance with business planning; business examinations services; business management in the field of transport and 
delivery; commercial management; computerised office management; efficiency (business -) expert services; hire of 
office equipment; hire of office machinery; leasing of office machines; management of business projects [for others]; 
negotiation of business contracts for others; office equipment rental services; outsource service provider in the field of 
customer relationship management; outsourcing services [business assistance]; preparation of documents relating to 
business; preparation of economic reports; telephone answering service; business investigations; business reports 
(preparation of -); commercial information; computer assisted business information; conducting market surveys; cost 
benefit analysis; evaluation of business opportunities; information and data compiling and analyzing relating to business 
management; market research and business analyses; preparation of business reports; project studies for businesses; 
providing consumer product information relating to software; provision of commercial business information by means of 
a computer database; provision of foreign trade information; provision of information and advice to consumers regarding 
the selection of products and items to be purchased; provision of sales analyses; provision of trade information.

Cl.36;Financial services provided by electronic means; financial transactions; financial sponsorship of entertainment 
activities; issuing of negotiable instruments; issuing of promissory notes; handling of standing orders; management of 
assets; management of corporate finances; monetary transactions; price risk management; project financing; raising of 
capital; risk management [financial]; securing of funds; venture capital management; charitable fundraising; financial 
sponsorship.

Cl.42;Administration of mail servers; administration of user rights in computer networks; advice and consultancy in 
relation to computer networking applications; advice and development services relating to computer software; advisory 
and consultancy services relating to computer hardware; advisory and information services relating to computer 
software; advisory and information services relating to computer peripherals; advisory services relating to computer 
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software used for printing; advisory services relating to the use of computer software; advisory services relating to 
computer systems design; advisory services relating to computer hardware design; advisory services relating to 
computer based information systems; analytic services relating to computers; comparative analysis studies of the 
efficiency of computer systems; comparative analysis studies of the performance of computer systems; computer and 
computer software rental; computer design and programming services; computer diagnostic services; computer network 
services; computer network configuration services; computer project management services; computer rental and 
updating of computer software; computer research services; computer system analysis; data security consultancy; 
development and testing of computing methods, algorithms and software; integration of computer systems and networks;
IT consultancy, advisory and information services; IT project management; on-line computer consultancy services; 
providing search engines for the Internet; preparation of computer programs for data processing; remote server 
administration; rental of computer hardware and computer software; rental of computer hardware and facilities; rental of 
computers and computer software; renting out hardware and software; research relating to computers; research relating 
to data processing; server administration; technical research relating to computers; systems analysis (computer -); 
troubleshooting of computer hardware and software problems; advisory services relating to product testing; certification 
[quality control]; computer testing; quality control relating to computer software; quality control relating to computer 
systems; quality control services; testing of computer programs; testing of computing equipment; testing of electronic 
data processing systems; computer system design.
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Priority claimed from 06/04/2017; Application No. : 4352456 ;France 

3725326    04/10/2017
[International Registration No. : 1382832]
SOUFFLET AGRICULTURE

Quai du Général Sarrail F-10400 NOGENT SUR SEINE France

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Software downloadable in the form of a mobile application; recorded software and software packages; database 
management software.

Cl.35;Assistance in direction, organization, management and development of agricultural, viticultural holdings; 
information relating to business organization of agricultural holdings; computer file management; decision assistance in 
the fields of agriculture, horticulture, viticulture and forestry; collection, input, systematization, processing and 
management of data in a central file; management and compilation of databases; estimation, calculation and analysis of 
agronomic, economic and environmental indicators; cost price analysis, economic forecasting; on-line consultancy of 
external news (agricultural news, weather services) and of account situation (supply order of agricultural inputs; 
contracts); map visualization and mapping; provision of on-line sales areas for sellers and buyers of goods and services; 
sale in the fields of agricultural product trading, agriculture, horticulture, viticulture and forestry and using means of 
communication; retail of products for agriculture, horticulture, viticulture, forestry, gardening, animal nutrition; 
administrative management of purchases of goods and/or services online on the Internet.

Cl.38;Provision of discussion forums on the Internet; provision of on-line forums; provision of access to databases; 
transmission of emails / transmission of electronic mails; data streaming; on-demand video transmission, all these 
services in the fields of agricultural product trading, agriculture, horticulture, viticulture and forestry.

Cl.42;Evaluations, estimates and research in scientific and technological fields provided by engineers, researchers or 
scientists; design and development of software; technical project studies; development (design), installation, 
maintenance, updating or rental of software; computer programming; conversion of computer programs and data, other 
than physical conversion; conversion of data or documents from physical to electronic media; consulting services 
relating to plant health, fertilization; consulting, technical evaluations and expertise (engineering works) relating to 
agronomy, economy and environment for agricultural, horticultural and forestry holdings; consulting services relating to 
agriculture, horticulture and forestry; meteorological information services; (aggregation of) news feeds in the fields of 
trading of agricultural products, agriculture, horticulture, viticulture and forestry, information on agricultural markets; 
technical, agronomic, regulatory information relating to the trading of agricultural products, the fields of agriculture, 
horticulture, viticulture and forestry.

Cl.44;Agriculture, horticulture, viticulture and forestry services; agricultural and commercial information services 
enabling farmers to direct their production choices (crop rotation, crop and animal management) and product marketing 
choices; on-line subscription to services relating to the trading of agricultural products, the fields of agriculture, 
horticulture, viticulture and forestry, to news relating to trading of agricultural products, agriculture, horticulture, 
viticulture and forestry.

Cl.45;Online networking services.
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3725409    23/05/2017
[International Registration No. : 1383026]
ALAIN HARFI

121 rue Chateau Gaillard F-69100 Villeurbanne France

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.18;Luggage, bags, wallets; walking sticks; umbrellas and parasols; sausage skins and their imitations; saddlery, 
whips and horse equipment; shoulder belts [straps] of leather; shoulder belts [straps for shoulders]; harnesses; gold 
beaters" skin; boxes of leather; straps for soldiers" equipment; cases of leather or leatherboard; leatherboard; kid; 
attaché cases of imitation of leather; luggage; travel luggage; hand luggage; handbag straps; chain mesh purses; wrist 
purses; boxes of vulcanized fiber; hat boxes of leather; alpenstocks; mountaineering sticks; rattan sticks; walking-stick 
seats; walking-stick handles; luggage, bags, wallets; walking sticks; trimmings of leather for furniture; casings, of leather, 
for springs; leather thread; sheets of imitation leather for use in manufacture; sheets of leather for use in manufacture; 
animal hides; leather for footwear; leather for furniture; butts [parts of hides]; unworked or semi-worked leather; 
polyurethane leather; leather and imitations of leather; leather studs; coverings of skins [furs]; imitation leather belts; 
leather laces; kid; leatherboard; cases of leather or leatherboard; straps for soldiers" equipment; gold beaters" skin; 
shoulder belts [straps] of leather; straps for roller skates; chin straps, of leather; moleskin [imitation leather]; curried 
skins; cattle skins; skins of chamois, other than for cleaning; skins and other worked or semi-worked leather; furniture 
coverings of leather; girths of leather; imitation leather; leather cloth; valves of leather; umbrella rings; frames of 
umbrellas or parasols; umbrella or parasol ribs; umbrella sticks; umbrella covers; covers for parasols; beach umbrellas; 
umbrellas; golf umbrellas; Japanese paper umbrellas [karakasa]; Japanese oiled-paper umbrellas [janome-gasa]; 
umbrellas for children; telescopic umbrellas; walking-stick umbrellas; parasols [beach parasols]; rainproof parasols; 
umbrella handles; metal parts of umbrellas; saddlery; saddlery articles of leather; saddle trees; fastenings for saddles; 
headbands for horses; bridles [harness]; bridoons; hoods for equines; dog shoes; anti-pricking collars for horses; horse 
collars; collars for animals; collars for pets containing medical information; collars for pets; cat collars; electronic collars 
for pets; harness straps; spur belts; straps of leather [saddlery]; horse blankets; body warmers and blankets for animals; 
blankets for animals; jockey sticks; jockey whips; leather for harnesses; leashes; leashes for animals; leashes for dogs; 
lanyards; training leads for horses; cat coats; coats for dogs; cat o" nine tails; martingales; stirrups; bits for animals 
[harness]; stirrup leathers; muzzles; nose bags; dog parkas; parts of rubber for stirrups; riding saddles; covers for horse 
saddles; mats for animals; headrests; clothing for horses; clothing for dogs; blinders [harness]; two-wheeled carrier 
bags; wheeled bags; handbag frames; hunting bags; school satchels; old school bags; vanity cases; luggage tags 
[leather goods]; credit card cases of leather; credit card cases; credit card cases of imitation leather; business card 
cases; key cases; key cases of leather; tie cases; document cases; net bags for shopping; haversacks; covers for 
footwear; garment bags for suits, shirts and dresses; garment bags for travel; garment bags for travel made of leather; 
trunks [luggage]; wicker trunks [kori]; foldable suitcases; small clutch handbags; small purses; small bags; small travel 
bags; small bags for amulets [omamori-ire]; small bags for men; small backpacks; clutch bags; clutch bags [evening 
handbags]; Japanese multi-use pouches [shingen-bukuro]; pouches for holding make-up, keys and other personal items; 
pouches for driving licenses; suitcase handles; banknote holders; baby carriers; back pouches for carrying babies; card 
holders; card cases [wallets]; credit card cases [wallets]; key rings in the form of cases; drawing holder [folders]; 
briefcases; briefcases [leather goods]; briefcases [wallets]; briefcases and attaché cases; purses (coin purses); purses of 
leather; coin purses of precious metal; all-purpose purses; coin purses not of precious metal; music cases; luggage label 
holders; wallets; wallets with card compartments; leather credit card wallets; wallets of precious metals; wallets with card 
cases; wallets worn on belts; portfolios; travel rolls for jewelry [sleeves]; envelopes, of leather, for packaging; satchels; 
horse saddle bags; tool bags [empty] for motorcycles; empty tool bags; belt bags; shoulder bags; bags for climbers; all-
purpose sports bags; bags for campers; changing bags; textile shopping bags; carry-all bags; beach bags; shoulder 
bags; courier bags; backpacks; rucksacks on casters; baby-changing bags; handbags; Boston bags; handbags for travel; 
leather handbags; handbags of imitation leather; handbags, coin purses and wallets; belt bags and waist bags; Gladstone 
bags; souvenir bags; sports bags; everyday bags; work bags; flight bags; travel bags of imitation leather; bags of skin for 
shopping; bags of imitation leather; bags made of terry cloth; cloth bags; bags and pocket wallets of leather; holdalls; 
holdalls [tote bags]; duffle bags; shopping bags; overnight bags for the weekend; bags for carrying clothing; flexible bags
for garments; knitted bags other than of precious metals; garment bags for travel; straps for luggage; travel sets; 
sporrans [leather purses worn with the kilt]; travel sets [leather goods]; toiletry bags; cosmetic sets; make-up bags sold 
empty; diplomatic cases; wheeled suitcases; horseshoes; whips; hunting whips; harness fittings; harness fittings of iron; 
knee-pads for horses; spats and knee bandages for horses; boots for horses; clothing for animals; harnesses for 
animals; harnesses for horses; horse-boots; leggings for animals; leather straps.

Cl.24;Filtering material of textile; textile products and substitutes for textile products; fabrics; textile goods in rolls; 
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textile goods of synthetic fibers sold by the piece [fabrics]; single-printed textile goods; household textile goods by piece; 
breathable textile goods sold by piece and bonded with plastic materials; breathable textile goods sold by piece and 
bonded with rubber; synthetic textile goods by piece; textile goods by piece for making bedspreads; piece textile goods 
for making cushion covers; piece textile goods for making curtains; single textile pieces intended for the manufacture of 
clothing; single textile pieces intended for the manufacture of boots; single textile pieces intended for the manufacture of 
footwear; piece textile goods for the manufacture of industrial filters; single textile pieces intended for the manufacture of 
protective clothing; piece textile goods of plastic materials; textile goods by piece coated with polyurethane for making 
waterproof clothing; textile goods by piece for making towels; piece textile goods for the manufacture of upholstery; 
piece textile goods for furnishing purposes; piece goods made of non-woven plastic materials; piece goods made of 
woven plastic materials; piece goods of textile, glued on rubber materials; piece goods of textile, glued on plastic 
materials; buckram; curtain linings; textile linings by piece; textile linings for headgear; textile linings for clothing; 
drugget; bolting cloth; interfacings; woven fabric coated with polyurethane and air-permeable for waterproof clothing; air-
permeable woven fabric coated with polyurethane; air-permeable woven fabric coated with polyurethane and sold by 
piece; woven fabrics for furniture; pieces of fabric; non-woven fabrics mainly of paper; non-woven fabrics in the form of 
cuts for use in manufacture; non-woven fabrics, in the form of sheets, for use in manufacture; non-woven fabrics in the 
form of rolls for use in manufacture; woven fabrics for making clothing for use in clean rooms; woven fabrics made of 
ceramic fibers other than for insulation; woven fabrics made of linen; woven fabrics for sofas; woven fabrics for 
cushions; woven fabric for making clothing articles; woven fabrics for armchairs; woven fabrics for furniture; blades 
made of plastic materials for making disposable clothing; linen [fabric]; diapered linen; loden [fabric]; marabouts [cloths]; 
vapor-permeable plastic textile material; inlay materials of non-woven fabrics; materials for soft furnishings; textile 
materials for use in the manufacture of footwear; textile materials intended for the manufacture of linings for footwear; 
textile materials for use in the manufacture of soles; textile materials for use in the manufacture of inner soles; woven 
textiles with protective properties against electromagnetic radiation; coated woven textile materials; leather imitation 
woven textile materials; textile materials treated with a fireproof finish; textile materials made from composite materials; 
moleskin [fabric]; moleskin; copolymer-based fleece; polyester-based fleece; polypropylene-based fleece; carpet [cloth]; 
piece handkerchiefs of textile; textiles for use in the manufacture of ship sails; textiles made of cotton; textiles made of 
synthetic materials; textiles made of satin; textiles made of velvet; textiles used as lining for clothing; chenille fabric; 
ramie fabric; rayon fabric; fabric for the manufacture of outdoor clothing for men; curtain fabric; fabric used for orthotic 
devices; fabrics for making diapers for babies; fabrics for sale in packs, for making toy monsters; fabrics for industrial 
use; stretching fabrics for upholstery; knitted fabrics; pile fabrics; fabrics based on synthetic threads; fabrics intended for
the manufacture of wallets; fabrics for use in the manufacture of outer covers for chairs; fabrics for making knitwear; 
fabrics intended for the manufacture of clothing; fabrics for making diapers for incontinence; fiber fabrics for use in the 
manufacture of bag linings; fiber fabrics for use in the manufacture of clothing; fabrics made of chemically manufactured 
fibers, other than for insulation; inorganic fiber fabrics other than for insulation; fabrics of mixed fibers; natural fiber 
fabrics other than for insulation; elastic fabrics; elastic fabrics for clothing; elastic knitted fabrics for bodices; elastic 
knitted fabrics for women"s underwear; elastic knitted fabrics for gymnastics outfit; elastic knitted fabrics for sportswear; 
linen fabrics other than for insulation; nylon fabrics; nylon fabrics other than for insulation; polyester fabrics other than 
for insulation; silk fabrics other than for insulation; coated fabrics; fabrics coated with rubber; fabric coated with rubber 
or plastics; fabrics coated with polymers; coated fabrics for use in the manufacture of leather goods; coated fabrics for 
use in the manufacture of luggage; coated fabrics for use in the manufacture of rain wear; mixed fabrics of hemp and 
wool; mixed fabrics of hemp and silk; chemical fiber mixed fabrics; inorganic fiber mixed fabrics; mixed fabrics of silk and
cotton; mixed fabrics made from hemp; cotton mixed fabrics; mixed fabrics made from elastic threads; wool-based mixed 
fabrics; mixed fabrics made from silk; terry cloth for textile use; gas-tight fabrics for aerostatic balloons; fabrics for the 
manufacture of swimming pool covers; fabrics for the manufacture of garden furniture; fabrics for the manufacture of 
sun-blinds; lingerie fabric; fabrics for clothing; squared fabrics; fabric with embroidered designs; reinforced fabrics 
[textiles]; fabrics reinforced with plastic materials; heat-resistant fabrics other than for insulation; fabrics in the form of 
textiles by piece for use in manufacture; dryer fabrics for use in the paper industry; non-woven polypropylene textile 
fabrics; non-woven textile fabrics used as reinforcement fabrics; textile fabrics for making household textile articles; 
textile fabrics for making blankets; textile fabrics for making linens; textile fabrics for the manufacture of furniture; textile 
fabrics for manufacturing pillowcases; textile fabrics for lingerie; adhesive fabrics to be applied by heat; narrow woven 
fabrics; knitted fabrics of chemical-fiber yarn; knitted fabrics of wool yarn; stretching fabrics for upholstery; sail cloth; 
trellis [cloth]; knitted fabrics; terry knitwear of chemical fibers; terry wool knitwear; tulle for sewing; tulle for 
manufacturing hats; tulle; velvet; velvet for furniture; zephyr [cloth]; textile products and substitutes for textile products; 
loose covers for furniture; household linen; curtains; wall hangings; labels; soft furnishings; textile household articles; 
household textile articles based on non-woven materials; non-woven textile articles; banners of textile materials; banners;
fabric banners; fustian; printers" blankets of textile; pelmets; hat linings; linings [textile]; make up removal pads of textile 
materials; brocade flags; flags and pennants of textile; flags, not of paper; dust sheets; pennants; bunting; lining fabrics 
for footwear; small towels for toiletry purposes; waterproof textile products; products made of textile materials not 
included in other classes; textile goods for making headscarves and lithams; bags of textile materials for night gowns; 
towels [of textile] for kitchen use; tapestries of textile; textiles made of flannel; textiles made of linen; coated textiles; 
textiles not included in other classes; textiles for interior decoration; draped decorative fabrics; fabric for flags and 
banners; traced cloths for embroidery; sponge fabrics [piecework textile articles]; ticks [mattress covers]; reinforcing 
fabric for non-woven textiles; disposable cloths; cloths of textile for drying; cloths for drying glasses; sailcloth protective 
canvas; mosquito nets treated with insecticides; filtering materials of textile; protective covers [covers] for use during 
decorating works; chair backs files [garments]; covers for bed canopies; chair covers; sofa covers; covers for toilet 
seats; protective coverings for mattresses and furniture; furniture covers of plastic materials; removable replacement 
seat covers [furniture]; covers of textile and plastic for freestanding furniture; textile covers for furniture; textile covers 
for furniture; textile covers for toilets; loose fabric covers for furniture; fabric covers for toilet seats; toilet lid covers 
[made of fabric or fabric substitutes]; covers for toilet lids of fabric; covers for garden furniture; loose covers for 
furniture; covers for footstools; furniture coverings of plastic; bath linen; kitchen linen and table linen; bed linen and 
blankets; face towels; glass cloths; valances; draperies [thick stage curtains]; drapes in the form of curtains; draperies in 
the form of textile curtains; curtain holders of textile material; festoons [curtains]; valances; valances [textile draperies]; 
textile curtain pelmets; textile materials in the form of window trimmings; textiles for use as window coverings; internal 
sun blinds of textile materials; small curtains made of textile materials; door curtains; textile products for covering 
windows; window coverings; ready-made curtains; ready-made curtains made of plastic materials; ready-made curtains 
made of textile materials; indoor and outdoor curtains; shower curtains; shower curtains made of fireproof textiles; 
shower curtains of textile or plastic; roller curtains; roller screens in the form of blinds; fabric markers [tags] for textile 
fabrics; adhesive textile materials in the form of stickers; adhesive labels of textile materials; textile patterns for patching; 
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self-adhesive fabric labels; labels of textile for identifying clothing; textile labels for identifying linen; textile labels for 
tagging clothing; textile labels for tagging linen; printed fabric labels; iron-on cloth labels; textile labels for tagging 
clothing; textile labels for attaching to clothing; wall decorations of textile; friezes [hangings of textile]; friezes [textile wall 
hangings]; textile wall panels; padded fabric coverings for walls; jute wall coverings; wall hangings of textile; hand-made 
textile wall hangings; silk wall hangings; wall fabrics; pennants of felt; flags of textile; frieze [cloth]; removable covers of 
textile materials for electronic apparatus [neither adjustable nor preformed]; shrouds; pot holders of textile materials; 
barbecue mitts; textile materials for furniture; handkerchiefs; patterned textile materials intended for embroidery; 
handkerchiefs of textile; handkerchiefs of textile; mosquito nets; brocades; cashmere; canvas [cloth]; stretch canvas for 
embroidery; canvas for tapestry or embroidery; hemp [fabric]; cheviots [cloths]; rags for paper making; cotton fabrics; 
crepon; tick [linen]; crepe [fabric]; damask; felt; silk fabrics for furniture; felt rollers; woven felt; felt for paper makers; 
forming felts for use in the paper industry; woven felts for the paper industry; felt fabrics by piece; woolen cloths; hand 
woven silk fabrics; flocked fabrics; non-woven fabrics of natural fibers; non-woven fabrics of synthetic fibers; dryer felts 
for use in the paper industry; baize; flannel [fabric]; scarf [fabric]; gauze [cloth]; haircloth [sackcloth]; fabric covers for 
kitchen appliances; printed calico cloth; denim [fabric]; jersey [fabric]; kits comprised of fabrics for making quilts; blades 
of plastic materials for making disposable capes; blades of plastic materials for making disposable linen; plastic materials
[fabric substitutes]; woven plastic intended for use in agriculture; materials for covering cushions; materials for 
reinforcement canvases; textile materials for making blinds; honeycomb textiles; textile materials of polyester; textile 
materials of viscose; textile materials both waterproof and moisture-permeable; thermoformable non-woven textile 
materials; water-vapor permeable textiles; textile materials for room; textiles for making suits; muslin; insect screens of 
plastic materials; non-woven textile fabrics; laminated textile parts with insulating properties; rolls of fabric; esparto 
[fabric]; textile substitutes of synthetics; taffeta [cloth]; billiard cloths; billiard table mats; piece tartan; textiles for making 
articles of clothing; textiles for use in manufacture; adhesive fabrics; adhesive fabrics for application by heat; multi-
layered anti-static fabrics; upholstery fabrics; furniture fabrics [piece]; knitted raschel lace fabrics; chemical fiber fabrics; 
piece cotton fabrics; fabrics of wool and cotton, mingled; non-woven reinforcement fabrics; silk fabrics; silk fabrics for 
printing patterns; silkscreen printing fabrics for the glass industry; fabrics intended for the manufacture of furniture; 
fabrics for use in the manufacture of umbrellas; fabrics for use in the manufacture of bags; fabrics for use in the 
manufacture of tents; fabrics for covering armchairs; acrylic fabrics other than for insulation; cotton fabrics other than for 
insulation; recycled cotton fabrics; lace fabrics; carbon fiber fabrics other than for insulation; artificial fiber fabrics other 
than for insulation; fiberglass fabrics for textile use; fiber fabrics for use in the manufacture of boot liners; fiber fabrics for
the manufacture of outdoor furniture covers; fabrics of semi-synthetic fibers; natural and synthetic mixed fiber fabrics, 
other than for insulation; regenerated fiber yarn fabrics; covered rubber thread fabrics for textile use; wool yarn fabrics; 
hemp yarn fabrics; woolen fabrics other than for insulation; woolen fabrics for making costumes; woolen fabrics for 
making trousers; woolen fabrics for making jackets; combed wool fabrics; organic fiber fabrics other than for insulation; 
sprained fabrics for use in the paper industry; leather cloth; flame-retardant fabrics; fireproof fabrics other than of 
asbestos; fabrics of imitation animal skins; waterproof fabrics; waterproof fabrics for the manufacture of hats; waterproof 
fabrics for use in the manufacture of trousers; waterproof fabrics for use in the manufacture of gloves; waterproof fabrics 
for use in the manufacture of jackets; industrial fabrics; wide weave industrial fabrics; mixed fabrics of hemp and cotton; 
fabrics [piece textile goods] made of carbon fibers; mixed fabrics of silk and wool; non-woven textile fabrics for linings; 
bullet-proof fabrics; non-woven fabrics for upholstery; water-permeable fabrics; vapor permeable fabrics; fabrics for 
footwear; fabrics for shirts; fabrics for the manufacture of outdoor clothing for women; fabrics for window decoration; 
fabrics for interior design; fabrics for the manufacture of covers; fabrics in the form of textiles by piece for patchwork; 
fabric in the form of single textiles intended for embroidery; fabrics in the form of textiles by the piece for use in tapestry; 
fabrics in the form of textiles by piece made of fiber mixtures; laminated fabrics; textile fabrics for making sheets; textile 
fabrics for making curtains; textile fabrics for making bed clothes; textile fabrics for use in the manufacture of beds; 
textile fabrics for use in the manufacture of wall coverings; textile fabrics for use in the manufacture of towels; textile 
fabrics for use in the manufacture of sportswear; resin-impregnated textile fabrics; knitted fabrics of cotton yarn; knitted 
fabrics of silk yarn; fabrics used as linings for clothing; vinyl cloth; gummed impervious cloth; oilcloth; forming fabrics 
for use in the paper industry; gummed cloth other than for stationery; cheese cloth; bath sheets.

Cl.25;Headgear; headbands [clothing]; sweatbands for the head; caps (bonnets); caps [headgear]; bathing caps; 
shower caps; nightcaps; ski hats; waterpolo caps; Scottish wool bonnets; knitted hats; bobble hats; berets; Scottish 
berets; skull caps; broad-brimmed hats; hoods [clothing]; hat frames [skeletons]; caps; caps with visors; baseball caps; 
golf caps; sports caps; flat caps; beach hats; wimples [clothing]; top hats; mantillas; miters [hats]; small hats; caps 
[headgear]; turbans; visors; cap peaks; visors [headgear]; sun visor caps; half veils; fezzes; peaked headgear; sports 
headgear other than helmets; headgear for children; Japanese conical straw hats [sugegasa]; paper hats for nurses; 
paper hats for chefs; woolly hats; leather hats; fur hats; rain hats; footwear; metal fittings for Japanese style wooden 
clogs; non-slipping devices for footwear; ballet flats [dance slippers]; ballet flats [shoes]; boots; winter boots; riding 
boots; building-site boots; mountaineering boots; rain boots; fishing boots; women"s boots and half-boots; military 
boots; polo boots; boots for motorcycling; half-boots; tips for footwear; lace boots; ankle socks; bedroom slippers; 
folding slippers for women; footwear with Velcro; climbing boots; shoes excluding orthopedic shoes; high-heeled shoes; 
baseball shoes; basketball shoes; bowling shoes; boxing shoes; building-site shoes; hunting shoes; running shoes; 
cycling footwear; dancing shoes; football boots; golf shoes; handball shoes; hockey shoes; footwear for walking; 
mountaineering footwear; beach footwear; beach shoes and sandals; rain footwear; rugby boots; ski boots; snowboard 
boots; footwear for sports; volleyball shoes; dress shoes; ski boots, snowboard boots and parts thereof; heel stiffeners 
for footwear; studs for football boots; waders; esparto shoes or sandals; fittings of metal for footwear; galoshes; tongues 
for shoes and boots; straps intended for separating the first two toes for Japanese-style wooden clogs; moccasins; 
mules; slippers of leather; main wooden parts for Japanese-style wooden clogs; shoes for casual wear; leather footwear; 
canvas footwear; Japanese split-toed work footwear [jikatabi]; Japanese footwear made of rice straw [waraji]; boots for 
gymnastics; footwear for babies; footwear for children; footwear for women; bath shoes; footwear for men; slip-on shoes; 
stiffeners for boots; Japanese toe-strap sandals [asaura-zori]; straps for shoes and boots; soles for footwear; slipper 
soles; rubber soles for jikatabi [Japanese shoes]; midsoles; insoles for shoes and boots; soles for repairing shoes; soles 
for Japanese-style sandals; bath slippers; gymnastic shoes; wooden supports for Japanese-style wooden clogs; wooden 
shoes; low wooden clogs [hiyori-geta ]; low wooden clogs [koma-geta]; rain clogs with heels [ashida]; Japanese-style 
wooden clogs [geta]; Japanese-style sandals and clogs; clogs-sandals; sandals; bath sandals; Japanese-style sandals 
(zori); Japanese style sandals of leather; Japanese-style sandals of felt; Japanese-style sandals [zori]; heelpieces for 
footwear; boot uppers; woven rattan uppers for Japanese-style sandals; uppers for Japanese-style sandals; flip-flops; 
welts for footwear; clothing; neckwear; snowboarding anoraks; string fasteners for haori [haori-himo]; albs; bandanas 
[neckerchiefs]; sweat bands and sponge bands; tennis sweatbands; cloth bands for obi knots [obiage-shin]; puttees and 
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gaiters; rompers [clothing]; stockings; gym pants; clothing bottoms; sweat-absorbent stockings; bibs not made of paper; 
cloth bibs; Bermuda shorts; bikinis; blazers; work overalls; overalls; white coats for hospital use; hairdressing coats for 
men; laboratory coats; blousons; motorcycling jackets; boas; boas [necklets]; boleros; hosiery; sponge wrist bands; 
braces for men; burnous; neck scarfs (mufflers); camisoles; cover-ups; ear muffs; dust coat; kaftans; boxer shorts; 
bathing trunks; bodices [lingerie]; pelerines; capes and cloaks; waterproof capes and cloaks; cardigans; sports hats and 
caps; belts; cummerbunds; leather belts [clothing]; belts [clothing]; belts of imitation leather; fabric belts; wide belts for 
kimonos [obi]; money belts [clothing]; belts for kimonos [datemaki]; belts for tuxedos; footmuffs, not electrically heated; 
party hats [clothing]; paper hats [clothing]; paper hats intended for clothing; chasubles; hand-warmers [clothing]; wrist 
warmers; socks; sweat socks; bed socks; sports socks; Japanese-style socks [tabi]; tennis socks; woolen socks; shawls; 
shawls and headscarves; shawls and stoles; shawls, knitted only; socks and stockings; slipper socks; fishing shoes; 
desert boots; shirts; dress shirts; nightgowns; tuxedo shirts; sports shirts; shirts and suits; polo shirts; collared shirts; 
button-down shirts; open-necked shirts; combination shirt-and-shorts; short-sleeve shirts; light shirts, worn under low-
cut clothing; oilskins [clothing]; headgear [veils]; tights; woolen tights; footless tights; collars [clothing]; turtlenecks 
[clothing]; suits for windsurfing; slips [undergarments]; combinations [clothing]; wet suits for water-skiing; ski suits; ski 
suits for competition; snowboarding suits; surfing suits; flight suits; waterproof suits for motorcyclists; wet suits for 
water-skiing; one-piece suits; jump suits [clothing]; cords for tightening kimonos [datejime]; waist strings for kimonos 
[koshihimo]; corsets; suits; swimwear [bathing suits]; masquerade costumes; beach clothes; dress suits; theatrical 
costumes; suits of leather; men"s suits; costumes for role-playing games; three-piece suits [clothing]; diapers [clothing]; 
pads for obi [obiage]; ear muffs [clothing]; neckties; neckties [clothing]; bolo ties with precious metal tips; silk ties; 
crinolines; cycling shorts; bib shorts; panties [underwear]; bloomers; babies" pants [clothing]; panties, shorts and briefs; 
denims [clothing]; dress shields; halter tops; ready-made linings [parts of clothing]; duffel coats; tank tops; sports tank 
tops; disguises; tube scarf [clothing]; shirt yokes; rainsuits; shorts sets [clothing]; detachable collars for kimonos 
[haneri]; detachable collars; sock suspenders; scarves; scarves [clothing]; neckerchiefs; cashmere scarves; 
headscarves; neck scarves; shoulder scarves; furs [clothing]; gabardines [clothing]; girdles [underwear]; panty girdles; 
gloves; riding gloves; motorcycle gloves; ski gloves; knitted gloves; sashes for wear; scarves [clothing]; fur stoles; 
gloves for cyclists; gloves, including of skin, leather or fur; vests; vests [suits]; wind vests; sports vests; leather vests; 
creepers; heavy jackets; heavy woolen half-coats with buttons; gaiters; cyclists" clothing; tops [clothing]; warm-up tops; 
raincoats [mackintoshes]; belted raincoats; leather chaps (clothing); leggings [leg warmers]; tail coats; stocking 
suspenders; jeans; jodhpurs; skirts; tennis skirts; culottes; pleated skirts for ceremonial kimonos [hakama]; skorts; 
petticoats; short petticoats; keffiyehs; kilts; kimonos; full-length kimonos [nagagi]; Ascots; layettes [clothing]; leggings 
[trousers]; lingerie; bed jackets; lithams; liveries; bathing suits for men; one-piece bathing suits; bathing suits for women;
bathing suits for women and for men; bathing suits for men; undershirts; undershirts for kimonos [koshimaki]; long-
sleeved bodysuits; running shirts; cyclists" jerseys; football jerseys; rugby shirts; sports jerseys; short-sleeved sports 
jerseys; sports trousers and jerseys; sleeveless jerseys; cuffs [clothing]; muffs [clothing]; fur muffs; maniples; coats; 
half-coats; evening coats; coats made of cotton; sheepskin coats; fur coats and jackets; pelerines; sleep masks; eye 
masks; mittens; long mittens; nightshirts; negligees; bow ties; pants, shirts and skirts for golf; pedal pushers; capri pants 
for walking; training pants; golf trousers; ski pants; snowboard trousers; sweatpants; dress pants; slacks; leather 
trousers; corduroy trousers; trousers and shorts; waterproof trousers; pants for children; tartan trousers; overcoats; 
parkas; pareos; balaclavas; robes for indoor use; bath robes; beach robes; pelisses; shirt fronts; pelerines; pockets for 
clothing; pocket squares; fleece garments; tennis shirts; knit polo shirts; ponchos; rain ponchos; suspender belts for 
women; pullovers; tennis pullovers; slipovers; sleeveless sweaters [clothing]; hooded pullovers; long-sleeved pullovers; 
sweaters; Guernsey sweaters; polo sweaters; sleeveless sweaters; turtleneck sweaters; pajamas; pajamas of jersey; 
dresses; housecoats; jumper dresses; replica football uniforms; christening robes; dressing gowns (robes); women"s 
ceremonial dresses; bridal party dresses; wedding dresses; tennis dresses; shifts (clothing); safari jackets; salopettes; 
saris; sarongs; trouser straps; shorts; swimming shorts; jogging shorts; rugby shorts; sports shorts; tennis shorts; 
fleece shorts; underpants; tuxedos; formal jackets [tuxedos]; undershirts for kimonos [juban]; underwear; sweat-
absorbent underclothing; mesh underwear; underwear for babies; thermal underwear; brassieres; strapless brassieres; 
G-strings; over-trousers; tracksuits; nylon tracksuits; suspenders [underwear]; sweatshirts; hooded sweatshirts; hooded 
sweatshirts; tabards; aprons; aprons [clothing]; tailleurs; suits and pant suits; pantsuits; heel pieces for stockings; tee-
shirts; printed T-shirts; short-sleeved or long-sleeved T-shirts; tennis shoes; judo clothes; referees" suits; martial arts 
suits; loungewear; warm-up suits; ballet wear; racing outfits; baseball uniforms; jogging apparel [clothing]; karate 
clothes; kendo outfits; suits for motorcyclists; dress suits; formal evening wear; casual wear; clothing for combat sports; 
togas; knitwear; knitwear [clothing]; tunics; twin sets; uniforms; uniforms for nurses; sailor uniforms; school uniforms; 
uniforms for commercial use; stuff jackets; short jackets worn over kimonos [haori]; jackets; white chef"s jackets; wind-
resistant jackets; training jackets; riding jackets; woodcutter jackets; jogging jackets; fishing vests; ski jackets; tuxedo 
jackets; sports jackets; leather jackets; track jackets; suede jackets; denim jackets; fur jackets; knit jackets; jackets and 
socks; waterproof jackets; long jackets; zipper jackets; jackets with sleeves; jackets, namely, sports clothing; padded 
jackets [clothing]; reflective jackets; sleeveless jackets; jackets, coats, trousers and vests for men and women; ready-
made clothing; waterproof outdoor clothing; outdoor wear for women; outdoor wear for girls; outdoor wear for men; 
horse-riding clothing [other than crash hats]; bridesmaid clothing; outerclothing; maternity clothing; clothing for 
gymnastics; jogging clothing; sleepwear; Japanese nightwear [nemaki]; clothing for protection against bad weather; 
protective clothing; sports clothing; sports clothing other than golf gloves; articles of clothing for casual wear; clothing of
leather; leather clothing for motorcyclists; clothing, namely shirts; clothing of fur; clothing of imitations of leather; paper 
clothing; outdoor waterproof clothing; waterproof clothing for sailing; motorists" clothing; clothing for children; clothing 
for boys; clothing for men; clothing for wrestling; clothing for judo; ski clothing; clothing for martial arts; clothing for 
fishing; thermal clothing.
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3727136    20/11/2017
[International Registration No. : 1384491]
BATTELLE MEMORIAL INSTITUTE

505 King Avenue Columbus OH 43201 United States of America

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Virtual reality software for training in the use of targeted radio wave devices for use in defending airspace against 
small, unmanned aircraft systems (UAS); downloadable virtual reality software for training in the use of targeted radio 
wave devices for use in defending airspace against small, unmanned aircraft systems (UAS).

Cl.42;Software as a service (SAAS) services featuring virtual reality software for training in the use of targeted radio 
wave devices for use in defending airspace against small, unmanned aircraft systems (UAS); providing temporary use of 
non-downloadable virtual reality software for training in the use of targeted radio wave devices for use in defending 
airspace against small, unmanned aircraft systems (UAS).
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3727206    18/10/2017
[International Registration No. : 1383652]
UNITED BRANDS FASHION LAB GMBH

Delphinweg 17 CH-5616 Meisterschwanden Switzerland

Address for service in India/Attorney address:
ANA LAW GROUP

Indiabulls Finance Centre, Tower-2, 11th Floor, 1103, Elphinstone Road, Mumbai - 400013, India

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitation leather, including leather bags, handbags, purses, rucksacks; trunks and travelling bags; 
umbrellas and parasols.

Cl.25;Clothing, including clothing for women, men and children; footwear; headgear.

Cl.35;The bringing together for the benefit of others, of a variety of goods [excluding the transport thereof] enabling 
customers to conveniently view and purchase those goods, such services provided by retail stores, wholesale outlets or 
by means of electronic media through Internet pages or television shopping programs; advertising; distribution of 
prospectuses, directly or by mail; distribution of samples; demonstration of goods; sales promotion for others.
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3728386    22/02/2017
[International Registration No. : 1384028]
LEDVANCE GMBH

Parkring 29-33 85748 Garching bei München DE

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, checking 
[supervision], life-saving and teaching apparatus and instruments; signalling apparatus and instruments; apparatus and 
instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; apparatus for 
recording, transmission or reproduction of images; projectors; picture projectors; magnetic data carriers; data 
processing equipment; computers; computer programmes and computers software of all kind (included in this class); 
software applications (apps) for electrical and communication apparatus; software and data processing programmes; 
radiation apparatus for technical purposes, namely the treatment and analysis of material, for research purpose, for use in
criminology, portable detection and identification instruments using light sources and light detectors for detecting and 
identifying chemical and biological substances not for medical purposes; light-emitting diodes [led] and laser diodes, 
including organic light-emitting diodes [OLED]; light conductors, namely optical fibres, light conducting filaments, light 
conducting tubes, light conducting bars, light conducting materials, light conducting optical lenses, light conducting 
reflectors, optical couplers, optical sensors, photo-electric detectors; signalling light lamp modules; displays using LED 
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technology; electric and electronic devices and apparatus for the operation, regulation and control of lighting facilities, 
luminaires and lamps for central building control systems and for the regulation and control of building installations, 
especially interface modules for such apparatus and devices as well as transformers and electronic ballasts; electric and 
electronic ignition apparatus and electronic starters for lamps and luminaires; miniature transformers, choking coils, 
electrical coupling and contact elements including plugs, clips, junction sleeves for electric cables, switches, 
interrupters; parts of all the afore-mentioned goods, included in this class.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; artificial limbs, eyes and teeth; orthopaedic 
articles; suture materials; medical radiation and lighting apparatus; parts of all of the afore-mentioned goods, included in 
this class.

Cl.11;Apparatus for lighting, especially electric lamps and luminaires; lighting apparatus and systems consisting 
thereof, based mainly on LEDs, also organic LEDs, LED lamps, LED luminaires and their parts, included in this class; 
LED-based lamps and LED-based lighting apparatus and installations and systems consisting thereof, as well as their 
parts, included in this class; light diode modules, namely modules composed of LEDs (organic and non-organic) with 
light function for lighting purposes; electric lights for Christmas trees; parts of all the afore-mentioned goods, included in 
this class; radiation apparatus for cosmetic purposes, namely for heating and drying, sterilizing and disinfection.

Cl.16;Printed matter, especially journals, newspapers, books, catalogues and prospectuses.

Cl.28;Games, toys; gymnastic and sporting articles, included in this class.

Cl.35;Administrative processing and organization of mail order services; administrative data processing services; 
computerised file management; business data analysis services; cost price analysis; display services for merchandise; 
advisory services relating to business planning; business management consulting with relation to strategy, marketing, 
production, personnel and retail sale matters; provision of advertising space; business management; market assessment 
services; direct mail advertising; project studies for businesses; market analysis; preparation and presentation of audio-
visual presentations for advertising purposes; updating and maintenance of data into computer databases [office 
functions]; pricing surveys; provision of sales analyses; business analyses of markets; conducting market analysis; 
market research; provision of space on websites for advertising goods and services; operational business assistance for 
enterprises; arranging of presentations for commercial purposes; presentation of goods; presentation of goods in 
communication media, for wholesale and retail purposes; electronic commerce, namely, advisory services for consumers 
via telecommunication networks with respect to lighting products, for advertising and sales purposes; price analysis 
services; telephone order-taking services for others; distribution of advertising material; dissemination of advertising 
material; dissemination of advertising material for others; rental of advertising space on the internet; arranging of 
business introductions; advertising by mail order; distribution of brochures for advertising purposes; handbill 
distribution; administrative processing of purchase orders; demonstration of goods; the bringing together, for the benefit 
of others, of a variety of goods (excluding the transport thereof), enabling customers to conveniently view and purchase 
those goods, as well as mail order services, wholesale and retail services in the field of lighting products, especially 
lamps, luminaires, the respective electronic ballasts, control and checking apparatus, sensors, of technical, cosmetic and 
medical radiation and lighting apparatus, of luminous decorative goods including electric lights for Christmas trees, and 
of clothing and footwear.

Cl.37;Building construction; repair and installation works for the construction of lighting systems and advisory service 
related thereto; installation, repair and maintenance of solar systems, solar power plants and products on the field of 
solar energy, namely solar cells, solar cell units, solar panels, solar modules and solar connectors, solar power plants 
and power plants operated on the basis of fossil resources.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analyses and research 
services; design and development of computer hardware and software; designing of lighting installations and 
consultancy services relating thereto; architectural services and design of interior decor, especially in the field of 
illumination; provision of non-downloadable software, namely, of planning and simulation programs for illumination 
applications, also via the Internet.
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3737891    21/06/2017
[International Registration No. : 1384727]
ESSILOR INTERNATIONAL

147 rue de Paris F-94220 Charenton-Le-Pont FR

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Optical, facial and/or ophthalmic measurement apparatus; software for measuring and displaying ophthalmic, 
optical and/or facial parameters; power correcting lenses and color filters for eyesight tests; optical goods; spectacles 
(optics); reading spectacles; sunglasses; spectacle frames; ophthalmic lenses; spectacle lenses, including organic 
(plastic) lenses, mineral lenses, corrective lenses, progressive lenses, sunglass lenses, polarized lenses, filtering lenses, 
tinted lenses, colored lenses, light-sensitive lenses, photochromic lenses, treated lenses, coated lenses, anti-reflective 
lenses, semi-finished lenses; blanks for spectacle lenses; semi-finished blanks for spectacle lenses; contact lenses; 
cases for spectacle lenses; cases for ophthalmic lenses; spectacle cases; cords and chains for spectacles; magnetic data 
media, audio discs, compact discs, DVDs and other digital recording media in the field of optics and ophthalmic optics; 
downloadable electronic publications in the field of optics and ophthalmic optics; downloadable electronic information 
guides and documents in the field of optics and ophthalmic optics.

Cl.44;Services of opticians, optometrists and other professionals in the field of ophthalmic optics; information, advice 
and assistance in the field of ophthalmic optics; information and advice on eye protection, visual correction and comfort; 
eyesight testing and visual diagnosis services; services for detecting eyesight defects and disorders; rental of machines 
intended for the manufacture of ophthalmic lenses, instruments for vision diagnosis, screening for vision defects, taking 
optical, ophthalmic and/or facial measurements and assembly of ophthalmic lenses on spectacle frames.
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3738730    16/11/2017
[International Registration No. : 1385158]
LABORATOIRES FILORGA COSMETIQUES

2-4 rue de Lisbonne F-75008 PARIS France

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.3;Anti-ageing skin-care products.

Cl.5;Parapharmaceutical products.

Cl.10;Surgical instruments, apparatus for cosmetic anti-aging products, products for medical or pharmaceutical use 
designed to be injected into the skin, dermal implants for medical use designed to fill wrinkles or increase volume.
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Priority claimed from 25/08/2017; Application No. : 30 2017 108 603 ;Germany 

3745942    17/10/2017
[International Registration No. : 1385989]
CREMER SPECIAALMACHINES B.V.

Heereweg 5 NL-2161 LB AB Lisse

Address for service in India/Attorney address:
ARCHER & ANGEL

K-4, South Extension Part 2, New Delhi- 100049, New Delhi, India

Proposed to be Used
IR DIVISION
Cl.7;Filling machines, automatic industrial labelling machines for applying labels to different types of packaging, 
packaging machines, cartoning machines for setting up, filling and closing of paperboard containers, namely, folding 
boxes; machines for forming, filling and closing of containers; machines for collecting and strapping of paperboard 
containers, machines for putting up, filling and closing of cardboard boxes; machines for collecting and enveloping 
paperboard containers with plastic foil; machines for collecting and palletizing; printing machines and printing units for 
the pressworking of packing webs made of paper, metal or plastic; thermoforming machines for manufacturing, filling and 
sealing of blister packs; packing machines compiled of aforementioned machines and apparatus; drive sections, namely, 
engines with respective triggers for the control, regulation and/or observation of filling machines, labelling machines, 
packaging machines, cartoning machines, printing machines, thermoforming machines, as well as supply and filling 
apparatus and packaging installation.

Cl.9;Electronic supply control systems for use with counting and filling machines; electronic control modules, namely, 
machine diagnoses devices and devices for detecting production data; computer hardware and software components, 
computers, microprocessors and peripheral computer devices, namely, display units, monitors, input keyboards, external 
computer hard drives, printers, data output devices, namely, digital scanners; electronic logic circuits and electronic 
evaluation circuits for use with computer operating systems and computer software for application development, 
deployment and management; optical and mechanical measuring devices and sensors for electronic adjustment of 
control units and control devices for counting and filling, packaging, labeling and cartoning machines; ultra violet, visible 
and infrared spectrometers; devices for picture recording and picture processing for industrial quality control and filling 
control in packaging machines; electronic apparatus and clusters composed thereof for the control, analysis and 
inspection of the aforementioned machines and installations; computer operating systems and computer software for 
application development, deployment and management; counters.

Cl.37;Installation, repair, maintenance and rental of industrial machines, counting and filing machines, packaging, 
labelling and cartooning machines.

Cl.42;Calibration of machines, material control, namely, materials testing and evaluation, quality inspection, namely, 
technology inspection services in the field of product quality control, technical consultancy in the field of product quality 
control and technical consultancy in the field of computer hardware and software systems and project planning in the 
nature of engineering services, namely, technical project planning and design engineering in the field of product control.
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Priority claimed from 13/02/2017; Application No. : 1825457 ;Australia 

3745947    11/08/2017
[International Registration No. : 1386482]
HUSKEE TECH PTY LTD

3 Plassey Rd, NORTH RYDE NSW 2113 Australia

Address for service in India/Attorney address:
SELVAM & SELVAM

9/3,Valliammal Street, Kilpuak, Chennai - 600 010. Tamil Nadu. India.

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers, recording 
discs; smart data chips; crockery and cups containing built-in smart chips used for cashless payment as well as 
capturing, transferring and storing data ("smart" cups).

Cl.21;Crockery including cups, coffee cups, tea cups, mugs, saucers, bowls, plates, serving plates and dishes; 
crockery sets; drinking vessels and glasses; disposable and recyclable crockery; reusable cups, mugs and crockery; 
food containers; serving trays for carrying food, drink and crockery; containers for household or kitchen use; storage 
containers for household or kitchen use; thermally insulated containers for food and drink; portable food containers; 
portable beverage containers including travel mugs; kitchenware and kitchen utensils; food and drink coasters; tableware 
including coasters and trivets; non-electric coffee makers and coffee brewing equipment, coffee pots and stands, coffee 
plungers and drip-coffee makers; teapots, teapot stands and tea making equipment, non-electric; stirrers (household or 
kitchen utensils) including disposable or recyclable ones for beverages.

Cl.35;Retail and wholesale services; retailing of goods (by any means); distribution of goods for advertising purposes 
(by any means).
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Priority claimed from 28/12/2016; Application No. : 016206823 ;European Union 

3747781    26/06/2017
[International Registration No. : 1386612]
S.A.F.A.R. S.R.L.

Viale Majno, 20 I-20122 Milano Italy

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.7;Electric motors; driving devices for machines; boat motors; airplane motors; motors, other than for land vehicles; 
submersible electric motors [other than for land vehicles]; control mechanisms for machines, engines or motors; current 
generators; current generators; electric food processors; 3D printers; dynamos; wind turbines; hydraulic turbines; 
electric motors, other than for land use; motors, other than for land vehicles; robots (machines).

Cl.9;Telephones; software for mobile phones; external memories for cellphones; auxiliary speakers for mobile phones; 
docking stations for mobile phones; computer telephony equipment; electronic data carriers; apparatus for recording 
sound; temperature logging apparatus; apparatus for recording sound; apparatus for recording images; distance 
recording apparatus; record playing apparatus and instruments; image recognition software; optical devices, enhancers 
and correctors; apparatus for the reproduction of images; apparatus for the transmission of images; apparatus for the 
processing of images; software for processing digital images; audio amplifiers; sound recorders; recorded discs bearing 
sound; analogue sound modifiers; digital sound processors; audio mixing consoles; apparatus for the reproduction of 
sound; apparatus for the transmission of sound; apparatus for the reproduction of sound; sound samplers; sound 
processors; sound recording strips; electric cables for the transmission of sounds and images; personal headphones for 
sound transmitting apparatuses; computer software for creating and editing music and sounds; apparatus for the 
transmission of data; data processors; data loggers and recorders; data storage media; data processing programs; 
optical data carriers; data storage devices; data communications hardware; data processing equipment and accessories 
(electrical and mechanical); watchbands that communicate data to smartphones; digital music downloadable provided 
from a computer database or the internet; video games [computer games] in the form of computer programs recorded on 
data carriers; augmented reality software for use in mobile devices for integrating electronic data with real world 
environments; radios; portable radios; radio transmitters; radio tuners; dab radios; radio antennas; radios; TV sets; 
software for televisions; 3D spectacles for television receivers; television cameras; cinematographic apparatus; 
loudspeakers; amplifying tubes; headphone amplifiers; amplifier tuners; racks for amplifiers; loudspeakers with built in 
amplifiers; electrical amplifiers; digital amplifiers; optical enhancers; electroacoustic amplifiers; electronic amplifiers; 
audio amplifiers; stereo amplifying apparatus; record players; tone arms for record players; needles for record players; 
record decks; speed regulators for record players; record player needles (apparatus for changing -); phonograph pick-
ups; pick-ups for electrical musical instruments; picks-ups for guitars; headphones; headphone-microphone 
combinations; music headphones; loudspeakers; loudspeaker systems; speaker enclosures; signal processors for audio 
speakers; speaker mounting brackets; electronic audio signal processors for compensating sound distortion in speakers; 
spectacles [optics]; 3d spectacles; lenses for eyeglasses; videotapes; audio tapes; audio tapes; tape players; audio tape 
recorders; magnetic tape cleaners; magnetic coils; reels for films; records [sound recordings]; compact disc players; 
audio discs; laser discs for use in storing music; read only memory [ROM] discs; digital boards; digital cameras; digital 
tablets; digital telecommunications apparatus; digital optical transmission apparatus; digital audio tape recorders; 
docking stations for digital music players; cases for pdas; computer software for processing digital music files; light 
pens; electronic pens; remote controls; touch pads [electronic]; computer touchscreens; holographic apparatus; 
holographic plates; holographic images; holographic film; satellite apparatus; remote control telemetering apparatus; 
infrared optical apparatus; infrared cameras; infrared sensors; screens; video monitors; liquid crystal display screens; 
filters for television screens; tv sets; plasma display apparatus; optical filters for plasma display panel; cathode ray 
tubes; electric valves [thermionic]; thermionic tubes; thermionic valves for radio; monitors; computer hardware; personal 
computers; computerised personal organisers; notebook computers; computer keyboards; interactive computer game 
programs; peripherals adapted for use with computers; computer software for monitoring the use of computers and the 
internet by children; tablet computers; cell phones; palmtop computers; navigating apparatus (electronic -); navigation, 
guidance, tracking, targeting and map making devices; electronic navigational and positioning apparatus and 
instruments; smartphones; optical character readers; mp3 players; dvd players; apparatus for the reproduction of sound; 
readers [data processing equipment]; video players; mp4 players; wearable portable media players; antennas; battery 
chargers; accumulators, electric; capacitors; cameras; cameras; photographic equipment; photographic exposure 
meters; cinematographic apparatus; measuring rulers; calculators; computer housings; speaker enclosures; housings for 
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electrical apparatus; housings for measuring apparatus; mobile phone docking stations; bags for cameras and 
photographic equipment; camcorder cases; mounting fittings for radios; acoustic couplers; accelerometers; altimeters; 
ammeters; anemometers; anodes; speed measuring instruments; precision measuring apparatus; enlarging apparatus 
[photography]; measuring instruments; surveying apparatus and instruments; nautical apparatus and instruments; 
astronomy (apparatus and instruments for -); juke boxes, musical; time measuring instruments (not including clocks and 
watches); barometers; telescopes; calipers; diaphragms [acoustics]; diaphragms [photography]; blank record disks; 
lasers, not for medical purposes; downloadable electronic books; electronic book readers; megaphones; metronomes; 
microphones; microphone mixers; objectives [lenses] [optics]; smartglasses; clocks (time -) [time recording devices]; 
smartwatches; electrical adapters; navigation apparatus for vehicles (onboard computers); satellite navigational 
apparatus; transparencies [photography]; transparency projection apparatus; dynamometers; optical lanterns; 
magnifying lenses; spectacles [optics]; control desks; switchboards; tachometers; solar panels; apparatus and 
instruments for accumulating and storing electricity.

Cl.11;Lamps; lamps; lighting panels; luminaires; lamp glasses; ventilation [air-conditioning] installations and 
apparatus; apparatus for ventilating; ventilating installations; solar collectors (heating); solar sensors and solar collectors
for heat conversion (heating); air cooling apparatus; air conditioning installations; heating installations; chandeliers; 
standard lamps; arc lamps; fans (air-conditioning); heating apparatus, electric; stoves; electrically heated carpets; 
radiators [heating]; electric blankets; fans (electric -) for personal use; decorative lights; decorative lighting for christmas 
trees.

Cl.12;Bicycles; civilian drones; motorbikes; motors for land vehicles; motors, electric, for land vehicles; screw-
propellers; ship hulls; safety seats for children, for vehicles; air vehicles; water vehicles; vehicles for locomotion by land, 
air, water or rail; water vehicles; vehicles for locomotion by land, air, water or rail; remote control vehicles, other than 
toys; driverless cars [autonomous cars]; anti-theft alarms for vehicles; parts and fittings for vehicles; excluding battery 
operated 3 wheeler vehicles and E-Rickshaws; parts and fittings thereof and accessories therefor.

Cl.14;Clocks.

Cl.20;Furniture; mirrors (silvered glass); frames (terms considered too vague by the International Bureau - rule 13.2.b) 
of the Common Regulations); furniture and furnishings (terms considered too vague by the International Bureau - rule 
13.2.b) of the Common Regulations); wardrobe lockers; chests of drawers; containers, not of metal [storage, transport]; 
cushions; divans; door handles, not of metal; inflatable furniture; office furniture; wind chimes [decoration]; armchairs; 
filing cabinets; bureaux (furniture); chairs (seats); sun loungers; stools; sofas; showcases (furniture); tables [furniture]; 
lawn furniture.

Cl.28;Games; toys; decorations for Christmas trees; festive decorations (terms considered too vague by the 
International Bureau - rule 13.2.b) of the Common Regulations) and artificial Christmas trees; games (apparatus for -); 
video game apparatus; models being toys; chessboards; drones [toys]; scale model vehicles; remote-controlled vehicles 
(toys).

Cl.42;Industrial design; visual design; design of hotels; design of shops; design of cars; design of instruments; design 
of games; product design; design services; architectural design for town planning; kitchen design services; design of 
bathrooms; brochure design; design of signs; design services for exhibitions; house design; industrial art design; 
packaging design; design services for furniture; design services for furniture; design of restaurants; illustration services 
(design); design of web pages; architectural design for exterior decoration; new product design; commercial interior 
design; internet web site design services; design services for architecture; art work design; interior design; interior 
design services for boutiques; design of fashion accessories; design of ornamental structures; research relating to 
design; kitchen design services; consumer product design; design of measurement systems; product design and 
development; design of signs; design of optical and microoptical components; design for others in the field of clothing; 
consultancy services relating to product engineering; design of hardware for audio and video operators; interior design; 
architectural consultation; web site design consultancy; industrial design; engineering services; expertises (terms 
considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); urban planning; construction
drafting; research and development of new products for others; architectural services; graphic art design; packaging 
design; dress designing; styling [industrial design]; conducting technical project studies.

7869



Trade Marks Journal No: 1885 ,   21/01/2019           Class 99 
 

 

Priority claimed from 17/11/2016; Application No. : 87239840 ;United States of America 

3747809    17/05/2017
[International Registration No. : 1386607]
LIFEQ GLOBAL LIMITED

Arthur Cox Building, Earlsfort Terrace Dublin 2 Ireland

Address for service in India/Attorney address:
ANA LAW GROUP

Indiabulls Finance Centre, Tower-2, 11th Floor, 1103, Elphinstone Road, Mumbai - 400013, India

Proposed to be Used
IR DIVISION
Cl.9;Devices for measuring, calculating, displaying and uploading to the internet information pertaining to an 
individual"s physiological condition or metabolism, all for non-medical purposes, namely, pedometers for measuring 
movement, accelerometers for measuring movement, spectrometers for measuring concentration of molecules in 
underlying tissues, calorimeters with body mass analyzers, and weighing scales for measuring body weight and body 
composition in the nature of scales with body mass analyzers.

Cl.10;Devices for measuring, calculating, displaying and uploading to the internet information pertaining to an 
individual"s physiological condition or metabolism, all for medical purposes, namely, heart rate monitors, and pulse 
oximeters for measuring heart rate and breathing rate in the nature of medical pulse oximeters devices, oxygen monitors 
for medical use and body composition analyzers for medical purposes.

Cl.41;Entertainment services, namely, providing on-line computer games with features that enable users to utilize 
information received from devices for measuring, calculating, displaying and uploading to the internet information 
pertaining to an individual"s energy uptake, energy expenditure, energy balance, body composition, and general 
metabolic condition to update the user"s status or profile on social networks and gaming environments for entertainment 
purposes.

Cl.42;Providing temporary use of non-downloadable software applications accessible via a website, namely featuring 
technology that enables users to visualize and analyze information received from devices for measuring, calculating, 
displaying and uploading to the internet information pertaining to an individual"s energy uptake, energy expenditure, 
energy balance, body composition, and general metabolic condition, and to utilize this information to update the user"s 
status and profile on social networks and gaming environments for entertainment purposes.

Cl.44;Health assessment services, namely, providing metabolic assessment profiles (MAP) to clients obtained by using 
a portable metabolic measurement system in the nature of a unique, heart-rate based overview of their own metabolism in 
order to assist in reaching weight loss, sports performance, health, fitness, and wellness- related goals; provision of 
information about health and wellness via an interactive website.
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3748372    15/09/2017
[International Registration No. : 1386164]
OCEAN NETWORK EXPRESS HOLDINGS, LTD.
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Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.35;Advertising and publicity services; promoting the goods and services of others through the administration of 
sales and promotional incentive schemes involving trading stamps; business management analysis or business 
consultancy; marketing research or analysis; providing information concerning commercial sales; import-export agency 
services; administration of frequent flyer programs; rental of advertising space.

Cl.37;Construction; custom shipbuilding; repair or maintenance of vessels; repair and maintenance of transport 
containers; installation, maintenance and repair of ballast apparatus for ships; burner maintenance or repair; repair or 
maintenance of boilers; pump repair or maintenance; repair or maintenance of telecommunication machines and 
apparatus; repair or maintenance of loading-unloading machines and apparatus; repair or maintenance of air conditioners 
for industrial purposes; repair or maintenance of packing or wrapping machines and apparatus.

Cl.39;Railway transport; car transport; vessel transport; packing of cargo; freight brokerage; cargo handling; 
shipbrokerage; warehousing services; temporary safekeeping of personal belongings; rental of warehouse space; 
providing vessel mooring facilities; rental of loading-unloading machines and apparatus; rental of vessels; rental of 
packing or wrapping machines and apparatus; storage of containers and cargo; rental of transport and storage 
containers; stevedoring; rental of freezing machines and apparatus for industrial purposes.

Cl.41;Educational and instruction services relating to arts, crafts, sports or general knowledge; arranging, conducting 
and organization of seminars; providing electronic publications; organization of sports events and competitions.

Cl.42;Providing meteorological information; architectural services; surveying; marine surveying services; computer 
software design, computer programming, or maintenance of computer software; technological advice relating to 
computers, automobiles and industrial machines; rental of computers.
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3748775    13/11/2017
[International Registration No. : 1387210]
HORIBA EUROPE GMBH

Landwehrstraße 55 64293 Darmstadt Germany

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.7;Pumps, compressors and fans; pressure regulating apparatus being parts of machines; and parts and fittings of all 
the aforesaid goods, included in the class; all the aforesaid goods in the field of test systems for combustion engines, in 
the field of test systems for fuel cells, and in the field of test systems for vehicles

Cl.9;Measuring, detecting and monitoring instruments; testing and quality control devices; emission measurement 
apparatus and instruments; vehicle testing apparatus and instruments; drive-line testing apparatus and instruments; 
combustion engine testing apparatus and instruments; altitude simulation systems for testing vehicles or engines; 
apparatus for testing vehicle transmissions; apparatus for testing vehicle brakes; particle emission monitors; humidity 
measuring apparatus; humidity regulating apparatus; pressure measuring apparatus; pressure regulating apparatus; 
temperature measuring apparatus; temperature regulating apparatus; gas flow measuring apparatus; gas regulating and 
measuring apparatus; air regulating and measuring apparatus; and parts and fittings of all the aforesaid goods, included 
in the class; all the aforesaid goods in the field of test systems for combustion engines, in the field of test systems for 
fuel cells, and in the field of test systems for vehicles

Cl.11;Water conditioning systems; air conditioning systems; air treatment equipment; air humidifiers; air dryers; air 
heaters; air coolers; heating and ventilation equipment; regulating accessories for water and gas installations; regulating 
apparatus for gas pipe installations; installations for the collection of gases; installations for controlling the flow of 
gases; installations for supplying of gases; and parts and fittings of all the aforesaid goods, included in the class; all the 
aforesaid goods in the field of test systems for combustion engines, in the field of test systems for fuel cells, and in the 
field of test systems for vehicles
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Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry and science; unprocessed artificial resins, unprocessed plastics; chemical additives; 
fire extinguishing compositions; tempering and soldering preparations; adhesives used in industry; fillers for automotive 
body repairs; chemicals for use in the automotive industry; structural adhesives for automotive use; degreasing 
preparations for use in manufacturing processes; degreasing preparations for vehicle engines for use in manufacturing 
processes; radiator flushing chemicals; radiator additives to prevent rust; coolants for vehicle radiators; coolants for 
vehicles; chemicals for use in repairing radiators and preventing leaks in radiators; water repellent chemicals for 
vehicles; de-icers; windshield de-icer fluids; chemicals for treating fuels; chemicals for flushing engines; automobile 
brake system sealants; automobile cooling system sealants; automobile gasket cement; automobile tire inflator sealers; 
compositions for repairing vehicle tyres; anti-freeze for vehicle cooling systems; chemical products for insertion into 
vehicle tyres to strengthen, protect or repair them; chemicals for repairing chips in windscreens; rain repellent for use on 
windscreens; chemical additives to insecticides; chemicals for use in portable toilets; all the aforesaid excluding methyl 
tert-butyl ether (MTBE), especially for use as process solvent, extractant, entrainer and alkylating agents.

Cl.2;Automobile cooling system rust inhibitors.

Cl.4;Industrial oils and greases; automotive engine oils; diesel oils; engine starting sprays; fine oils for motors; 
lubricants; dust absorbing, wetting and binding compositions; fuels (including motor spirit) and illuminants; white grease;
clear grease; copper grease; vehicle lubricants; lubricants for engines; lubricants for motors; spray on lubricants; 
lubricants for vehicle belts; non-slipping preparations for belts; automotive final drive oils.

Cl.7;Alternators; engines (except for land vehicles); motors (except for land vehicles); parts of engines and motors; 
bearings; belt tensioners; belts (drive) for engines of land vehicles; belts (timing) for vehicle engines; belts for motors and
engines; belts for vehicle cooling fans; carburettors; catalytic converters; crank shafts; cylinder heads for engines; 
cylinders for motors and engines; electric alternators for land vehicles; engine cooling radiators; engine fuel pumps; 
exhaust apparatus (parts of vehicles); exhausts; exhaust systems for vehicles; fan belts for vehicle engines; filters (parts 
of machines and engines); filters being parts of engines for cleaning air; filters being parts of engines for cooling air; 
filters for cleaning cooling air (for engines); filters for lubricants; fuel filters; fuel pumps; ignition parts for internal 
combustion engines; injectors for engines; manifolds (parts of engines); motor vehicle components; oil filters; oil filtering 
apparatus for engines; radiator caps for cooling radiators of engines; radiators (cooling) for motors and engines; spark 
plugs for vehicle engines; starter motors; starters for motors and engines; timing belt tensioners for land vehicles; timing 
belts for land vehicles; timing chains for vehicle engines; water pumps for vehicles; automotive components namely, 
parts and fittings for engines.

Cl.11;Air-conditioning filters, air filters, air filtering apparatus, dashboard lamp bulbs, direction indicators for vehicles 
(lamps for -), filters for air-conditioning, headlamp bulbs, vehicle lighting.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; automotive parts and fittings; automotive components 
namely, parts and fittings for motor land vehicles; engines for land vehicles; motors for land vehicles; transmissions and 
transmission shafts; power transmission couplings for land vehicles with hydraulic cylinders; couplings; wheel bearings 
for land vehicles; manual and power steering apparatus namely steering wheels, steering brakes, steering columns, 
steering racks, steering linkages and steering gears; vehicle steering columns; vehicle wheels; vehicle wheel hubs; wheel 
trims; accessories for vehicle wheels; deflectors; vehicle bodies; vehicle doors; vehicle wings; vehicle panels; bumpers; 
bonnets; dampers (parts of land vehicles); ventilation grilles being parts of vehicle bodywork; vehicle horns; vehicle 
mirrors; mud flaps; roof racks; shock absorbers; vehicle suspension springs; suspensions and suspension systems; 
steering wheels; bearings for vehicles; steering linkages; torsion bars; tow bars; windows and window winding 
mechanisms; windscreen wipers; brakes; brake pads and brake linings for vehicles; brake components for vehicles; coil 
springs for vehicle suspensions; springs for vehicle suspension units; windscreen washer pumps; windscreen washing 
apparatus; caps for vehicle fuel tanks; engine mountings; fuel tanks for vehicles; anti-theft devices; alarm apparatus and 
installations for motor vehicles; accelerator cables; engine dampers; engine mounts; sumps being parts of vehicle 
gearboxes and tyre valves; gearboxes and gearbox mountings; gearbox filters; parts and fittings for all the aforesaid 
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goods; mirrors for use on vehicles; clutches; clutch components; brake callipers, parts used within; transmission 
systems; braking systems; engine systems for land vehicles; chassis systems; foot pumps and vehicle covers; caravan 
covers; steps for attaching to vehicles; LED steps for attaching to vehicles and caravans; caravan steps; caravan levelling
systems; anti-theft, security and safety devices and equipment for vehicles; hitch locks for vehicles; stabilisers (security 
devices) for vehicles; leg locks for caravans; winter wheels; tyre chains; metal nuts, metal springs, all being for vehicles.

Cl.16;Printed matter (except labels, signs and stickers for electric motors, gearboxes and frequency inverters); printed 
publications; magazines; newsletters; periodicals and journals relating to the motor car trade; presentation brochures; 
technical literature in the form of printed matter; instructional and teaching material (except apparatus); handbooks and 
manuals; all the aforementioned goods not in the field of industrial drive technology.

Cl.17;Automobile power steering system leak sealants.

Cl.35;Advertising; business management; business administration; office functions; rental of advertising space; the 
bringing together for the benefit of others of land vehicles and parts and fittings for the aforesaid, parts, components and 
accessories for engines for land vehicles, alternators, air cleaners (air filters) for engines, compressors (machines), 
carburetors, fans and fan belts, all for engine cooling radiators, clutches, exhausts, cooling radiators for engines, fuel 
feed apparatus for engines, valves, parts of the aforementioned goods, brushes and bearings, drive belts, brakes, 
transmission gear and transmission shafts, ignition spark plugs, pistons, piston rings, rocker arms, manifolds, 
camshafts, vehicle axle assemblies, brake calipers, braking installations, draw bars, bumper bars, clutches, differential 
gears, drive gears, drive shafts, motors, fans, gear change selectors, transmissions, transmission shafts, radiators, 
radiator caps, exhausts, exhaust cowls, hydraulic cylinders and motors, couplings, bearings, fan belts, vehicle steering 
columns, vehicle wheel hubs, vehicle wheels, wheel trims, deflectors, direction indicators, doors, hatches, starter motors, 
steering linkages, suspensions, tow bars, window winding mechanisms, windscreen wipers, balance weights for wheels, 
brake pads and brake linings for vehicles, cabs, caps for vehicle fuel tanks, mechanical controls, engine mountings, 
antifreeze, coolants, coolants for vehicle engines, coolants for vehicle radiators, de-icers, all being for vehicles, water 
repellents, chemical, all being for vehicles, adhesives, all being for vehicles, automotive engine oils, automotive 
lubricants for car engines, automotive lubricating compounds, diesel oil, engine oils, engine starting sprays, extra fine 
oils for motors, fine oils for motors, lubricants, lubricants for motor vehicles, lubricating oil, lubricating oils for petrol 
engines, motor oil, motor vehicle lubricants, oils for automobiles, oils for engines, spray on lubricants, articles of metal 
hardware, metal nuts, metal pipes, metal springs, metal washers, all being for vehicles, alternators, bearings, belt 
tensioners, belts (drive) for engines of land vehicles, belts (timing) for vehicle engines, belts for motors and engines, belts 
for vehicle cooling fans, carburettors, catalytic converters, crank shafts, cylinder heads for engines, cylinders for motors 
and engines, electric alternators for land vehicles, engine cooling radiators, engine fuel pumps, exhaust apparatus (parts 
of vehicles), exhausts, exhaust systems for vehicles, fan belts for vehicle engines, filters (parts of machines and engines), 
filters being parts of engines for cleaning air, filters being parts of engines for cooling air, filters for cleaning cooling air 
(for engines), filters for lubricants, fuel filters, fuel pumps, ignition parts for internal combustion engines, injectors for 
engines, manifolds (parts of engines), motor vehicle components, oil filters, oil filtering apparatus for engines, radiator 
caps for cooling radiators of engines, radiators (cooling) for motors and engines, spark plugs for vehicle engines, starter 
motors, starters for motors and engines, timing belt tensioners for land vehicles, timing belts for land vehicles, timing 
chains for vehicle engines, water pumps for vehicles, air con filters, air filters, air filtering apparatus, dashboard lamp 
bulbs, direction indicators for vehicles (lamps for), filters for air con, headlamp bulbs, vehicle lighting, enabling 
customers to conveniently view and purchase those goods from a general Internet website, by mail order or by means of 
telecommunications; organisation, operation and supervision of sales and promotional incentive schemes; administration
relating to marketing, direct mail advertising, distribution of promotional material, market campaigns, online advertising 
on a computer network; preparation of advertising material, production of advertising material, promotional marketing, 
trade marketing.
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Cl.37;Drilling of wells; retreading of tires [tyres]; vulcanization of tires [tyres] [repair]; anti-rust treatment for vehicles; 
vehicle maintenance; vehicle polishing; motor vehicle maintenance and repair; construction; installation services; 
asphalting; rebuilding engines that have been worn or partially destroyed; rebuilding machines that have been worn or 
partially destroyed; building sealing; linen ironing; pressing of clothing; disinfecting; rat exterminating; mining extraction;
refilling of toner cartridges; knife sharpening; building insulating; repair information; construction information; 
bricklaying; riveting; construction consultancy; varnishing; re-tinning; scaffolding; road paving; window cleaning; vehicle 
washing; building construction supervision; upholstering; renovation of clothing; rustproofing; sanding; pumicing; paper 
hanging; painting or repair of signs; cleaning of buildings [exterior surface]; vehicle breakdown repair services; rental of 
bulldozers; rental of road sweeping machines; rental of cleaning machines; rental of cranes [construction equipment]; 
rental of construction equipment; rental of excavators; plumbing; masonry; roofing services; painting, interior and 
exterior; carpentry services; underwater repair; plastering; quarrying services; repair of security locks; umbrella repair; 
parasol repair; burner maintenance and repair; film projector repair and maintenance; airplane maintenance and repair; 
safe maintenance and repair; clock and watch repair; pump repair; upholstery repair; shoe repair; clothing repair; 
photographic apparatus repair; furniture restoration; restoration of musical instruments; restoration of works of art; 
vehicle lubrication [greasing]; demolition of buildings; warehouse construction and repair; vehicle service stations 
[refuelling and maintenance]; washing; washing of linen; pipeline construction and maintenance; pier breakwater 
building; underwater construction; harbour construction; factory construction; building of fair stalls and shops; 
shipbuilding; cleaning of buildings [interior]; street cleaning; vermin exterminating, other than for agriculture; artificial 
snow-making services; laundering; installation of doors and windows; irrigation devices installation and repair; elevator 
installation and repair; heating equipment installation and repair; burglar alarm installation and repair; furnace installation 
and repair; telephone installation and repair; air conditioning apparatus installation and repair; fire alarm installation and 
repair; freezing equipment installation and repair; electric appliance installation and repair; kitchen equipment 
installation; installation, maintenance and repair of computer hardware; machinery installation, maintenance and repair; 
office machines and equipment installation, maintenance and repair; interference suppression in electrical apparatus; 
swimming-pool maintenance; furniture maintenance; chimney sweeping; boiler cleaning and repair; cleaning of clothing; 
dry cleaning; vehicle cleaning; diaper cleaning; leather care, cleaning and repair; fur care, cleaning and repair; repair of 
land vehicles; construction of oil pipelines.

Cl.39;Air transport; aircraft rental; ambulance transport; armored-car transport; arranging of cruises; arranging of 
tours; barge transport; boat rental; boat storage; boat transport; booking of seats for travel; bottling services; bus 
transport; car parking; car rental; car transport; carting; chauffeur services; courier services [messages or merchandise]; 
delivery of goods by mail order; delivery of goods; delivery of newspapers; distribution of energy; electricity distribution; 
escorting of travellers; ferry-boat transport; flower delivery; franking of mail; freight [shipping of goods]; freight 
brokerage [forwarding (am.)]; freight brokerage;transport brokerage; freight forwarding; freighting; frozen-food locker 
rental; garage rental; guarded transport of valuables; hauling; horse rental; ice-breaking; launching of satellites for 
others; lighterage services; marine transport; message delivery; motor coach rental; newspaper delivery; operating canal 
locks; packaging of goods; parcel delivery; parking place rental; passenger transport; physical storage of electronically-
stored data or documents; piloting; pleasure boat transport; porterage; railway coach rental; railway transport; railway 
truck rental; refloating of ships; refrigerator rental; removal services; rental of diving bells; rental of diving suits; rental of 
freezers; rental of motor racing cars; rental of storage containers; rental of vehicle roof racks; rental of warehouses; 
rental of wheelchairs; rescue operations [transport]; river transport; salvage of ships; salvaging; shipbrokerage; 
stevedoring; storage information; storage of goods; storage; streetcar transport; taxi transport; towing; traffic 
information; tram transport; transport and storage of trash; transport and storage of waste; transport by pipeline; 
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transport of travellers; transport reservation; transport; transportation information; transportation logistics; transporting 
furniture; travel reservation; underwater salvage; unloading cargo; vehicle breakdown assistance [towing]; vehicle rental; 
warehousing; water distribution; water supplying; wrapping of goods.

Cl.40;Air deodorising; air freshening; air purification; applying finishes to textiles; blacksmithing; boiler-making; 
bookbinding; burnishing by abrasion; cadmium plating; chromium plating; cloth cutting; cloth dyeing; cloth edging; cloth 
fireproofing; cloth pre-shrinking; cloth treating; cloth waterproofing; clothing alteration; colour separation services; 
coppersmithing; crease-resistant treatment for clothing; cryopreservation services; custom assembling of materials for 
others; custom fashioning of fur; decontamination of hazardous materials; destruction of waste and trash; dressmaking; 
dyeing services; electroplating; embroidery; engraving; fabric bleaching; fabric fireproofing; fabric waterproofing; firing 
pottery; flour milling; food and drink preservation; food smoking; framing of works of art; freezing of foods; fruit 
crushing; fulling of cloth; fur conditioning; fur dyeing; fur glossing; fur mothproofing; textile mothproofing; fur satining; 
galvanization; gilding; glass-blowing; gold-plating; grinding; incineration of waste and trash; key cutting; knitting 
machine rental; laminating; laser scribing; leather staining; leather working; lithographic printing; magnetization; material 
treatment information; metal casting; metal plating; metal tempering; metal treating; millworking; nickel plating; offset 
printing; optical glass grinding; paper finishing; paper treating; pattern printing; permanent-press treatment of fabrics; 
photocomposing services; photographic film development; photographic printing; photogravure; planing [saw mill]; 
pottery firing; pre-cloth shrinking (terms considered too vague by the International Bureau - rule 13 (2) (b) of the Common 
Regulations); printing; processing of cinematographic films; processing of oil; production of energy; quilting; recycling of
waste and trash; refining services; rental of air conditioning apparatus; rental of generators; rental of space heating 
apparatus; saddlery working; sandblasting services; sawing [saw mill]; services of a dental technician; shoe staining; 
silkscreen printing; silver-plating; skin dressing; slaughtering of animals; soldering; sorting of waste and recyclable 
material [transformation]; stripping finishes; tailoring; tanning; taxidermy; textile dyeing; textile fireproofing; textile 
treating; timber felling and processing; tin-plating; vulcanization [material treatment]; warping [looms]; waste treatment 
[transformation]; water treating; window tinting treatment, being surface coating; woodworking; wool treating.

Cl.42;Analysis for oil-field exploitation; architectural consultation; architecture; authenticating works of art; 
bacteriological research; biological research; calibration [measuring]; chemical analysis; chemical research; chemistry 
services; cloud seeding; computer programming; computer rental; computer software consultancy; computer software 
design; computer system analysis; computer system design; computer virus protection services; construction drafting; 
consultancy in the design and development of computer hardware; consultancy in the field of energy-saving; conversion 
of data or documents from physical to electronic media; cosmetic research; creating and maintaining web sites for 
others; data conversion of computer programs and data [not physical conversion]; design of interior decor; digitization of 
documents [scanning]; dress designing; duplication of computer programs; engineering; geological prospecting; oil 
prospecting; geological research; geological surveys; graphic arts designing; handwriting analysis [graphology]; hosting 
computer sites [web sites]; industrial design; installation of computer software; land surveying; land surveys; 
maintenance of computer software; material testing; mechanical research; meteorological information; monitoring of 
computer systems by remote access; oil-field surveys; oil-well testing; packaging design services; packaging design; 
physics [research]; providing search engines for the internet; provision of scientific information, advice and consultancy 
in relation to carbon offsetting; quality control; quality evaluation of standing timber; quality evaluation of wool; recovery 
of computer data; rental of computer software; rental of web servers; research and development for others; research in 
the field of environmental protection; scientific laboratory services; styling [industrial design]; surveying; technical 
project studies; technical research; textile testing; underwater exploration; updating of computer software; urban 
planning; vehicle roadworthiness testing; water analysis; weather forecasting.
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Cl.35;Advertising and publicity services; promoting the goods and services of others through the administration of 
sales and promotional incentive schemes involving trading stamps; business management analysis or business 
consultancy; marketing research or analysis; providing information concerning commercial sales; import-export agency 
services; administration of frequent flyer programs; rental of advertising space.

Cl.37;Construction; custom shipbuilding; repair or maintenance of vessels; repair and maintenance of transport 
containers; installation, maintenance and repair of ballast apparatus for ships; burner maintenance or repair; repair or 
maintenance of boilers; pump repair or maintenance; repair or maintenance of telecommunication machines and 
apparatus; repair or maintenance of loading-unloading machines and apparatus; repair or maintenance of air conditioners 
for industrial purposes; repair or maintenance of packing or wrapping machines and apparatus.

Cl.39;Railway transport; car transport; vessel transport; packing of cargo; freight brokerage; cargo handling; 
shipbrokerage; warehousing services; temporary safekeeping of personal belongings; rental of warehouse space; 
providing vessel mooring facilities; rental of loading-unloading machines and apparatus; rental of vessels; rental of 
packing or wrapping machines and apparatus; storage of containers and cargo; rental of transport and storage 
containers; stevedoring; rental of freezing machines and apparatus for industrial purposes.

Cl.41;Educational and instruction services relating to arts, crafts, sports or general knowledge; arranging, conducting 
and organization of seminars; providing electronic publications; organization of sports events and competitions.

Cl.42;Providing meteorological information; architectural services; surveying; marine surveying services; computer 
software design, computer programming, or maintenance of computer software; technological advice relating to 
computers, automobiles and industrial machines; rental of computers.
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Cl.35;Business management and business administration; arranging of networks for business purposes, for business 
people and commercial enterprises; all the aforementioned services only in relation to businesses within the area of asset 
management, investment and investment advisory services, stockbroking, unit-link funds, portfolio and funds 
management, capital investment and financial information.

Cl.36;Financial affairs, including stockbroking, stockbroking agencies, investment trusteeship, unit-link funds, trust 
services, investment portfolio management monetary affairs, consultancy, guidance, financing, stock exchange 
quotations, funds management capital investment, money lending, electronic transfer of capital, for others; financial 
information, including providing information on capital investment and financing via computer networks and global 
communication networks.

7878



Trade Marks Journal No: 1885 ,   21/01/2019           Class 99 
 

Priority claimed from 13/06/2017; Application No. : 708998 ;Switzerland 

3756280    13/11/2017
[International Registration No. : 1388030]
SFS GROUP AG

Rosenbergsaustrasse 8 CH-9435 Heerbrugg CH

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
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Cl.6;Common metals and their alloys; building materials of metal; ironmongery and small items of metal hardware; 
large-series, metallic screws and parts of all kinds, including nuts, rivets, blind rivets and their corresponding elements, 
threaded blind rivets, bolts, fittings, screw plugs, fastening plates and load distributing disks; securing bolts; fixing 
elements and devices for industry and buildings, as well as their component parts and accessories, all in metal, if 
included in this class; profiled metal rails; metal fittings and hinges.

Cl.7;Machines and machine tools; machines for machining of metals; mechanical apparatus and machines for placing 
or removing rivets, screws and bolts (included in this class); mechanical riveting tools, hydraulic-pneumatic tools for 
placing cover nuts; fixing machines for inserting fixing elements into construction elements; machines for incorporating 
fixing parts; mechanical apparatus and tools as parts or accessories for the above-mentioned products, namely, for the 
fitting out of rivets as well as for carrying out the riveting process.

Cl.8;Hand implements and tools; riveting tools, manual instruments for placing cover nuts, manual apparatus for 
machining rivets, blind rivets, screws and bolts.

Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; printing products; 
bookbinding material; photographs, stationery; office requisites except furniture; instructional or teaching material 
(except apparatus); plastic materials for packaging, provided they are not included in other classes.

Cl.35;Advertising, in particular advertising agency services, market studies, opinion polling, publication of advertising 
texts and announcements, marketing (business studies), public relation services, organization of business fairs and 
exhibitions for economic and advertising purposes; business management, especially advice and assistance in company 
organization and management, business information agency services; demonstration of products for advertising 
purposes, electronic commerce services (e-commerce), namely, retail sale via global computer networks (the Internet); 
telemarketing; retail sale of all kinds of assembly and fixing parts, hand tools, machine tools, building materials and 
technical chemical products for craftwork and industry.
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Cl.3;Cosmetics in general, including perfumes; deodorants for human beings or for animals; soaps; liquid soaps; 
soaps; bath foam; toothpastes; shampoo; essential oils; hair lotions; preparations for the permanent waving of hair; hair 
gels; hair dyes; cream for face; mascara; eye liner; eyeshadows; pencil for make-up; lipstick; lip balms; foundation; body 
cream; nail polish; lotions for strengthening the nails; tanning oils and creams; oil for the body; essential oils.

Cl.14;Jewelry; jewellery rings in precious metals; pendants of precious metals; bracelet in precious metals; necklaces 
in precious metals; chain and badge in precious metals; coins and medals in precious metals; boxes and cases for 
jewellery and watches; amulets in precious metals; jewelry of silver, gold, platinum; precious metals and alloys; works of 
art and ornaments of precious metals and their alloys; art objects in precious metals; diamonds, precious stones, pearls; 
cuff links and tie clips; articles of jewellery; jewellery of precious metals; watches, watches in general, wrist watches; 
clocks; chronometers; chronometric instruments; watch bands; clasps for watches; glass for clock; watch movements; 
hands for clocks; cases for watches; glass for watches.

Cl.16;Packaging paper and cardboard; envelopes and plastic shopping bags; bags [envelopes, pouches] of plastics, for
packaging; paper labels; sticky labels; books; binding strips [bookbinding]; photos; stationery; artists" materials, paint 
brushes; instructional and teaching materials; graphic representations; folders.

Cl.18;Bags; handbags; suitcases; backpacks; wallets; purses; wallet of leather and leather; purses; trunks; skin; 
articles of leather; leather and articles of leather; imitation leather and leather and goods manufactured of these materials, 
including luggage, backpacks, wallets, purses, document cases; parasols; umbrellas; umbrellas; walking sticks; harness; 
fur.

Cl.21;Utensils and containers for household or kitchen use, including glasses; cups; cups; cups for breakfast; cups for 
tea; coffee mugs; cappuccino cups; bowls; dishes; containers for foods; trays; salad bowls; bottles; jugs; tea sets; raw 
and semi-worked glass; glassware, porcelain and earthenware.

Cl.25;Clothing for men, women, children in general, including suits; clothing of leather; shirts; shirts; skirts; suits; 
jackets; trousers; shorts; clothing of mesh; t-shirts; pajamas; socks; vests; bodices [lingerie]; suspenders; underwear; 
bras; slips; hats; foulards; ties; raincoats; coats; swimwear; tracksuits; anoraks; ski pants; shorts for cycling and sports; 
belts; scarves; gloves; dressing gowns; footwear in general for men, women and children, including slippers, shoes, 
sneakers, boots, sandals, slippers.

Cl.35;Advertising; consultancy and assistance in business management for shopping centers; business management; 
business consulting; business consulting for high-quality brands management; organization of trade fairs; retail and 
wholesale services, also on-line, of cosmetics in general, including perfumes, deodorants for human beings or for 
animals, liquid soaps, soaps, bath foam, toothpastes, shampoo, essential oils, hair lotions, preparations for the 
permanent waving of hair, hair gels, hair dyes, cream for face, mascara, eye liner, eyeshadows, pencil for make-up, 
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lipstick, lip balms, foundation, body cream, nail polish, lotions for strengthening the nail, tanning oils and creams, oil for 
the body, essential oils; retail and wholesale services, also on-line, of jewelry, jewellery rings in precious metals, 
pendants of precious metals, bracelet in precious metals, necklaces in precious metals, chain and badge in precious 
metals, coins and medals in precious metals, boxes and cases for jewellery and watches, amulets in metals precious, 
jewelry in silver, gold, platinum, precious metals and alloys, works of art and ornaments of precious materials and their 
alloys, art objects in precious metals, diamonds, precious stones, pearls, cuff links and tie clips, articles of jewellery, 
jewellery of precious metals, watches, watches in general, wrist watches, clocks, chronometers, chronometric 
instruments, watch bands, clasps for watches, glass for clock, watches movements, hands for clocks, cases for watches, 
glass for watches; retail and wholesale services, also on-line, of bags, handbags, suitcases, backpacks, wallets, purses, 
folders, wallet of leather and leather, purses, trunks, skin, articles of leather, leather and articles of leather, imitation of 
leather and leather and goods manufactured of these materials, including luggage, backpacks, wallets, purses, document 
cases, umbrellas, parasols, walking sticks, harness; retail and wholesale services, also on-line, of utensils and containers 
for household or kitchen use, including, glasses, cups, cups for breakfast, cups for tea, coffee mugs, cappuccino cups, 
bowls, dishes, containers for foods, trays, salad bowls, bottles, jugs, tea sets, raw and semi-worked glass, glassware, 
porcelain and earthenware; retail and wholesale services, also on-line, of clothing for men, women, children in general, 
including suits, clothing of leather, shirts, skirts, suits, jackets, trousers, shorts, clothing of mesh, t-shirts, pajamas, 
socks, vests, bodices [lingerie], suspenders, underwear, bras, slips, hats, foulards, ties, raincoats, coats, swimwear, 
tracksuits, anoraks, ski pants, shorts for cycling and sports, belts, clothing made of fur, scarves, gloves, dressing gowns, 
footwear in general for men, women and children, including slippers, shoes, sneakers, boots, sandals, slippers.

Cl.36;Real estate brokerage; real estate management services relating to commercial buildings, including shopping 
centers; management of real estate, including the management of shopping centers.

Cl.37;Construction of shopping centers.

Cl.39;Transport and packaging services, storage and loading and unloading in shopping centers; travel organization; 
travel booking agency services and accompanying travelers.

Cl.41;Training services; training courses; conducting and organizing seminars and training courses for creative 
activities.

Cl.42;Consulting services in architecture, including architectural design of shopping centers; engineering services and 
engineering drawing for the construction of commercial buildings, including shopping centers; technical consulting in the
field of environmental engineering.

Cl.43;Restaurant services and catering services; services of temporary accommodation.
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Proposed to be Used
IR DIVISION
Cl.9;Control apparatus and computer software programs; apparatus for recording, transmission or reproduction of 
images; electric converters; ballasts for lighting installations; sensors and detectors; electric power unit [transformers]; 
batteries; starters; cables and wires; solar panels; solar cells; parts of the aforementioned goods; control apparatus and 
computer software programs for extracting, managing and analyzing data; remote controls apparatus; mobile apps; 
optical control apparatus; thermal control apparatus; signaling apparatus and instruments; apparatus for the 
transmission of data; databases; software for the managing of databases; parts of the aforementioned goods

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; lighting fixtures and lighting installations for clothing, cabinets, furniture and decoration

Cl.19;Building materials, not of metal; transportable constructions, not metal; monuments, not of metal; luminous 
paving blocks; parts of the aforementioned goods

Cl.27;Carpets, floor mats, mats, linoleum and other floor coverings; wall covering, not textile material; parts of the 
aforementioned goods

Cl.35;Retail and wholesale services for lighting; online retail services and online wholesale services in the field of 
lighting; commercial-business advice and information to professional and private customers in the field of lighting; 
business intermediary services in the sale of automation equipment for construction and lighting applications; market 
research; advice related to the aforementioned services

Cl.37;After-sales services, namely installation, repair and maintenance of lighting, control, sensors and lighting 
systems; repair and maintenance of automation equipment for the construction industry and automation applications; 
installation of automation equipment for the construction industry

Cl.38;Telecommunications services; electronic communications services; wireless communications services; digital 
communications services; online communications services; mobile communications services; communication through 
telematics; advisory services related to telecommunication; leasing of communication apparatus; transmission of data by 
communication satellite; electronic communications consultancy; communication by electronic means; communication 
by fiber optic networks; provision of online communications services; advisory services relating to transmission of data, 
communication and communications equipment; communication by hertzian wave; providing information about 
telecommunication; communication via analogue and digital computer terminals; communication by fiber optic networks; 
communication by networks and optical fibers; transmission of information via electronic communications networks; 
information services relating to electronic communication networks; providing access to databases and electronic 
communications networks, as well as advice in this regard; providing access to communications facilities via radio; 
provision of communication facilities for the interchange of data by electronic means; exchange and transmission of data 
for navigating, positioning and localization; providing access time to a computer, as well as advice in this regard; 
providing access time to the internet, as well as advice in this regard

Cl.42;Scientific and technological services and research and design relating thereto; services in the field of industrial 
analysis and industrial research; design and development of databases, computers and software; testing and inspection 
of lighting apparatuses and lighting installations, as well as in the field of lighting and energy; advising on the optimal use 
of energy by means of lighting; certification services in the field of lighting and energy; technical consulting with regard 
to the services mentioned in this class; design of communication systems; engineering services relating to the design of 
communications systems

Cl.44;Services in the field of agriculture and horticulture, including advising, also in the context of providing 
recommendations for lighting, climate control, irrigation and fertilization; providing information in the field of agriculture 
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and horticulture; agriculture, aquaculture, horticulture and forestry services; advice on the feeding, breeding and keeping 
of animals; advice relating to the well-being of animals; advice relating to the breeding and cultivation of plants, seeds 
and crops
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Cl.5;Pharmaceutical preparations.

Cl.35;Retail or wholesale services for pharmaceutical, veterinary and sanitary preparations and medical supplies.
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Proposed to be Used
IR DIVISION
Cl.9;Network control devices; Control apparatus for network management; Computer software for for wired or wireless 
network communication base stations for local networks (LAN or WLAN); wireless routers; router for networks; 
communication hubs; signal transmission devices; Hardware for ethernet.

Cl.42;Monitoring of network systems; Development of computer-based networks.
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Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Application software for the specific use in a production environment, namely software for the management and 
integration of data of various entities of the production environment; computer hardware and software for setting up and 
configurating the data handling of metal processing machines; computer software for montitoring and managing the data 
handling of metal processing machines and measuring machines, namely software providing for an information pool to 
be used in connection with numerically controlled metal processing machines and measuring machines; downloadable 
electronic publications in the nature of handbooks and manuals concerning the management and integration of data of 
various entities of a production environment.

Cl.16;Magazines being periodicals in the field of the management and integration of data of various entities of a 
production environment.

Cl.42;Technical consultancy relating to the installation and maintenance of computer software for montitoring and 
managing data of metal processing machines and measuring machines.
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Priority claimed from 30/06/2016; Application No. : UK00003172259 ;United Kingdom 

3769629    25/10/2016
[International Registration No. : 1390258]
IMI PLC

Lakeside, Solihull Parkway, Birmingham Business Park BirminghamB37 7XZ United Kingdom

Address for service in India/Attorney address:
ARCHER & ANGEL

K-4, South Extension Part 2, New Delhi- 100049, New Delhi, India

Proposed to be Used
IR DIVISION
Cl.17;Valves of rubber; valve slides and valve flaps of rubber; flexible pipes; flexible tubes; flexible tubing; rubber 
hoses; plastic blocks for use in manufacture; plastic rods for use in manufacture; flexible shaped pipe, tube and hose 
sections; non-metallic fittings for pipes, tubes and hoses; flexible conduits of plastic; couplings; connectors; joints and 
unions for pipes, tubes and hoses; seals; gaskets; sealing material; fittings namely, joint packings, nipples, sleeves, 
flanges, pipe plugs, pipe gaskets; pipe stoppers, pipe fastening clips, clamping screw fittings; parts and fittings for all the 
aforesaid goods; all of the aforesaid goods not made of metal; gaskets.

Cl.37;Construction, installation, repair and maintenance services all such services relating to valves, valve slides and 
valve flaps, common metals and their alloys, ironmongery and small items of metal hardware, manually operated valves, 
check valves of metal (other than parts of machines), metal valves for controlling the flow of gases in pipelines, metal 
valves for controlling the flow of fluids or liquids in pipelines, pneumatic and hydraulic cylinders made of metal, blast air-
containers made of metal, metal connectors and push in fittings for hydraulic and pneumatic devices, nozzles made of 
metal as parts of machines, rods made of metal, tension levers made of metal, fasteners made of metal, nuts made of 
metal, bolts made of metal, screws made of metal, connectors made of metal, studs made of metal, metal pipes, hoses 
and tube fittings, junctions of metal for pipes, fittings of metal for compressed air ducts, metal couplings, mounts for 
valves made of metal, anchors made of metal, anvils made of metal, pipe joints, nipples made of metal, sockets of metal, 
flanges of metal, pipe plugs of metal, pipe mounting clamps made of metal, reinforcing materials of metal for pipes, bells 
made of metal, rolled and cast building material, rails and other metallic materials for railway tracks, chains (except 
driving chains for vehicles), cables and wires (non-electric), safes and cash boxes, steel balls, cables and wires of 
common metals and their alloys (non-electric), steel wire, metal building materials, radiator valve fittings (made of metal), 
metal tanks, valves being parts of machines, valves being parts of machine tools, hydraulic valves, pneumatic valves, 
valve closure mechanisms, valves to control flow, pressure, temperature and liquid level, valve wells, pressure regulators, 
pressure controllers, pressure reducers, nozzles, turbines, actuating magnets for valves, valve spindles, valve stems, 
silencers, mufflers, sound absorbers, pumps, mounts for valves being parts of machines, pressure accumulators and 
pumps, gears other than for land vehicles, gear boxes other than for land vehicles, gears for machines, gear units for 
machines, machine coupling and belting (except for land vehicles), gearbox casings other than for land vehicles, 
connecting rods for machines, motors and engines, hand wheels, not of metal for valves (machine parts), control units, 
apparatus and mechanisms (hydraulic, manually and/or mechanically controlled), actuators, positioners, pneumatic 
industrial process controllers, ignition apparatus for machines and engines, propulsion mechanisms other than for land 
vehicles, machine tools, machine coupling and transmission components (except for land vehicles), control and 
regulatory apparatus and fittings, hoists, lubricating equipment and apparatus, fluid-blocking spray machines and 
apparatus, large size agricultural implements, automatic drainage machines for liquids, powered-operated spray and blow 
guns, machine parts, namely, pneumatic and hydraulic cylinders, pneumatic air preparation units and parts thereof for 
use in pneumatic machinery, pneumatic air compressor units for use in pneumatic machines, slide tables for pneumatic 
and hydraulic devices, powered grippers for pneumatic and hydraulic devices, guide blocks with roller bearings for 
machines, electric spindles, parts of machines, namely, manifold assemblies for valves comprised primarily of pressure 
switches, check valves, regulators and gauges, filters, filter cleaning systems for machines, hydraulic engines, 
servomotors for mechanical engineering and tool manufacture, pneumatic devices for servo-driven switching and 
controlling plants, air barriers, reflex nozzles, booster relays, power operated tools, pneumatic tools, handling and 
positioning apparatus for use in automated assembly and processing installations, compressors, apparatus and 
instruments for controlling, detection, measuring, indicating, timing, switching, transforming, inspection, sensing, 
checking (supervision), signalling, monitoring, accumulating, adjusting or regulating, solenoid valves, electrovalves, 
electromagnetic valves, electromagnetic interrupters, positioner sensors electronic positioners, digital positioners, 
electric apparatus for remote ignition, flow control apparatus and instruments, data processing equipment and 
instruments, computer software, filters, electric filter cleaning system, thermostats, nanometric switches, fluidic 
apparatus for logistics and for machine and process control, electronic connectors for solenoid valves, sensors, circuit 
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boards, pressure amplifier boosters, electrostatic precipitators, gauges, room thermostats, humidistats, diaphragms and 
capillary tubes for control systems, controlled devices and software for HVAC, fire-extinguishing apparatus, valves as 
part of radiators, apparatus, installations and instruments for lighting, heating, steam generating, cooking, ventilating, 
refrigerating, drying, water supply, flow and distribution, steam lines, air-conditioning, cooling and sanitary purposes, 
thermostat-controlled valves, thermostat heads for valves, thermostat superstructures for valves, plumbing fittings, water 
pressure reducers, regulators for level controlling in tanks, valves for use in cryogenic apparatus and equipment, flare 
stack systems for use in the oil industry burner control apparatus and instruments, driers for pneumatic systems, air and 
gas driers, air vents, filters, filters for the production, processing or treatment of compressed air or other compressed 
gases, locking and multipath taps, apparatus and installations for degassing water, gas and air separator equipment and 
devices, venting devices, a venting and separating device for water heaters for removing micro bubbles, sludge, oxygen 
and magnetite, water pipe apparatus and installations, heat-exchangers (not part of machines), water treatment 
equipment, apparatus, installations and instruments for expansion and maintenance of pressure in water systems and 
pressure boosting systems, industrial water purification equipment, pressure maintenance devices with pumps for 
heating, solar and chilled water systems, taps being parts of heating installations, expansion tanks for closed heating or 
cooling systems, gaskets, radiators, feeding apparatus for heating boilers, flues, pipes for heating boilers, indoor and 
outdoor waterfalls, lubricating equipment and apparatus, pipes, tubes, flexible tubing, hoses, blocks, rods, shaped pipe, 
tube and hose sections, non-metallic fittings for pipes, tubes and hoses, flexible conduits, couplings, connectors, joints 
and unions for pipes, tubes and hoses, seals, gaskets, sealing material, fittings namely, joint packings, nipples, sleeves, 
flanges, pipe plugs, pipe gaskets, pipe stoppers, pipe fastening clips, clamping screw fittings and parts and fittings for all 
the aforesaid goods.

Cl.42;Industrial design and research services; scientific and technological services; engineering services for others; 
engineering testing services; quality control testing services; technical testing services; testing of apparatus and 
machinery; testing of valves; computer software design, programming and maintenance; information, advice and 
consultancy services in relation to all of the aforesaid services.
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Priority claimed from 27/03/2017; Application No. : UK00003221209 ;United Kingdom 

3770335    22/09/2017
[International Registration No. : 1391090]
ZAPGO LTD

STFC Rutherford Appleton Laboratory, R104, Room G-04, Harwell Oxford Didcot OX11 0QX United Kingdom

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Capacitors; batteries; storage cells.

Cl.40;Energy production; generation of energy; production of energy; energy (production of-); consultancy services 
relating to the generation of electrical power; electricity generating; electricity generation; generating of electricity; 
generation of electricity; generation of electrical power using carbon sequestration; generation of power.

Cl.42;Advisory services relating to scientific research; advisory services relating to scientific instruments; chemical 
engineering; chemical technological research; scientific research and development; consultancy in the field of scientific 
research; design and development of regenerative energy generation systems; advisory services relating to energy 
efficiency; research in the field of energy; advisory services relating to the use of energy; consultancy relating to 
technological services in the field of power and energy supply; development of energy and power management systems; 
energy-saving (consultancy in the field of -); preparation of reports relating to technical research; preparation of reports 
relating to scientific research; providing science technology information; provision of information relating to scientific 
research; providing technical advice relating to energy-saving measures; research and development services; research 
and development of new products; research and development for others; research relating to science; research (scientific 
-); research to develop new products; scientific research services; scientific advisory services; scientific and industrial 
research; scientific research and analysis; scientific and technological design; scientific consultancy; scientific services 
and design relating thereto; technical consultancy relating to product development; technical research; advisory services 
relating to industrial design; consumer product design; custom design services; design and development of new 
technology for others; design and development of new products; design and testing of new products; design and testing 
for new product development; design (industrial -); design of industrial products; design of products; development 
(research and -) of products; new product design; new products (design of -); product design and development; product 
research and development.
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Priority claimed from 27/09/2017; Application No. : 017257651 ;European Union 

3771416    09/10/2017
[International Registration No. : 1391412]
SRG COMMUNITY LTD.

Road Town 2 Tortola VG10450

Address for service in India/Attorney address:
MISSION LEGAL ADVOCATES

NO.12, CANAL BANK ROAD, GANDHI NAGAR,ADYAR,CHENNAI-600020

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Computer software platform; magnetic platforms for software; computer game software for use with on-line 
interactive games; computer games programmes downloaded via the internet [software], computer software for the 
administration of on-line games and gaming, computer network hubs; computer software for use in providing multiple 
user access to a global computer information network.

Cl.35;Provision of advertising space on a global computer network; providing information about commercial business 
and commercial information via the global computer network.
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3773599    27/11/2017
[International Registration No. : 1391237]
YONGKANG POWERTEC IMPORT & EXPORT CO., LTD.

28th, Jinbi Mansion, China Hardware Headquarters Center, Yongkang District, Jinhua Zhejiang China

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP

A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used
IR DIVISION
Cl.7;Agricultural implements other than hand-operated; lawnmowers [machines]; hair clipping machines for animals; 
saws [machines]; blenders, electric, for household purposes; mixing machines; bulldozers; stone working machines; 
rams [machines]; capstans; cranes [lifting and hoisting apparatus]; electric hammers; grindstones [parts of machines]; 
hand-held tools, other than hand-operated; drills (electric hand-); knives, electric; stropping machines; printing presses; 
dynamos; pumps [parts of machines, engines or motors]; compressed air machines; glow plugs for diesel engines; 
carburetter feeders; cutting machines; wind turbines; chain saws; soldering apparatus, gas-operated; vehicle washing 
installations; snow ploughs; dust exhausting installations for cleaning purposes; wax-polishing (machines and apparatus 
for-), electric; food preparation machines, electromechanical; juice machines, electric.

Cl.8;Rakes [hand tools]; shovels [hand tools]; garden tools, hand-operated; hand tools, hand-operated; bow saws; 
spanners [hand tools]; hammers [hand tools]; vices; riveters [hand tools]; trowels; shears; secateurs.
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Priority claimed from 17/02/2017; Application No. : 016389439 ;European Union 

3777386    16/08/2017
[International Registration No. : 1391990]
FERM LIVING APS

Laplandsgade 11 DK-2300 København S Denmark

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.8;Hand tools and implements (hand-operated); cutlery; side arms; razors; food preparation implements, namely 
knives, forks, spoons, tongs, salad forks, food chopping, dicing and slicing implements, ladle and spatulas, kitchen 
knives and cutting tools, tableware (knives, forks and spoons); bellows for fireplaces; fireplace tool sets consisting of 
pokers, tongs, shovels; fireplace shovels.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; lamps including electric lamps; lampshades.

Cl.16;Paper and cardboard; printed matter; bookbinding material; photographs; stationery and office requisites, except 
furniture; adhesives for stationery or household purposes; artists" and drawing materials; paintbrushes; instructional and
teaching materials; plastic sheets, films and bags for wrapping and packaging; printers" type, printing blocks; shelf 
paper, self-adhesive plastic sheets for lining shelves, posters of paper or cardboard, corrugated boxes, boxes of 
fiberboard, boxes for stationery, coasters of paper or cardboard, place mats of paper or cardboard, notebooks, binders 
for sheets, clipboards, holders for pencils and pens, paper clips for office use, photographs and paintings (framed or un-
framed); decorative wall stickers.

Cl.20;Furniture, mirrors, picture frames; containers, not of metal, for storage or transport; unprocessed and semi-
processed horn, bone, whalebone or mother of pearl; shells; meerschaum; yellow amber; bean bags; plant racks and non-
metallic plant hangers; clothes racks [furniture]; shoe-storage and shoe racks; hat racks; pillows, including stuffed 
pillows, padded cushions for chairs, throw pillows, pouffes [furniture]; shelves, including for storage, shelf dividers (non-
metallic), shelf brackets (not of metal); drawers, figurines of wood, plaster, plastic and substitutes for these materials; 
baskets (not of metal); hooks (not of metal), for clothes rails, coat racks; stands and pedestals for flower pots; clothes 
hangers; doorstops (non-metallic), including decorative doorstops designed as animals; storage boxes made of wood, 
plaster, plastic and substitutes for these materials; suspension devices for curtains, bulletin boards (non-electronic) 
including wood and or cork; frames for pictures; screens for fireplaces and stoves; table legs of common metal or brass; 
clothes racks (furniture) of common metal or brass; racks being furniture made of common metal or brass, including 
racks for storage; shelves of common metal or brass; shoe-storage and shoe racks made of cannon metal or brass; hat 
racks of metal or brass; plant racks and plant stands and pedestals for flower pots of common metal or brass; shelf 
dividers (part of furniture) made of common metal or brass.

Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes (except paint brushes); brushes for 
fireplaces; brush-making materials; articles for cleaning purposes; crude or semi-worked glass (except building glass); 
glassware, porcelain and ceramics; candlesticks, figurines of porcelain, ceramics, earthenware or glass; containers for 
flowers and floral decorations, flowerpots and vases; baskets of common metal for household use; vases and flowerpots 
of common metal or brass; baskets for household use, including baskets of common metal or brass; hand-powered 
grinders for household use including salt and pepper mills; cups, mugs, teapots, coffee pots, plates, bowls, pots, napkin 
rings, buttering and cutting boards; trays for household purposes; coasters (tableware), not of paper and not of table 
linens; oven mitts of textile materials; toothbrushes, containers and holders for toothbrushes, coin banks (piggy banks); 
plant boxes; plant boxes of common metal or brass; brooms.

Cl.24;Textile and substitutes for textiles; household linen; curtains of textile or plastic; bedspreads; table covers; 
quilts, sleep blankets, throws, cot blankets; pillowcases, woven fabrics for cushions; table mats of textile, place mats of 
textile or vinyl, tablecloths of textile or vinyl, napkins of textile materials; bath linen (except clothing) including towels and 
washcloths of textile materials; curtain fabrics, teapot warmer of textile materials; egg cosies of textile materials; bedding, 
textiles for bedding; shower curtains of textile or plastic; wall hangings and wall hangings of textile material.

Cl.25;Clothing, footwear and headgear; kimonos; bathrobes; convenient everyday wear (loungewear).

Cl.27;Carpets and rugs, mats, linoleum and other materials for covering existing floors; wall hangings, not of textile; 
wallpapers; non-slip underlays; fire-resistant floor mats for fireplaces.
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Cl.28;Games and toys; video game apparatus; gymnastic and sporting articles; Christmas tree decorations; 
construction toys, hobby-horses, mobiles (toys), play tents; dollhouses, jigsaw puzzles; dolls and teddy bears.

Cl.35;Advertising; business management; business administration; office functions; wholesale and retail, including via 
global networks, of hand tools and implements (hand-operated), cutlery, side arms, razors, utensils for food preparation, 
kitchen knives and cutting tools, tableware, bellows for fireplaces, fireplace tools, buckets for fireplaces [fireplace 
shovel], apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes, lamps including electric lamps, lampshades, paper and cardboard, printed matter, bookbinding 
material, photographs, stationery and office requisites, adhesives for stationery or household purposes, artists" and 
drawing materials, paintbrushes, instructional and teaching materials, plastic sheets, films and bags for wrapping and 
packaging, printers" type, printing blocks, shelf paper, self-adhesive plastic sheets for lining shelves, posters of paper or 
cardboard, corrugated boxes, boxes of fiber plates, boxes for stationery, coasters of paper or cardboard, place mats of 
paper or cardboard, notebooks, binders for sheets, clipboards, holders for pencils and pens, paper clips for office use, 
photographs and paintings (framed or un-framed), decorative wall stickers, leather and imitations of leather, skins and 
hides, trunks and travelling bags, bags and shoulder bags, training bags and sports bags for universal use, changing 
bags, beach bags, duffel bags, umbrellas and parasols, walking sticks, whips, harness and saddlery, collars, leashes and 
clothing for animals, furniture, mirrors, picture frames, containers for storage or transport, unprocessed and semi-
processed horn, bone, whalebone or mother of pearl, shells and shield, meerschaum, yellow amber, bean bags, plant 
boxes and racks and non-metallic plant hangers, clothes racks [furniture], shoe-storage and shoe racks, hat racks, 
pillows, stuffed pillows, padded cushions for chairs, throw pillows, pouffes [furniture], shelves, including for storage, 
shelf dividers (non-metallic), shelf brackets (not of metal), drawers, figurines of wood, plaster, plastic and substitutes for 
these materials, baskets (not of metal), hooks (not of metal) for clothes rails, coat racks, stands and pedestals for flower 
pots, clothes hangers, doorstops (non-metallic), including decorative doorstops designed as animals, storage boxes 
made of wood, plaster, plastic and substitutes for these materials, suspension devices for curtains, bulletin boards (non-
electronic) including wood and or cork, frames for pictures, screens for fireplaces and stoves, household or kitchen 
utensils and containers, combs and sponges, brushes (except paint brushes), brushes for fireplaces, brush-making 
materials, articles for cleaning purposes, crude or semi-worked glass (except building glass), glassware, porcelain and 
ceramics, candlesticks, figurines of porcelain, ceramics, earthenware or glass, containers for flowers and floral 
decorations, flowerpots and vases, baskets of common metal for household use, table legs of common metal or brass, 
plant boxes and plant racks and plant stands and pedestals for flower pots of common metal or brass, clothes racks of 
common metal or brass, shelves of common metal or brass, racks being furniture made of common metal or brass, 
including racks for storage, dividers made of common metal or brass, brackets of metal or brass, vases and flowerpots of 
common metal or brass, shoe-storage and shoe racks made of common metal or brass, hat racks of metal or brass, hooks
of common metal or brass, coat hooks of common metal or brass, baskets for household use, including baskets of 
common metal or brass, hand-powered grinders for household use including salt and pepper mills, cups, mugs, teapots, 
coffee pots, plates, bowls, pots, napkin rings, buttering and cutting boards, trays for household purposes, coasters 
(tableware), not of paper and not of table linens, oven gloves of textile materials, toothbrushes, containers and holders for 
toothbrushes, coin banks (piggy banks), textile and substitutes for textiles, household linen, curtains of textile or plastic, 
bedspreads, table covers, quilts, sleep blankets, throws, cot blankets, pillowcases, woven fabrics for cushions, table mats 
of textile, place mats of textile or vinyl, tablecloths of textile or vinyl, napkins of textile materials, bath linen including 
towels and washcloths of textile materials, curtain fabrics, teapot warmer of textile materials, egg warmer of textile 
materials, bedding, textiles for bedding, shower curtains of textile or plastic, wall hangings and wall hangings of textile 
material, clothing, footwear and headgear, kimonos, bathrobes, convenient everyday wear (loungewear), carpets and 
rugs, mats, linoleum and other materials for covering existing floors, wall hangings not of textile, wallpapers, non-slip 
underlays, fire-resistant floor mats for fireplaces, games and toys, video game apparatus, gymnastic and sporting articles,
Christmas tree decorations, construction toys, hobby-horses, mobiles, play tents, dollhouses, jigsaw puzzles, dolls and 
teddy bears.
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Priority claimed from 16/03/2017; Application No. : UK00003219074 ;United Kingdom 

3778590    18/09/2017
[International Registration No. : 1392841]
LEGAL & GENERAL GROUP PLC

One Coleman Street London EC2R 5AA United Kingdom

Address for service in India/Agents address:
WADIA GHANDY & CO.

N.M. WADIA BUILDING,123, MAHATMA GANDHI ROAD, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.19;Non-metallic buildings; non-metallic buildings and parts therefor; building materials; parts and fittings therefor.

Cl.36;Provision of financial products; provision of financial advice; financial affairs; monetary affairs; real estate 
affairs; mortgage services; property management services; financial services relating to the buying and selling of 
properties; real estate and property management services; real property management; real estate services; estate agency 
services; leasing, letting and rental of property services; property and land management and valuation services; 
consultancy, advisory and information services in relation to the aforesaid; housing management; provision of housing 
accommodation; provision of personnel housing accommodation; real estate management services relating to housing 
estates; real estate management services relating to residential buildings; management of property; valuation of property; 
financial services relating to property; financial services relating to real estate property and buildings; financing of 
property development; residential investment advice; residential real estate agency services; providing homes for rental; 
consultancy, advisory and information services for or in relation to any or all of the aforementioned services in this class.

Cl.37;Property development services [construction]; real estate renovation, repair and maintenance services; building 
and construction services; construction of residential properties; construction, maintenance, restoration and/or repair of 
buildings, and of parts and fittings for buildings; installation of building fixtures and fittings; decorative painting services; 
plumbing, joinery, masonry and plastering services; construction, maintenance and repair of civil engineering structures; 
building homes; residential renovation, repair and maintenance services; consultancy, advisory and information services 
for or in relation to any or all of the aforementioned services in this class.

Cl.42;Planning and design of residential communities; architectural design services and consultancy; design of 
buildings and of components used in building and construction; design and consultancy services for the interiors of 
buildings; consultancy, advisory and information services for or in relation to any or all of the aforementioned services in 
this class.
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Priority claimed from 05/12/2017; Application No. : 710743 ;Switzerland 

3779751    19/12/2017
[International Registration No. : 1392420]
ADOX FOTOWERKE SCHWEIZ GMBH

Route de l'Ancienne Papeterie CH-1723 Marly Switzerland

Address for service in India/Attorney address:
MEENU SHARMA GOSWAMI

INDIA IP PARTNER WZ-113A, TOP FLOOR, NEAR SUBHASH NAGAR METRO STATION, NEW DELHI 110018

Proposed to be Used
IR DIVISION
Cl.1;Photographic paper; unexposed photographic films; chemical products for industry, science and photography.

Cl.9;Photographic, cinematographic and optical apparatus and instruments.
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Priority claimed from 11/08/2017; Application No. : 30 2017 108 108.5 / ;Germany 

3779809    15/11/2017
[International Registration No. : 1392912]
KLINGELNBERG GMBH

Peterstrasse 45 42499 Hückeswagen Germany

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.7;Tools for processing gears; cutting tools, grinding tools, milling tools for gear processing; toolholders for 
metalworking machines (machine parts); toolholders for metalworking machines; devices [machine parts] for the 
chucking of work pieces; work piece holders [machines]; work piece clamping devices for machine tools; machines for 
adjusting tools; grinding machines [machine tools]; metalworking machines, in particular gear processing machines.

Cl.9;Apparatus for testing tools; computer software for grinding machines; software for designing gears; operating 
software for metalworking machines, in particular for gear processing machines; measuring devices and measuring 
machines; application software; computer hardware and software for setting up and configuring machine tools; computer 
software for controlling and managing metalworking machines, measuring devices and measuring machines.

Cl.42;Tool design work; engineering consultancy; engineering consultancy concerning the design of gearings and 
gears; consultancy in the field of technological design, in particular concerning the design of machine tools, the design of 
gearings, the design of drive shafts; technical consultancy relating to the adjustment of metalworking machines.
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3779882    15/02/2018
[International Registration No. : 1312034]
WINDSTAR MEDICAL GMBH

Am Joseph 15 61273 Wehrheim Germany

Address for service in India/Attorney address:
MEENU SHARMA GOSWAMI

ANUATION 4th & 5th Floor, WZ 113/4, Meenakshi Garden, Tilak Nagar, New Delhi - 110018, INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.3;Preparations for body and beauty care; cosmetics; nail care products; perfumery; hair shampoos; toothpaste; hair 
lotions; sunscreens.

Cl.5;Pharmaceutical products and preparations for health care; mineral food supplements; food supplements based on 
amino acids; nutritional supplements on the basis of minerals; nutritional supplements on the basis of trace elements; 
food supplements for medical purposes; vitamins, all included in this class, in the form of effervescent tablets; candy for 
medical purposes; dietetic substances adapted for medical purposes; dressings; bandages for dressing purposes; 
plasters for medical purposes; plasters for medical purposes; solvents for removing adhesive plasters; medicines for 
human purposes; test strips for medical purposes; diagnostic preparations for medical purposes; cloths impregnated 
with pharmaceutical lotions; disinfectants; chemical preparations for medical purposes; cold spray for medical purposes; 
ointments for pharmaceutical purposes; dietetic foods or food supplements for non-medical purposes on the basis of 
proteins, fats, fatty acids, with added vitamins, minerals, trace elements, either singly or in combination; dietetic foods or 
food supplements for non-medical purposes on the basis of carbohydrates, roughage, with added vitamins, minerals, 
trace elements, either singly or in combination.

Cl.10;Medical equipment and instruments; orthopedic articles; syringes for medical purposes; elastic bandages; 
orthopedic joint bandages; gloves for medical purposes; heating or cooling orthopaedic bandages; heating pads for 
medical purposes.

Cl.29;Dietary food for non-medical purposes on the basis of milk proteins, fats with added vitamins, fatty acids, 
minerals, trace elements, either singly or in combination, included in this class.

Cl.30;Dietary food for non-medical purposes on the basis of grains with added vitamins, roughage, minerals, trace 
elements, either singly or in combination, included in this class.
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IR DIVISION
Cl.9;Software; mobile applications; smart bands; electronic chips; sensors.

Cl.10;Medical testing apparatus; electronic apparatus for medical purposes.

Cl.35;Business management consultancy; advisory services for business management; business organization 
consultancy; business management and organization consultancy; organization of trade fairs for commercial or 
advertising purposes; accounting; professional business consultancy; economic forecasting; efficiency experts; 
commercial information agencies; commercial or industrial management assistance; business administration assistance; 
business information and business inquiries; cost price analysis; market research; market studies; public relations; 
business appraisal; business statistical information services; business intermediary services relating to the matching of 
potential private investors with entrepreneurs needing funding; business project management; systemization of 
information into computer databases; compilation of information into computer databases; business management and 
business advisory and consultancy services; bookkeeping services; business advice on the basis of data relating to 
financial optimization; business advice on the basis of data relating to fiscal optimization; business advice on the basis of 
data relating to the taxation of enterprises; advising and information with respect to the aforementioned services, also by 
electronic networks such as the internet.

Cl.36;Financial analysis; financial information, financial consulting; financial estimates or budgeting services; financial 
sponsoring; financial transactions; advice on fiscal valuations; fiscal valuation; capital investments; (capital) placing of 
funds; investment services; investment management; investment analysis; investment consultancy; investment 
information; investment portfolio management; valuation of intellectual property; financial services for investment funds; 
advising and information with respect to the aforementioned services, also by electronic networks such as the internet.

Cl.39;Packaging of goods; advising and information with respect to the aforementioned services, also by electronic 
networks such as the internet.

Cl.41;Training; organizing and conducting of workshops, conferences and seminars; publication (online and via 
electronic means) of books and periodicals; publication and developing of learning materials; providing online electronic 
publications; advising and information with respect to the aforementioned services, also by electronic networks such as 
the internet.

Cl.42;Scientific and technological services, and research and design services relating hereto; scientific and 
technological services for medical purposes; industrial analysis and industrial research; design and development of 
computers and of software; graphic design, in particular the making of volume drawings for the design of prototypes; 
technical drawings; design of prototypes; product development and product design; consultancy in the field of new 
technologies; advising and information with respect to the aforementioned services, also by electronic networks such as 
the internet; medical research.

Cl.44;Healthcare; information services relating to surgical, medical, dental and veterinarian apparatus and instruments, 
provided for the purpose of medical treatment; medical consultancy; advising and information with respect to the 
aforementioned services, also by electronic networks such as the internet.
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Cl.45;Legal services; intellectual property consulting; advising and information with respect to the aforementioned 
services, also by electronic networks such as the internet.
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[International Registration No. : 1393401]
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Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Data storage media; computer networks for the storage of data; computer programs (recorded or downloadable); 
data processing apparatus; electronic publications, downloadable; films, exposed; identity cards, magnetic; smart cards 
[integrated circuit cards]; regulating apparatus, electric; computers; measuring instruments; navigation apparatus for 
vehicles [on-board computers]; cash registers; bar code readers; teaching apparatus.

Cl.35;Compilation and systemisation of data into computer and internet databases, updating and maintenance of data 
in computer and internet databases; commercial information agencies; business investigations and research; business 
organisation consultancy; arranging and concluding commercial transactions for others; arranging contracts for the 
buying and selling of goods; wholesaling and retailing (including via the internet) in the fields of motor vehicle parts and 
motor vehicle fittings; advertising agencies; drawing up of invoices, professional business expertise and economic 
forecasting; publication of advertising texts; data search in computer files for others; online or catalogue mail order of 
parts and fittings for motor vehicles; price comparison services; publication of printed matter and mail order catalogues 
(including in electronic format), for advertising purposes; rental of advertising material and advertising space on the 
internet; document reproduction; advertisement for others on the internet.

Cl.37;Repair and servicing of motor vehicles and motor vehicle parts and fittings; vehicle repair information; 
information regarding the selection of motor vehicle parts and accessories except of assistance service, other than 
vehicle breakdown assistance.

Cl.38;Leasing access time to databases; providing user access to computer programmes in data networks; providing 
access to information on the internet; providing access to a computer database.

Cl.39;Delivery of parts and fittings for motor vehicles; services of a forwarding company [freight transport]; physical 
storage of electronically-stored data or documents; car rental.

Cl.42;Creation of programs for data processing, computer software design, updating of computer software, 
consultancy in the field of computer hardware, rental of computer software, recovery of computer data, maintenance of 
computer software, computer systems analysis; provision of search engines for the internet; quality control and testing; 
all technical consultancy in the field of information technology; quality control services for certification purposes; 
provision or rental of electronic storage space [web space] on the internet; compilation of web pages for the Internet, for 
others.
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IR DIVISION
Cl.6;Building materials of metal, namely, grids of metal; ceiling systems of metal for attaching ceiling panels.

Cl.17;Insulating materials of mineral wool; packing, stopping and insulating materials; insulants in the form of strips, 
felt, mats, boards, slatted mats, shaped parts for insulation and sealing against heat, cold, fire, sound, vibrations, air, light 
and humidity/moisture/damp/vapour, including sound absorbing materials for acoustic regulation; acoustic and thermal 
insulation products and articles; insulation and vapour barrier products and articles; insulation in the form of floor, wall 
and roof coverings; ceiling panels of mineral wool fibres; mineral wool fibres in the form of matting for insulation; mineral 
wool/fibres [insulators]; processed mineral fibres for use in the manufacture of seals, sealants, fillers and gaskets; boards 
of extruded mineral wool, shells of mineral wool, blankets of mineral wool, mineral wool stucco and mineral wool felt, 
loose or semi-finished granulated mineral wool and loose or semi-finished mineral wool fibres for manufacture of 
reinforcing and/or filling materials for insulation; insulating mineral wool fibres for use in sealing and gasketing 
applications in the automotive and building industry; electrical insulating boards; friction materials; mineral wool boards 
for ventilated constructions, for façade cladding, roofs, soffits and fascias; insulating building materials of mineral wool; 
wall, floor and ceiling panels, all made of mineral wool and fibres.

Cl.19;Building materials for road and track constructions and for fencing; processed mineral fibres for use in the 
manufacture of cements and plaster for building purposes; processed mineral fibres for use in the manufacture of asphalt 
sealants and of sealants for road construction and roofing.

7901



Trade Marks Journal No: 1885 ,   21/01/2019           Class 99 
 

 

Priority claimed from 22/06/2017; Application No. : AM 51144/2017 ;Austria 

3784164    20/12/2017
[International Registration No. : 1393342]
FRONIUS INTERNATIONAL GMBH

Froniusstraße 1 A-4643 Pettenbach Austria

Address for service in India/Attorney address:
REMFRY & SAGAR
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Proposed to be Used
IR DIVISION
Cl.9;Inverters, microprocessor controls for aforesaid goods; parts of all aforesaid goods, as far as not included in other 
classes; computer software on data carriers for inverters.

Cl.42;Conducting technical project studies and construction drafting in connection with the development of inverters; 
development of computer software for inverters.
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IR DIVISION
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Cl.2;Paints, varnishes, lacquers; glazes.

Cl.3;Household fragrances.

Cl.4;Tealights; pillar candles; bougies in the nature of wax candles; taper candles; rustic candles, oil candles; dinner 
candles; grave candles; candles in bowls; christmas tree candles; multi-wick candles; ball candles; perfumed candles; 
scented tealights; parts, fittings and accessories for the aforesaid goods.

Cl.6;Metal fittings for furniture, furniture locks of metal and handles for furniture of metal, doors and windows of metal 
and accessories therefor; hooks of metal for clothes rails, clothes hooks of metal and towel hooks of metal; tiles of metal, 
metallic wall claddings, linings (metal-) for ceilings; screws of metal, toilets [water-closets] hinges of metal; metal building 
materials; metal roll shutters; jalousies (blinds) for windows; panel tracks of metal; building panels of metal; materials of 
metal for curtain rods; goods of common metal not included in other classes; parts, fittings and accessories for the 
aforesaid goods.

Cl.9;Magnets; decorative magnets in the shape of letters; decorative magnets in the shape of numbers; decorative 
magnets of metal; projection screens; parts, fittings and accessories for the aforesaid goods.

Cl.11;Lighting apparatus; unit heaters; steam generating apparatus; cooking appliances; drying installations; 
apparatus for ventilation and water supply; water heaters and boilers; sanitary apparatus, showers, bathtubs, wash-hand 
basins [parts of sanitary installations], water closets [WC], steam baths, bidets; water pipes for sanitary installations; 
fittings and mixer fittings for the aforesaid goods and for sanitary installations; parts of sanitary installations, namely 
pipes, pipelines, sleeves, connection pieces, brackets, connections for water inlets and outlets, siphons, overflow pipes, 
angle valves, rosettes, shut-off valves, cisterns; toilet bowls, toilet seats and toilet lids; pillar stands and suspended 
pillars for washbasins [parts of sanitary installations]; shower heads, shower hoses, holding arms for showers, bathtub 
handles; electric lamps, luminaires, filament lamps, fluorescent lighting tubes, luminaires, recessed ceiling lights, 
halogen uplighters, led candles; cable and rail lighting systems; electric tealights; heating elements; parts, fittings and 
accessories for the aforesaid goods; partitions for showers and bathtubs, and bath cubicles with sliding partitions.

Cl.20;Furniture, bathroom furniture and lawn furniture; mirrors, mirrored cabinets; tables, dressing tables, storage 
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shelves/trays (bathroom shelves), picture and photograph frames, decorative strips for frames, picture frames; wooden 
edgings for picture frames and picture hangers; wardrobes; hooks for clothes rails, racks, curtain hooks, not of textile 
material, curtain rings, curtain rails, not of metal, bamboo curtains, beaded curtains, coat hooks, not of metal, wickerwork;
indoor window blinds [furniture], not of metal; indoor window blinds [shades] [furniture]; indoor blinds, and fittings for 
curtains and indoor blinds; interchangeable furniture frames of aluminium; interchangeable furniture frames of wood; 
interchangeable furniture frames of plastic; frameless picture frames; multi-picture frames; baskets, not of metal; stools; 
decorative accessories of teak and wood, namely side tables, figurines; cushions; parts, fittings and accessories for the 
aforesaid goods; indoor window blinds [shades] [furniture]; indoor blinds, and fittings for curtains and indoor blinds; 
seashells; panel tracks; panel tracks for curtain rods.

Cl.24;Textiles and textile goods, not included in other classes, curtains of textile goods; curtains; panel curtains; 
shams; polyester curtains, paper curtains; parts, fittings and accessories for the aforesaid goods.

Cl.26;Artificial wreaths; artificial flower wreaths.

Cl.27;Carpets, rugs, mats and matting, linoleum and other materials for covering existing floors; non-textile wallpaper; 
wall tattoos; wall stickers; parts, fittings and accessories for the aforesaid goods; textile wallpaper.

Cl.31;Dried flower wreaths; wreaths of natural flowers.

Cl.35;Wholesaling and retailing in relation to the bringing together, for the benefit of others, of the following goods 
(excluding the transport thereof), enabling customers to conveniently view and purchase those goods: paints, varnishes, 
lacquers, glazes, household fragrances, tealights, pillar candles, taper candles, rustic candles and oil lights, dinner 
candles, grave lights, candles in bowls, christmas tree candles, multi-wick candles, ball candles, scented candles, 
scented tealights, fittings of metal for furniture, furniture locks of metal and handles of metal for furniture, doors and 
windows of metal, and accessories therefor, hooks of metal for clothes rails, clothes hooks of metal and towel hooks of 
metal, tiles of metal, wall cladding of metal, ceiling coverings of metal, accessories of metal for toilets, in particular 
screws of metal, metallic building materials, blinds of metal, jalousies (blinds) for windows, indoor shades and blinds, and 
fastening parts for curtains and indoor shades and blinds, panel tracks of metal, panel tracks for curtain rods of metal, 
goods of metal not included in other classes, magnets, magnetic letters, magnetic numbers, letters and magnets of metal, 
lighting apparatus, heating apparatus, steam generating apparatus, cooking apparatus, drying apparatus, ventilating 
apparatus and water supply apparatus, water heaters/boilers and sanitary installations, showers, bathtubs, wash-hand 
basins, toilets, steam baths, bidets, water pipes, fittings and mixer fittings for the aforesaid goods, and for sanitary 
installations, sanitary installation material, in particular pipes, pipelines, sleeves, connection pieces, brackets, 
connections for water inlets and outlets, siphons, overflow pipes, angle valves, rosettes, shut-off valves, cisterns, toilet 
bowls, toilet seats (toilet lids), pillar stands and suspended pillars for washbasins, shower heads, shower hoses, holding 
arms for showers, bathtub handles, electric lamps, lights, light bulbs, fluorescent tubes, lighting fixtures, recessed ceiling 
lights, halogen uplighters, LED candles, cable and rail lighting systems, electric tealights, heating elements, screens, 
pictures (originals), pictures, posters, mdf pictures (medium density fibreboard), framed pictures, acrylic glass pictures, 
decorative film, adhesive film, stationery, letters and numbers of paper, packing, stopping and insulating materials, 
namely decorative strips not of metal, flexible hoses, not of metal, silicone compounds, transportable buildings, building 
materials, namely building glass and tiles, partitions for showers and bathtubs, and bath cubicles with sliding partitions, 
decorative strips, mouldings, wooden floors, parquet flooring, laminate flooring, wood cladding, wooden strips or plastic 
strips, cladding panels (panelling boards), all of the aforesaid goods not of metal or of a mixture of metal and plastic, 
pillar stands and suspended pillars, shell granules, glass chips, granules, river pebbles, coloured sand, decorative sand, 
decorative stones, shells, panels, furniture, bathroom furniture and garden furniture, mirrors, cabinets fitted with mirrors, 
tables, dressing tables, bath towel holders, storage shelves / trays (bathroom shelves), frames, decorative strips for 
frames, picture frames, wooden borders for picture frames, picture holders, wall cabinets/wardrobes/closets, hooks for 
clothes rails, shelves, curtain hooks, not of textile material, curtain rings, curtain rails, not of metal, curtains, not of textile 
material, baskets, clothes hooks, not of metal, wickerwork, blinds, not of metal, jalousies (blinds) for windows, indoor 
shades and blinds, and fastening parts for curtains and indoor shades and blinds, interchangeable frames of aluminium, 
interchangeable frames of wood, interchangeable frames of plastic, frameless picture holders, multi-picture frames, 
baskets, decorative plates, letters and numbers of plastic and of wood, stools, decorative accessories of teak and wood, 
namely bowls (basins), side tables, figurines, panel tracks, panel tracks for curtain rods, cushions, household or kitchen 
utensils and containers, not of precious metal or coated therewith, unworked or semi-worked glass, except building glass,
brushes, toilet brushes, toilet paper holders, toothbrush holders, soap holders, glassware, glass vases, porcelain and 
earthenware, not included in other classes, planters for plants, vases, lanterns, planters, bottles, bowls (basins), tealight 
holders, decorative accessories, namely decorative plates, decorative containers, candlesticks, storm lamps, cushion 
filling foam, textiles and textile goods, not included in other classes, textile wallpaper, curtains of textile goods, curtains, 
panel curtains, pillow shams, artificial wreaths, wreaths of artificial flowers, carpets, rugs, mats and matting, linoleum and 
other materials for covering existing floors, wallpaper, not of textile material, wall tattoos, wall stickers, wreaths of dried 
flowers, wreaths of natural flowers, parts, fittings, accessories for the aforesaid goods; mail order, including online mail 
order, operation of online shops, namely arranging and concluding of contracts for the buying and selling of goods, and 
for the providing of services, for others, administrative processing of purchase orders within the framework of services 
provided by mail-order companies, demonstration and presentation of goods, the bringing together, for the benefit of 
others, of a variety of goods [excluding the transport thereof], enabling customers to conveniently view and purchase 
those goods; wholesaling and retailing via electronic media, online trading, all of the aforesaid in relation to: paints, 
varnishes, lacquers, glazing, room fragrances, tealights, pillar candles, taper candles, rustic candles, oil lights, dinner 
candles, grave lights, candles in bowls, christmas tree candles, multi-wick candles, ball candles, scented candles, 
scented tealights, fittings of metal for furniture, furniture locks of metal and handles of metal for furniture, doors and 
windows of metal, and accessories therefor, hooks of metal for clothes rails, clothes hooks of metal and towel hooks of 
metal, tiles of metal, wall cladding of metal, ceiling coverings of metal, accessories of metal for toilets, in particular 
screws of metal, building materials of metal, blinds of metal, jalousies (blinds) for windows, indoor shades and blinds, 
and fastening parts for curtains and indoor shades and blinds, goods of metal not included in other classes, magnets, 
magnetic letters, magnetic numbers, letters and magnets of metal, lighting apparatus, heating apparatus, steam 
generating apparatus, cooking apparatus, drying apparatus, ventilating apparatus and water supply apparatus, water 
heaters / boilers and sanitary installations, showers, bathtubs, wash-hand basins, toilets, steam baths, bidets, water 
pipes, fittings and mixer fittings for the aforesaid goods, and for sanitary installations, sanitary installation material, in 
particular pipes, pipelines, sleeves, connection pieces, brackets, connections for water inlets and outlets, siphons, 
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overflow pipes, angle valves, rosettes, shut-off valves, cisterns, toilet bowls, toilet seats (toilet lids), pillar stands and 
suspended pillars for washbasins, shower heads, shower hoses, holding arms for showers, bathtub handles, electric 
lamps, lights, light bulbs, fluorescent tubes, lighting fixtures, cable and rail lighting systems, electric tealights, heating 
elements, screens, pictures (originals), posters, mdf pictures (medium density fibreboard), framed pictures, acrylic glass 
pictures, letters and numbers of paper, packing, stopping and insulating materials, namely decorative strips, not of metal, 
flexible hoses, not of metal, silicone compounds, transportable buildings, building materials, namely building glass and 
tiles, partitions for showers and bathtubs, and bath cubicles with sliding partitions, decorative strips, mouldings, wooden 
floors, parquet flooring, laminate flooring, wood cladding, wooden strips or plastic strips, cladding panels (panelling 
boards), all of the aforesaid goods not of metal or of a mixture of metal and plastic, pillar stands and suspended pillars, 
shell granules, glass chips, granules, river pebbles, coloured sand, decorative stones, shells, panels, furniture, bathroom 
furniture and garden furniture, mirrors, cabinets fitted with mirrors, tables, dressing tables, bath towel holders, storage 
shelves/trays (bathroom shelves), frames, decorative strips for frames, wooden borders for picture frames, picture 
holders, wall cabinets/wardrobes/closets, hooks for clothes rails, shelves, curtain hooks, not of textile material, curtain 
rings, curtain rails, not of metal, curtains, not of textile material, baskets, clothes hooks, not of metal, wickerwork, blinds, 
not of metal, jalousies (blinds) for windows, indoor shades and blinds, and fastening parts for curtains and indoor shades 
and blinds, interchangeable frames of aluminium, interchangeable frames of wood, interchangeable frames of plastic, 
frameless picture holders, multi-picture frames, baskets, decorative plates, letters and numbers of plastic and of wood, 
stools, household or kitchen utensils and containers, not of precious metal or coated therewith, unworked or semi-
worked glass, except building glass, brushes, toilet brushes, toilet paper holders, toothbrush holders, soap holders, 
glassware, porcelain and earthenware, not included in other classes, planters for plants, vases, lanterns, planters, bottles, 
bowls (basins), tealight holders, textiles and textile goods, not included in other classes, textile wallpaper, curtains of 
textile goods, artificial wreaths, wreaths of artificial flowers, carpets, rugs, mats and matting, linoleum and other materials 
for covering existing floors, wallpaper, not of textile material, wreathes of dried flowers, wreaths of natural flowers, parts, 
fittings, accessories for the aforesaid goods; all of the aforesaid services also being available via social networks, social 
media and online; rental of objects in connection with the providing of the aforesaid services, included in this class; 
consultancy and information in relation to the aforesaid services, included in this class.

Cl.37;Construction, repair, namely tiling, electric installations, painting, lacquering and wallpapering, installation and 
assembly of apparatus for heating, ventilating, air conditioning and sanitary purposes, services in relation to the 
construction sector, including the inspection/supervision of construction work; carpentry/joinery; installation services of 
toilets, baths and living spaces.

Cl.40;Processing of materials, namely metal treating.

Cl.42;Planning and development of baths, of toilets, baths and living spaces; planning of building works.
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[International Registration No. : 1393584]
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Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.10;Dental apparatus and instruments; dental instruments; dental foundation supports; dental screws; dental dams; 
drills for dental applications; surgical apparatus and instruments for dental use; dental operating units; dental implants; 
implant fixture for dental purposes; implant bridges for dental purposes; dental instruments for use in implant surgery; 
implant screws taps for dental purposes; implant extenders for dental purposes; implant abutment for dental purposes; 
dental implants apparatus and instruments; implant-supported bridges for dental purposes; implant filling system for 
dental purposes; dental crowns; dental caps.

Cl.35;Wholesale store services featuring dental instruments; retail store services featuring dental instruments; 
wholesale store services featuring dental apparatus and instruments; retail store services featuring dental apparatus and 
instruments; wholesale store services featuring dental screws; retail store services featuring dental screws; sales agency 
services for dental screws; wholesale store services featuring drills for dental applications; wholesale store services 
featuring drilling jigs for dental applications; retail store services featuring drilling jigs for dental applications; retail store 
services featuring drills for dental applications; wholesale store services featuring instruments for use in prosthetic 
dentistry; retail store services featuring instruments for use in prosthetic dentistry; wholesale store services featuring 
surgical apparatus and instruments for dental use; retail store services featuring surgical apparatus and instruments for 
dental use; wholesale store services featuring implant fixture for dental purposes; retail store services featuring implant 
fixture for dental purposes; wholesale store services featuring dental implants; retail store services featuring dental 
implants.
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Proposed to be Used
IR DIVISION
Cl.1;Loam; organic potting soil; preservatives for plants; earth for growing.

Cl.9;Downloadable computer software for remote monitoring and analysis; electronic temperature monitors, other than 
for medical use; electronic monitoring instruments, other than for medical use; remote monitoring apparatus; electric or 
electronic apparatus and instruments for timing, recording and/or controlling events; communications software for home 
automation servers; computer software for downloading application programs and for remote configuration in the field of 
home automation; remote controls; interfaces for home automation applications; computer software for wireless network 
communications; data communications apparatus; mobile data apparatus; mobile data communications apparatus; 
interactive data transfer apparatus; air analysis apparatus; automatic control apparatus; electro-dynamic apparatus for 
the remote control of signals; electronic apparatus for the remote control of signals; interfaces for computers; 
communication interface units; access interfaces for managed private circuit networks; exclusively as products intended 
for the manufacture, control or operation of air purification apparatus, air quality monitoring systems, humidification and 
dehumidification systems, ionizers, fresheners for environment.

Cl.11;Air purifiers; filters for air purifiers; household air cleaners; industrial air purifiers; air purgers for use with water 
distribution installations; heating, ventilating, air conditioning and purification equipment (ambient air); air cleaning 
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apparatus; air cleaning apparatus; air deodorising apparatus; air filters for household use; air filters for industrial use; air 
purifying apparatus and machines; air purifying units for household use.

Cl.20;Composable furniture; pedestals (furniture); framed stands; non-metal plant hangers.

Cl.21;Flower pots; flower pots; ceramic hollowware; planters of earthenware; ceramics for household purposes; air 
fragrancing apparatus; bowls for plants.

Cl.31;Plants; natural plants; fresh plants; house plants; bulbs (plant -).

Cl.38;Digital transmission of data via the Internet; transmission of data via the Internet; wireless transfer of data via the 
Internet; transferring information and data via computer networks and the Internet; mobile telephone communication 
services; exclusively as services intended for or related to the manufacture, control or operation of air purification 
apparatus, air quality monitoring systems, humidification and dehumidification systems, ionizers, fresheners for 
environment.
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Proposed to be Used
IR DIVISION
Cl.10;Dental apparatus and instruments; dental instruments; dental foundation supports; dental screws; dental dams; 
drills for dental applications; surgical apparatus and instruments for dental use; dental operating units; dental implants; 
implant fixture for dental purposes; implant bridges for dental purposes; dental instruments for use in implant surgery; 
implant screws taps for dental purposes; implant extenders for dental purposes; implant abutment for dental purposes; 
dental implants apparatus and instruments; implant-supported bridges for dental purposes; implant filling system for 
dental purposes; dental crowns; dental caps.

Cl.35;Wholesale store services featuring dental instruments; retail store services featuring dental instruments; 
wholesale store services featuring dental apparatus and instruments; retail store services featuring dental apparatus and 
instruments; wholesale store services featuring dental screws; retail store services featuring dental screws; sales agency 
services for dental screws; wholesale store services featuring drills for dental applications; wholesale store services 
featuring drilling jigs for dental applications; retail store services featuring drilling jigs for dental applications; retail store 
services featuring drills for dental applications; wholesale store services featuring instruments for use in prosthetic 
dentistry; retail store services featuring instruments for use in prosthetic dentistry; wholesale store services featuring 
surgical apparatus and instruments for dental use; retail store services featuring surgical apparatus and instruments for 
dental use; wholesale store services featuring implant fixture for dental purposes; retail store services featuring implant 
fixture for dental purposes; wholesale store services featuring dental implants; retail store services featuring dental 
implants.
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Trade Marks Journal No: 1885 ,   21/01/2019           Class 99 
 

Priority claimed from 27/06/2017; Application No. : 87506988 ;United States of America 

3802105    21/12/2017
[International Registration No. : 1393972]
BUTTERFLY NETWORK, INC.

530 Old Whitfield Street Guilford CT 06437 United States of America

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Computer software for medical imaging and for use with medical imaging equipment, namely, software for 
analyzing, processing, and displaying images on medical imaging machines.

Cl.10;Medical devices and apparatus for medical imaging in the field of diagnostics and treatment; medical diagnostic 
imaging apparatus incorporating medical imaging software.

7910



Trade Marks Journal No: 1885 ,   21/01/2019           Class 99 
 

Priority claimed from 12/06/2017; Application No. : 016848021 ;European Union 

3804625    27/11/2017
[International Registration No. : 1394849]
REMBE GMBH SAFETY + CONTROL

Gallbergweg 21 59929 Brilon Germany

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.7;Machine parts, namely rupture discs for defined reductions in pressure; pressure valves, in particular valves, being 
parts of machines, included in class 7.

Cl.9;Autonomous protective apparatus, devices with safety features and rupture discs for controlling, monitoring and 
protecting against high and low pressures and vacuum conditions.
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Trade Marks Journal No: 1885 ,   21/01/2019           Class 99 
 

 

Priority claimed from 28/04/2017; Application No. : 87429971 ;United States of America 

3807044    27/10/2017
[International Registration No. : 1396374]
CARNAGEFESTIVAL LLC

16000 Ventura Blvd Ste 600 Encino CA 91436 United States of America

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Compact discs featuring music; digital materials, namely, CD"s, DVD"s and digital downloads in the nature of audio
files featuring music; digital music downloadable from the Internet; downloadable ring tones for mobile phones; ring 
tones, graphics and music downloadable via a global computer network and wireless devices; downloadable video 
recordings featuring music; musical sound recordings; phonograph records featuring music; audio and video recordings 
featuring music and artistic performances; downloadable musical sound recordings.

Cl.25;Clothing, namely, shirts, sweatshirts, and hats.

Cl.41;Entertainment services, namely, multimedia production services; multimedia entertainment services in the nature 
of development, production and post- production services in the fields of video and films; music composition services; 
music production services; production of musical videos; entertainment services in the nature of recording, production 
and post-production services in the field of music; entertainment services in the nature of presenting live musical 
performances; entertainment services, namely, multimedia production services; entertainment services, namely, non-
downloadable ringtones, pre-recorded music, and graphics presented to mobile communications devices via a global 
computer network and wireless networks; entertainment services, namely, providing non-downloadable prerecorded 
music, information in the field of music, and commentary and articles about music, all on-line via a global computer 
network; film and video production; providing information in the field of music via a website; providing music via Internet 
website portal.
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Trade Marks Journal No: 1885 ,   21/01/2019           Class 99 
 

 

Priority claimed from 14/08/2017; Application No. : 017101841 ;European Union 

3809552    13/02/2018
[International Registration No. : 1397109]
VISHAL NANDA AB

c/o Vishal Nanda, Rådmansgatan 25B SE-114 25 Stockholm SE

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.3;Cleanser and remover (for make-up purposes, excluding body or hair products); eye brow color and cosmetics (for 
make-up purposes only); setting spray (for make-up purposes only); lipgloss (excluding lip balms); mascara (excluding 
kajal); eyeliner (excluding kajal); blush palette; lipstick and lipliners; make-up foundations; false eyelashes; concealers; 
contouring make-up and skin bronzer; face powder; make-up primer; highlighter make-up; corrector palettes; eyeshadow 
and glitter cosmetics; adhesives for affixing false eyelashes, false hair and false nails; serums for cosmetic purposes.

Cl.9;Contact lenses; cases for contact lenses; containers for contact lenses; eye glasses.
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Trade Marks Journal No: 1885 ,   21/01/2019           Class 99 
 

Priority claimed from 08/12/2017; Application No. : 710819 ;Switzerland 

3815692    20/12/2017
[International Registration No. : 1397788]
SOPHIA GENETICS SA

Rue du Centre 172 CH-1025 St-Sulpice Switzerland

Address for service in India/Attorney address:
SELVAM & SELVAM

9/3,Valliammal Street, Kilpuak, Chennai - 600 010. Tamil Nadu. India.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.5;Pharmaceutical products; diagnostic reagents and contrast agents for medical use; chemical reagents for medical 
use; biomarker reagents for diagnostics for medical use; kits containing reagents for diagnostic tests for medical use.

Cl.9;Equipment for data processing and computers; data banks; software (recorded programs); software for data 
analysis integrating automatic learning and artificial intelligence components; computer programs for data search, 
collection, management, storage and analysis; data processing apparatus; integrated circuits containing programs for 
audio, video or computer data processing; recorded or downloaded sounds, images or data.

Cl.35;Commercial business management; commercial administration; office functions; collection of data in a central 
file; compilation and systematization of data in data banks; compilation of information into computer databases; data 
processing service by computer; systematization of data in a central file; professional consulting for the organization and 
administration of means of computer data recording, transcription, conversion, composition, compilation and 
systematization.

Cl.42;Project studies, technical research and appraisals; writing, design, development and updating of software; 
technical support concerning the use of software; hosting of online platforms; provision of online non-downloadable 
software; provision of software on platforms enabling users to access software, computer networks, computer servers 
and computer and data storage systems and to use them; provision of temporary use of non-downloadable software for 
importing, management and analysis of data, incorporating automatic learning and artificial intelligence components; 
provision of software (Software as a Service, SaaS); software as a service [SaaS] featuring software for automatic learning
and artificial intelligence to be used for data analysis; provision of scientific information via web-based platforms; data 
storage and cloud computing for bioinformatic analysis; bioinformatic analysis services, development of software and 
pipeline architectures; provision of methods and tools for calculations and bioinformatics for data analysis; development 
and maintenance of data management software, database design; development of genomic and bioinformatic 
applications; storage of data by computer; provision of advice and information for the aforesaid services or those relating 
thereto.

Cl.44;Medical services; health services; medical analysis services related to the treatment of individuals; medical 
diagnostics, diagnostics in the field of medicine.
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Trade Marks Journal No: 1885 ,   21/01/2019           Class 99 
 

Priority claimed from 19/05/2017; Application No. : 016747651 ;European Union 

3826625    01/11/2017
[International Registration No. : 1399844]
BP P.L.C.

1 St James's Square London SW1Y 4PD United Kingdom

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in the petrochemicals industry; purified terephthalic acid.

Cl.4;Fuels; engine oils; electrical energy; electrical energy from renewable sources.

Cl.37;Vehicle service station services [refuelling and maintenance]; recharging services for electric vehicles; refuelling 
services; vehicle refuelling station services.

Cl.39;Distribution of energy; distribution of renewable energy; transport by pipeline.

Cl.42;Providing carbon dioxide offset services for the reduction of overall carbon dioxide and other greenhouse gas 
production (terms considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); 
advisory and consultancy services relating to the design and development of chemical and mechanical processes for 
reducing the quantity of carbon dioxide in the atmosphere; technical research in the field of carbon offsetting; 
technological consulting services in the field of alternative energy generation; advisory services relating to energy 
efficiency.
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Trade Marks Journal No: 1885 ,   21/01/2019           Class 99 
 

3834015    14/11/2016
[International Registration No. : 1400636]
LINDE AKTIENGESELLSCHAFT

Klosterhofstr. 1 80331 München DE

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.6;Components of non-precious metals for burner and gas technology, namely taps, valves or pressure reducers 
suitable for use with fuel gases and/or oxygen gases, including combined on one panel; components of non-precious 
metals for burner and gas technology, namely nozzles, injection lances, mixer nozzles and nozzle pipes suitable for use 
with fuel gases and oxygen gases; the aforesaid parts also being combined or combinable in kit form.

Cl.11;Oxygen burner for desulphurization with sulphuration recovery units used in industrial facilities.
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Trade Marks Journal No: 1885 ,   21/01/2019           Class 99 
 

Priority claimed from 28/03/2017; Application No. : 016520009 ;European Union 

3838631    14/08/2017
[International Registration No. : 1402291]
LINDE AKTIENGESELLSCHAFT

Klosterhofstr. 1 80331 München Germany

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.1;Gases for the treatment, insulation and preparation of metal and molten metal; protective gases for welding.

Cl.7;Machines and apparatus, namely electric machines and apparatus for welding, cutting, soldering and treating 
metals, and components and accessories therefor; portable electric welding apparatus; wire feeder apparatus; electric 
welding and cutting torches, burner heads and electrode holders; consumable and non-melting welding electrodes; 
welding cases and welding kits containing welding apparatus and welding accessories; gas mixers for welding use.

Cl.9;Safety and protective equipment for the workplace, in particular protective clothing, protective helmets, protective 
masks, welding helmets, protective and safety goggles, protective gloves.
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Trade Marks Journal No: 1885 ,   21/01/2019           Class 99 
 

Priority claimed from 07/07/2017; Application No. : 4374591 ;France 

3839304    04/01/2018
[International Registration No. : 1401980]
PUBLICIS GROUPE SA

133 avenue des Champs Elysées F-75008 PARIS FR

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.35;Advice in business organization and management, elaboration, consulting, development and implementation of 
commercial, advertising, communication and marketing strategies; market studies; research, compilation, processing and 
analysis of commercial data; updating and maintenance of data in computer databases; advertising and marketing 
services; advice relating to brands, marketing, advertising and content development in the field of brand communication 
strategy services; branding services, namely, analysis and advisory services relating to company brands; advice relating 
to sales promotion; advertising management services, namely design and management of commercial and advertising 
material and media, purchase and rental services for advertising space and time on all communication means and media; 
creating, writing, editing, publishing and distributing advertising texts, images, content and materials (flyers, 
prospectuses, printed materials, samples); promoting the goods and services of others; production, post-production, 
editing, publishing, distribution, rental and screening of cinematographic, video and audio works for advertising 
purposes; writing of scripts for advertising purposes; modeling for advertising purposes; website traffic optimization 
consultancy; organization, development and conducting of events for commercial or advertising purposes, consultancy 
regarding organization, development and conducting of events for commercial or advertising purposes; public relations; 
consultancy in connection with advertising sponsorship search; advice on social media marketing; marketing 
management of social media communities; procurement services for others (purchasing goods and services for other 
businesses); economic forecasting; online advertising on a computer network.

Cl.41;Creating, writing, editing and publishing of texts, images, content and materials other than advertising; 
publication of the editorial content of sites accessible via a global computer network; online publication of books and 
periodicals; electronic desktop publishing; production, post-production, editing, publishing, distribution, rental and 
screening of cinematographic, video and audio works other than advertising; organization and conducting of cultural or 
sporting events; organization and conducting of colloquiums, conferences and congresses; organization and conducting 
of training workshops; organization and conducting of competitions (education or entertainment); providing electronic 
content, images and texts online, not downloadable; translation services.

Cl.42;Consultancy regarding information technology, engineering in the field of marketing and communication, namely 
technical data processing and analysis services; electronic storage of computer data; creation of texts, sounds, music 
and videos for web pages and websites; research and development of new products for others; design, consulting and 
development of Web applications, software and sites; technical project studies; graphic arts designing; design, 
management and monitoring of chat rooms online; creation of computer data processing programs.
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Priority claimed from 10/10/2017; Application No. : 1362258 ;Benelux 

3850942    04/04/2018
[International Registration No. : 1404612]
PHILIPS LIGHTING HOLDING B.V.

High Tech Campus 45 NL-5656 AE Eindhoven

Address for service in India/Attorney address:
CANTWELL & CO

120 VELACHERY MAIN ROAD, GUINDY,CHENAI - 600032

Proposed to be Used
IR DIVISION
Cl.9;Control apparatus and computer software programs for lighting apparatus and lighting systems; lighting control 
apparatus; lighting control systems; remote control apparatus for controlling lighting; mobile apps for lighting systems; 
optical control apparatus; thermal control apparatus; signaling apparatus and instruments; apparatus for recording, 
transmission or reproduction of images; projectors; apparatus for the transmission of data; databases; electric converter; 
ballasts for lighting installations; light emitting diodes (LEDs), organic light emitting diodes (OLEDs), laser diodes and 
zener diodes; lasers; electronic components for lighting; sensors and detectors; electric power unit [transformers]; 
batteries; starters for electric lights; cables and wires; parts of the aforementioned goods.

Cl.11;Apparatus for lighting; lighting fixtures and lighting installations; lamps; light sources [other than for 
photographic or medical use]; parts of the aforesaid goods.
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Trade Marks Journal No: 1885 ,   21/01/2019           Class 99 
 

Priority claimed from 11/12/2017; Application No. : 300939 ;Israel 
3851915    10/01/2018
[International Registration No. : 1404681]
MONDAY.COM LTD.

52 Menachem Begin Road, Beit Sonol 6713701 Tel Aviv Israel

Address for service in India/Attorney address:
SAIKRISHNA & ASSOCIATES

B-140, SEC-51, NOIDA-201301

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Downloadable software in the nature of a mobile application for project management, communication and 
collaboration between work users and for sharing of data, images and files between users for work collaboration and 
management purposes; downloadable desktop software application for project management, communication and 
collaboration between work users and for sharing of data, images and files between users for work collaboration and 
management purposes.

Cl.38;Providing multiple-user access to data, images, files and online project management tools; electronic 
transmission of data, images and files exchanged and shared in project management software through 
telecommunication networks.

Cl.42;Software as a service (SAAS) services featuring software for project management, communication and 
collaboration between work users and for sharing of data, images and files between users for work collaboration and 
management purposes; providing temporary use of on-line non-downloadable software for use in project management, 
communication and collaboration between work users and for sharing of data, images and files between users for work 
collaboration and management purposes.
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Trade Marks Journal No: 1885 ,   21/01/2019           Class 99 
 

Priority claimed from 28/12/2017; Application No. : 40201725713Y ;Singapore 

3866080    10/01/2018
[International Registration No. : 1407152]
ACTIVE INTELLIGENCE PTE. LTD.

10 Anson Road, 05-17 International Plaza Singapore 079903 Singapore

Address for service in India/Attorney address:
KRISHNAMURTHY & CO.

4th Floor, Prestige Takt No. 23, Kasturba Road Cross Bangalore - 560 001

Proposed to be Used
IR DIVISION
Cl.9;Application and communication software; computer programmes; computer software applications for use with 
mobile phones and mobile devices; computer communication software to allow customers to access bank account 
information and transact bank business; computer programs [downloadable software]; computer software for application 
and database integration; computer software platforms and products; computer software for use in providing multiple 
user access to a global computer information network; interactive computer software; computer programs relating to 
financial matters; communications networks; computer network servers; computer networking apparatus, hardware and 
installations; computer networks for the communication, processing and storage of data; artificial intelligence apparatus; 
data feeders for use with artificial intelligence.

Cl.36;Providing information, including online, about financial and monetary affairs; arranging financial transactions 
[not including equity broking, mutual fund, insurance, financial planning]; providing financial information by electronic 
means and/or by means of a computer database.

Cl.38;Providing access to platforms and portals on the Internet; telecommunication services provided via Internet 
platforms and portals and other media; data communication services; electronic communication by means of chat lines 
and Internet forums; providing voice chat services and Internet chat lines; electronic transmission and retransmission of 
images, documents, messages and data; communication via interactive voice response; voice transmission services; 
wireless electronic transmission of voice signals.

Cl.42;Computer technology consultancy; design and development of computer software for use with banking 
technology; development of new technology for others; development of computer software application solutions; 
information services relating to information technology; research in the field of communications technology and 
computer software; web portal design; hosting of platforms on the Internet; programming of software for e-commerce and 
banking platforms; programming of software for Internet portals, chatrooms, chat lines and Internet forums; providing 
temporary use of non-downloadable software for analysing financial data and generating reports; software as a service 
[SaaS]; services for maintenance and updating of computer software.
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Trade Marks Journal No: 1885 ,   21/01/2019           Class 99 
 

Priority claimed from 20/09/2017; Application No. : 1361107 ;Benelux 

3872707    15/03/2018
[International Registration No. : 1408470]
OMEGA THERMO PRODUCTS B.V.

Chroomsteden 2 NL-7547 TL Enschede

Address for service in India/Attorney address:
MEENU SHARMA GOSWAMI

ANUATION 4th & 5th Floor, WZ 113/4, Meenakshi Garden, Tilak Nagar, New Delhi - 110018, INDIA

Proposed to be Used
IR DIVISION
Cl.7;Heat exchangers as machine parts.

Cl.11;Equipment for heat transfer for use in heating and cooling systems; heat exchangers.
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3880011    13/03/2018
[International Registration No. : 1409573]
LOVISA PTY LIMITED

41-45 Camberwell Road, Hawthorn East VIC 3123 Australia

Address for service in India/Attorney address:
MEENU SHARMA GOSWAMI

ANUATION 4th & 5th Floor, WZ 113/4, Meenakshi Garden, Tilak Nagar, New Delhi - 110018, INDIA

Proposed to be Used
IR DIVISION
Cl.14;Jewellery; precious stones; precious metals and their alloys and goods made from precious metals or coated 
therewith not included in other classes; clocks and watches.

Cl.26;Hair accessories and hair ornaments; hair ribbons, bands, pins, clips, slides and bows; hair pieces; lace 
trimmings; buttons; shoe ornaments; spangles for clothing; trimmings for clothing.

Cl.35;Retailing services; retailing and wholesaling services in relation to jewellery, precious stones, precious metals 
and their alloys, goods in precious metal or coated therewith, hair accessories, costume jewellery, clothing accessories 
and clothing; organisation, management, operation and supervision of customer loyalty schemes or programmes; 
provisions of all of the aforesaid services online or from the internet.
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Trade Marks Journal No: 1885 ,   21/01/2019           Class 99 
 

Priority claimed from 02/11/2017; Application No. : 87669423 ;United States of America 

3880732    02/05/2018
[International Registration No. : 1411441]
SUPER BAKERY, INC.

Suite 455, 5700 Corporate Drive Pittsburgh PA 15237 United States of America

Address for service in India/Attorney address:
MEENU SHARMA GOSWAMI

ANUATION 4th & 5th Floor, WZ 113/4, Meenakshi Garden, Tilak Nagar, New Delhi - 110018, INDIA

Proposed to be Used
IR DIVISION
Cl.5;Nutritional supplement in the nature of a nutrient-dense, protein-based drink mix; powdered nutritional supplement 
drink mix containing protein; powdered nutritional supplement drink mix.

Cl.32;Sports drink; sports drinks enhanced with protein; sports drinks, namely, energy drinks.
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Priority claimed from 27/09/2017; Application No. : 017257668 ;European Union 

3889446    09/10/2017
[International Registration No. : 1411934]
SRG COMMUNITY LTD.

Road Town 2 Tortola VG10450

Address for service in India/Attorney address:
MISSION LEGAL ADVOCATES

NO.12, CANAL BANK ROAD, GANDHI NAGAR,ADYAR,CHENNAI-600020

Proposed to be Used
IR DIVISION
PROVISIONAL REFUSAL SENT IN TIME. THE MARK IS DISTINCTIVE AND NO SIMILAR MARKS/IDENTICAL MARKS ON 
RECORD AS PER ER HENCE OBJECTION RAISED IN EXAMINATION REPORT HAS BEEN WAIVED AND APPLICATION 
ACCEPTED FOR PUBLICATION IN JOURNAL.

Cl.9;Computer software platform; magnetic platforms for software; computer game software for use with on-line 
interactive games; computer games programmes downloaded via the internet [software], computer software for the 
administration of on-line games and gaming, computer network hubs; computer software for use in providing multiple 
user access to a global computer information network.

Cl.35;Provision of advertising space on a global computer network; providing information about commercial business 
and commercial information via the global computer network.
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Trade Marks Journal No: 1885 ,   21/01/2019           Class 99 
 

3895193    14/03/2018
[International Registration No. : 1412755]
IFA HOLDING GMBH

Industriestr. 6 39340 Haldensleben Germany

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.6;Tool chests of metal (empty); tool boxes of metal (empty); badges of metal for vehicles.

Cl.7;Cardan shafts, axle drives, transmission shafts, transmission joints, CV joints, universal joints, mechanical, 
hydrodynamic clutches, switchable or non-switchable, and elastic couplings, universal couplings, and parts for all the 
aforesaid goods, in particular joint discs, flanges, intermediate bearings, universal joint spiders and joint components 
with flanges, all other than for land vehicles; machine lifting jacks; hand tools (other than hand-operated); tools (parts of 
machines).

Cl.9;Speed checking apparatus for vehicles; navigation apparatus for vehicles; tachometers; signal bells; electric 
couplings.

Cl.12;Parts for automobiles, tractors, motorcycles, motor scooters, mopeds, combustion engines (including for 
auxiliary motors for bicycles), motor vehicle trailers, automobiles, tractors, motorcycles, motor scooters and moped 
accessories, namely mudguards, shock absorbers, transmission shafts, windscreen wipers, wind-deflector and anti-glare 
devices; luggage racks for vehicles; stands for two-wheeled vehicles, air pumps (vehicle accessories); motor vehicle 
horns; vehicles for locomotion by land, air, water and rail, in particular automobiles, tractors, motorcycles, motor 
scooters, mopeds, combustion engines (including auxiliary motors for bicycles), motor vehicle trailers; motor vehicles 
and parts therefor, included in this class, couplings and transmission components for land vehicles, vehicle bodies.

7926



Trade Marks Journal No: 1885 ,   21/01/2019           Class 99 
 

 

Priority claimed from 17/08/2017; Application No. : 17126491 ;European Union 

3896049    01/02/2018
[International Registration No. : 1413476]
DFL DEUTSCHE FUßBALL LIGA E.V.

Guiollettstr. 44-46 60325 Frankfurt/Main Germany

Address for service in India/Attorney address:
MEENU SHARMA GOSWAMI

ANUATION 4th & 5th Floor, WZ 113/4, Meenakshi Garden, Tilak Nagar, New Delhi - 110018, INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Scientific, controlling, measuring, signalling, counting, recording, monitoring, checking, switching and regulating 
equipment, apparatus and instruments; apparatus, instruments and equipment for telecommunications; optical image 
viewers with three-dimensional graphic representation; apparatus for receiving, recording, transmission, processing, 
transforming, output and reproduction of data, speech, text, signals, sound and images, including multimedia apparatus; 
radio and television sets; apparatus for recording and reproducing sound and/or images, including portable apparatus 
and apparatus for digital image-sound signals; camera apparatus; electronic apparatus for interactive image reception; 
video assistants (screens) for referees at sports events; video monitors; apparatus for receiving and transforming 
encoded signals (decoders); apparatus, including multimedia apparatus, for connecting and controlling audio, video and 
telecommunications apparatus and computers and printers, including such apparatus with electronic program 
management and control for interactive television viewing and/or pay TV; electronic program guides (software); operating 
software and other software for the aforesaid apparatus, instruments and equipment; data processing apparatus and 
computers; buffer memories, computer chips, disks, cables, drives, terminals, printers, keyboards, monitors and other 
peripherals for computers; games software; computer game discs; accessories for computers, video and computer 
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games, namely adapters, modules for expanding functions and extending memory capacity; voice synthesisers, light 
pens, electronic 3D spectacles, programmed and non-programmed cassettes, floppy disks, disks and games modules; 
boxes for storing cassettes, floppy disks and recording discs; program recorders, numerical keyboards, floppy disk 
stations principally comprising floppy disk drives, microprocessors and control electronics; electronic data processing 
apparatus, including monitors, input apparatus, output apparatus, printers, terminals and memories, including such 
apparatus being additional apparatus for a main piece of apparatus; software; computer programs on data carriers of all 
kinds; video assistants (software) for referees at sports events; computer programs [downloadable software]; 
downloadable software applications; electronic data carriers; video games (computer games) in the form of computer 
programs recorded on data carriers; computer and video game cassettes, floppy disks, cartridges, disks and tapes and 
other programs and databases recorded on machine-readable data carriers, included in class 9; recorded and unrecorded 
sound carriers, in particular recording discs, compact discs, sound tapes and sound cassettes (compact cassettes); 
downloadable music files; recorded and unrecorded image carriers (included in this class), in particular video cassettes 
and DVDs; exposed film; photo CDs; photographic, cinematographic, optical and teaching apparatus and instruments; 
pre-recorded magnetic, magnetic optical and optical carriers for sound and/or images; coded telephone cards; optical 
apparatus and instruments, included in this class, in particular spectacles, glasses and spectacle frames; spectacle 
cases; video cassette cases; headphones; head guards for sports; loudspeakers; speaker enclosures; bags adapted for 
laptops; sleeves for laptops; mouth guards for sports; pedometers; selfie sticks [hand-held monopods]; smartwatches; 
wearable activity trackers; USB flash drives; parts of the aforesaid goods, included in this class.

Cl.38;Transmission of radio and television broadcasts or programmes via wireless and cable networks; transmitting of 
film, television, radio, teletext and videotext programmes or broadcasts; telecommunications; press agency services, 
namely transmitting messages, press reports and market research data (including using electronic means and/or by 
computer); sound, image and data transmission by cable, satellite, computer (networks), telephone and other lines, and 
any other transmission media; electronic television broadcasting within the framework of subscription television services 
(pay TV), including video-on-demand, including for others, being a digital platform; providing access to an information 
database; transmission of information via wireless or cable networks; on-line services and transmissions, namely transfer
of information and messages including e-mail; providing telecommunication channels for teleshopping services; 
broadcasting of teleshopping programmes; providing of access to communications networks with the aid of digital 
multimedia technology, in particular for internet access, teleshopping and telebanking, including for use with television 
screens; providing user access to global computer networks; electronic transmission of data and computer programs on 
electronic networks, in particular on the internet and other electronic communications media providing information of all 
kinds, in particular from the fields of politics, economics, finance, law, social issues, sport, culture, religion, technology, 
computers, the internet; transmission of sound, speech, images and/or data; telephone communications and services, 
communications by cellular phones; e-mail data services, fax services, SMS services; providing access to information 
stored on databases, including in particular by means of interactive computer systems; telephone services by means of 
information, complaints and emergency hotlines; providing access to, and transmission of, information, texts, drawings 
and images; providing access to information and entertainment programs on the internet; electronic transmission of 
information, including sound, image and data; electronic transmission of fee data; providing access to data via the 
internet; data transmission services between networked computer systems; providing access to networks for the 
transmission of messages, images, text, speech, signals and data; leasing of access time to online games on the internet 
and other electronic media; transmission of data; streaming of data; video-on-demand transmission.

Cl.41;Production, screening and rental of films, video films and other television programmes; demonstration and rental 
of video and/or audio cassettes, tapes and discs and video games (computer games); rental of television receivers and 
decoders; education; entertainment, sporting and cultural activities; provision of radio and television entertainment 
services; organisation and presentation of sports events, shows, quizzes and musical events and organisation of 
competitions in the fields of entertainment and sports, also for recorded programmes or live broadcasts on radio or 
television; organisation of competitions in the fields of training, teaching, entertainment and sports; arranging and 
conducting of beauty contests; providing of training relating to talent promotion; correspondence courses; publication 
and editing of books, magazines and other printed matter and associated electronic media, other than for advertising 
purposes; organisation of and conducting concert, theatre and entertainment events and sports competitions; production 
of film, television, radio, teletext and videotext programmes or broadcasts; production of films and video films and other 
image and sound programmes for educational, instructional and entertainment purposes, including for children and 
young people; presentation and rental of sound and image recordings on video and/or audio cassettes, tapes and discs; 
theatrical performances, music performances; cultural, artistic, leisure and sporting activities, including the arranging 
thereof; arranging and conducting of cultural, entertainment and sporting events and congresses, seminars, lectures and 
multimedia presentations (for cultural and entertainment purposes); publishing (included in this class); production of 
web-TV programmes, interactive programmes and internet TV programmes; providing of training relating to sports 
promotion; ticket agency services (entertainment); ticket and seat reservations and booking services for concerts, shows 
and other entertainment events and sporting events; booking and reservation services for cultural and sporting events; 
providing facilities for children, young people and adolescents for leisure purposes, in particular in the field of sports; 
information on entertainment events and providing of sporting and leisure activities; rental of sports equipment (included 
in this class); editing of written texts; sports agency services, namely arranging of sporting activities; production of radio 
and television broadcasts/programmes via wireless or cable networks; arranging and conducting of cultural, 
entertainment and sporting events for charitable purposes; production of prize game broadcasts; gambling; providing on-
line electronic publications, not downloadable; arranging and conducting of congresses and conferences; gambling; 
entertainment services, namely, providing on-line computer, electronic and video games accessible via video game 
machines, mobile phones, tablets and computers; online entertainment in the nature of computer game tournaments; 
providing information relating to computer games and video games entertainment via a website; providing of training for 
referees at sports events; providing of training for head referees at sports events; refereeing for sports competitions, 
including video assistance; refereeing for sports events, including video assistance; production of web-TV programmes, 
interactive programmes and internet TV programmes.

Cl.45;Personal and social services rendered by others to meet the needs of individuals; services of a sports 
association, namely legal services and representation to social and political decision-makers, and legal lobbying for the 
promotion of professional sports; security guard services for the protection of property and individuals; chaperoning 
services (personal body guarding); issuing, arranging and rental, and other exploitation through licensing, of rights to 
films, television and radio productions and other image and audio programmes, and print media and other publications, in

7928



particular relating to football events; legal administration and exploitation, through the issuing of licences, of copyright 
and industrial property rights, for others; exploitation of film, television and other ancillary copyright in the field of 
merchandising; legal and legal advisory services; mediation; consultancy relating to management of intellectual property 
and copyrights; exploitation (licensing) and administration of television transmission rights, in particular rights to the 
transmission of sporting events; arranging, exploitation (licensing) and legal administration of rights to press, radio, 
television and film articles for use on sound and image carriers; arranging, exploitation (licensing) and legal 
administration of rights to articles in newspapers and periodicals.
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Trade Marks Journal No: 1885 ,   21/01/2019           Class 99 
 

Priority claimed from 07/07/2017; Application No. : 016966806 ;European Union 

3902624    03/01/2018
[International Registration No. : 1414991]
KATHREIN-WERKE KG

Anton-Kathrein-Str. 1-3 83022 Rosenheim DE

Address for service in India/Attorney address:
D.P. AHUJA & CO

14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
[supervision], life-saving and teaching apparatus and instruments; electric, electrotechnical, electronic and optoelectronic
apparatus, instruments and equipment and systems consisting thereof, included in class 9, namely for communications 
technology, broadcast technology, receiver technology, network technology and for transmission of signals, data, audio, 
images, films and/or text; apparatus, equipment, instruments, components and assemblies consisting thereof for 
recording, transmission, broadcasting, receiving, reproduction, output, manipulation, editing, processing, formation, 
attenuation, distribution, conversion, blocking, equalising, transfer, filtration, measurement, controlling, monitoring 
and/or storage of signals, data, sounds, signs, images, text and/or films; antennas being communications apparatus and 
being components, in particular transmission antennas, receiving antennas, car antennas, car radio antennas, antennas 
for use on railway vehicles, radio antennas, television antennas, satellite antennas, active and passive antennas, 
antennas with integrated mechanical, electric, electromechanical or electronic components, antennas for installation 
inside buildings and/or for outdoor use, disguised antennas; telecommunications antennas, in particular for mobile 
communications; phase shifters, in particular for setting of a different radiation angle [downtilt angle] for antennas in 
mobile communications systems, remote-controlled phase shifters; communications base stations, baseband signal 
processing devices, transmitter assemblies, receiver assemblies, amplifiers, channel amplifiers, broadband amplifiers, 
transmitters, receivers, transducers, frequency converters, demodulators, modulators, decoders, encoders, remote radio 
heads, converters, microwave converters; remote feed power injectors [bias tees], crossover networks, hubs, filters, 
band-pass filters, duplex filters, repeaters, relay, multiplexers, diplexers, duplexers, triplexers, transceivers, final 
amplifiers, splitters; controllers for signal transmission, in particular in mobile communications systems, bypass circuits, 
converters, including protocol, voltage, electricity, power and/or frequency transducers or converters, coupling and/or 
decoupling apparatus for feeding in data, signal and/or voltage lines and for decoupling data, signal and/or voltage lines, 
patch panels, Very High Frequency [VHF] range amplifiers; active and passive electronic apparatus, assemblies and 
components for installation of cable networks, satellite and terrestrial receivers/antennas; active and passive apparatus, 
assemblies and components for television signals, audio signals and interactive signals; DVB-S/T/C [Digital Video 
Broadcasting-Satellite/Terrestrial/Cable] signal analyzers; DVB-S2/T2/C2 [Digital Video Broadcasting-
Satellite2/Terrestrial2/Cable2] satellite receivers; Internet protocol networks receivers; satellite receivers; multiple satellite 
feed systems; signal converters [satellite-Internet Protocol servers]; head-ends and head-end stations for processing of 
analogue and digital radio and/or TV programmes; Digital Video Broadcasting [DVB] transcoders; DVB transceivers; DVB 
transmodulators; TV and DVB converters; TV modulators; power supply units; modems; active branch or distribution 
circuits; switching matrices; control bus demultiplexers; encoders; data and electrical switching apparatus, namely input 
splitters, output collectors [output distribution bars], inserts and modules, equalisers, multiplexers and demultiplexers, 
coupling and/or decoupling apparatus for feeding in data, signal and/or voltage lines and for decoupling data, signal 
and/or voltage lines including decoupling apparatus to increase the isolation between electronic components; TV channel 
blocking devices and Internet Protocol [IP] range blocking devices, namely cable equalisers, analogue-digital switches 
and apparatus for transmitting signals via voltage and/or power supply lines; voltage surge protectors; computers, 
communications computers, calculators, data processing apparatus, data processing equipment, peripherals adapted for 
use with computers; telephone, telephone extension, videophone, mobile telephone, car telephone and fax apparatus and 
installations, answering machines, intercoms, dialling apparatus, domestic telephone apparatus, intercom installations; 
monitors being parts of domestic communication and surveillance systems; image scanning apparatus; optical, 
mechanical, electric, electromechanical, electrotechnical and electronic apparatus for signal measurement and control 
including for use in building technology, system control, system monitoring and/or sensor technology, apparatus for 
installation inside buildings or for outdoor use for transmission, processing, distribution and/or receiving of signals for 
wired and/or wireless communication, including related control devices, signal processing devices, energy providing 
devices or modules; test receivers; antenna measuring instruments; lasers; systems for sending and receiving of signals 
transmitted via optical fibres; optical conversion, transmission, broadcasting and receiving facilities; mounting and 
circuit fittings, namely electrical distributors, duplexers, shunts, blocks, circulators in the nature of electronic 
components, divertors, lightning protection and lightning current arresters, surface mounting frames adapted for 
antennas, building entry points [electrical terminals], multiplexers, multi-switches, cable switch boxes; communications 
cables, waveguides, in particular optical waveguides, fibre optic cables, and related connecting elements; parts for all of 
the aforesaid apparatus, instruments, equipment and assemblies; systems consisting of a combination of the aforesaid 
apparatus, instruments, equipment and/or assemblies; computer software [downloadable]; computer software, recorded; 
application software, namely applications [apps] for mobile and stationary terminals; all of the aforesaid goods in class 9 
being in particular for communications technology, broadband communications technology, broadcast technology, 
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receiver technology, network technology, broadband network technology and for transmission of signals, data, audio, 
images, films and/or text; light emitting diodes [LED]; control and monitoring equipment for LED lights; external 
temperature controls for antennas.

Cl.42;Engineering services; technical planning, design and development of antennas being communications apparatus 
and being components; technical planning, design and development of electric, electrotechnical, electronic and 
optoelectronic apparatus, instruments and equipment, parts therefor and systems consisting thereof, in particular in the 
field of communications technology, broadband communications technology, broadcast technology, transmission 
technology and receiver technology and telecommunications technology, and consultancy relating to the aforesaid 
service; technical planning, design and development of data transmission networks, mailboxes, e-mail services; rental of 
data processing equipment and computers; rental of computer equipment; rental of measuring apparatus; rental of 
computer peripherals; development, design, creation, updating and rental of computer software; software as a service 
[SaaS]; technological research; computerized data storage.
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Priority claimed from 04/12/2017; Application No. : 87706965 ;United States of America 

3924913    01/06/2018
[International Registration No. : 1418062]
NUTANIX, INC.

1740 Technology Drive, Suite 150 San Jose CA 95110 United States of America

Address for service in India/Attorney address:
D.P. AHUJA & CO

14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.35;Conducting trade shows and exhibitions in the fields of computers, computer software, cloud computing, hybrid 
cloud computing, virtualization, storage, computer resource management, and product demonstrations.

Cl.41;Educational and entertainment services, namely conducting conferences, presentations, seminars, lectures, and 
speeches, in the fields of computers, computer software, cloud computing, hybrid cloud computing, virtualization, 
storage, computer resource management.
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3926048    02/04/2018
[International Registration No. : 1418490]
IMPORTACO, S.A.

Ctra. Real de Madrid Nord, 81-83 E-46469 BENIPARRELL (Valencia) Spain

Address for service in India/Attorney address:
D.P. AHUJA & CO

14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.30;Coffee, tea, cocoa, sugar, rice, flours and preparations made from cereals, bread-making products; extruded 
corn-based products and pastry and confectionery products.

Cl.31;Fresh fruit and vegetables; agricultural products and fresh fruits; all kinds of fresh fruits and vegetables.
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Priority claimed from 30/10/2017; Application No. : UK00003266936 ;United Kingdom 

3931701    24/04/2018
[International Registration No. : 1420674]
DAVID GILL

Gill & Gill IP Law, Berkeley Square House, Berkeley Square London W1J 6BD United Kingdom

Address for service in India/Attorney address:
GROVERLAW ADVO,

H-36 GREEN PARK EXTENSION NEW DELHI 110016

Proposed to be Used
IR DIVISION
Cl.25;Clothing; shoes and footwear; headgear; shirts; knitted fabrics (garments); pullovers; sleeveless pullovers; T-
shirts; vests; singlets; sleeveless singlets, frocks; skirts; underwear; bathing suits; bath robes; shorts; trousers; 
sweaters; bonnets; caps; hats; sashes for wear; scarves; shawls; peaked caps; tracksuits; sweatshirts; jackets, sports 
jackets, stadium jackets (chasubles); blazers; waterproof clothing; coats; uniforms; neckties; bandanas; wristbands; 
headbands; gloves; aprons; bibs, not of paper; pyjamas; playclothes for infants and children; stockings and socks; 
stocking suspenders; belts; suspenders and braces.

Cl.41;Education; training; entertainment; operating lotteries and competitions; sport-related betting and game services; 
hospitality services (sport, entertainment); hospitality services, namely customer reception services (entertainment 
services), including provision of admission tickets for sporting or entertainment events; entertainment services relating to
sporting events; sporting and cultural activities; organization of events and sporting and cultural activities; organization 
of sporting competitions; organization of events in the field of football; operation of sports facilities; video and 
audiovisual systems rental; rental of interactive educational and recreational products, of interactive educational and 
recreational compact disks in the field of sports, of CD-ROMs and computer games; production of interactive compact 
discs and of CD-ROMS; television and radio coverage of sports events; production services for radio and television 
programs and videotapes; ticket reservation services and information for entertainment, sporting and cultural events; 
sports camps services; timing during sports events; organization of beauty contests; interactive entertainment; online 
betting and game services on the Internet or on any wireless electronic communication network; provision of services 
relating to raffles; information in the field of entertainment (including in the sports field), provided online from a computer 
database or via the Internet or via any wireless electronic communication network; electronic game services transmitted 
via the Internet or on mobile telephones; book publishing; on-line publishing of electronic books and newspapers; audio 
and video recording services; production of animated cartoons for the movies, production of animated cartoons for 
television; rental of sound and image recordings for entertainment; information in the field of education provided online 
from a computer database or via the Internet or via any wireless electronic communication network; translation services; 
photography services; rental of football stadiums; programming and/or rental of film recordings and of sound and video 
recordings.
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Priority claimed from 30/10/2017; Application No. : UK00003266930 ;United Kingdom 

3935586    24/04/2018
[International Registration No. : 1420706]
DAVID GILL

Gill & Gill IP Law, Berkeley Square House, Berkeley Square London W1J 6BD United Kingdom

Address for service in India/Attorney address:
GROVERLAW ADVO,

H-36 GREEN PARK EXTENSION NEW DELHI 110016

Proposed to be Used
IR DIVISION
Cl.25;Clothing; shoes and footwear; headgear; shirts; knitted fabrics (garments); pullovers; sleeveless pullovers; T-
shirts; vests; singlets; sleeveless singlets, frocks; skirts; underwear; bathing suits; bath robes; shorts; trousers; 
sweaters; bonnets; caps; hats; sashes for wear; scarves; shawls; peaked caps; tracksuits; sweatshirts; jackets, sports 
jackets, stadium jackets (chasubles); blazers; waterproof clothing; coats; uniforms; neckties; bandanas; wristbands; 
headbands; gloves; aprons; bibs, not of paper; pyjamas; playclothes for infants and children; stockings and socks; 
stocking suspenders; belts; suspenders and braces.

Cl.41;Education; training; entertainment; operating lotteries and competitions; sport-related betting and game services; 
hospitality services (sport, entertainment); hospitality services, namely customer reception services (entertainment 
services), including provision of admission tickets for sporting or entertainment events; entertainment services relating to
sporting events; sporting and cultural activities; organization of events and sporting and cultural activities; organization 
of sporting competitions; organization of events in the field of football; operation of sports facilities; video and 
audiovisual systems rental; rental of interactive educational and recreational products, of interactive educational and 
recreational compact disks in the field of sports, of CD-ROMs and computer games; production of interactive compact 
discs and of CD-ROMS; television and radio coverage of sports events; production services for radio and television 
programs and videotapes; ticket reservation services and information for entertainment, sporting and cultural events; 
sports camps services; timing during sports events; organization of beauty contests; interactive entertainment; online 
betting and game services on the Internet or on any wireless electronic communication network; provision of services 
relating to raffles; information in the field of entertainment (including in the sports field), provided online from a computer 
database or via the Internet or via any wireless electronic communication network; electronic game services transmitted 
via the Internet or on mobile telephones; book publishing; on-line publishing of electronic books and newspapers; audio 
and video recording services; production of animated cartoons for the movies, production of animated cartoons for 
television; rental of sound and image recordings for entertainment; information in the field of education provided online 
from a computer database or via the Internet or via any wireless electronic communication network; translation services; 
photography services; rental of football stadiums; programming and/or rental of film recordings and of sound and video 
recordings.
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Priority claimed from 30/10/2017; Application No. : UK00003266911 ;United Kingdom 

3937898    24/04/2018
[International Registration No. : 1420761]
DAVID GILL

Gill & Gill IP Law, Berkeley Square House, Berkeley Square London W1J 6BD United Kingdom

Address for service in India/Attorney address:
GROVERLAW ADVO,

H-36 GREEN PARK EXTENSION NEW DELHI 110016

Proposed to be Used
IR DIVISION
Cl.25;Clothing; shoes and footwear; headgear; shirts; knitted fabrics (garments); pullovers; sleeveless pullovers; T-
shirts; vests; singlets; sleeveless singlets, frocks; skirts; underwear; bathing suits; bath robes; shorts; trousers; 
sweaters; bonnets; caps; hats; sashes for wear; scarves; shawls; peaked caps; tracksuits; sweatshirts; jackets, sports 
jackets, stadium jackets (chasubles); blazers; waterproof clothing; coats; uniforms; neckties; bandanas; wristbands; 
headbands; gloves; aprons; bibs, not of paper; pyjamas; playclothes for infants and children; stockings and socks; 
stocking suspenders; belts; suspenders and braces.

Cl.41;Education; training; entertainment; operating lotteries and competitions; sport-related betting and game services; 
hospitality services (sport, entertainment); hospitality services, namely customer reception services (entertainment 
services), including provision of admission tickets for sporting or entertainment events; entertainment services relating to
sporting events; sporting and cultural activities; organization of events and sporting and cultural activities; organization 
of sporting competitions; organization of events in the field of football; operation of sports facilities; video and 
audiovisual systems rental; rental of interactive educational and recreational products, of interactive educational and 
recreational compact disks in the field of sports, of CD-ROMs and computer games; production of interactive compact 
discs and of CD-ROMS; television and radio coverage of sports events; production services for radio and television 
programs and videotapes; ticket reservation services and information for entertainment, sporting and cultural events; 
sports camps services; timing during sports events; organization of beauty contests; interactive entertainment; online 
betting and game services on the Internet or on any wireless electronic communication network; provision of services 
relating to raffles; information in the field of entertainment (including in the sports field), provided online from a computer 
database or via the Internet or via any wireless electronic communication network; electronic game services transmitted 
via the Internet or on mobile telephones; book publishing; on-line publishing of electronic books and newspapers; audio 
and video recording services; production of animated cartoons for the movies, production of animated cartoons for 
television; rental of sound and image recordings for entertainment; information in the field of education provided online 
from a computer database or via the Internet or via any wireless electronic communication network; translation services; 
photography services; rental of football stadiums; programming and/or rental of film recordings and of sound and video 
recordings.
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Priority claimed from 22/02/2018; Application No. : 2018-21611 ;Japan 

3937905    06/04/2018
[International Registration No. : 1421099]
YA-MAN LTD.

4-4, Furuishiba 1-chome, Koto-ku Tokyo 135-0045 Japan

Address for service in India/Attorney address:
D.P. AHUJA & CO

14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; soaps and detergents; perfumery, fragrances and incense; false nails; false eyelashes.

Cl.8;Curling tongs; electric or non-electric hair trimmers; non-electric hair curling irons; hair curling irons, electric; 
depilation appliances, electric and non-electric.

Cl.9;Pedometers with body fat measuring function; measuring or testing machines and instruments for checking skin 
condition; skin analyzers; measuring or testing machines and instruments; telecommunication machines and apparatus; 
electronic machines and apparatus.

Cl.10;Ultrasonic beauty massage apparatus for household purposes; ultrasonic beauty massage apparatus for 
commercial use; electric massage apparatus for household purposes; esthetic massage apparatus for" commercial use; 
electric beauty massage apparatus for household purposes; esthetic massage apparatus; medical apparatus and 
instruments, other than walking aids and crutches; scalp massagers; electric facial massage apparatus for household 
purposes; facial massage apparatus for commercial use; massage apparatus.

Cl.11;Electric beauty treatment apparatus for household purposes; electric beauty treatment apparatus for commercial 
use; household electric apparatus for slimming purposes; industrial electric apparatus for slimming purposes; facial 
equipment using ultrasonic waves for household purposes; electric facial care devices for household purposes; electric 
facial care devices for commercial use; facial care devices for household purposes; steam facial apparatus [saunas]; 
household electrothermic appliances; electric cosmetic foundation dispensers for household purposes; electric cosmetic 
lotion dispensers for household purposes; hair dryers; electrolytic hydrogen water generators for industrial purposes; 
industrial electrolytic water generators for generating hydrogen water for beverages; industrial electrolytic water 
generators for generating hydrogen water for beauty care; industrial electrolytic water generators for generating 
hydrogen water for bathing; parts and fittings of electrolytic hydrogen water generators for industrial purposes; 
electrolytic hydrogen water generators for household purposes; household electrolytic water generators for generating 
hydrogen water for beverages; household electrolytic water generators for generating hydrogen water for beauty care; 
household electrolytic water generators for generating hydrogen water for bathing; water purifying apparatus.

Cl.21;Combs; hair brushes; make-up brushes; cosmetic utensils; brushes; hand-operated beauty massage rollers for 
household purposes; hand-operated esthetic rollers; floss for dental purposes; ultrasonic toothbrushes; toothbrushes, 
electric; toothbrushes; tooth brush cases; containers for cosmetics.

Cl.25;Clothing; garters; sock suspenders; trouser straps; waistbands; belts; footwear; clothing for sports; footwear for 
sports; masquerade costumes.

Cl.28;Sports equipment; sports equipment for exercise training; manually operated exercise equipment.

Cl.35;Retail services or wholesale services for appliances for hair restoration, facials, skin care, and epilation for 
household purposes; retail services or wholesale services for appliances for hair restoration, facials, skin care, and 
epilation for industrial purposes; retail services or wholesale services for electric massage apparatus for household 
purposes; retail services or wholesale services for electric esthetic massage rollers for household purposes; retail 
services or wholesale services for hand-operated esthetic rollers; retail services or wholesale services for esthetic 
massage apparatus for industrial purposes; retail services or wholesale services for personal epilation devices using 
lasers or high frequency waves; retail services or wholesale services for electric machines and apparatus; retail services 
or wholesale services for measuring or testing machines and instruments; retail services or wholesale services for woven 
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fabrics and bedding; retail services or wholesale services for cosmetics, toiletries, dentifrices, soaps and detergents; 
retail services or wholesale services for cosmetic utensils; retail services or wholesale services for personal articles; 
retail services or wholesale services for sports equipment; retail services or wholesale services for clothing; retail 
services or wholesale services for bags; retail services or wholesale services for footwear; retail services or wholesale 
services for food and beverages; retail services or wholesale services for clothing for sports; retail services or wholesale 
services for footwear for sports; retail services or wholesale services for massage apparatus; retail services or wholesale 
services for depilation appliances, electric and non-electric; retail services or wholesale services for esthetic massage 
apparatus; retail services or wholesale services for hair dryers; retail services or wholesale services for electrolytic 
hydrogen water generators for household purposes; retail services or wholesale services for electrolytic hydrogen water 
generators for industrial purposes.

Cl.44;Beauty care services; providing information relating to beauty care services; hairdressing services; aesthetician 
services; rental of machines and apparatus for use in aesthetic salon; dietary and nutritional guidance; chiropractic; 
rental of machines and apparatus for use in beauty salons or barbers" shops.
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Priority claimed from 30/10/2017; Application No. : UK00003266914 ;United Kingdom 

3939169    24/04/2018
[International Registration No. : 1421649]
DAVID GILL

Gill & Gill IP Law, Berkeley Square House, Berkeley Square London W1J 6BD United Kingdom

Address for service in India/Attorney address:
GROVERLAW ADVO,

H-36 GREEN PARK EXTENSION NEW DELHI 110016

Proposed to be Used
IR DIVISION
Cl.25;Clothing; shoes and footwear; headgear; shirts; knitted fabrics (garments); pullovers; sleeveless pullovers; T-
shirts; vests; singlets; sleeveless singlets, frocks; skirts; underwear; bathing suits; bath robes; shorts; trousers; 
sweaters; bonnets; caps; hats; sashes for wear; scarves; shawls; peaked caps; tracksuits; sweatshirts; jackets, sports 
jackets, stadium jackets (chasubles); blazers; waterproof clothing; coats; uniforms; neckties; bandanas; wristbands; 
headbands; gloves; aprons; bibs, not of paper; pyjamas; playclothes for infants and children; stockings and socks; 
stocking suspenders; belts; suspenders and braces.

Cl.41;Education; training; entertainment; operating lotteries and competitions; sport-related betting and game services; 
hospitality services (sport, entertainment); hospitality services, namely customer reception services (entertainment 
services), including provision of admission tickets for sporting or entertainment events; entertainment services relating to
sporting events; sporting and cultural activities; organization of events and sporting and cultural activities; organization 
of sporting competitions; organization of events in the field of football; operation of sports facilities; video and 
audiovisual systems rental; rental of interactive educational and recreational products, of interactive educational and 
recreational compact disks in the field of sports, of CD-ROMs and computer games; production of interactive compact 
discs and of CD-ROMS; television and radio coverage of sports events; production services for radio and television 
programs and videotapes; ticket reservation services and information for entertainment, sporting and cultural events; 
sports camps services; timing during sports events; organization of beauty contests; interactive entertainment; online 
betting and game services on the Internet or on any wireless electronic communication network; provision of services 
relating to raffles; information in the field of entertainment (including in the sports field), provided online from a computer 
database or via the Internet or via any wireless electronic communication network; electronic game services transmitted 
via the Internet or on mobile telephones; book publishing; on-line publishing of electronic books and newspapers; audio 
and video recording services; production of animated cartoons for the movies, production of animated cartoons for 
television; rental of sound and image recordings for entertainment; information in the field of education provided online 
from a computer database or via the Internet or via any wireless electronic communication network; translation services; 
photography services; rental of football stadiums; programming and/or rental of film recordings and of sound and video 
recordings.
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3958622    30/04/2018
[International Registration No. : 1424366]
ŠKODA AUTO a.s.

tr. Václava Klementa 869 CZ-293 01 Mladá Boleslav II Czech Republic

Proposed to be Used
IR DIVISION
Cl.9;Recorded content (computer programs, data and information); information technology and audiovisual equipment; 
navigation, guidance, tracking, targeting and map making devices; measuring, detection and monitoring instruments, 
level indicators and remote controls; scientific research and laboratory apparatus; navigation apparatus for vehicles; 
computer software for the coordination of transport services; computer software for the acquisition, mediation and 
booking in the field of transport services; navigation software; computer software for the use by operators and 
passengers of motor vehicles and prospective passengers for shared driving; computer software for the coordination and 
retrieval of delivery services; mobile application software for the coordination of transport services; mobile application 
software for navigation; mobile application software for use by operators and passengers of motor vehicles and 
prospective passengers for shared driving, all in connection with automobiles.

Cl.12;Automobiles and their parts and accessories, all included in this class.

Cl.37;Automobile repair and maintenance services and activities, all in connection with automobiles.

Cl.38;Electronic data transmission, communication provided electronically, all in connection with automobiles.

Cl.39;Transport; packaging and storage of goods; arranging of tours; towing; taxi transport services, car transport, 
transportation logistics; vehicle rental, in particular automobiles; transport of passengers; transport brokerage services; 
traffic information services; tracking of automobile fleets using electronic navigation and locating devices, all in 
connection with automobiles.
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Priority claimed from 03/08/2017; Application No. : 017070988 ;European Union 

3994304    05/02/2018
[International Registration No. : 1431291]
3D Wind AG

Rathausstrasse 14 CH-6341 Baar ZG Switzerland

Proposed to be Used
IR DIVISION
Cl.4;Electrical energy from wind power.

Cl.7;Windmills; wind turbines; generators for wind turbines; turbines for power generation; turbines, other than for land 
vehicles; power transmission chains; turbine blades for power generation.

Cl.37;Repair services for electric generators and wind turbines; repair of turbines; installation services of windmills; 
installation services of wind turbines; installation services of generators for wind turbines; installation services of 
turbines for power generation; installation services of turbines, other than for land vehicles; installation services of power 
transmission chains; installation services of turbine blades for power generation; installation services of pinwheels; 
installation services of toys; installation services of toy windmills; installation services of turbines for land vehicles; 
repair and maintenance of wind turbines; repair and maintenance of generators for wind turbines; repair and maintenance 
of turbines for power generation; repair and maintenance of turbines, other than for land vehicles; repair and maintenance
of power transmission chains; repair and maintenance of turbine blades for power generation; repair and maintenance of 
pinwheels; repair and maintenance of toys; repair and maintenance of toy windmills; repair and maintenance of turbines 
for land vehicles.

Cl.40;Energy production; generation of electricity from wind energy.
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3995455    26/03/2018
[International Registration No. : 1433376]
Nano Global Corp.

1705 Guadalupe St., FL 4 Austin TX 78701 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Electronic device for the detection, measurement, or identification of in vitro or in vivo pathobiological cells or 
substances, which are capable of causing disease to a lifeform or are some diseased portion of a lifeform (terms too 
vague in the opinion of the International Bureau - Rule 13 (2) (b) of the Common Regulations); hardware, accessories, and 
software associated with such a device (terms too vague in the opinion of the International Bureau - Rule 13 (2) (b) of the 
Common Regulations); software for interacting and controlling an in vitro or in vivo electronic device for the detection, 
measurement, or identification of pathobiological cells or substances; monitoring system or device comprised of meters, 
sensors, or cameras to measure in vitro or in vivo environmental factors, namely, pressure, humidity, temperature, 
ambient sound, location, electromagnetism, ambient light, ambient wireless signals, ambient particulates, radiation, 
airflow, motion, capacitance, tilt, acceleration, force, smoke, ambient electromagnetic sources, RFID, or angular 
momentum (terms too vague in the opinion of the International Bureau - Rule 13 (2) (b) of the Common Regulations); 
monitoring system or device comprised of meters, sensors, or cameras to help identify, measure, or detect in vitro or in 
vivo pathobiological cells or substances (terms too vague in the opinion of the International Bureau - Rule 13 (2) (b) of the 
Common Regulations); hardware, accessories, and software associated with such a device; software for interacting and 
controlling an in vitro or in vivo electronic device for the detection, measurement, or identification of pathobiological cells 
or substances.

Cl.10;An in vitro or in vivo electronic device for the detection, measurement, or identification of pathobiological cells or 
substances, which are capable of causing disease to a lifeform or are some diseased portion of a lifeform (terms too 
vague in the opinion of the International Bureau - Rule 13 (2) (b) of the Common Regulations); monitoring system or 
device comprised of meters, sensors, or cameras to measure in vitro or in vivo environmental factors, namely, pressure, 
humidity, temperature, ambient sound, location, electromagnetism, ambient light, ambient wireless signals, ambient 
particulates, radiation, airflow, motion, capacitance, tilt, acceleration, force, smoke, ambient electromagnetic sources, 
RFID, or angular momentum (terms too vague in the opinion of the International Bureau - Rule 13 (2) (b) of the Common 
Regulations); monitoring system or device comprised of meters, sensors, or cameras to help identify, measure, or detect 
in vitro or in vivo pathobiological cells or substances (terms too vague in the opinion of the International Bureau - Rule 13 
(2) (b) of the Common Regulations).

Cl.42;Monitoring services, namely, the monitoring of in vitro or in vivo environmental factors, namely, pressure, 
humidity, temperature, ambient sound, location, electromagnetism, ambient light, ambient wireless signals, ambient 
particulates, radiation, airflow, motion, capacitance, tilt, acceleration, force, smoke, ambient electromagnetic sources, 
RFID, or angular momentum using environmental sensors and detector (terms too vague in the opinion of the 
International Bureau - Rule 13 (2) (b) of the Common Regulations); monitoring services, namely, the monitoring of in vitro 
or in vivo pathobiological cells or substances, which are capable of causing disease to a lifeform or are some diseased 
portion of a lifeform (terms too vague in the opinion of the International Bureau - Rule 13 (2) (b) of the Common 
Regulations).
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4002917    14/09/2018
[International Registration No. : 1434004]
AXEL ARIGATO AB

Skeppsbron 5-6 SE-411 21 Göteborg Sweden

Address for service in India/Attorney address:
CHADHA AND CHADHA

F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.18;Evening handbags; work bags; luggage label holders; boxes made of leather; cases, of leather or leatherboard; 
briefcases; attache cases made of imitation leather; shoulder belts; shoulder straps; shoulder bags; baggage; straps for 
luggage; fanny packs; straps (leather -); carrying cases for documents; vanity cases, not fitted; purses made of precious 
metal; multi-purpose purses; bags for campers; canvas bags; wheeled shopping bags; casings, of leather, for springs; 
blankets for animals; diplomatic bags; hand bags; animal skins, hides; briefcases; portfolio cases [briefcases]; 
briefcases; briefcases; pouches for holding make-up, keys and other personal items; garment bags for travel; gladstone 
bags; golf umbrellas; collars for animals; collars for cats; collars for pets; towelling bags; wrist mounted purses; suitcase 
handles; hand bags; handbags made of leather; gentlemen"s handbags; gentlemen"s handbags; handbags made of 
leather; handbags made of imitations leather; handbags, purses and wallets; handbags, purses and wallets; handbags, 
purses and wallets; handbags made of leather; card holders; card holders; card cases [notecases]; trunks and travelling 
bags; trunks [luggage]; leather and imitation leather; credit-card holders; credit card cases [wallets]; cosmetic purses; 
briefcases [leather goods]; leather shoulder belts; leather thread; laces (leather -); briefcases [leather goods]; fanny 
packs; belt bags and hip bags; coin holders; key bags; key bags; key bags; covers for parasols; umbrella or parasol ribs; 
umbrellas; umbrellas and parasols; parasols; parasols; wallets; briefcases; coin purses; satchels; baggage; luggage, 
bags, wallets and other carriers; travelling sets [leatherware]; travelling bags made of imitation leather; rucksacks; bags 
for campers; hides; hides; hides; cosmetic purses; beach bags; casual bags.

Cl.25;Footwear; footwear; soles for footwear; stiffeners for shoes; slip-on shoes; high-heeled shoes; sports shoes; tips 
for footwear; casual footwear; heelpieces for footwear; mountaineering shoes; shoes with hook and pile fastening tapes; 
tips for footwear; casual footwear; footwear uppers; footwear uppers; footwear [excluding orthopedic footwear]; insoles 
[for shoes and boots]; tongues for shoes and boots; pullstraps for shoes and boots; clothing; cuffs; chaps (clothing); 
kerchiefs [clothing]; quilted jackets [clothing]; pocket squares; hats (paper -) [clothing]; cuffs; tights; layettes [clothing]; 
leather belts [clothing]; shoulder wraps; shorts; aprons [clothing]; ties [clothing]; roll necks [clothing]; tops [clothing]; 
ponchos; muffs [clothing]; thermally insulated clothing; short sets [clothing]; party hats [clothing]; knitwear [clothing]; 
knitwear [clothing]; underwear; oilskins [clothing]; bottoms [clothing]; babies" pants [clothing]; sweatpants; jogging sets 
[clothing]; slipovers [clothing]; playsuits [clothing]; weatherproof clothing; arm warmers [clothing]; boas [necklets]; 
weatherproof clothing; mufflers [clothing]; denims [clothing]; slips [undergarments]; cowls [clothing]; nappy pants 
[clothing]; handwarmers [clothing]; warm-up suits; furs [clothing]; ear muffs [clothing]; visors [headwear]; headbands 
[clothing]; clothing for gymnastics; hats (paper -) [clothing]; footwear; headgear; espadrilles; footwear for men; bath 
sandals; bath shoes; ankle boots; running shoes; mules; inner socks for footwear; stiffeners for boots; non-slipping 
devices for footwear; gym boots; rain boots; football boots; welts for footwear; fittings of metal for footwear; uppers for 
japanese style sandals; deck shoes; sandal-clogs; slipper soles; sandals and beach shoes; sandals; intermediate soles; 
leather shoes; low wooden clogs (hiyori-geta); climbing boots [mountaineering boots]; army boots; wooden shoes; tips 
for footwear; slippers; boots; booties; flip-flops; beach shoes; sports shoes; lace boots; walking shoes.

Cl.35;Business analysis, research and information services; business assistance, management and administrative 
services; commercial trading and consumer information services; advertising, marketing and promotional services; 
auctioneering services; retail services in relation to footwear; retail services in relation to headgear; retail services in 
relation to fabrics; retail services connected with the sale of clothing and clothing accessories; retail services connected 
with the sale of furniture; retail services in relation to sporting equipment; retail services in relation to sporting articles; 
retail services in relation to clothing; retail services in relation to sewing articles; retail services in relation to bags; retail 
services in relation to umbrellas; retail services in relation to art materials; retail services in relation to luggage; wholesale
services in relation to footwear; wholesale services in relation to clothing; retail store services in the field of clothing; 
wholesale services in relation to bags; wholesale services in relation to luggage; wholesale services in relation to fabrics; 
wholesale services in relation to headgear; wholesale services in relation to umbrellas; wholesale services in relation to 
sporting articles; wholesale services in relation to games; wholesale services in relation to sewing articles; distribution of 
advertising, marketing and promotional material; product demonstration services and display services for merchandise; 
loyalty, incentive and bonus program services; advertising, marketing and promotional consultancy, advisory and 
assistance services; public relations services; organizing and conducting trade shows and exhibitions for commercial or 
advertising purposes; provision of advertising space, time and media; administrative data processing; business 
consultancy and advisory services; office functions; human resources management and recruitment services; 
accountancy, book keeping and auditing; rental of office machines; market research.
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Priority claimed from 20/02/2017; Application No. : 30 2017 005 060 ;Germany 

4016174    16/08/2017
[International Registration No. : 1436973]
Mann + Hummel GmbH

Hindenburgstr. 45 71638 Ludwigsburg Germany

Proposed to be Used
IR DIVISION
Cl.7;Filters; filter systems; filter elements; filters for motors, engines or machines; filter systems for motors, engines or 
machines; filter elements for motors, engines or machines; liquid filters; filter elements for liquid filters; oil filters; oil filter 
systems; oil filter elements; gear oil filters; fuel filters; fuel filter systems; fuel filter elements; in-line fuel filters; in-tank 
fuel filters; urea filters being parts of motors and engines; urea filter systems being parts of motors and engines; filter 
elements for urea filters being parts of motors and engines; filters for hydraulic fluids; filters for coolants; spin-on filters; 
filters for electric discharge machines; filter elements for electric discharge machines; liquid filters for machine tools; 
backflushing filters for liquids; oil-water heat exchangers; air filters; air filter systems; air filter elements; intake-air filters; 
oil mist separators; air-oil separator elements; aeration filters; vacuum filters; filters for vacuum pumps; filters for 
compressed air systems and compressors; cyclones; centrifuges; dust separators; water separators; oil separators; 
plastic parts (parts of machines, motors or engines); active acoustic components for motors or engines; passive acoustic 
components for motors or engines; active acoustic components for air intake ducts of motors or engines; passive 
acoustic components for air intake ducts of motors or engines; resonators (parts of machines, motors or engines); sound 
absorbers (parts of machines, motors or engines); air ducts; clean air ducts; raw-air ducts; flaps; valves; orifice flaps; 
throttle valves; hot air flaps; cold air flaps; pressure control valves for crankcase ventilation systems; exhaust gas 
recirculation valves; exhaust gas recirculation ducts; crankcase ventilation systems; parts of crankcase ventilation 
systems; closed crankcase ventilation systems; parts of closed crankcase ventilation systems; air intake systems; active 
air intake systems; passive air intake systems; intake manifolds; active intake manifolds; passive intake manifolds; 
covers for motors or engines; design covers for motors or engines; cylinder head covers; camshaft covers; valve 
chamber covers; oil pans; turbochargers; parts of turbochargers; charge air compressors; parts of charge air 
compressors; active cooling distributors; active cooling switches as parts of motors and engines; active cooling valves 
as parts of motors and engines; battery degassing units; sound transfer and transmission systems (parts of machines, 
motors or engines); coolant expansion tanks; sound-symposer (parts of machines, motors or engines); sound pipes 
(parts of machines, motors or engines); intake noise amplifiers for amplifying or modulating the intake noise in 
passengers compartments or outside the vehicles; resonator tubes (parts of machines, motors or engines).

Cl.9;Mobile apps; computer software for data processing; predictive maintenance software; servers for home and 
building automation; sensors and detectors; air pollution measuring devices; filters for respiratory masks; diagnostic 
equipment, not for medical purposes; examination equipment, not for medical purposes; monitoring equipment, not for 
medical purposes; battery frames; thermostats; thermostat housings; filter change indicators as parts of filters, filter 
systems or filter elements; analogue or digital filter change indicators as parts of filters, filter systems or filter elements; 
mechanical or electronic filter change indicators as parts of filters, filter systems or filter elements.

Cl.10;Medical apparatus; veterinary apparatus; medical instruments; veterinary instruments; diagnostic equipment; 
examination equipment; medical monitoring equipment; filters for medical applications; filters for veterinary applications; 
filters for blood and blood components; blood filters; blood filters for extracorporeal use; membranes for filtration 
(medical and veterinary); membrane modules for filtration (medical and veterinary); apparatus for purifying blood; blood 
separation apparatus; apparatus for blood analyses; blood testing apparatus; humidifiers for medical purposes.

Cl.11;Filters; filter systems; filter elements; drying apparatus; cooling apparatus; ventilating apparatus; air conditioning
apparatus; air filters; air filter systems; air filter elements; particulate air filters; dust filters; fine particle filters; gas filters; 
cabin air filters; cabin air filter systems; cabin air filter elements; activated carbon filters; activated carbon filter elements; 
filters for the filtration of liquids and gases as parts/components of domestic and industrial installations or units; air 
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purifiers; air dryer cartridges for drying and de-oiling of gas flows; water filters; water treatment units; water preparation 
units; apparatus and devices for ion exchange; membranes being parts of liquid or water filtering apparatus; polymer 
membranes being parts of liquid or water filtering apparatus; ceramic membranes being parts of liquid or water filtering 
apparatus; flat membranes being parts of liquid or water filtering apparatus; hollow fibre membranes being parts of liquid 
or water filtering apparatus; membrane modules for liquid or water filtration; hollow fibre modules for the filtration of 
liquids; wound modules for the filtration of liquids; tubular modules for the filtration of liquids; submerged modules for 
the filtration of liquids; membrane cleaning apparatus for the purification of water; apparatus, units and devices for the 
treatment, preparation, purification and filtration of water; reverse osmosis elements for reducing the brackishness of 
water for industrial or domestic use; reverse osmosis elements for reducing the salt content of water for industrial or 
domestic use; installations for water treatment using osmotic processes; reverse osmosis filtration units; reverse 
osmosis purification units; filters for drinking water; water purifying units for producing drinking water; liquid distribution 
apparatus; gas distribution apparatus; humidifiers for industrial purposes; cooling water filters; washer system filters; 
disc filters; filters for gaseous substances; ventilation filters; hydrocarbon adsorbers (gas filters); oil-water heat 
exchangers; humidifiers (parts of fuel cells); gas to gas humidifiers (parts of fuel cells).

Cl.12;Reservoirs for windshield washer fluid; reservoirs for brake fluid; hydraulic oil reservoirs; coolant reservoirs; 
equalising or compensating tanks for cooling fluid; plastic parts for vehicles; covers for motors or engines for land 
vehicles; design covers for motors or engines for land vehicles; gear-wheel covers; valve covers; charge air 
compressors; parts of charge air compressors.

Cl.16;Printed matter; pamphlets; periodicals; brochures; prospectuses; catalogues; printed advertising materials; 
operating manuals; installation guides; user instructions; seminar documents; writing paper; packaging made of paper 
and/or cardboard; folding boxes; cardboard boxes; filtering materials of paper.

Cl.24;Filtering materials of non-woven fabrics; filtering materials of textile.

Cl.35;Business management; advertising; marketing; sales promotion; sponsorship (promotion and marketing 
services); employer brand management; collection, analysis, systematization and compilation of data.

Cl.37;Repair; installation, maintenance and repair of motors, engines, machines and vehicles; installation, maintenance 
and repair of filters and filtration units; installation, maintenance and repair of drying apparatus, cooling apparatus, 
cooling installations, air conditioning apparatus and air purification apparatus; installation, maintenance and repair of 
water treatment and water purification units; installation, maintenance and repair of building automation units; 
installation, maintenance of the operating state and repair of environmental protection systems.

Cl.38;Wireless transfer of data via digital mobile telephony and the internet; provision of access to data in 
telecommunication networks.

Cl.40;Air freshening; air conditioning; air treatment; air purification; water treatment; water purification; filtration of 
liquids; filtration of gases; rental of air purification apparatus; rental of water purification apparatus; rental of cooling 
apparatus; rental of cooling installations; rental of air conditioning apparatus.

Cl.41;Training; continuing education; provision of training courses.

Cl.42;Research and development; research and development services; design services; engineering; programming of 
computer software; cloud computing; environmental monitoring; consultancy services relating to research in the field of 
environmental protection; environmental testing; environmental inspection; advisory services relating to pollution 
control; technological consulting; technical analysis of data; electronic storage of data; remote monitoring services of 
motors, engines, machines and vehicles [functioning and effective operation control]; remote monitoring services of 
filters and filtration units [functioning and effective operation control]; remote monitoring services of drying apparatus, 
cooling apparatus, cooling installations, air conditioning apparatus and air purification apparatus [functioning and 
effective operation control]; remote monitoring services of water treatment and water purification units [functioning and 
effective operation control]; remote monitoring services of building automation units [functioning and effective operation 
control]; remote monitoring services of the operating state of environmental protection systems [functioning and effective
operation control]; commissioning [testing and inspection] of motors, engines, machines and vehicles; commissioning 
[testing and inspection] of filters and filtration units; commissioning [testing and inspection] of drying apparatus, cooling 
apparatus, cooling installations, air conditioning apparatus and air purification apparatus; commissioning [testing and 
inspection] of water treatment and water purification units; commissioning [testing and inspection] of building automation
units; commissioning of environmental protection systems.
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4016201    18/10/2018
[International Registration No. : 1436599]
LUVANIS Société Anonyme

4, rue Dicks L-1417 Luxembourg Luxembourg

Proposed to be Used
IR DIVISION
Cl.3;Soaps; perfumery; essential oils; cosmetics.

Cl.25;Clothing, footwear, headgear.
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4022019    15/11/2018
[International Registration No. : 1342176]
Nemiroff Intellectual Property Establishment

Städtle 31 FL-9490 Vaduz Liechtenstein

Proposed to be Used
IR DIVISION
Cl.33;Alcoholic beverages (except beers).

Cl.35;Advertising; business management; business administration; office functions.
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Priority claimed from 27/09/2018; Application No. : 2018741866 ;Russian Federation 

4037512    23/10/2018
[International Registration No. : 1440076]
Aktsionernoe obshchestvo «Tsifrovoe Televidenie»

Leningradskii prospect, 31A, str. 1, et. 15, pom.I, com.1 RU-125284 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;3D spectacles; DVD players; ticket dispensers; coin-operated musical automata [juke boxes]; fire engines; 
answering machines; batteries for electronic cigarettes; accumulators, electric; accumulators, electric, for vehicles; 
actinometers; alidades; altimeters; ammeters; anemometers; anodes; antennas; anticathodes; apertometers [optics]; 
high-frequency apparatus; testing apparatus not for medical purposes; remote control apparatus; electro-dynamic 
apparatus for the remote control of railway points; electro-dynamic apparatus for the remote control of signals; 
monitoring apparatus, other than for medical purposes; sound recording apparatus; Global Positioning System [GPS] 
apparatus; distillation apparatus for scientific purposes; diffraction apparatus [microscopy]; air analysis apparatus; 
apparatus to check franking; sound transmitting apparatus; apparatus for fermentation [laboratory apparatus]; breathing 
apparatus for underwater swimming; breathing apparatus, except for artificial respiration; apparatus and installations for 
the production of X-rays, not for medical purposes; cash registers; electric apparatus for commutation; magnetic 
resonance imaging [MRI] apparatus, not for medical purposes; intercommunication apparatus; stills for laboratory 
experiments; projection apparatus; fire extinguishing apparatus; radiological apparatus for industrial purposes; X-ray 
apparatus not for medical purposes; blueprint apparatus; flashing lights [luminous signals]; stereoscopic apparatus; 
telephone apparatus; facsimile machines; phototelegraphy apparatus; igniting apparatus, electric, for igniting at a 
distance; acid hydrometers; salinometers; acidimeters for batteries; aerometers; beacons, luminous; battery jars; 
barometers; anode batteries; galvanic batteries; batteries for lighting; solar batteries; solar panels for the production of 
electricity; batteries, electric; balances [steelyards]; betatrons; binoculars; biochips; electronic tags for goods; lens 
hoods; magnetic tape units for computers; computer memory devices; fire hose nozzles; encoded identification bracelets,
magnetic; connected bracelets [measuring instruments]; safety tarpaulins; electronic key fobs being remote control 
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apparatus; bullet-proof clothing; signalling buoys; life buoys; marking buoys; directional compasses; vacuum gauges; 
electrolysers; variometers; verniers; scales; baby scales; bathroom scales; letter scales; weighbridges; precision 
balances; scales with body mass analysers; levelling staffs [surveying instruments]; camcorders; video baby monitors; 
video cassettes; video telephones; video screens; viewfinders, photographic; micrometer screws for optical instruments; 
viscosimeters; circuit closers; wavemeters; voltmeters; mechanical signs; signs, luminous; switchboxes [electricity]; 
current rectifiers; gas testing instruments; gasometers [measuring instruments]; galvanometers; hands-free kits for 
telephones; heliographic apparatus; hygrometers; hydrometers; weights; peepholes [magnifying lenses] for doors; 
holograms; plotters; sounding leads; plumb bobs; range finders; densimeters; densitometers; detectors; smoke 
detectors; infrared detectors; counterfeit coin detectors; joysticks for use with computers, other than for video games; 
transparencies [photography]; slide projectors; diaphragms [photography]; dictating machines; dynamometers; light-
emitting diodes [LED]; floppy disks; sound recording discs; disks, magnetic; optical discs; circular slide rules; disk 
drives for computers; juke boxes for computers; wearable video display monitors; electronic numeric displays; DNA 
chips; electronic interactive whiteboards; electronic notice boards; electric wire harnesses for automobiles; bullet-proof 
waistcoats; life jackets; reflective safety vests; identification threads for electric wires; nose clips for divers and 
swimmers; locks, electric; bells [warning devices]; alarm bells, electric; electric door bells; signal bells; audio interfaces; 
acoustic conduits; mirrors for inspecting work; road signs, luminous or mechanical; marine depth finders; probes for 
scientific purposes; buzzers; needles for surveying compasses; needles for record players; eyewear; reflective articles 
for wear, for the prevention of accidents; measures; pressure measuring apparatus; simulators for the steering and 
control of vehicles; inverters [electricity]; pressure indicators; temperature indicators; incubators for bacteria culture; 
measuring instruments; cosmographic instruments; mathematical instruments; levelling instruments; instruments 
containing eyepieces; surveying instruments; azimuth instruments; interfaces for computers; ionization apparatus not for 
the treatment of air or water; satellite finder meters; spark-guards; coaxial cables; fiber optic cables; cables, electric; 
calipers; slide calipers; screw-tapping gauges; calorimeters; calculating machines; pocket calculators; decompression 
chambers; rearview cameras for vehicles; cinematographic cameras; thermal imaging cameras; mouth guards for sports; 
life-saving capsules for natural disasters; electronic pens [visual display units]; holders for electric coils; identity cards, 
magnetic; video game cartridges; toner cartridges, unfilled, for printers and photocopiers; memory cards for video game 
machines; encoded magnetic cards; riding helmets; protective helmets; carriers for dark plates [photography]; automated 
teller machines [ATM]; cathodes; spools [photography]; choking coils [impedance]; coils, electric; electromagnetic coils; 
cinematographic film, exposed; computer keyboards; solenoid valves [electromagnetic switches]; wire connectors 
[electricity]; thin client computers; encoded key cards; electronic book readers; electronic agendas; push buttons for 
bells; mouse pads; magnetic encoders; visors for helmets; collectors, electric; calibrating rings; smart rings; ring sizers; 
protective suits for aviators; commutators; compact discs [audio-video]; compact discs [read-only memory]; 
comparators; marine compasses; computers; laptop computers; tablet computers; notebook computers; wearable 
computers; condensers [capacitors]; contacts, electric; wind socks for indicating wind direction; traffic cones; branch 
boxes [electricity]; distribution boxes [electricity]; junction boxes [electricity]; battery boxes; cabinets for loudspeakers; 
diving suits; galena crystals [detectors]; covers for electric outlets; logs [measuring instruments]; lasers, not for medical 
purposes; lactodensimeters; lactometers; vacuum tubes [radio]; darkroom lamps [photography]; thermionic tubes; 
amplifying tubes; flashlights [photography]; head cleaning tapes [recording]; magnetic tapes; videotapes; surveying 
chains; fire escapes; rulers [measuring instruments]; square rulers for measuring; slide-rules; contact lenses; correcting 
lenses [optics]; optical lenses; optical condensers; sounding lines; electricity conduits; measuring spoons; magnifying 
glasses [optics]; thread counters; magnets; decorative magnets; close-up lenses; crash test dummies; resuscitation 
mannequins [teaching apparatus]; mouse [computer peripheral]; pressure gauges; security tokens [encryption devices]; 
divers' masks; solderers' helmets; protective masks; respiratory masks, other than for artificial respiration; materials for 
electricity mains [wires, cables]; voting machines; money counting and sorting machines; material testing instruments 
and machines; furniture especially made for laboratories; megaphones; portable media players; diaphragms [acoustics]; 
diaphragms for scientific apparatus; metal detectors for industrial or military purposes; digital weather stations; 
metronomes; rules [measuring instruments]; carpenters' rules; dressmakers' measures; mechanisms for coin-operated 
apparatus; mechanisms for counter-operated apparatus; coin-operated mechanisms for television sets; shutter releases 
[photography]; micrometers; microprocessors; microscopes; microtomes; microphones; audio mixers; modems; 
lightning rods; monitors [computer hardware]; monitors [computer programs]; selfie sticks [hand-held monopods]; 
terminals [electricity]; junction sleeves for electric cables; teeth protectors; temperature indicator labels, not for medical 
purposes; knee-pads for workers; headphones; surveyors' levels; sound recording carriers; magnetic data media; optical 
data media; electronic sheet music, downloadable; computer software, recorded; sheaths for electric cables; 
identification sheaths for electric wires; weighing machines; computer hardware; punched card machines for offices; life 
saving apparatus and equipment; shoes for protection against accidents, irradiation and fire; objectives [lenses] [optics]; 
lenses for astrophotography; selfie lenses; egg-candlers; fire extinguishers; rescue laser signalling flares; electrified 
fences; limiters [electricity]; clothing for protection against accidents, irradiation and fire; clothing for protection against 
fire; asbestos clothing for protection against fire; clothing especially made for laboratories; ozonisers [ozonators]; 
octants; eyepieces; ohmmeters; wrist rests for use with computers; eyeglass frames; oscillographs; plumb lines; mirrors 
[optics]; eyeglasses; sunglasses; goggles for sports; electronic collars to train animals; finger sizers; signalling panels, 
luminous or mechanical; radio pagers; pince-nez; electronic pocket translators; transmitters [telecommunication]; 
telephone transmitters; transmitters of electronic signals; switches, electric; periscopes; gloves for divers; gloves for 
protection against accidents; gloves for protection against X-rays for industrial purposes; asbestos gloves for protection 
against accidents; furnaces for laboratory use; pipettes; pyrometers; planimeters; plane tables [surveying instruments]; 
plates for batteries; computer software platforms, recorded or downloadable; wafers for integrated circuits; printed circuit 
boards; compact disc players; cassette players; protective films adapted for computer screens; protective films adapted 
for smartphones; sound recording strips; X-ray films, exposed; films, exposed; life-saving rafts; laboratory trays; digital 
signs; semi-conductors; polarimeters; personal digital assistants [PDAs]; fire pumps; measuring glassware; life belts; 
fuses; circuit breakers; converters, electric; telerupters; food analysis apparatus; diagnostic apparatus, not for medical 
purposes; distance recording apparatus; distance measuring apparatus; speed measuring apparatus [photography]; 
appliances for measuring the thickness of leather; apparatus for measuring the thickness of skins; speed checking 
apparatus for vehicles; teaching apparatus; time recording apparatus; apparatus and instruments for astronomy; 
surveying apparatus and instruments; weighing apparatus and instruments; nautical apparatus and instruments; 
navigational instruments; optical apparatus and instruments; apparatus and instruments for physics; chemistry 
apparatus and instruments; measuring apparatus; measuring devices, electric; boiler control instruments; meteorological 
instruments; naval signalling apparatus; observation instruments; navigation apparatus for vehicles [on-board 
computers]; satellite navigational apparatus; regulating apparatus, electric; telecommunication apparatus in the form of 
jewellery; precision measuring apparatus; audio- and video-receivers; prisms [optics]; computer software applications, 
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downloadable; printers for use with computers; retorts' stands; apparatus for changing record player needles; drainers 
for use in photography; cleaning apparatus for sound recording discs; fire beaters; telescopic sights for firearms; 
telescopic sights for artillery; test tubes; pressure indicator plugs for valves; magnetic wires; telegraph wires; telephone 
wires; wires, electric; conductors, electric; copper wire, insulated; fuse wire; computer programs, recorded; computer 
game software; computer programs [downloadable software]; computer operating programs, recorded; computer screen 
saver software, recorded or downloadable; record players; processors [central processing units]; rods for water diviners; 
electronic publications, downloadable; distribution consoles [electricity]; control panels [electricity]; radar apparatus; 
masts for wireless aerials; transmitting sets [telecommunication]; radios; vehicle radios; sprinkler systems for fire 
protection; frames for photographic transparencies; screens for photoengraving; flowmeters; walkie-talkies; voltage 
surge protectors; voltage regulators for vehicles; stage lighting regulators; light dimmers [regulators], electric; speed 
regulators for record players; cell switches [electricity]; washing trays [photography]; marking gauges [joinery]; T-
squares for measuring; time switches, automatic; relays, electric; safety restraints, other than for vehicle seats and sports 
equipment; X-ray photographs, other than for medical purposes; rheostats; respirators for filtering air; retorts; 
refractometers; refractors; grids for batteries; security surveillance robots; laboratory robots; teaching robots; humanoid 
robots with artificial intelligence; plugs, sockets and other contacts [electric connections]; speaking tubes; horns for 
loudspeakers; subwoofers; saccharometers; optical fibers [light conducting filaments]; traffic-light apparatus [signalling 
devices]; dog whistles; signalling whistles; sports whistles; sextants; inductors [electricity]; safety nets; nets for 
protection against accidents; fire alarms; signals, luminous or mechanical; sirens; electronic access control systems for 
interlocking doors; scanners [data processing equipment]; hand-held electronic dictionaries; integrated circuit cards 
[smart cards]; smartglasses; smartphones; smartwatches; connections for electric lines; couplings, electric; sonars; 
sound locating instruments; lighting ballasts; resistances, electric; spectrograph apparatus; spectroscopes; speed 
indicators; alcoholmeters; satellites for scientific purposes; protection devices for personal use against accidents; 
audiovisual teaching apparatus; charging stations for electric vehicles; radiotelegraphy sets; radiotelephony sets; 
spectacle lenses; anti-glare glasses; optical glass; personal stereos; stereoscopes; stands for photographic apparatus; 
stroboscopes; fire boats; sulfitometers; bags adapted for laptops; drying racks [photography]; spherometers; integrated 
circuits; printed circuits; counters; parking meters; kilometer recorders for vehicles; revolution counters; abacuses; egg 
timers [sandglasses]; taximeters; ear plugs for divers; tachometers; television apparatus; telegraphs [apparatus]; 
telescopes; teleprompters; teleprinters; cordless telephones; cellular phones; theodolites; interactive touch screen 
terminals; thermo-hygrometers; thermometers, not for medical purposes; thermostats; thermostats for vehicles; crucibles
[laboratory]; tone arms for record players; totalizators; transistors [electronic]; transponders; protractors [measuring 
instruments]; transformers [electricity]; step-up transformers; resuscitation training simulators; vehicle breakdown 
warning triangles; triodes; starter cables for motors; discharge tubes, electric, other than for lighting; capillary tubes; 
neon signs; Pitot tubes; X-ray tubes not for medical purposes; telephone receivers; squares for measuring; gauges; 
quantity indicators; automatic indicators of low pressure in vehicle tires; gasoline gauges; water level indicators; electric 
loss indicators; light-emitting electronic pointers; slope indicators; levels [instruments for determining the horizontal]; 
mercury levels; spirit levels; urinometers; amplifiers; particle accelerators; electric installations for the remote control of 
industrial operations; baby monitors; steering apparatus, automatic, for vehicles; balancing apparatus; video recorders; 
sound reproduction apparatus; invoicing machines; tape recorders; protection devices against X-rays, not for medical 
purposes; railway traffic safety appliances; data processing apparatus; oxygen transvasing apparatus; theft prevention 
installations, electric; film cutting apparatus; drying apparatus for photographic prints; optical character readers; 
centering apparatus for photographic transparencies; dosage dispensers; battery chargers; chargers for electric 
batteries; chargers for electronic cigarettes; acoustic alarms; sounding apparatus and machines; apparatus for editing 
cinematographic film; cathodic anti-corrosion apparatus; couplers [data processing equipment]; wearable activity 
trackers; anti-theft warning apparatus; computer peripheral devices; anti-interference devices [electricity]; demagnetizing 
apparatus for magnetic tapes; acoustic couplers; alarms; fog signals, non-explosive; whistle alarms; adding machines; 
readers [data processing equipment]; heat regulating apparatus; photocopiers [photographic, electrostatic, thermic]; 
electric and electronic effects units for musical instruments; bar code readers; downloadable ring tones for mobile 
phones; downloadable image files; downloadable music files; animated cartoons; filters [photography]; filters for 
respiratory masks; filters for ultraviolet rays, for photography; USB flash drives; magic lanterns; optical lamps; signal 
lanterns; cameras [photography]; glazing apparatus for photographic prints; shutters [photography]; darkrooms 
[photography]; photometers; flash-bulbs [photography]; digital photo frames; enlarging apparatus [photography]; 
photovoltaic cells; containers for contact lenses; eyeglass cases; containers for microscope slides; cases for 
smartphones; cases especially made for photographic apparatus and instruments; chromatography apparatus for 
laboratory use; chronographs [time recording apparatus]; laboratory centrifuges; eyeglass chains; cyclotrons; 
compasses for measuring; frequency meters; time clocks [time recording devices]; Petri dishes; sleeves for laptops; 
covers for personal digital assistants [PDAs]; covers for tablet computers; covers for smartphones; fire blankets; chips 
[integrated circuits]; jigs [measuring instruments]; pedometers; meteorological balloons; electrified rails for mounting 
spot lights; asbestos screens for firemen; fire hose; virtual reality headsets; protective helmets for sports; head guards 
for sports; snorkels; cell phone straps; eyeglass cords; tripods for cameras; switchboards; distribution boards 
[electricity]; equalizers [audio apparatus]; screens [photography]; workmen's protective face-shields; projection screens; 
radiology screens for industrial purposes; fluorescent screens; exposure meters [light meters]; ducts [electricity]; 
galvanic cells; downloadable graphics for mobile phones; epidiascopes; ergometers; armatures [electricity]; black boxes 
[data recorders].

Cl.16;Fountain pens; watercolors [paintings]; albums; almanacs; document laminators for office use; mimeograph 
apparatus and machines; atlases; posters; banknotes; banners of paper; paper bows, other than haberdashery or hair 
decorations; table linen of paper; tickets; forms, printed; announcement cards [stationery]; note books; pads [stationery]; 
drawing pads; loose-leaf binders; wristbands for the retention of writing instruments; pamphlets; booklets; paper; paper 
sheets [stationery]; waxed paper; paper for medical examination tables; paper for recording machines; paper for 
radiograms; papers for painting and calligraphy; electrocardiograph paper; drawer liners of paper, perfumed or not; wood 
pulp paper; carbon paper; copying paper [stationery]; parchment paper; writing paper; rice paper; luminous paper; toilet 
paper; wrapping paper; filter paper; washi; blotters; newsletters; rollers for typewriters; house painters' rollers; 
composing sticks; modelling wax, not for dental purposes; signboards of paper or cardboard; sewing patterns; bunting of 
paper; newspapers; electrotypes; hectographs; modelling clay; polymer modelling clay; terrestrial globes; drawing sets; 
engravings; slate pencils; pencil leads; document holders [stationery]; pencil holders; chalk holders; holders for cheque 
books; holders for stamps [seals]; page holders; name badge holders [office requisites]; diagrams; table runners of 
paper; engraving plates; writing slates; blackboards; galley racks [printing]; drawing boards; advertisement boards of 
paper or cardboard; duplicators; punches [office requisites]; cream containers of paper; magazines [periodicals]; money 
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clips; clips for name badge holders [office requisites]; tags for index cards; pen clips; bookmarkers; etching needles; 
tracing needles for drawing purposes; periodicals; printed publications; paper shredders for office use; graphic 
representations; credit card imprinters, non-electric; graining combs; drawing instruments; calendars; tracing paper; 
tracing cloth; tracing patterns; gums [adhesives] for stationery or household purposes; lithographic stones; ink stones 
[ink reservoirs]; pencils; pencil lead holders; charcoal pencils; pictures; transfers [decalcomanias]; paintings [pictures], 
framed or unframed; cardboard; wood pulp board [stationery]; hat boxes of cardboard; cards; index cards [stationery]; 
geographical maps; paper tapes and cards for the recordal of computer programmes; trading cards, other than for games;
perforated cards for Jacquard looms; catalogues; spools for inking ribbons; covers of paper for flower pots; 
paintbrushes; painters' brushes; writing brushes; typewriter keys; glue for stationery or household purposes; isinglass 
for stationery or household purposes; gluten [glue] for stationery or household purposes; starch paste [adhesive] for 
stationery or household purposes; printing blocks; books; manifolds [stationery]; comic books; drawing pins; cigar 
bands; envelopes [stationery]; boxes of paper or cardboard; cases for stamps [seals]; paint boxes [articles for use in 
school]; correcting fluids [office requisites]; printed coupons; stencils [stationery]; French curves; paper ribbons, other 
than haberdashery or hair decorations; typewriter ribbons; gummed tape [stationery]; adhesive bands for stationery or 
household purposes; correcting tapes [office requisites]; inking ribbons; inking ribbons for computer printers; adhesive 
tapes for stationery or household purposes; self-adhesive tapes for stationery or household purposes; square rulers for 
drawing; drawing rulers; flyers; absorbent sheets of paper or plastic for foodstuff packaging; humidity control sheets of 
paper or plastic for foodstuff packaging; viscose sheets for wrapping; sheets of reclaimed cellulose for wrapping; plastic 
bubble packs for wrapping or packaging; steel letters; type [numerals and letters]; lithographs; letter trays; paint trays; 
architects' models; postage stamps; plastics for modelling; graphic prints; modelling materials; teaching materials 
[except apparatus]; sealing compounds for stationery purposes; adhesives [glues] for stationery or household purposes; 
stuffing of paper or cardboard; bookbinding material; packing [cushioning, stuffing] materials of paper or cardboard; 
packaging material made of starches; filtering materials [paper]; addressing machines; pencil sharpening machines, 
electric or non-electric; bookbinding apparatus and machines [office equipment]; typewriters, electric or non-electric; 
paper creasers [office requisites]; franking machines for office use; chalk for lithography; writing chalk; tailors' chalk; 
marking chalk; spray chalk; bags [envelopes, pouches] of paper or plastics, for packaging; garbage bags of paper or of 
plastics; plastic bags for pet waste disposal; painters' easels; hand-rests for painters; printing sets, portable [office 
requisites]; bibs of paper; bibs, sleeved, of paper; stickers [stationery]; finger-stalls [office requisites]; writing cases 
[stationery]; cords for bookbinding; paper knives [letter openers]; printed sheet music; numbering apparatus; bottle 
envelopes of paper or cardboard; sealing wafers; covers [stationery]; passport holders; plastic cling film, extensible, for 
palletization; embroidery designs [patterns]; handwriting specimens for copying; oleographs; musical greeting cards; 
greeting cards; postcards; etchings; conical paper bags; paper bags for use in the sterilization of medical instruments; 
bags for microwave cooking; palettes for painters; ink sticks; pantographs [drawing instruments]; files [office requisites]; 
folders for papers; papier mâché; pastels [crayons]; modelling paste; pen cases; pen wipers; office perforators; pens 
[office requisites]; nibs of gold; nibs; steel pens; drawing pens; song books; seals [stamps]; sealing stamps; clipboards; 
address plates for addressing machines; handkerchiefs of paper; plastic film for wrapping; desk mats; trays for sorting 
and counting money; coasters of paper; bookends; stamp stands; mats for beer glasses; stands for pens and pencils; 
photograph stands; obliterating stamps; inking pads; stamp pads; binding strips [bookbinding]; towels of paper; inking 
sheets for document reproducing machines; inking sheets for duplicators; bookbinding cloth; gummed cloth for 
stationery purposes; printers' blankets, not of textile; portraits; paperweights; writing cases [sets]; inkstands; office 
requisites, except furniture; writing materials; writing instruments; drawing materials; school supplies [stationery]; 
adhesive tape dispensers [office requisites]; hand labelling appliances; printed matter; lithographic works of art; 
prospectuses; printed timetables; ledgers [books]; printers' reglets; indexes; paper cutters [office requisites]; rubber 
erasers; elastic bands for offices; T-squares for drawing; graphic reproductions; retractable reels for name badge holders 
[office requisites]; penholders; marking pens [stationery]; tissues of paper for removing make-up; dental tray covers of 
paper; face towels of paper; place mats of paper; tablemats of paper; tablecloths of paper; paper clasps; document files 
[stationery]; scrapers [erasers] for offices; paper-clips; staples for offices; erasing products; biological samples for use in 
microscopy [teaching materials]; histological sections for teaching purposes; steatite [tailor's chalk]; writing board 
erasers; composing frames [printing]; sealing wax; arithmetical tables; placards of paper or cardboard; writing or drawing 
books; fabrics for bookbinding; stationery; pencil sharpeners, electric or non-electric; transparencies [stationery]; stencil 
plates; cardboard tubes; Indian inks; moisteners [office requisites]; moisteners for gummed surfaces [office requisites]; 
squares for drawing; chart pointers, non-electronic; bottle wrappers of paper or cardboard; envelope sealing machines 
for offices; sealing machines for offices; vignetting apparatus; apparatus for mounting photographs; stapling presses 
[office requisites]; manuals [handbooks]; figurines [statuettes] of papier mâché; paper coffee filters; flags of paper; silver 
paper; molds for modelling clays [artists' materials]; photo-engravings; photographs [printed]; stencil cases; canvas for 
painting; chromolithographs [chromos]; animation cels; compasses for drawing; numbers [type]; artists' watercolor 
saucers; ink; correcting ink [heliography]; inkwells; blueprints; stencils; erasing shields; balls for ball-point pens; 
cabinets for stationery [office requisites]; printing type; address stamps; stamps [seals]; shields [paper seals]; prints 
[engravings]; labels of paper or cardboard.

Cl.28;Arcade video game machines; video game machines; gaming machines for gambling; amusement machines, 
automatic and coin-operated; toy vehicles; swimming pools [play articles]; trampolines; novelty toys for parties; scratch 
cards for playing lottery games; starting blocks for sports; bodyboards; skating boots with skates attached; dolls' feeding 
bottles; tricycles for infants [toys]; stationary exercise bicycles; creels [fishing traps]; shuttlecocks; spinning tops [toys]; 
dumb-bells; gyroscopes and flight stabilizers for model aircraft; jigsaw puzzles; clay pigeons [targets]; punching bags; 
bite sensors [fishing tackle]; hang gliders; joysticks for video games; flying discs [toys]; discuses for sports; dolls' 
houses; dominoes; swimming kick boards; paddleboards; surfboards; spring boards [sports articles]; skateboards; 
sailboards; chessboards; checkerboards; drones [toys]; darts; Christmas trees of synthetic material; cups for dice; 
swimming jackets; ascenders [mountaineering equipment]; kites; needles for pumps for inflating balls for games; toys; 
toys for pets; stuffed toys; plush toys; novelty toys for playing jokes; games; portable games and toys incorporating 
telecommunication functions; parlor games; board games; ring games; building games; toy imitation cosmetics; 
swimming pool air floats; kaleidoscopes; bladders of balls for games; rosin used by athletes; edges of skis; bingo cards; 
playing cards; fairground ride apparatus; reels for fishing; rocking horses; swings; skittles; skittles [games]; billiard cues;
golf clubs; hockey sticks; baby gyms; seal skins [coverings for skis]; bells for Christmas trees; dolls' rooms; controllers 
for game consoles; controllers for toys; confetti; ice skates; roller skates; in-line roller skates; dice; paintball guns [sports 
apparatus]; ski bindings; dolls' beds; roulette wheels; fish hooks; building blocks [toys]; dolls; flippers for swimming; 
rhythmic gymnastics ribbons; fishing lines; gut for fishing; bows for archery; skis; waterskis; surf skis; mah-jong; 
hunting game calls; puppets; masks [playthings]; carnival masks; theatrical masks; fencing masks; toy putty; matryoshka 
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dolls; masts for sailboards; ball pitching machines; teddy bears; chalk for billiard cues; targets; electronic targets; toy 
mobiles; scale model kits [toys]; scale model vehicles; kite reels; balls for games; artificial fishing bait; billiard table 
cushions; knee guards [sports articles]; billiard cue tips; elbow guards [sports articles]; backgammon games; pumps 
specially adapted for use with balls for games; dolls' clothes; fencing weapons; twirling batons; paragliders; pachinkos; 
baseball gloves; boxing gloves; golf gloves; gloves for games; batting gloves [accessories for games]; fencing gauntlets; 
pinatas; toy pistols; toy air pistols; percussion caps [toys]; caps for pistols [toys]; toy dough; protective films adapted for 
screens for portable games; rattles [playthings]; horseshoe games; candle holders for Christmas trees; Christmas tree 
stands; sole coverings for skis; water wings; floats for fishing; portable games with liquid crystal displays; swimming 
belts; decoys for hunting or fishing; scent lures for hunting or fishing; archery implements; soap bubbles [toys]; divot 
repair tools [golf accessories]; billiard markers; protective paddings [parts of sports suits]; rackets; surfboard leashes; 
harness for sailboards; weight lifting belts [sports articles]; toy robots; sling shots [sports articles]; rollers for stationary 
exercise bicycles; harpoon guns [sports articles]; plush toys with attached comfort blanket; scooters [toys]; sleds [sports 
articles]; bob-sleighs; butterfly nets; landing nets for anglers; nets for sports; tennis nets; bite indicators [fishing tackle]; 
slot machines [gaming machines]; appliances for gymnastics; quoits; bar-bells; climbers' harness; fishing tackle; artificial
snow for Christmas trees; snowshoes; snowboards; remote-controlled toy vehicles; clay pigeon traps; billiard tables; 
coin-operated billiard tables; tables for table tennis; strings for rackets; gut for rackets; cricket bags; golf bags, with or 
without wheels; golf bag carts; slides [playthings]; body-building apparatus; machines for physical exercises; men's 
athletic supporters [sports articles]; rods for fishing; ornaments for Christmas trees, except illumination articles and 
confectionery; tennis ball throwing apparatus; conjuring apparatus; apparatus for games; bowling apparatus and 
machinery; toy figures; counters [discs] for games; chips for gambling; foosball tables; party poppers [party novelties]; 
Christmas crackers [party novelties]; bags especially designed for skis and surfboards; marbles for games; billiard balls; 
playing balls; play balloons; paintballs [ammunition for paintball guns] [sports apparatus]; snow globes; chess games; 
checkers [games]; poles for pole vaulting; paper party hats; shin guards [sports articles]; camouflage screens [sports 
articles]; chest expanders [exercisers].

Cl.38;News agency services; wireless broadcasting; television broadcasting; cable television broadcasting; electronic 
bulletin board services [telecommunications services]; information about telecommunication; providing user access to 
global computer networks; providing access to databases; providing internet chatrooms; providing telecommunications 
connections to a global computer network; providing telecommunication channels for teleshopping services; video-on-
demand transmission; transmission of greeting cards online; message sending; computer aided transmission of 
messages and images; transmission of telegrams; transmission of digital files; providing online forums; 
videoconferencing services; rental of message sending apparatus; rental of access time to global computer networks; 
rental of modems; rental of telecommunication equipment; rental of telephones; rental of facsimile apparatus; radio 
broadcasting; radio communications; transmission of electronic mail; communications by fiber optic networks; 
communications by cellular phones; communications by computer terminals; satellite transmission; communications by 
telegrams; communications by telephone; facsimile transmission; paging services [radio, telephone or other means of 
electronic communication]; teleconferencing services; telex services; voice mail services; telecommunications routing 
and junction services; streaming of data; telegraph services; telephone services.

Cl.41;Modelling for artists; academies [education]; rental of indoor aquaria; rental of artwork; rental of sports grounds; 
rental of tennis courts; lending library services; booking of seats for shows; videotaping; physical education; production 
of music; discotheque services; animal training; dubbing; gambling services; publication of books; education 
information; recreation information; entertainment information; movie studio services; health club services [health and 
fitness training]; nightclub services [entertainment]; layout services, other than for advertising purposes; microfilming; 
videotape editing; production of radio and television programmes; screenplay writing; game services provided on-line 
from a computer network; providing on-line electronic publications, not downloadable; religious education; aikido 
instruction; gymnastic instruction; correspondence courses; practical training [demonstration]; training services 
provided via simulators; organization of balls; organization of exhibitions for cultural or educational purposes; providing 
recreation facilities; arranging and conducting of colloquiums; arranging and conducting of congresses; arranging and 
conducting of conferences; arranging and conducting of concerts; arranging and conducting of workshops [training]; 
arranging and conducting of in-person educational forums; arranging and conducting of seminars; arranging and 
conducting of symposiums; organization of competitions [education or entertainment]; arranging of beauty contests; 
organization of cosplay entertainment events; organization of lotteries; organization of fashion shows for entertainment 
purposes; organization of shows [impresario services]; organization of sports competitions; vocational guidance 
[education or training advice]; amusement park services; sign language interpretation; television entertainment; mobile 
library services; vocational retraining; providing on-line videos, not downloadable; providing on-line music, not 
downloadable; providing television programs, not downloadable, via video-on-demand services; providing films, not 
downloadable, via video-on-demand services; providing golf facilities; providing sports facilities; providing amusement 
arcade services; cinema presentations; presentation of circus performances; presentation of variety shows; presentation 
of live performances; theatre productions; conducting guided climbing tours; conducting fitness classes; educational 
examination; film production, other than advertising films; rental of audio equipment; rental of video cameras; rental of 
video cassette recorders; rental of videotapes; rental of show scenery; rental of sound recordings; toy rental; rental of 
cinematographic apparatus; rental of motion pictures; games equipment rental; rental of stadium facilities; rental of 
lighting apparatus for theatrical sets or television studios; rental of radio and television sets; rental of skin diving 
equipment; rental of sports equipment, except vehicles; rental of stage scenery; electronic desktop publishing; on-line 
publication of electronic books and journals; publication of texts, other than publicity texts; radio entertainment; 
entertainer services; entertainment services; writing of texts; sado instruction [tea ceremony instruction]; zoological 
garden services; news reporters services; party planning [entertainment]; music composition services; subtitling; 
tutoring; holiday camp services [entertainment]; conducting guided tours; disc jockey services; personal trainer services 
[fitness training]; providing casino facilities [gambling]; calligraphy services; karaoke services; club services 
[entertainment or education]; songwriting; cultural, educational or entertainment services provided by art galleries; 
providing museum facilities [presentation, exhibitions]; teaching; educational services provided by schools; orchestra 
services; translation; scriptwriting, other than for advertising purposes; ticket agency services [entertainment]; coaching 
[training]; sport camp services; recording studio services; language interpreter services; nursery schools; photography; 
photographic reporting; timing of sports events; boarding school education; production of shows.
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4037591    23/07/2018
[International Registration No. : 1439948]
OGK KABUTO CO., LTD.

3-4, Nagata-nishi 6-chome, Higashi-Osaka-shi Osaka 577-0016 Japan

Proposed to be Used
IR DIVISION
Cl.9;Gloves for protection against accidents; protective helmets; spectacles [optics]; sunglasses; goggles for sports; 
protective helmets for sports; electronic publications.

Cl.12;Baskets adapted for motorcycles or bicycles; bells for motorcycles or bicycles; bicycles; motorcycles; 
handlebars for motorcycles or bicycles; saddles for motorcycles or bicycles; bicycle grip tape; water bottle holders for 
bicycles; saddlebags for bicycles.
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Priority claimed from 12/11/2018; Application No. : 88190611 ;United States of America 

4037613    21/11/2018
[International Registration No. : 1439955]
Lonza Ltd.

Lonzastrasse CH-3930 Visp Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Marine-phytoplankton-based chemicals for use in dietary and nutritional supplements.

Cl.5;Dietary and nutritional supplements.
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4037628    16/10/2018
[International Registration No. : 1439999]
Fabrik Fünf GmbH

Widlerstrasse 2 CH-5022 Rombach Switzerland

Proposed to be Used
IR DIVISION
Cl.35;Services provided by consultants regarding company management; services provided by commercial strategy 
consultants; provision of on-line sales areas for sellers and buyers of goods and services; purchasing of goods and 
services for other businesses; organization of events, exhibitions, fairs and shows for commercial, promotional and 
advertising purposes; commercial project management services; arranging and concluding commercial transactions for 
others; advertising, promotional and public relations services; marketing; conducting business and market research 
surveys.

Cl.40;Recycling; material processing services in connection with recycling; treatment of materials; treatment of 
materials upon third-party request; printing services; provision of information relating to the recycling of waste; provision 
of information regarding treatment of materials; recycling of waste; pattern printing.

Cl.41;Training; coaching; further education; training and further training for personnel development, team building and 
organizational development; consultancy in the field of education and training; provision of recreational facilities; 
preparation and hosting of conferences, congresses, seminars, symposiums, lectures, lessons and training courses; 
organization, production and presentation of events for educational, cultural or entertainment purposes; preparation and 
hosting of contests (education or entertainment); advanced training.

Cl.43;Provision of installations for conferences; provision of food and drink; bar and bistro services; catering services; 
services for providing food and drink; restaurant reservation services; serving food and drink for guests; alcoholic 
beverage service; provision of conference, exhibition and meeting facilities; preparation and provision of food and 
beverages.
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Priority claimed from 12/04/2018; Application No. : 017886803 ;European Union 

4037655    12/10/2018
[International Registration No. : 1439906]
The Lexington Company AB (publ)

Sankt Eriksgatan 46 A SE-112 34 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.21;Tableware, cookware and containers; cookware and tableware, except forks, knives and spoons; combs; toilet 
sponges; brushes; material for brush-making; cleaning articles; glass, unworked or semi-worked, except building glass; 
porcelain ware; glassware for household purposes; drinking glasses; pottery; place mats, not of paper or textile; 
potholders; oven mitts.

Cl.24;Hand towels; bath towels; bed linen and blankets; sheets [textile]; bed linen; pillowcases; bed valances; bed 
throws; pillow shams; sofa blankets; lap rugs; throws; kitchen and table linens; table covers; textile tablecloths; textile 
tissues; tablemats of textile; comforters; duvets.

Cl.25;Clothing; hats; shoes; bath robes; dressing gowns; aprons [clothing]; belts [clothing]; leather belts [clothing]; 
stocking suspenders.
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Priority claimed from 04/06/2018; Application No. : UK00003315353 ;United Kingdom 

4039586    13/11/2018
[International Registration No. : 1440163]
FORMULA E OPERATIONS LIMITED

Formula E Operations Ltd, 3 Shortlands LONDON W6 8DA United Kingdom

Proposed to be Used
IR DIVISION
Cl.18;Luggage; suitcases; bags; handbags; sports bags; backpacks; school bags; purses; wallets; umbrellas; 
parasols; business cases; business card cases; document cases; travel cases; overnight cases; key cases; vanity cases; 
luggage tags; rubber luggage tags; plastic luggage tags.

Cl.25;Clothing; footwear; headgear; t-shirts; tracksuits; underwear; pyjamas; babywear; caps; hats; headbands.
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4041798    22/10/2018
[International Registration No. : 1440520]
MARIUS BRUN ET FILS

3 rue Yvan Audouard F-13200 ARLES France

Proposed to be Used
IR DIVISION
Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastry and confectionery; edible ices; sugar, honey, golden syrup; yeast, baking powder; salt; mustard; vinegar, sauces 
(condiments); spices; ice for refreshment.

Cl.31;Unprocessed rice; rice flour (fodder).

Cl.36;Insurance services; financial affairs; monetary affairs; real estate affairs; brokerage; stock brokerage services.
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Priority claimed from 24/05/2018; Application No. : 723038 ;Switzerland 

4042015    29/10/2018
[International Registration No. : 1440491]
modum.io AG

Technoparkstrasse 1 CH-8005 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Optical, weighing, measuring, signalling and checking (supervision) instruments; alarms, electronic surveillance 
apparatus; electronic navigational, tracking and positioning apparatus and instruments; data processing equipment; 
computer software; electronic surveillance apparatus; heat detectors; velocity sensors; pressure sensors; acceleration 
sensors; temperature sensors, photosensors.

Cl.35;Analysis and evaluation of commercial information into computer databases.

Cl.37;Installation, maintenance and repair of electronic monitoring apparatus; installation, maintenance and repair of 
measuring, signalling and monitoring apparatus and instruments.

Cl.39;Computerized tracking and tracing of packages in transit (transport information); tracking and tracing of 
shipments; tracking and tracing of shipments (transport information); monitoring and tracking of package shipments 
(transport information).

Cl.42;Off-site data backup; design and development of computer hardware and software; providing on-line non-
downloadable software for use in database management; environmental monitoring services; testing, analysis and 
monitoring of telecommunication and navigation signals; providing temporary use of on-line non-downloadable computer 
software for use in broadcast monitoring applications; monitoring of computer systems for detecting unauthorized 
access or data breach; development of computer software for logistics, supply chain management and e-business 
portals; design and development of computer software for supply chain management.

Cl.45;Tracking services for retrieval of encoded products; tracking of stolen property; tracking of stolen vehicles.
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4042019    01/10/2018
[International Registration No. : 1440569]
VARASCHIN SPA

VIA CERVANO, 20 I-31029 VITTORIO VENETO (TV) Italy

Proposed to be Used
IR DIVISION
Cl.18;Patio umbrellas.

Cl.19;Gazebo [non-metallic structures]; portable gazebos not primarily of metal; patio doors [non-metallic frame]; 
screed coatings; roofing, not of metal.

Cl.20;Outdoor furniture; furniture; parasol stands; patio furniture; lawn furniture; furniture for house, office and garden; 
furniture and furniture fittings, not of metal; screens [furniture]; nap mats [cushions or mattresses]; coverings (fitted -) for 
furniture; containers, not of metal [storage, transport]; closures, not of metal, for containers; racks (furniture) for holding 
containers; plastic tubs; cushions; stuffed pillows; soft furnishings [cushions]; futons; woven timber blinds [furniture]; 
boards in the nature of furniture; air cushions in the nature of furniture [not for medical purposes]; upholstered furniture; 
chair pads; seat pads being parts of furniture; mattresses.

Cl.27;Rugs (floor -); carpets, rugs and mats.
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4042025    07/08/2018
[International Registration No. : 1440762]
Blancpain SA (Blancpain AG) (Blancpain Ltd)

Le Rocher 12 CH-1348 Le Brassus Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), emergency (life-saving) and teaching apparatus and instruments; apparatus and instruments for 
conducting, switching, transforming, accumulating, regulating or controlling electricity; apparatus for recording, 
transmission or reproduction of sound or images; magnetic recording media, sound recording disks; compact disks, 
DVDs and other digital recording media; mechanisms for coin-operated apparatus; cash registers, calculating machines, 
data processing equipment, computers; software; fire extinguishers.

Cl.14;Precious metals and their alloys and goods made of these materials or coated therewith included in this class; 
jewelry, precious stones; timepieces and chronometric instruments.

Cl.36;Financial sponsorship of social, charitable and scientific organizations; provision of financial assistance to 
social, charitable and scientific organizations; provision of information relating to charitable fundraising.

Cl.41;Education, including educational services, training, organization and conducting of courses, training sessions; 
publication, issuing, lending and distribution of books, newspapers, magazines, CD-ROMs, video films and other 
publications, whether on data media or not; development, production, direction and realization of audiovisual programs, 
including via the Internet; production of motion pictures and video tapes, organization and holding of congresses, 
seminars, readings and other educational activities; photographic, cinematographic and video reports; organization of 
educational activities; organization and conducting of workshops, courses and events of an educational nature with the 
aim of raising people's awareness regarding nature, ocean and environmental issues; photography services.
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Cl.42;Advice and information services regarding research in the field of environmental protection, as well as carrying 
out research and drafting expert reports in the field of environmental protection; research and development of a 
sustainable use of nature and the environment.
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Priority claimed from 08/11/2018; Application No. : 723861 ;Switzerland 

4042030    14/11/2018
[International Registration No. : 1440564]
Syngenta Participations AG

Schwarzwaldallee 215 CH-4058 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products intended for valorization of crops and in particular biostimulants.

Cl.5;Products for destroying vermin; fungicides, herbicides, insecticides, nematicides.
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4042122    27/06/2018
[International Registration No. : 1441675]
bitgrit Inc.

8F VORT Shibuya Dogenzaka building, 1-18-5, Dogenzaka, Shibuya-ku Tokyo 150-0043 Japan

Proposed to be Used
IR DIVISION
Cl.35;Operation and management of business regarding an online marketplace; operation and management of 
businesses relating to e-commerce transactions; personnel and job placement services; market analysis and research of 
virtual currencies, and providing information regarding the result thereof by emails or weblogs; market analysis and 
research of cryptocurrencies, and providing information regarding the result thereof by emails or weblogs.

Cl.36;Issuance of virtual currencies; issuance of cryptocurrencies.

Cl.41;Arrangement, operation and organization of seminars and forums, including seminars and forums provided via 
computer networks; providing electronic publications; educational and training services relating to virtual currencies; 
educational and training services relating to cryptocurrencies; educational and training services relating to artificial 
intelligence; educational and training services relating to virtual currencies by emails or weblogs; educational and 
training services relating to cryptocurrencies by emails or weblogs; arrangement, operation and organization of data 
modelling and data analytics competitions.
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4042209    18/10/2018
[International Registration No. : 1440754]
Coupang Corp.

18th Floor (Sincheon-dong), 570 Songpa-daero, Songpa-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Computer software for providing electronic payment for others; application software for mobile payment; computer 
software; computer software applications, downloadable; smart phone application (software); firmware for identifying 
NFC tag; computer software for personal information management; operating system programs; computer application 
software for mobile phones; tablet computers; integrated circuit cards [smart cards]; NFC reader; electronic money cards;
electronic payment terminal; credit card incorporating IC chip; downloadable coupon; downloadable ticket; downloadable 
electronic gift certificates; electronic publications, downloadable; electronic identifying cards for payment.

Cl.36;Mobile and internet payment services; integrated services of mobile electronic wallet and mobile payment; 
payment services provided via wireless telecommunications apparatus and devices; brokerage of mobile payment; 
issuance of cyber money; issuance of tokens of value via smart phones; electronic credit card transactions; financial 
trading; financing of loans; savings bank services; loans [financing]; provision of information in the field of financing via 
electronic wallet; electronic payment for others; issuance of tokens of value in electronic form; electronic funds transfer 
via communication; issuance of electronic gift certificate; issuance of credit cards embedded with IC chip; charge card 
and credit card services; brokerage of purchase payment; issuance of pre-paid card with membership card function; 
credit card and debit card services; issuance of coupon for cutting price; financial management relating to electronic 
processing of payments.
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4042210    19/11/2018
[International Registration No. : 1440677]
BASF SE

Carl-Bosch-Straße 38 Ludwigshafen am Rhein Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography; Synthetic aromatic, flavor and fragrance ingredients 
(chemicals); Aromatics [chemicals].

Cl.3;Aromatics, flavors and fragrances for industrial purposes, especially for producing confectionery (including 
chewing gum), beverages, dentifrices, mouthwashes.
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4042248    15/01/2018
[International Registration No. : 1440933]
Limited Liability Company «Plasmolifting»

Nikolay Yershov St., 29B Kazan RU-420045 Republic of Tatarstan Russian Federation

Proposed to be Used
IR DIVISION
Cl.5;Alkaloids for medical purposes; alginates for pharmaceutical purposes; algicides; aldehydes for pharmaceutical 
purposes; dental amalgams of gold; analgesics; anaesthetics; antibiotics; dental amalgams; amino acids for medical 
purposes.

Cl.10;Receptacles for applying medicines.

Cl.35;Sales promotion for others; procurement services for others [purchasing goods and services for other 
businesses].

Cl.44;Dentistry services.
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4042271    28/10/2018
[International Registration No. : 1440313]
Kadena LLC

146 17th Street, Apt. 2D Brooklyn NY 11215 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer programs for operating a distributed application for transfer and replication of data, execution of 
transactions managing transfer of ownership of a distributed value store or cryptocurrency, execution of distributed 
applications or smart contracts, validation of transactions using cryptographic signatures, storage of data and 
documents.

Cl.42;Platform-as-a-service services featuring computer software to facilitate transfer and replication of data, execution 
of transactions managing transfer of ownership of a distributed value store or cryptocurrency, execution of distributed 
applications or smart contracts, validation of transactions using cryptographic signatures, storage of data and 
documents.
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Priority claimed from 28/11/2017; Application No. : 4408452 ;France 

4042288    24/05/2018
[International Registration No. : 1440758]
IDEMIA IDENTITY & SECURITY FRANCE

11 Boulevard Gallieni F-92130 ISSY LES MOULINEAUX France

Proposed to be Used
IR DIVISION
Cl.9;Electric and electronic apparatus and instruments namely biometric sensors; photographic, video and optical 
apparatus and instruments, monitoring, signaling, checking [supervision] apparatus and instruments; smart cards, 
electronic databases and other digital recording media; data processing equipment, computers and computer hardware 
and peripheral devices; software and programs or applications, downloadable or non-downloadable, all these goods for 
authentication/identification, monitoring or tracking of persons and/or personal data (such as financial, civil status, 
biometric, identification data), particularly for security applications; electronic authentication systems for monitoring, 
checking, identification and/or authentication of persons, and particularly by means of personal data such as biometric 
data; software for biometric systems for the identification and authentication of people; biometric identification or access 
control systems; biometric identification apparatus; biometric scanners and readers.

Cl.42;Design and development of electronic authentication systems; technical project study and research and 
development of new products [for third parties] in the field of authentication/identification, monitoring or tracking of 
persons and/or personal data; design, development and storage of electronic databases; design and development of data 
processing systems for authentication/identification, monitoring or tracking of persons and/or personal data; computer 
and technological services for securing personal information such as financial, civil status, identification, biometric data).

Cl.45;Security services for protection of property and individuals, namely checking, authentication, identification, 
monitoring of people and/or personal data (such as financial, civil status, identification, biometric data) particularly by 
electronic authentication systems.
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Priority claimed from 08/05/2018; Application No. : UK00003309348 ;United Kingdom 

4042292    17/10/2018
[International Registration No. : 1441519]
ABM Communications Limited

The Cursitor, 38 Chancery Lane London WC2A 1LF United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Software for streaming audiovisual and multimedia content via the internet and global communications networks; 
software for streaming audiovisual and multimedia content to mobile digital electronic devices; software for searching, 
organizing, and recommending multimedia content; downloadable mobile applications; computer software; downloadable 
motion pictures and television shows provided via a video-on-demand service; digital media streaming devices; digital 
video recorders.

Cl.38;Broadcasting services; audio and visual broadcasting; streaming of audio and visual content; transmission and 
delivery of audiovisual and multimedia content via the internet; video-on-demand transmission services.

Cl.41;Entertainment services; educational services; providing non-downloadable movies and television shows via a 
video-on-demand service; providing information, reviews, and recommendations regarding movies and television shows 
via a website and video-on-demand transmission services.
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Priority claimed from 23/08/2018; Application No. : 30 2018 109 373 ;Germany 

4042293    31/08/2018
[International Registration No. : 1440904]
Vossloh-Werke GmbH

Vosslohstrasse 4 58791 Werdohl Germany

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal; materials of metal for 
railway tracks; non-electric cables and wires of common metal; ironmongery, small items of metal hardware; pipes and 
tubes of metal, safes, goods of common metal, included in this class; beacons of metal, non-luminous; turntables 
(railways); railway sleepers of metal, screw rings; railway switches; boarding stairs of metal; loading gauge rods, of metal,
for railway wagons; railway tracks; masts of metal; pallets of metal for handling, loading and transport; stops of metal; 
pipes and pipelines of metal; fish plates (rails); signs (non luminous and non-mechanical) of metal; steel structures; tanks 
of metal; frames of metal for buildings; plates of metal for attaching rails for railway vehicles, in particular guide plates, 
pressure dispense plates, packing plates, base plates, support plates, protection plates, ribbed plates; springs of metal 
for attaching rails for railway vehicles, in particular tension clamps and coils springs; gauge adjustment rails, sockets and 
wedges of metal for attaching rails for railway vehicles; assembly hooks of metal for attaching rails for railway vehicles; 
clamps of metal for attaching rails for railway vehicles; covers of metal for attaching rails for railway vehicles; parts for 
the aforesaid goods as far as included in this class.

Cl.17;Unprocessed and semi-processed rubber, gutta-percha, gum, asbestos, mica and substitutes for all these 
materials; semi-worked plastic substances; extruded plastics in the form of pellets for use in manufacture; extruded 
plastics in the form of bars for use in manufacture; extruded plastics in the form of blocks for use in manufacture; 
extruded plastics in the form of rods for use in manufacture; extruded plastics in the form of tubes for use in 
manufacture; extruded plastics in the form of sheets for use in manufacture; plastics in extruded form for use in 
manufacture; plastics in extruded form used in production.

Cl.19;Building materials (non-metallic); non-metallic rigid pipes for building; asphalt, pitch and bitumen; non-metallic 
transportable buildings; reinforcing materials, not of metal, for building; beacons, not of metal, non-luminous, concrete 
building elements; xylolith; railway sleepers, not of metal; windows, doors, not of metal; masts of non-metallic materials; 
signalling panels and signals, non-luminous and non-mechanical, not of metal; posts, not of metal, for electric power 
lines; tanks of masonry; framework, not of metal; wall linings, not of metal, for building; plates as building material, not of 
metal for attaching rails for railway vehicles, in particular guide plates, pressure dispense plates, elastic distance plates, 
packing plates, base plates, support plates, protection plates, ribbed plates; gauge adjustment rails, sockets and wedges, 
not of metal, for attaching rails for railway vehicles; covers, not of metal, for rail fastenings; supporting strips and 
supporting gantries, not of metal; parts for the aforesaid goods as far as included in class this.

Cl.20;Furniture, mirrors, picture frames; goods (included in this class) of wood, cork, reed, cane, wicker, horn, bone, 
ivory, whalebone, shell, amber, mother-of-pearl, meerschaum and substitutes for all these materials, or of plastics; 
loading gauge rods, not of metal, for railway wagons; plates, not of metal (registration -) for vehicles; conveying, loading 
and transport pallets, not of metal; tanks, not of metal or masonry; plugs, not of metal; clamps, not of metal, in particular 
rail mountings for holding attenuators.
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Priority claimed from 27/11/2017; Application No. : 87698190 ;United States of America 

4042870    25/05/2018
[International Registration No. : 1440755]
Meso Scale Diagnostics, LLC.

1601 Research Boulevard Rockville MD 20850 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Biological assays for research purposes; kits comprising reagents and arrays for the detection of biological 
analytes and for use in the fields of biological and diagnostic testing for industrial, scientific and/or research use.

Cl.5;Medical and biological diagnostic assays for testing of body fluids; kits comprising reagents and arrays for the 
detection of biological analytes and for use in the fields of biological and diagnostic testing for medical use.

Cl.9;Multi-well plates that can be used in chemical or biological analysis for scientific, laboratory or medical research 
use.
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4042872    05/10/2018
[International Registration No. : 1441326]
YONGKANG MINGDA IMPORT & EXPORT CO., LTD.

2/F, Building 1, No. 30, Yinchuan East Road, Economic Development Zone, Yongkang, Jinhua City Zhejiang Province China

Proposed to be Used
IR DIVISION
Cl.12;Bicycle bells; bicycle cranks; bicycle pedals; baskets adapted for bicycles; pumps for bicycle tires; bicycle 
handlebars; bicycle chains; bicycles; saddle covers for bicycles; bicycle frames.

Cl.18;Travelling bags; rucksacks; wheeled shopping bags; haversacks; shopping bags; bags for sports; umbrellas; 
handbags; bags for campers; walking sticks.

Cl.25;Cyclists' clothing; footwear; hosiery; clothing; layettes [clothing]; caps [headwear]; scarfs; belts [clothing]; 
masquerade costumes; waterproof clothing; gloves [clothing].
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Priority claimed from 21/03/2018; Application No. : VA 2018 00663 ;Denmark 

4042873    16/08/2018
[International Registration No. : 1440921]
Arla Foods Ingredients Group P/S

Sønderhøj 10-12 DK-8260 Viby J Denmark

Proposed to be Used
IR DIVISION
Cl.1;Proteins for industrial use; casein and caseinates for industrial purposes; milk minerals for industrial purposes; 
casein for food for human consumption (raw material); proteins for food for human consumption (raw material); whey 
protein for industrial purposes; whey protein hydrolysate for industrial purposes.

Cl.5;Protein dietary supplements; casein dietary supplements; whey powder dietary supplements; whey protein dietary 
supplement concentrate in powder form.

Cl.29;Protein for use as food additives; casein (milk protein); whey; whey protein; whey powder; whey concentrate.
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Priority claimed from 24/05/2018; Application No. : 017906265 ;European Union 

4042883    23/11/2018
[International Registration No. : 1441332]
SLB KLOEPPER RECHTSANWALTSGESELLSCHAFT MBH

Leopoldstr. 175 80804 München Germany

Proposed to be Used
IR DIVISION
Cl.7;Robot, current generators, pumps [machines], compressors, machine tools; motors and engines (except for land 
vehicles); machine coupling and transmission components (except for land vehicles); agricultural implements other than 
hand-operated; automatic vending machines.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; phonograph records; mechanisms for coin-operated apparatus; cash registers, calculating machines, 
data processing equipment; computer software; fire-extinguishing apparatus.

Cl.12;Vehicles; apparatus for locomotion by land, air or water.

Cl.18;Leather and imitations of leather, goods of leather and imitations of leather, namely luggage, bags, pocket wallets 
and other carrying cases; animal skins, hides; trunks and travelling bags; umbrellas, parasols, and walking sticks; whips, 
harness and saddlery.

Cl.37;Vehicle maintenance and repair; installation, maintenance and repair services of computer hardware and 
telecommunication apparatus.
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Priority claimed from 31/05/2018; Application No. : 87943711 ;United States of America 

4042900    30/11/2018
[International Registration No. : 1441235]
B9Creations, LLC

Suite 115, 525 University Loop Rapid City SD 57701 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Unprocessed synthetic resins.

Cl.7;3D printers.
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Priority claimed from 25/04/2018; Application No. : 4020180056456 ;Republic of Korea 

4042901    19/10/2018
[International Registration No. : 1440616]
SAMSUNG ELECTRONICS CO., LTD.

129, Samsung-ro, Yeongtong-gu, Suwon-si Gyeonggi-do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.7;Electric washing machines for household purposes; electric mixers for household purposes; robotic vacuum 
cleaners; dish washing machines; electric vacuum cleaner bags; electric vacuum cleaners.

Cl.9;Communications network consisting of computer hardware and software for setting up and configuring local area 
networks; universal serial bus (USB) dongle (wireless network adapters); USB (universal serial bus) operating software; 
USB hubs; universal serial bus (USB) hardware; home automation software for developers and customers; electrical 
controls for irrigation sprinkler systems; computer software applications, downloadable; communication networks, 
consisting of multiple wireless free-standing hubs or LAN (local area network) units, and associated networking hardware 
and software, which establish a wireless meshed digital network and communicates to end user; digital set-top boxes; 
digital electronic doorlock; computer control device for digital electronic door lock; digital cameras; adapters for wireless 
network access; wireless computer network bridges; wireless routers; wireless network routers; semiconductors; light 
emitting diode displays; battery chargers; smart watches; smartphones; flip covers for smart phone; leather cases for 
smart phones; wireless headsets for smart phones; audio speakers; audio electronic components, namely surround 
sound systems; wearable peripherals for mobile data receivers; wearable digital electronic devices, namely, smart 
watches incorporating wireless communication technology and comprised primarily of software and display screens for 
running mobile applications, viewing, sending and receiving texts, emails, alerts, data and information from smart 
phones; wearable peripherals for computers; wearable computer peripherals; wearable peripherals for cellphones; 
computer application software for mobile phones; electrical socket; electric doorbells; electric sensors; electric 
actuators; electric outlets; pre-recorded USB flash drives featuring software used to allow electronic devices to share 
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data and communicate with each other; watches that communicate data to personal digital assistants, smart phones, 
tablet PCs, PDA, and personal computers through internet websites and other computer and electronic communication 
networks; bracelets that communicate data to personal digital assistants, smart phones, tablet PCs, PDA, and personal 
computers through internet websites and other computer and electronic communication networks; watchbands that 
communicate data to personal digital assistants, smart phones, tablet PCs, PDA, and personal computers through 
internet websites and other computer and electronic communication networks; electronic switches; electronic 
thermometers (other than for medical purposes); electronic locks; wearable digital electronic devices comprised primarily 
of smartphones in the shape of a watch; rechargeable batteries; computer network hubs; computer hardware; computer 
network bridges; monitors (computer hardware); computer software; computer firmware; computer hardware, namely, 
network controllers for home use; computers; printers for computers; computer peripherals; tablet computers; leather 
cases for tablet computers; wireless headsets for tablet computers; flip covers for tablet computers; television receivers; 
communication hubs; mobile application software for home automation; home network devices; portable media player; 
portable computers; mobile telephones; leather cases for mobile phones; wireless headsets for mobile phones; flip 
covers for mobile phones; 3D eye glasses; DVD players.

Cl.11;Light emitting diodes lamps; air sterilizers; irrigation sprinklers; air conditioners; light bulbs; electric ovens; 
electric refrigerators; electric ranges; electric laundry dryers; microwave ovens.

Cl.14;Wristwatches; clocks; watchbands; parts and fittings for watches; electronic clocks and watches; control clocks 
(master clocks); bracelets (jewelry).

Cl.42;Computer services, namely, cloud hosting provider services; electronic monitoring of a location, home or office 
using computers and sensors; computer services, namely, acting as an application service provider in the field of 
knowledge management to host computer application software for the purpose of monitoring security and home 
automation systems, and for use in remote video access of security systems; computer services, namely, integration of 
computer software into multiple systems and networks; computer security system monitoring services; maintenance of 
computer software; computer software development; computer software design; updating of computer software; 
computer software research; computer system design; computer system analysis; computer programming; Platform as a 
service (PAAS) featuring computer software platforms for home or environment monitoring and remote control or access 
of HVAC systems, energy management systems, burglar, trouble, security and/or fire alarms, lighting systems, door 
locking systems, video cameras; development of data processing programs; providing technology information in the field 
of internet of things (IoT) and application programming interface (API) software and software as a service (SAAS) 
services, and platform as a service (PAAS) services; software as a service (SAAS) services; providing information in the 
fields of software design and development and installation and maintenance of software; providing on-line non-
downloadable software for viewing, recording, storing, sharing and analyzing audio or video, transmitting images and 
videos to remote locations; computer programming services for location monitoring, wireless communication, and 
remote interaction with devices or appliances; development of automated home controller systems, namely, temperature, 
humidity, and electrical controllers; design of automated home controller systems, namely, temperature, humidity, and 
electrical controllers; monitoring of computer systems by remote access to ensure proper functioning; computer security 
services, namely, enforcing, restricting and controlling access privileges of users of computing resources for cloud, 
mobile or network resources based on assigned credentials; development of computer programs; computer hardware 
development; computer hardware design; computer services, namely, providing cloud management servers to others; 
installation/maintenance and repair of home automation and home security software; design and development of software 
for integration of home automation and home security products and systems; design and development of home 
automation and security computer systems.
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Priority claimed from 05/07/2018; Application No. : 88026611 ;United States of America 

4042912    11/07/2018
[International Registration No. : 1441285]
ANDE CORPORATION

266 SECOND AVENUE WALTHAM MA 02451 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Electrophoresis instruments and apparatus not for medical purposes, namely, for crime scene investigations and 
for portable on-site investigations of DNA; biochips for research and scientific purposes, namely, for use in genetic 
analysis and for crime scene, forensic, veterinary, food, agricultural and environmental investigations and for portable 
and on-site investigations of nucleic acids and proteins; medical laboratory research instruments and devices for 
collecting and processing samples and evaluating nucleic acids, proteins and other biological materials, including by 
sequencing and sizing DNA; computer software and hardware for analyzing and managing biological, scientific, medical, 
environmental, veterinary, food, agricultural and forensic data, and for communicating said data and results.

Cl.42;Technical support services, namely, on-site, service desk or help desk services for instrument systems including 
biochips for crime scene, forensic, veterinary, food, agricultural and environmental investigations and for portable and 
on-site sampling and investigations of nucleic acids and proteins; computer software maintenance services; product and 
electronic system design and development in the field of biochips and related instrument systems for processing and 
analyzing samples on biochips.
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4042951    11/12/2018
[International Registration No. : 1345577]
Medici Living Holding GmbH

Zossener Straße 58 D 10961 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer software (recorded and downloadable); electronic publications, downloadable.

Cl.36;Real estate selection and acquisition [on behalf of others]; advisory services relating to real estate valuations; 
consultancy in the purchasing of real estate; computerised information services relating to real estate; estate 
management; estate agency services for sale and rental of buildings; real estate brokerage; provision of information 
relating to property [real estate]; administration of financial affairs relating to real estate; real estate investment and 
leasing services; letting and rental of permanent accommodation; rental of offices; provision of housing accommodation; 
real estate and property management services; property portfolio management; underwriting services; real estate 
services; issuance of prepaid cards and tokens of value; safe deposit services; financial and monetary services, and 
banking; financial appraisal services; monetary affairs; real estate valuation; real estate appraisal; real estate affairs; 
information with regard to location, purchase and rental prices for real estate; financial analysis; preparation of financial 
reports; compiling of real estate reports; consultancy and information in relation to the aforesaid services, included in 
this class; research services relating to real estate acquisition with regard to location, purchase and rental prices for real 
estate.

Cl.38;Telecommunications; providing access to online computer databases and to online searchable databases with 
information of a wide range of subjects, especially with classified directories and directories of announcements, events, 
activities, entertainment, contacts, housing and real estate services, employment, cultural activities, sales ads, purchase 
request, services, local communities, personal announcements and issues of general interest for the public; consultancy 
and information in relation to the aforesaid services, included in this class; communications by Internet computer 
terminals; providing access to platforms on the Internet; providing access to platforms on the Internet for providing 
goods and services in databases with electronic, interactive access for immediate order placement.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; server administration; hosting of Internet sites 
and of on-line web facilities for others for organising and conducting online meetings, gatherings, and interactive 
discussions; IT services, namely creation and maintenance of customised web pages featuring user-defined information 
and personal profiles and information; providing search engines for the Internet; technical consultancy with regard to the 
use, for and in businesses, of computer hardware and computer software, as well as new media and the Internet; 
installing webpages on the Internet, for others.
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Priority claimed from 08/05/2018; Application No. : 30 2018 011 675 ;Germany 

4043144    06/11/2018
[International Registration No. : 1441230]
BSN medical GmbH

Quickbornstr. 24 20253 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.5;Tapes for medical purposes; bandages for medical purposes; medical washing lotions; medical body lotions.

Cl.10;Surgical and medical instruments and apparatus; orthopaedic splints; orthopaedic supports; orthopaedic 
bandages; orthopaedic hosiery; compression bandages; support bandages; medical compression garments; 
compression stockings; compression tights; compression socks; support stockings; support tights; support socks; 
gloves for medical purposes; dressing and undressing aids for medical compression garments.
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4043161    17/07/2018
[International Registration No. : 1441299]
TURKIYE MAARIF VAKFI

Ord. Prof. Dr. Fahrettin Kerim Gökay, Caddesi Erdem Sokak No: 5, Altunizade Üsküdar ISTANBUL Turkey

Proposed to be Used
IR DIVISION
Cl.16;Paper and cardboard; goods made of paper or cardboard, including paper bags, cardboard bags, envelopes and 
containers for packaging; disposable paper products, bibs of paper, handkerchiefs and table linen of paper; goods made 
of plastic for packaging and envelopment; printing blocks; printed matter; books, magazines, newspapers, invoice paper, 
vouchers, calendars, photographs, coupons, stamps; stationery and office requisites except furniture; paper sheets, 
erasers, adhesives for stationery or household purposes; drawing materials and materials for artists; paintbrushes; 
instructional and teaching materials; office machines; paintbrushes; charts.

Cl.41;Services consisting of all forms of education; services having the basic aim of the entertainment, amusement or 
recreation of people including ticket agency services for cinema presentations, sports competitions, theatre 
presentations, museum facilities, concerts; publication of texts, books, magazines; film production and services for 
production of radio and television programs; news reporters' services and photographic reporting; photography services; 
translation services.

Cl.43;Services for providing food and drink; temporary accommodation; temporary accommodation reservations, rental
of wedding ceremony rooms, rental of meeting rooms for conference and other meetings; day-nursery services.
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4043170    04/09/2018
[International Registration No. : 1440419]
LUYANG ENERGY-SAVING MATERIALS CO., LTD.

No. 11 Yihe Road, Yiyuan County Shandong Province China

Proposed to be Used
IR DIVISION
Cl.17;Soundproofing materials; non-conducting materials for retaining heat; boiler composition to prevent the radiation 
of heat; compositions to prevent the radiation of heat; insulating refractory materials; insulating varnish; slag wool 
[insulator]; mineral wool [insulator]; insulating materials.

Cl.19;Fireproof cement coatings; refractory construction materials, not of metal; refractory bricks, not of metal; 
refractory tiles, not of metal; fireclay; grog [fired refractory material]; ceramic shapes for use in refractory furnaces; rock 
wool for building purposes.
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Priority claimed from 24/05/2018; Application No. : 017906462 ;European Union 

4043177    11/10/2018
[International Registration No. : 1440815]
ANÉOLIA

19, rue du Bois de la Remise, ZA du Tremblay F-91480 Varennes-Jarcy France

Proposed to be Used
IR DIVISION
Cl.9;Gas analyzers and leak detectors, physical measuring apparatus for air gases.

Cl.42;Analysis of gases and detection of leaks, control of air quality in confined spaces; monitoring of gas levels in 
laboratories and agro-food or pharmaceutical production units, control of gas distribution outlets for medical use in 
hospitals; Monitoring of gas levels in industrial buildings; control of packaging integrity and leaks or contamination for 
the agro-food or medical industry.

7984



Trade Marks Journal No: 1885 ,   21/01/2019           Class 99 
 

4043219    10/05/2018
[International Registration No. : 1441179]
DeepScale, Inc.

970 Terra Bella Ave, Suite 1 Mountain View CA 94043 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for collecting and analysing data from sensors for autonomous vehicles and robots; computer 
software, namely, software for autonomous vehicles and robots, machine learning, computer vision, machine perception, 
3D reconstruction, and sensor fusion; machine perception software, namely, software for image and signal processing, 
object detection and recognition, and motion analysis; computer software for training and deploying machine learning 
and machine perception models.

Cl.42;Developing computer software; design and development of computer software for others; product research, 
development and engineering services for others; technical consultation in the field of machine learning and machine 
perception software; technical consultation in the field of design and development of new software products for others, 
namely, for use with sensors for vehicles and robots; design, testing, and development of machine perception software 
for others, namely, software for image and signal processing, computer vision, object detection and recognition, and 
three-dimensional reconstruction; design, testing, and development of software for use in vehicles and robots.

7985



Trade Marks Journal No: 1885 ,   21/01/2019           Class 99 
 

4043224    02/08/2018
[International Registration No. : 1440882]
Nippon Denshin Denwa Kabushiki Kaisha (Nippon Telegraph and Telephone Corporation)

5-1 Otemachi 1-chome, Chiyoda-ku Tokyo 100-8116 Japan

Proposed to be Used
IR DIVISION
Cl.9;Measuring or testing machines and instruments; weighing apparatus and instruments; measures; surveying 
apparatus and instruments; distance measuring apparatus; kilometer recorders for vehicles; testing apparatus not for 
medical purposes; measuring devices, electric; electric wires and cables; telecommunication machines and apparatus; 
telephone apparatus; intercommunication apparatus; transmitters [telecommunication]; modems; facsimile machines; 
electronic machines [not including geiger counters, high frequency apparatus for welding, cyclotrons [not for medical 
purpose], industrial X-ray machines and apparatus [not for medical use], industrial betatrons [not for medical use], 
magnetic prospecting machines, magnetic object detectors, seismic exploration machines and apparatus, hydrophone 
machines and apparatus, echo sounders, ultrasonic flaw detectors, ultrasonic sensors, electronic door closing systems 
and electron microscopes]; computers; computer peripheral devices; data processing apparatus; computer hardware; 
personal digital assistants in the shape of a watch; smartphones; electron tubes; semi-conductor elements; 
semiconductor; electronic circuits, not including those recorded with computer programs; integrated circuits; computer 
software; computer software applications, downloadable; computer programs; consumer video game programs; 
electronic circuits and CD-ROMs recorded with programs for hand-held games with liquid crystal displays; downloadable 
image files; recorded video discs and video tapes; video compact discs; electronic publications; downloadable images 
and videos.

Cl.35;Business management analysis or business consultancy; marketing research or analysis; providing information 
concerning commercial sales; compilation of information into computer databases; employment agencies; providing 
business assistance to others in the operation of data processing apparatus namely, computers, typewriters, telex 
machines and other similar office machines; typing; retail services or wholesale services for electrical machinery and 
apparatus.

Cl.37;Construction; machinery installation; telecommunication wiring; laying of cable; construction consultancy; 
installation and maintenance of building equipment; repair or maintenance of electronic machines and apparatus; repair 
or maintenance of telecommunication machines and apparatus.

Cl.38;Telecommunication, other than broadcasting; communications by telephone; facsimile transmission; 
communications by computers; communications by computer terminals; mobile telephone communication; rental of 
telecommunication equipment including telephones and facsimile apparatus.

Cl.42;Computer software design, computer programming, or maintenance of computer software; advisory and 
consultancy services relating to computer system design, development and maintenance; providing search engines for 
the Internet; providing search engines for obtaining data on a global computer network; providing search engines for 
obtaining data via communications networks; technological advice relating to computers, automobiles and industrial 
machines; cloud computing; software as a service [SaaS]; rental of computers; providing computer programs on data 
networks; rental of computer software; testing or research on electricity; testing or research on telecommunication and 
mobile communications technology; research and consultancy in the field of computer software; testing or research on 
telecommunication machines and apparatus; testing or research on machines, apparatus and instruments; calibration 
[measuring]; mechanical research.
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Priority claimed from 27/10/2017; Application No. : 63469/2017 ;Switzerland 

4043234    10/04/2018
[International Registration No. : 1441058]
Andreas Korte

Beckenburgerstrasse 3 CH-8212 Neuhausen am Rheinfall Switzerland

Proposed to be Used
IR DIVISION
Cl.3;Essential oils, particularly in the form of essences including floral elixirs, orchid elixirs, gem elixirs, crystal elixirs, 
vibratory elixirs, energy elixirs, dolphin elixirs, whale elixirs, all the above-mentioned essences are of natural origin; 
capsules filled with essences; ampoules filled with essences.

Cl.21;Glass ampoules and capsules for essences, empty.
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Priority claimed from 19/04/2018; Application No. : 87884221 ;United States of America 

4044541    18/10/2018
[International Registration No. : 1440776]
Cole-Parmer Instrument Company LLC

625 East Bunker Court Vernon Hills IL 60061 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Peristaltic tubing, rotary piston, and gear pumps, pump heads, and pump drives for moving liquids and gases.

Cl.9;Laboratory equipment for scientific research purposes, namely, pumps, tubing, and tubing cassettes, tubing 
pumps, rotary piston pumps and gear pumps therefor for moving liquids and gases, and replacement parts therefor; 
auxiliary equipment for the automatic operation of laboratory equipment and laboratory process equipment, namely, 
computer software and hardware for the control, measurement, monitoring, and evaluation of laboratory measuring 
instruments.

Cl.17;Flexible tubing of rubber, thermoplastic elastomers, and plastic for use with fluid pumps for moving liquids and 
gases.

Cl.42;Providing online and cloud-based non-downloadable software for users to monitor laboratory equipment and to 
store and share critical data from such laboratory equipment.
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4044544    12/10/2018
[International Registration No. : 1440976]
Coupang Corp.

18th Floor (Sincheon-dong), 570 Songpa-daero, Songpa-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Credit card incorporating IC chip; integrated circuit cards [smart cards]; NFC reader, firmware for identifying NFC 
tag; computer software for personal information management; electronic publications, downloadable; downloadable 
coupon; downloadable electronic gift certificates; computer software application downloadable; downloadable ticket; 
application software for mobile payment; smart phone application (software); operating system programs; computer 
application software for mobile phones; electronic money cards; computer software for providing electronic payment for 
others; electronic payment terminal; electronic identifying cards for payment; computer software; tablet computers.

Cl.36;Issuance of credit cards embedded with IC chip; issuance of coupon for cutting price; financial management 
relating to electronic processing of payments; charge card and credit card services; brokerage of purchase payment; 
issuance of pre-paid card with membership card function; mobile and internet payment services; integrated services of 
mobile electronic wallet and mobile payment; payment services provided via wireless telecommunications apparatus; 
brokerage of mobile payment; issuance of cyber money; issuance of tokens of value via smart phones; credit card and 
debit card services; issuance of electronic gift certificate; processing of electronic credit card transactions; electronic 
credit card transactions; provision of information in the field of financing via electronic wallet; electronic payment for 
others; issuance of tokens of value in electronic form; electronic funds transfer by telecommunications.
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Priority claimed from 12/04/2018; Application No. : 4445211 ;France 

4044917    26/09/2018
[International Registration No. : 1441025]
TINUBU SQUARE

169 quai de la Bataille deStalingrad, ZAC des bords de Seine, Bâtiment B F-92130 ISSY LES MOULINEAUX France

Proposed to be Used
IR DIVISION
Cl.9;Computerized systems of economic, commercial and financial data; software for economic, accounting and 
financial analysis; software and software packages for financial and stock market management; software for use in the 
organization, management and support of corporate and institutional information relating to credit risk management, 
credit insurance and financing.

Cl.35;Business inquiries; business investigations; economic forecasts and statistics; economic and commercial 
information on commercial and industrial enterprises; billing and accounting management for others.

Cl.36;Financial information and estimates; credit and loan services; financing services; credit insurance services; 
insurance and securing financial transactions between companies; debt collection services; financial analysis; surety 
services; electronic transfer of funds; brokerage; financial engineering consulting; financial information on industrial and 
commercial companies.

Cl.42;Expert consulting services in information systems (IT) of market finance professions; consulting and integration 
of IT solutions and software platforms for credit risk management, credit insurance and financing; computer services, 
namely, design, development, implementation, installation, maintenance, updating, assistance and configuration of 
software and related consulting; technical assistance and support services relating to computer hardware, software, 
computer networks and the Internet.
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4044919    29/05/2018
[International Registration No. : 1440966]
Infotjenester AS

Kalnesveien 5 N-1712 Grålum Norway

Proposed to be Used
IR DIVISION
Cl.9;Downloadable educational course materials, namely, virtual classrooms, videoconferences, streaming, e-learning 
and education, administration, storage of the results of educational services and education online, downloadable digital 
education material, including, HR and leadership manuals.

Cl.16;Printed descriptions, manuals, teaching materials, instructions and stencils regarding services for tax, VAT, 
salary, staff, finance and HR.

Cl.35;Arranging subscriptions to information packages for others, namely, to professional support services, digital 
resources, and education services regarding tax, VAT, salary, staff, finance and HR.

Cl.41;Conducting of e-learning courses regarding tax, VAT, salary, staff, finance and HR, arranging of courses and 
conferences regarding tax, VAT salary, staff, finance and HR; arranging and conducting of classes via the Internet.

Cl.42;Providing temporary use of non-downloadable software tools for analysis and prospecting regarding fleets; 
providing temporary use of non-downloadable software applications for mobile phones regarding services for tax, VAT 
salary, staff, finance and HR.
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Priority claimed from 11/09/2018; Application No. : AM 51799/2018 ;Austria 

4044922    21/09/2018
[International Registration No. : 1441130]
VIER PFOTEN International - gemeinnützige Privatstiftung

Linke Wienzeile 236 A-1150 Wien Austria

Proposed to be Used
IR DIVISION
Cl.36;Insurance; financial affairs; monetary affairs; real estate affairs; fund raising; charitable fund raising; charitable 
collections; fund raising for charitable purposes; arranging charitable collections [for others]; charitable services, namely 
financial services; benevolent fund services; financial sponsorship; financial information, data, advice and consultancy 
services.

Cl.39;Transport; packaging and storage of goods; travel arrangement; rescue [transport] services; ship rescue 
services; rescue services [transportation]; road rescue [transport] services; animal rescue services [transport]; 
transportation of animals; transportation of pet animals; ambulance transport; ambulance services; air ambulance 
services.
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Priority claimed from 26/03/2018; Application No. : 2018711817 ;Russian Federation 

4044923    10/09/2018
[International Registration No. : 1441070]
Limited Liability Company "Marka"

Pushkin street, 6, ap. 199, Naberezhnye Chelny RU-423800 Republic of Tatarstan Russian Federation

Proposed to be Used
IR DIVISION
Cl.30;Coffee, tea, cocoa and artificial coffee; tapioca and sago; flour and preparations made from cereals; bread, 
pastries and confectionery; ice cream; sugar, honey, treacle; yeast, baking-powder; salt; mustard; vinegar, sauces 
[condiments]; spices; vanilla flavorings for culinary purposes; flavorings, other than essential oils, for cakes; flavorings, 
other than essential oils, for beverages; coffee flavorings; food flavorings, other than essential oils; star aniseed; baozi 
[stuffed buns]; cereal bars; high-protein cereal bars; pancakes; noodle-based prepared meals; freeze-dried dishes with 
the main ingredient being pasta; freeze-dried dishes with the main ingredient being rice; buns; bread rolls; edible rice 
paper; edible paper; burritos; vanillin [vanilla substitute]; vareniki [stuffed dumplings]; waffles; vermicelli [noodles]; 
natural sweeteners; sausage binding materials; binding agents for ice cream; sea water for cooking; seaweed 
[condiment]; malt biscuits; cloves [spice]; mirror icing [mirror glaze]; cake frosting [icing]; glucose for culinary purposes; 
gluten additives for culinary purposes; yeast; thickening agents for cooking foodstuffs; leaven; rice-based snack food; 
cereal-based snack food; artificial coffee; vegetal preparations for use as coffee substitutes; dressings for salad; fruit 
jellies [confectionery]; candy decorations for cakes; confectionery for decorating Christmas trees; cakes; pastries; peanut
confectionery; almond confectionery; pasta; ginger [spice]; frozen yogurt [confectionery ices]; cocoa; cream of tartar for 
culinary purposes; capers; caramels [candy]; curry [spice]; ketchup [sauce]; gimbap [Korean rice dish]; quiches; gluten 
prepared as foodstuff; flour-based dumplings; sweetmeats [candy]; liquorice [confectionery]; peppermint sweets; dulce 
de leche; cinnamon [spice]; coffee; unroasted coffee; starch for food; crackers; custard; hominy grits; semolina; oatmeal; 
crushed barley; groats for human food; ice cubes; corn, milled; corn, roasted; meat pies; turmeric; couscous [semolina]; 
noodles; ice for refreshment; ice, natural or artificial; edible ices; candy; rice cakes; mayonnaise; macaroons [pastry]; 
macaroni; maltose; hominy; piccalilli; marinades; marzipan; honey; soya bean paste [condiment]; royal jelly; bean meal; 
tapioca flour; potato flour; corn flour; nut flours; flour; wheat flour; soya flour; barley meal; dessert mousses 
[confectionery]; chocolate mousses; muesli; mint for confectionery; cocoa beverages with milk; coffee beverages with 
milk; coffee-based beverages; cocoa-based beverages; chamomile-based beverages; tea-based beverages; chocolate 
beverages with milk; chocolate-based beverages; infusions, not medicinal; crushed oats; husked oats; okonomiyaki 
[Japanese savory pancakes]; onigiri [rice balls]; nutmegs; chocolate-coated nuts; stick liquorice [confectionery]; pastilles 
[confectionery]; molasses for food; pâtés en croûte; pelmeni [dumplings stuffed with meat]; pepper; allspice; peppers 
[seasonings]; pesto [sauce]; cookies; petit-beurre biscuits; bibimbap [rice mixed with vegetables and beef]; pies; pizzas; 
meat gravies; fondants [confectionery]; popcorn; powders for making ice cream; baking powder; mustard meal; pralines; 
condiments; meat tenderizers for household purposes; cereal preparations; oat-based food; propolis; gingerbread; petits 
fours [cakes]; rice pudding; puddings; cake powder; fruit coulis [sauces]; ravioli; ramen [Japanese noodle-based dish]; 
chewing gum; relish [condiment]; rice; instant rice; wheat germ for human consumption; spring rolls; sago; palm sugar; 
sugar; sesame seeds [seasonings]; linseed for culinary purposes [seasoning]; processed seeds for use as a seasoning; 
aniseed; agave syrup [natural sweetener]; confectionery; batter mixes for okonomiyaki [Japanese savory pancakes]; 
baking soda [bicarbonate of soda for cooking purposes]; malt for human consumption; salt for preserving foodstuffs; 
cooking salt; celery salt; sherbets [ices]; ham glaze; soya sauce; tomato sauce; sauces [condiments]; pasta sauce; 
spaghetti; seasonings; chocolate-based spreads; chocolate spreads containing nuts; preparations for stiffening whipped 
cream; rusks; breadcrumbs; sushi; sandwiches; tabbouleh; tacos; tapioca; tarts; dough; pastry dough; almond paste; 
rice pulp for culinary purposes; cake dough; tortillas; garden herbs, preserved [seasonings]; chocolate decorations for 
cakes; vinegar; beer vinegar; ferments for pastes; halvah; bread; unleavened bread; chips [cereal products]; corn flakes; 
oat flakes; hot dog sandwiches; flowers or leaves for use as tea substitutes; jiaozi [stuffed dumplings]; chicory [coffee 
substitute]; tea; iced tea; chutneys [condiments]; minced garlic [condiment]; cheeseburgers [sandwiches]; chow-chow 
[condiment]; saffron [seasoning]; chocolate; malt extract for food; essences for foodstuffs, except etheric essences and 
essential oils; husked barley.

Cl.43;Snack-bar services; café services; cafeteria services; restaurant services; self-service restaurant services; food 
sculpting; canteen services; bar services; food and drink catering; washoku restaurant services.
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Priority claimed from 03/05/2018; Application No. : 30 2018 011 348 ;Germany 

4044928    17/09/2018
[International Registration No. : 1441192]
Senvion GmbH

Überseering 10 22297 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.7;Wind-powered machines; turbines, in particular wind turbines (except for land vehicles); parts and accessories 
(included in class 7) for such wind-powered machines, in particular rotor blades, rotor consoles, blade hubs, machine 
housings, yaw rings, yaw gears, brakes, main drive shafts, universal joints, gears, gear boxes, couplings, motors, 
mechanical rotor adjusters, electric generator, emergency power generators.

Cl.9;Switch cabinets (electric installation material) as well as therein contained electrical and electronic instruments and
apparatus for recording, processing, storage and transmission of data; switch cabinets (electric installation material) as 
well as therein contained electrical and electronic control apparatus and instruments; electrical and electronic regulating 
apparatus; electrical and electronic regulating, checking (supervision), control and monitoring apparatus and 
instruments; data processing equipment; computer; computer software; interface apparatus and interface programs for 
computers; voltage surge protectors; vibration sensors; watt-hour meter; inverter units (electric converters); electric 
transformers; all afore-mentioned goods for wind power plants and wind farms.

Cl.35;Professional business consultancy with regard to wind power plants and wind farms.

Cl.37;Building construction in the field of wind power plants; installation services of wind power plants; installation 
services for wind farms; maintenance services, rebuilding machines that have been worn or partially destroyed; 
maintenance and repair of wind power plants; assembly services relating to the installation of rotor blades for others.

Cl.40;Production of energy using wind power; production of electricity using wind power.

Cl.42;Remote maintenance (remote control and remote monitoring) through computerised retrieval of wind power 
plants and wind farms, in particular via the Internet; conducting technical measurements, inspections and calculations in 
the range of wind power plants and wind farms; electronic data storage; surveying within the scope of data analysis in the 
field of wind power plants and wind farms; design and development of computer software in the field of wind power plants
and wind farms; technical planning and development as well as technical project management and consultancy therefor 
in the field of wind power plants; engineering services for calculation, dimensioning and design of rotor blades; technical 
research for wind power plants and wind farms; providing technical information about the development of wind power 
plants and wind farms; technical condition monitoring of rotor blades.
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4044940    04/10/2018
[International Registration No. : 1441115]
LoungeBuddy, Inc.

504, 2110 Jackson Street San Francisco CA 94115 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable mobile applications for providing worldwide travel and hospitality information, for providing travel 
booking and for allowing users to manage their travel arrangements.

Cl.39;Providing travel information and services through links to websites of others; travel guide services provided over 
global computer communications networks and mobile networks; travel services provided by travel clubs.
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Priority claimed from 07/12/2017; Application No. : 27939132 ;China 

4044950    05/04/2018
[International Registration No. : 1441163]
INNER MONGOLIA YILI INDUSTRIAL GROUP CO. LTD.

No.1, Jinshan Road, Jinshan Development Zone Hohhot China

Proposed to be Used
IR DIVISION
Cl.5;Dietetic beverages adapted for medical purposes; dietetic substances adapted for medical use; mineral food 
supplements; nutritional supplements; yeast dietary supplements; enzyme dietary supplements; casein dietary 
supplements; protein dietary supplements; royal jelly dietary supplements; propolis dietary supplements; lacteal flour for 
babies; dietary fiber; radium for medical purposes; gases for medical purposes; chemical conductors for 
electrocardiograph electrodes; semen for artificial insemination; food for babies; infant formula; powdered milk for 
babies; disinfectants for hygiene purposes; solutions for contact lenses; media for bacteriological cultures; vitamin 
preparations; depurative; dietary supplements for animals; pesticides; babies' diaper-pants; breast-nursing pads; dental 
lacquer; diapers for pets; candy, medicated; candy for medical purposes; dietetic foods adapted for medical purposes.

Cl.29;Bouillon; seaweed extracts for food; fish, not live; fruits, tinned [canned (Am.)]; fruit and vegetable-based snack 
food; vegetables, preserved; eggs; butter; milk beverages, milk predominating; milk products; powdered milk; cream 
[dairy products]; soybean milk powder; soybean milk; oils for food; fruit jellies; jellies for food; crystal jelly a kind of food 
made from jelly powder and water; nuts, prepared; prepared agaric mushrooms; albumen for culinary purposes; sausage 
casings, natural or artificial; yogurt; condensed milk; almond milk; cheese; milk shakes; rice milk; coconut milk-based 
beverages; almond milk- based beverages; peanut milk-based beverages; milk substitutes; milky tea (milk based); cocoa 
milk (milk-based); milk; whey; margarine; whipped cream; curd; albumin milk; ryazhenka [fermented baked milk]; 
prostokvasha [soured milk]; vegetable-based cream; soya milk; fermented soya-bean milk.

Cl.30;Ice cubes; ice-lolly; sorbets [ices]; ice-cream bricks; cooking salt; vinegar; condiments; yeast; aromatic 
preparations for food; preparations for stiffening whipped cream; meat tenderizers for household purposes; gluten 
prepared as foodstuff; gluten additives for culinary purposes; coffee; unroasted coffee; cocoa beverages with milk; coffee 
beverages with milk; chocolate beverages with milk; coffee-based beverages; cocoa-based beverages; chocolate-based 
beverages; artificial coffee; tea; tea-based beverages; iced tea; cube sugar; candy; sweetmeats [candy]; caramels 
[candy]; confectionery; milk slice (candy); honey; royal jelly; cakes; corn flakes; pastries; bread; oat-based food; oat 
flakes; muesli; cereal-based snack food; rice-based snack food; dessert mousses [confectionery]; cereal bars; freeze-
dried dishes with the main ingredient being rice; rice glue ball; pizzas; pre-packaged lunches consisting of ingredients 
included in this class; cereal preparations; flour; chips [cereal products]; high-protein cereal bars; instant rice; baozi 
[stuffed buns]; jiaozi [stuffed dumplings]; ice for refreshment; sherbets [ices]; edible ices; frozen yogurt [confectionery 
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ices]; husked oats; rice-flour noodles (strip); instant noodles; instant bean starch noodles; rice cracker (puffed food); 
starch for food; ice cream; ice, natural or artificial; ginger juice beverages.

Cl.32;Beer; non-alcoholic fruit juice beverages; whey beverages; fruit juices; waters [beverages]; mineral water 
[beverages]; seltzer water; vegetable juices [beverages]; sherbets [beverages]; non-alcoholic beverages; fruit nectars, 
non-alcoholic; isotonic beverages; kvass [non-alcoholic beverage]; smoothies; soya-based beverages, other than milk 
substitutes; non-alcoholic beverages flavored with tea; soft drinks; powders for making fruit-based beverages; fruit 
extract, non-alcoholic; purified water (beverage); beans beverages; lactic acid beverage (fruit product, non-milk); herbal 
juices; non-alcoholic beverages flavored with coffee; protein-enriched sports beverages; preparations for making 
beverages; non-alcoholic fruit extracts.
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4045045    02/11/2018
[International Registration No. : 1440992]
BLOCKFOLIO, INC.

4325 GLENCOE AVE., P.O. BOX 11565 MARINA DEL REY CA 90295 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable mobile applications for cryptocurrency management; downloadable software in the nature of a 
mobile application for monitoring cryptocurrency prices and providing news and other information concerning the trading 
of cryptocurrencies.

Cl.36;Financial information; providing financial information; financial information provided by electronic means; 
financial information provided by electronic means in the field of cryptocurrency investment management; financial 
information provided by electronic means in the field of cryptocurrencies, namely, information, news, and analysis 
concerning cryptocurrencies and cryptocurrency investment.
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4045048    10/08/2018
[International Registration No. : 1440782]
Ping An Insurance (Group) Company of China, Ltd.

15-18F, Galaxy Center, Fuhua Road, Futian District, Shenzhen Guangdong China

Proposed to be Used
IR DIVISION
Cl.9;Milage recorders for vehicles; navigation apparatus for vehicles [on-board computers]; magnetic identification 
cards; computer programs [downloadable software]; computer software [recorded]; cipher magnetic cards; computer 
operating programs, recorded; smart cards [integrated circuit cards].

Cl.35;Advertising; accounting; economic forecasting; personnel management consultancy; relocation of commercial 
establishments; business management assistance; business management and organization consultancy; business 
appraisals; commercial information agency services; business auditing; marketing research; procurement services for 
others [purchasing goods and services for other businesses]; commercial information and advice for consumers 
[consumer advice shop]; sponsorship search.

Cl.36;Insurance services; insurance brokerage; insurance consultancy; rental of real estate; real estate management; 
surety services; lending against security; instalment loans; public funds management services; marine insurance 
services; fire insurance services; investment of funds; health insurance services; loans [financing]; financial services; 
financial management; financial evaluation [insurance, banking, real estate]; brokerage; charitable fund raising; 
brokerage of futures; life insurance services; sales of commercial houses; accident insurance underwriting; trusteeship; 
issuance of credit cards; art appraisal; banking; issuance of securities; debt collection agency services; securities and 
bond brokers; capital investments; organization of collections; intangible assets valuation.

Cl.38;Television broadcasting; electronic bulletin board services [telecommunications services]; electronic mailing 
services; computer aided transmission of messages and images; message sending; rental of message sending 
apparatus; computer-aided telecommunications consultation; teleconferencing services.

Cl.41;Education information; vocational guidance [education or training advice]; practical training [demonstration]; 
publication of books.

Cl.42;Quality system certification; geological surveys; chemical research; biological research; meteorological 
information; vehicle roadworthiness testing; dress designing; authenticating works of art; cloud seeding; weighing goods 
for others; graphic arts designing.

Cl.44;Animal breeding; beauty salon services; sauna services; rental of sanitation facilities; opticians' services.

Cl.45;Escorting in society [chaperoning]; clothing rental; on-line social networking services; dating services; legal 
research; alternative dispute resolution services; intellectual property consultancy; litigation services.
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Priority claimed from 24/05/2018; Application No. : 2018-069231 ;Japan 

4045050    12/09/2018
[International Registration No. : 1441069]
SINTOKOGIO, LTD.

28-12, Meieki 3-chome, Nakamura-ku, Nagoya-shi Aichi 450-0002 Japan

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for manufacturing abrasives; other chemicals.

Cl.3;Shot abrasives for shot blasting machines; shot abrasives for air blasting machines; abrasives for barrel polishing 
machines.

Cl.7;Air blasting machines; barrel polishing machines; brush polishing machines for metal working; shot blasting 
machines; machines and instruments for metal working.

Cl.37;Repair or maintenance of shot blasting machines; repair or maintenance of machines and instruments for metal 
working.

Cl.40;Blast treatment for metal; shot peening treatment for metal; surface treatment for metal; surface treatment for 
ceramic; surface treatment for plastic; surface treatment for glass.
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4045141    10/08/2018
[International Registration No. : 1441233]
ZHEJIANG TEJIEER INTELLIGENT SANITARY WARES CO., LTD.

128 Hailiang Road, Sanjia Subdistrict, Jiaojiang, Taizhou Zhejiang China

Proposed to be Used
IR DIVISION
Cl.11;Cooking utensils, electric; disinfectant apparatus; shower cubicles; bath fittings; taps [faucets]; toilet bowls; 
toilet seats; hand drying apparatus for washrooms; lamps; air deodorising apparatus; heating apparatus; toilets [water-
closets]; radiators, electric; bath tubs for sitz baths.

Cl.20;Works of art made of fiberglass reinforced plastic; glass fiber reinforced plastic containers; counters [tables]; 
doors for furniture; furniture of metal; mirrors [looking glasses]; cabinet work; works of art made of bamboo; washstands 
[furniture].
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4045143    07/11/2018
[International Registration No. : 1441149]
SHANTOU INSTITUTE OF ULTRASONIC INSTRUMENTS CO., LTD.

77 JINSHA ROAD, SHANTOU GUANGDONG China

Proposed to be Used
IR DIVISION
Cl.9;Detectors; surveying apparatus and instruments; precision measuring apparatus; measuring instruments; material 
testing instruments and machines; metal detectors for industrial or military purposes; probes for scientific purposes; 
radiological apparatus for industrial purposes; apparatus and installations for the production of X-rays, not for medical 
purposes; radiology screens for industrial purposes.

Cl.10;Medical apparatus and instruments; apparatus for use in medical analysis; diagnostic apparatus for medical 
purposes; radiological apparatus for medical purposes; apparatus for use in medical analysis; apparatus and installations
for the production of X-rays, for medical purposes; X-ray apparatus for medical purposes; tomographs for medical 
purposes; veterinary apparatus and instruments; X-ray photographs for medical purposes.

Cl.35;Advertising; presentation of goods on communication media, for retail purposes; commercial administration of 
the licensing of the goods and services of others; import-export agency services; marketing; provision of an on-line 
marketplace for buyers and sellers of goods and services; on-line advertising on a computer network; providing business 
information via a web site; wholesale services for pharmaceutical, veterinary and sanitary preparations and medical 
supplies; demonstration of goods.

8002



Trade Marks Journal No: 1885 ,   21/01/2019           Class 99 
 

Priority claimed from 23/03/2018; Application No. : 4439949 ;France 

4045147    21/09/2018
[International Registration No. : 1440712]
COINTREAU

Carrefour Molière F-49124 SAINT-BARTHELEMY-D'ANJOU France

Proposed to be Used
IR DIVISION
Cl.32;Mineral and aerated waters and other non-alcoholic beverages; beverages based on fruit and fruit juices; syrups 
and other preparations for making beverages.

Cl.33;Alcoholic beverages (except beers).

Cl.43;Bar services; services for providing food and drink; catering services; hotel services; temporary accommodation.
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Priority claimed from 11/05/2018; Application No. : 2018-68405 ;Japan 

4045148    13/07/2018
[International Registration No. : 1440956]
XCompass Ltd.

5th Floor, Aminaka Build., 1-14-17 Kudan-Kita, Chiyoda-ku Tokyo 102-0073 Japan

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer firmware; computer hardware; application software.

Cl.35;Advertising and publicity services; business management analysis or business consultancy; marketing research 
or analysis; providing information concerning commercial sales; compilation of information into computer databases; 
providing business assistance to others in the operation of data processing apparatus namely, computers, typewriters, 
telex machines and other similar office machines.

Cl.42;Design and development of artificial intelligence computer systems, information processing equipment, 
computers and computer software; designing, other than for advertising purposes; technological consultancy relating to 
the performance of computers, automobiles and factory automation machines; testing or research on machines, 
apparatus and instruments.
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4045164    06/11/2018
[International Registration No. : 1441221]
Quadro Vehicles S.A.

Via dei Lauri 4 CH-6833 Vacallo Switzerland

Proposed to be Used
IR DIVISION
Cl.12;Vehicles; motorcycles; motor tricycles, cars, tricycles, bicycles; motor scooters; anti-theft devices for 
motorcycles; plastic windshields for motorcycles; luggage carriers and luggage nets for motorcycles; safety seats for 
children for motorcycles; windshield wipers; windshields for motorcycles; parts and accessories for motorcycles.

Cl.25;Clothing; shoes; headgear; footwear and hats for motorcyclists and sports; gloves; coats; sweaters; jackets; 
quilted vests; boots; stockings; sashes for wear; scarf; underwear; weatherproof clothing and wind-resistant jackets; 
footwear and headgear for motorcyclists; waterproof jackets and wind-resistant jackets and pants; waterproof coats; 
waterproof overshoes.
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Priority claimed from 05/10/2018; Application No. : 4488708 ;France 

4045165    08/11/2018
[International Registration No. : 1440709]
RHODIA OPERATIONS

25 rue de Clichy F-75009 PARIS France

Proposed to be Used
IR DIVISION
Cl.1;Chemical products used in the cosmetic industry.

Cl.3;Cosmetics.
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Priority claimed from 11/04/2018; Application No. : 3713907 ;Spain 

4045177    11/09/2018
[International Registration No. : 1440698]
Merz Pharma GmbH & Co. KGaA

Eckenheimer Landstr. 100 60318 Frankfurt am Main Germany

Proposed to be Used
IR DIVISION
Cl.9;Downloadable electronic publications relating to medical services.

Cl.16;Printed matter, advertising brochures relating to medical services.

Cl.41;Electronic publications (not downloadable) relating to medical services; training services in the medical field.

Cl.44;Medical services.
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4045179    19/10/2018
[International Registration No. : 1440711]
Claudio Zampini

Route de Choulex 129 CH-6962 Choulex Switzerland

Proposed to be Used
IR DIVISION
Cl.18;Clothing for animals; key cases; vanity cases; trunks [luggage]; bags; shoulder bags for carrying babies; beach 
bags; sports bags; chain mesh purses; purses; handbags; briefcases (leather goods); school satchels; collars for 
animals; pouch baby carriers; umbrellas and parasols; furs (animal skins); business card cases; credit card cases 
(wallets); card cases (notecases); wallets; boxes of leather or leatherboard; suitcases; suitcases [carrying cases]; 
garment bags for travel; backpacks.

Cl.25;Clothing for sports; waterproof clothing; clothing, footwear, headgear; clothing of imitations of leather; clothing 
of leather; dresses; bath robes; bandanas (neckerchiefs); bibs, not of paper; caps; berets; underwear; teddies 
(underwear); suspenders; galoshes; footwear for sports; stockings; socks; panties; albs; shirts; coats; belts (clothing); 
money belts (clothing); tights; layettes [clothing]; bathing suits; neckties; bathing caps; headbands (clothing); pocket 
squares; scarves; jackets; skirts; overalls; gloves (clothing); knitwear (clothing); jerseys (clothing); leggings (trousers); 
sports jerseys; pullovers; sleep masks; trousers; slippers; pelisses; pajamas; sandals; bath sandals; shoes; gymnastic 
shoes; beach footwear; sports shoes; shawls; sashes for wear; overcoats; dressing gowns; combinations (clothing); tee-
shirts; boots.

Cl.35;Shop window dressing; commercial administration of the licensing of the goods and services of others; business 
management assistance; business management consultancy; information relating to commercial and business contacts; 
provision of on-line sales areas for sellers and buyers of goods and services; organization of exhibitions for commercial 
or advertising purposes; organization of fashion shows for promotional purposes; presentation of goods on all 
communication media, for retail sale; services for the retail sale or wholesale of clothing; retail or wholesale services for 
footwear; retail or wholesale services for bags, backpacks, wallets, suitcases; on-line retail sale services for clothing; 
online retail services for footwear; online retail services for bags, backpacks, wallets, suitcases.
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Priority claimed from 24/05/2018; Application No. : 2018-069230 ;Japan 

4045185    12/09/2018
[International Registration No. : 1441155]
SINTOKOGIO, LTD.

28-12, Meieki 3-chome, Nakamura-ku, Nagoya-shi Aichi 450-0002 Japan

Proposed to be Used
IR DIVISION
Cl.7;Casting machines; machines for treating old foundry sand for reuse; foundry molding machines; machines and 
instruments for metal working.

Cl.37;Repair or maintenance of foundry molding machines; repair or maintenance of machines and instruments for 
metal working; repair or maintenance of industrial furnaces; providing information on operation, inspection and 
maintenance of casting equipment.
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Priority claimed from 29/03/2018; Application No. : 017881991 ;European Union 

4045205    27/09/2018
[International Registration No. : 1441606]
SIMTEK AG

Christophstraße 18 72116 Mössingen Germany

Proposed to be Used
IR DIVISION
Cl.7;Machine tools, namely power-operated machine tools; tools [parts of machines], in particular machining and 
cutting tools; drills, chisels, lathe tools, deburrers, files (power-operated tools), milling cutters, planes, reamers, saws, 
grinding tools, cutting blades, cutting rotors, cutting inserts, countersinks for the aforesaid machines and machine tools; 
holders and receptacles for these tools.

Cl.37;Maintenance, recoating, refurbishment, re-machining, re-sharpening and repair of machining, cutting, and 
customised tools, in particular of drills, chisels, lathe tools, deburrers, files (tools), milling cutters, planes, reamers, 
grinding tools, cutting blades, cutting rotors, cutting inserts and countersinks.

Cl.40;Metal treating, namely treatment of materials by laser beam, millworking, sandblasting services, turning, 
burnishing by abrasion, scrubbers, drilling, graters, coating, eroding, soldering and grinding; plastic forming; 
woodworking; special manufacture/customised manufacture of machining tools and cutting tools, in particular drills, 
chisels, lathe tools, deburrers, files (tools), milling cutters, planes, reamers, saws, grinding tools, cutting blades, cutting 
rotors, cutting inserts, countersinks, and special manufacture/customised manufacture of holders and mounts for the 
aforesaid tools, re-working of the aforesaid tools to custom sizes.
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Priority claimed from 30/03/2018; Application No. : 29945716 ;China 

4045209    13/09/2018
[International Registration No. : 1440476]
SUZHOU JOFAE AGRICULTURAL MACHINERY CO.,LTD

No.551, Jiangxing East Road, Wujiang Eco-Tech Development Zone, Suzhou 215200 Jiangsu China

Proposed to be Used
IR DIVISION
Cl.7;Packaging machines; paint-spraying machines; embossing machines; crushing machines; metalworking 
machines; foundry machines; transmissions for machines; plant setting machines; disintegrators; agitators; extractors 
for mines; conveyors [machines]; belts for machines; tilling machines for agricultural purposes; electromechanical 
machines for chemical industry; compressors [machines]; hydraulic cylinders [parts of machines]; sifting installations.

Cl.35;Organization of exhibitions for commercial or advertising purposes; rental of sales stands; advertising; import-
export agency services; sales promotion for others; systemization of information into computer databases; procurement 
services for others [purchasing goods and services for other businesses]; personnel management consultancy; business 
management assistance; outsourcing services [business assistance].
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Priority claimed from 09/01/2018; Application No. : 87748718 ;United States of America 

4045212    09/07/2018
[International Registration No. : 1441571]
BioCryst Pharmaceuticals, Inc.

4504 Emperor Blvd. Durham NC 27703 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceuticals for the treatment of infectious, viral inflammatory, immunological, autoimmune and 
cardiovascular diseases and disorders; pharmaceuticals for the treatment of hereditary angioedema, inflammatory bowel 
diseases, inflammatory connective tissue diseases and inflammatory skin diseases; pharmaceuticals for the treatment of 
influenza, AIDS, SARS, Ebola, Zika, and West Nile virus, pharmaceuticals for the treatment of transplant rejection; anti-
infective pharmaceuticals; pharmaceuticals for the treatment of cancer, namely, cancers of the Immune system such as T-
cell and B-cell leukemias and lymphomas.

Cl.42;Pharmaceutical research and drug development; medical and scientific research, namely, conducting clinical 
trials for others; development of pharmaceuticals for the treatment of infectious, viral, inflammatory, immunological, 
autoimmune and cardiovascular diseases and disorders; development of pharmaceuticals for the treatment of cancer, 
namely, cancers of the immune system such as T-cell and B-cell leukemias and lymphomas; development of 
pharmaceuticals for the treatment of influenza, AIDS, SARS, Ebola, Zika, and West Nile virus, development of 
pharmaceuticals for the treatment of hereditary angioedema, inflammatory bowel diseases, inflammatory connective 
tissue diseases and inflammatory skin diseases.
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Priority claimed from 30/04/2018; Application No. : 87900866 ;United States of America 

4045215    18/10/2018
[International Registration No. : 1441647]
Milacron LLC

10200 Alliance Road, Suite 200 Cincinnati OH 45242 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Injection molding machines and replacement parts therefor; extrusion machines for plastic and replacement parts 
therefor; blow molding machines and replacement parts therefor; accessories for injection molding machines, extrusion 
machines, and blow molding machines, namely, industrial robots and conveyors; machines and machine tools for plastic 
processing, namely, industrial hot runner systems comprised of tubes, machine nozzles, gates, hot runners, manifolds, 
manifold plates, nozzle tips, manifold bars, thermic sensors and thermic conductors; apparatus being parts of machines 
for use in plastics processing, namely, feed screws and rotary tables; machine parts, namely, molds for use in plastics 
processing machines, namely, metal mold plates and bases.

Cl.9;Electronic controllers for plastic molding machines and plastic molding equipment; IOT management software; 
computer software, SDKs (software development kits), and APIs (application programming interface) for use by 
developers in creating software applications; computer applications to control network products and IOT-enabled 
products, namely, injection molding machines and parts thereof.

Cl.37;Providing customized and on-site installation, maintenance, and repair services for injection molding equipment 
and component parts thereof; rebuilding and repair services for plastics processing machinery; technical support 
services, namely, technical advice related to the repair of plastics injection molding equipment and component parts 
thereof; industrial IOT services in the nature of remote monitoring and preventive maintenance of industrial and 
manufacturing machinery and processes and infrastructure.

Cl.42;Design and development of plastics injection molding equipment and component parts thereof; providing 
technical advice and assistance, namely, parts suitability, repair status, and alternative parts recommendations via a 
global computer network.
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4045220    04/10/2018
[International Registration No. : 1441570]
SEW-EURODRIVE GmbH & Co KG

Ernst-Blickle-Str. 42 76646 Bruchsal Germany

Proposed to be Used
IR DIVISION
Cl.7;Electric motors; motors with integrated converters; control apparatus for machines and motors; gearmotors; 
gearboxes; all aforementioned goods not for land vehicles.

Cl.9;Apparatus and instruments for conducting, switching, converting, storing and/or controlling electric power; 
electronic variable speed drives; electronic frequency converters.
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4045222    19/10/2018
[International Registration No. : 1440509]
Margaret Howell Limited

6 Welbeck Way London W1G 9RZ United Kingdom

Proposed to be Used
IR DIVISION
Cl.18;Trunks and travelling bags; suitcases, briefcases, attaché cases; haversacks, backpacks, rucksacks, satchels 
and bags; purses and wallets; umbrellas, parasols and walking sticks.

Cl.24;Textiles and textile goods; textile piece goods, household textile articles; bed clothes (not for wear); bed covers; 
bedspreads; eiderdowns, duvets, duvet covers; quilts; quilt covers; pillow cases; curtains; towels; cushion covers; 
upholstery fabrics and covers; sleeping bags.

Cl.25;Clothing; footwear; headgear; jackets; trousers; shirts; outerwear; rainwear; knitwear; socks; dresses; skirts; 
suits; shoes; boots; plimsoles; sportswear; nightwear; underwear; ties; cravats; scarves; belts.
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Priority claimed from 02/08/2017; Application No. : 1863058 ;Australia 

4045223    02/02/2018
[International Registration No. : 1441556]
Huskee Tech Pty Ltd

3 Plassey Rd, NORTH RYDE NSW 2113 Australia

Proposed to be Used
IR DIVISION
Cl.21;Crockery including cups, coffee cups, tea cups, mugs, lids, saucers, bowls, plates, serving plates and dishes; 
drinking cups that operate with smart encoded electronic chips for cashless payment and capturing, transferring and 
storing data; crockery sets; drinking vessels and glasses; disposable and recyclable crockery; reusable cups, mugs and 
crockery; food containers; serving trays for carrying food, drink and crockery; containers for household or kitchen use; 
storage containers for household or kitchen use; thermally insulated containers for food and drink; portable food 
containers; portable beverage containers including travel mugs; kitchenware and kitchen utensils; food and drink 
coasters; tableware including coasters and trivets; non-electric coffee makers; coffee making equipment in the nature of 
non-electric coffee percolators, non-electric coffee pots and non-electric drip coffee makers; teapots; teapot stands; tea 
making equipment in the nature of teapots, tea balls, tea bag rests, tea cosies, tea canisters, tea caddies, tea infusers and 
tea strainers; stirrers (household or kitchen utensils) including disposable or recyclable ones for beverages.

Cl.35;Retail and wholesale services; retailing of goods (by any means) including online retailing of goods through the 
internet and through use of downloadable software applications (apps); distribution of goods (by any means) including 
online distribution of goods through the internet and through use of downloadable software applications (apps).
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4045225    12/12/2018
[International Registration No. : 1230571]
SERNEKE Group AB

Karlavagnsgatan 7 SE-417 56 Göteborg Sweden

Proposed to be Used
IR DIVISION
Cl.36;Real estate affairs; real estate investment; management services for real estate investment; real estate property 
management; real estate administration; building management.

Cl.37;Building repair and maintenance; maintenance of property; construction of property; renovation of property; 
building of commercial properties; site preparation for building construction purposes; building repair; building services; 
construction consultation; building and construction services; building renovation; on-site building project management; 
building sealing; custom construction of buildings; construction project management services; on-site construction 
supervision of civil engineering works; information services relating to the construction of buildings; construction of 
foundations for buildings; building of industrial properties; house building; insulation services; refurbishment of 
buildings; dismantling of structures; demolition of buildings; glazing services for buildings; painting of buildings; 
building reinforcing; maintenance of buildings; specialist building restoration; building insulating; renovation of 
buildings; construction of complexes for business; building of hospitals; building of multi-storey car parks; construction 
of sports grounds; construction of bridges; construction of holiday accommodation; thermal insulating of buildings for 
fireproofing; construction of interior accommodation; building of apartment buildings; building of shops; building of 
offices; construction of tunnels; construction of residential properties; building services relating to building for industry 
purposes; installation of building scaffolds, working and building platforms; installation of building insulation; advisory 
services relating to building refurbishment; scaffolding repair; underground construction; underwater construction; 
scaffolding dismantling; scaffolding rental; scaffolding; building of underground structures; insulation to existing 
buildings; building, construction and demolition; custom construction of houses; building services relating to building for
habitation; assembling [installation] of building framework; installation of glazed building structures; building 
maintenance and repair; installation of fittings for buildings; building construction supervision; residential and 
commercial building construction.

Cl.42;Planning of building estates; structural engineering services; building design services; design of buildings; 
building research services; design services for the interior of buildings; design of building interiors; planning [design] of 
buildings; inspection of buildings [surveying]; computer aided design services relating to building projects; construction 
drafting; design of industrial products; industrial design; design of industrial buildings.

Cl.45;Industrial property management.
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Priority claimed from 07/12/2017; Application No. : 017574146 ;European Union 

4045439    25/05/2018
[International Registration No. : 1441580]
DANAHER MEDICAL ApS

Åkandevej 21 DK-2700 Brønshøj Denmark

Proposed to be Used
IR DIVISION
Cl.1;Chemical liquids for use with testing and measuring apparatus for scientific and medical purposes.

Cl.9;Testing and measuring apparatus for clinical-chemical, analytic-chemical and/or microbiological use (not for 
medical purposes and not for detecting or measuring electromagnetic radiation); electro-chemical testing and measuring 
apparatus (not for medical purposes); electrolyte analysers (not for medical purposes); measuring electrodes (not for 
medical purposes); titrating apparatus; heavy metal analyser (not for medical purposes); conductivity meters and pH 
meters (not for medical use); data processing programmes recorded and data processing equipment for the use of goods 
included in this registration; parts, including electrodes and accessories (not included in other classes) for all the 
abovementioned types of goods.

Cl.10;Testing and measuring apparatus for medical use and clinical-chemical, analytic-chemical and/or microbiological 
use (excluding use in relation to detecting and measuring of electromagnetic radiation); electro-chemical testing and 
measuring apparatus for medical use; electrolyte analysers for medical use; measuring electrodes for medical use; 
measuring apparatus for patient monitoring; haemoglobin analysers; conductivity meters and pH meters for medical use; 
blood gas analysers; heavy metal analysers for medical use; oximeters for medical use; parts and accessories (not 
included in other classes) for all the above mentioned goods.

Cl.41;Education; providing of training; workshops for training purposes.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; analytical instruments monitoring services; quality and performance evaluation reporting; testing services for 
the certification of quality or standards; computer software technical support services; support and maintenance services 
for computer software; providing on-line support services for computer program users; expert opinion and expert advice 
relating to analytical instrument technology.
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4045442    30/07/2018
[International Registration No. : 1441648]
Python Software Foundation

9450 SW Gemini Dr., 90772 Beaverton OR 97008 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Community outreach services, namely, business organization, administration, and management of an outreach 
program in the fields of both open source software development and the support of developers and enthusiasts in the 
open source community.

Cl.41;Education services, namely, providing mentoring, conferences, workshops, courses, and non-downloadable 
videos in the fields of open source software development and support of open source software developers and 
enthusiasts; community outreach services, namely, conducting classes, seminars, conferences and workshops in the 
fields of both open source software development and the support of developers and enthusiasts in the open source 
community; providing blogs, non-downloadable videos, and non-downloadable articles via a website in the fields of open 
source software development and support of developers and enthusiasts in the open source community.
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Priority claimed from 07/06/2018; Application No. : 723227 ;Switzerland 

4045505    20/11/2018
[International Registration No. : 1440518]
FIRMENICH SA

1 route des Jeunes, Case postale 239 CH-1211 Genève Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in the manufacture of perfumes and flavours; chemical products for use in compositions for 
perfumery, cosmetics, soaps, bath and shower preparations, shampoos, conditioners, detergents, softeners, deodorants 
for personal use and deodorants other than for personal use, all-purpose cleaning preparations for household or 
industrial use; chemical products for use in the manufacture of food, food products, food supplements, beverages; 
chemical products for use as ingredients for food and beverages; chemical products for use as flavorings.

Cl.3;Perfumery; perfumes; essential oils for personal use; essential oils and perfume compositions for use in the 
manufacture of scented products; essential oils for use as cosmetic ingredients; essential oils for flavoring food and 
beverages; food flavorings in the form of essential oils; food flavorings prepared from essential oils.
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Priority claimed from 25/06/2018; Application No. : 88013501 ;United States of America 

4045944    09/10/2018
[International Registration No. : 1441577]
The Gill Corporation

4056 Easy Street El Monte CA 91731 United States of America

Proposed to be Used
IR DIVISION
Cl.6;Building panels of metal, namely, composite panels for use in building structures; metal building materials, namely,
aluminum honeycomb core for use as a component in the manufacture of transportation structures.

Cl.9;Lightning dissipater.

Cl.12;Aircraft, automobile, space shuttle, train, and marine vehicle structural parts namely, honeycomb structure for 
use in panels in aircraft, automobiles, space shuttles, trains, and marine vehicles; aircraft interior structural parts formed 
of honeycomb and resin, namely, cabin walls, and cabin flooring; aircraft structural parts formed of honeycomb and resin, 
namely, structural components for aircraft that provide sound dampening; structural parts for aircraft, namely, composite 
panels for use in aircraft interior and aircraft cargo hold; structural parts for aircraft, namely, laminates for use in aircraft 
interior and cargo hold.

Cl.19;Non-metal building materials, namely, composite panels and laminates for use in building structures; non-metal 
building materials, namely, composite panels and laminates of honeycomb for use in building structures; non-metal 
building materials, namely, composite panels and laminates for use in the building of vehicles, not being structural parts 
of vehicles.

Cl.40;Custom treatment of metallic materials; custom treatment of aluminum honeycomb materials used in vehicles or 
building structures.
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Priority claimed from 23/04/2018; Application No. : 4448193 ;France 

4045945    18/10/2018
[International Registration No. : 1440713]
BIOFARMA

50 rue Carnot F-92284 SURESNES Cedex France

Proposed to be Used
IR DIVISION
Cl.9;Scientific apparatus and instruments; data and information processing apparatus and equipment; software; 
computer programs; software recorded on magnetic media or downloaded from a remote computer network; 
downloadable computer software applications; telecommunications equipment for use with mobile networks; personal 
digital assistant; connected bracelets, connected scales, connected watches (measuring instruments); activity sensors; 
mobile applications; digital applications; algorithms (software); artificial intelligence software; computer platforms in the 
form of information sharing software; connected self-measuring tools; virtual reality computer programs; analysis 
systems based on artificial intelligence (software); electronic chips connected to an information system; virtual reality 
helmets; downloadable software for the streaming of audio and video content on mobile telephones, tablet computers, 
personal computers and televisions; application program interface that enables developers to integrate video content and 
functionalities in Internet sites, software applications or devices.

Cl.44;Medical services; hygienic and beauty care for human beings; health counseling services; pharmacy advice; 
health services; telemedicine services; therapeutic services; medical diagnosis services; home care services; 
individualized medical prescription services; online medical prescription services; advice relating to home medical 
treatment; advice relating to self-medication; provision of medical information to patients; remote medical examination 
services; advice related to personal wellbeing [health]; medical monitoring of patients including remote monitoring.
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4045962    22/06/2018
[International Registration No. : 1441157]
Arif Hashim Ali-Shah

Springwood House, Brighton Road Godalming, Surrey GU7 1NS United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer games software; DVDs; compact discs; pre-recorded media; memory cards; electronic publications 
(downloadable); virtual reality headsets.

Cl.28;Toys, games and playthings; chess games; hand held electronic games; aracade games; computer and video 
games apparatus and instruments.

Cl.41;Entertainment; provision of non-downloadable electronic publications; organisation of competitions; education 
and instruction; organisation of seminars and conferences; production of videos, TV programmes and films; services for 
setting and monitoring rules and standards for the game of chess including four dimensional chess; provision of non-
downloadable videos, films, and TV programmes.
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4045968    03/10/2018
[International Registration No. : 1441118]
RESVENT MEDICAL TECHNOLOGY CO.,LTD

Room A602, Building 1 Gaoxinqi Industrial Park phase II, Liuxian No.1 Road, Baoan, Shenzhen Guangdong China

Proposed to be Used
IR DIVISION
Cl.10;Anaesthetic apparatus; surgical cutlery; incubators for medical purposes; pumps for medical purposes; sprayers 
for medical purposes; anaesthetic masks; medical apparatus and instruments; resuscitation apparatus; respirators for 
artificial respiration; apparatus for artificial respiration; aerosol dispensers for medical purposes; incubators for babies; 
testing apparatus for medical purposes; spirometers [medical apparatus]; thermometers for medical purposes; diagnostic 
apparatus for medical purposes; defibrillators; body rehabilitation apparatus for medical purposes; galvanic therapeutic 
appliances; electrodes for medical use; heart rate monitoring apparatus.

Cl.35;Outdoor advertising; demonstration of goods; publication of publicity texts; publicity; television advertising; 
shop window dressing; import-export agencies; procurement services for others [purchasing goods and services for 
other businesses]; marketing; retail or wholesale services for pharmaceutical, veterinary and sanitary preparations and 
medical supplies.

Cl.37;Disinfecting.

Cl.44;Medical clinic services; convalescent home services; hospitals; medical assistance; nursing home services; 
hospice services; nursing, medical; pharmacy advice; telemedicine services; medical equipment rental.
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Priority claimed from 14/03/2017; Application No. : 016468721 ;European Union 

4045990    13/09/2017
[International Registration No. : 1441497]
Clavey Automobil Dienstleistungs GmbH & Co. KG

Hannoversche Straße 60 38116 Braunschweig Germany

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; business administration; office functions; development of business strategy 
for real estate (facility management); temporary personnel services; procurement services for others (purchasing goods 
and services for other businesses); business project management services for construction projects; computerised file 
management; commercial or industrial management assistance; organisational project management in the field of 
electronic data processing.

Cl.37;Building construction; repair of heating, ventilating and air conditioning units; repair of industrial furnaces; 
cleaning of building interiors; installation and repair of machines and production installations, in particular industrial 
washing and painting installations; servicing of filtering installations; installation of electrical wiring and fittings; cleaning 
of industrial installations, steelworks and power stations; reconditioning machines and motors and engines that are worn 
out or partially destroyed; assembly and disassembly of machines and installations; installation, repair and maintenance 
of data technology installations (hardware); assembly of air conveying apparatus; demolition, blasting and earth-moving 
operations; providing of services in the environmental sector, namely remediation of contaminated sites by cleaning.

Cl.39;Transport; packaging and storage of goods; logistics in the transport sector.

Cl.40;Vulcanization [material treatment]; surface polishing; air purification; sandblasting services; CO2 blasting; 
environmental remediation services, namely soil, waste or water treatment services.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; measuring and testing laboratories; engineering 
services; technical research and development for real estate (facility management); engineering and providing of 
scientific expertise; material testing; quality checking and testing; provision of technological consultancy; provision of 
technical engineering consultancy; conducting technical project studies; maintenance of software.
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4045995    08/03/2018
[International Registration No. : 1441596]
Schüller Möbelwerk KG

Rotherstr. 1 91567 Herrieden Germany

Proposed to be Used
IR DIVISION
Cl.11;Sinks, kitchen sinks; extractor hoods for kitchens; cookers; refrigerating cabinets for kitchens; upright freezers, 
freezers for kitchens; microwave apparatus (cooking apparatus); cooking apparatus and installations; kilns; electric 
cooking utensils; cooling appliances and installations; refrigerating containers; furnace ash boxes; lamp fixtures; bath 
plumbing fixtures; bath fittings; heaters for baths; bath tubs; bath linings; lamps; ventilation hoods; arc lamps; ceiling 
lights; showers; shower cubicles (enclosures); ice machines and apparatus; ice chests; electrically-heated carpets; lights,
electric, for Christmas trees; heating apparatus, electric; electric fans for personal use; footwarmers (electric or non-
electric); pressure cooking saucepans, electric; electric laundry dryers; sockets for electric lights; friction lighters for 
igniting gas; gas lamps; steam facial apparatus (saunas); apparatus for chilling drinks; light bulbs, electric; light bulbs; 
incandescent burners; grilling apparatus; roasting spits; miners' lamps; hair driers; lanterns; hand-drying apparatus for 
washrooms; luminous house numbers; fan heaters; coffee machines, electric; coffee roasters; coffee roasters; air-
conditioning installations; air-conditioning apparatus; lamps; lamp glasses; lamp globes; lamp shades; lamp chimneys; 
Chinese lanterns (paper lanterns) for festive decoration; lanterns; luminous tubes for lighting; light diffusers; humidifiers 
for central heating radiators; air deodorising apparatus; air reheaters; air filtering installations; air dryers; ovens; 
structural plates for ovens; oil burners; oil lamps; oil scrubbing apparatus; lamp reflectors; sanitary apparatus and 
installations; sauna installations; guard devices for lighting; safety lamps; bath tubs for sitz-baths; alcohol burners; 
fountains; standard lamps; stoves; torches; toasters; water closets; Turkish bath cabinets, portable; toilets, portable; 
ultra-violet ray lamps, not for medical purposes; urinals (sanitary fixtures); fans (air-conditioning); heat lamps; 
washbasins (parts of sanitary installations); water-filtering apparatus; water taps; whirlpool apparatus; ornamental 
fountains; fireplaces (domestic).

Cl.20;Kitchen furniture, in particular fitted kitchens and groups of kitchen units, kitchen systems; kitchen benches; 
kitchen chairs; kitchen tables; kitchen trolleys; shelves for storage; tea trolleys; sideboards (furniture); dinner wagons 
(furniture); partitions of wood for furniture; towel dispensers (fixed, not of metal); stools; chests, not of metal; furniture 
casters, not of metal; doors for furniture; table tops; stools; drawers; trolleys (furniture); doors for furniture; showcases 
(furniture); washstands; filing cabinets; display boards; medicine cabinets; medicine cabinets; trestles (furniture); stuffed 
animals; bamboo; bamboo blinds; benches (furniture); pipe or cable clips of plastics; bed fittings, not of metal; beds 
(furniture); bedding for household pets; bedsteads (wood); bed casters, not of metal; bedding (except linen); chamfer for 
picture frames, picture frames; flower-stands (furniture); flower-stands (furniture); vats, not of metal; letter boxes, not of 
metal or masonry; library shelves; office furniture; busts of wood, wax, plaster or plastic; divans; boxes, chests and cases
of wood or plastic; furniture shelves; window fittings, not of metal; figurines of wood, wax, plaster or plastic; bottle caps, 
not of metal; bottle racks; corks for bottles, stoppers; stoppers for bottles, not of glass, metal or rubber; coathooks, not of
metal; coatstands; curtain hooks; curtain holders, not of textile material; curtain rings; curtain rollers; curtain rods; 
ladders, not of metal; plate racks; stag antlers; garment covers (storage); hat stands; nameplates, not of metal; fireguards 
for the home; settees; edgings of plastic for furniture; carts for computers (furniture); index cabinets (furniture); bolsters; 
highstools for children; babywalkers; cushions; clothes hangers; clothes hooks, not of metal; tailors' dummies; 
coatstands (furniture); chests of drawers; pillows; bolsters; head-rests (furniture), coral; trays, not of metal; wickerwork; 
scratching posts for cats; works of art of wood, wax, plaster or plastic; cabinet work; counters (tables); slatted blinds; 
playpens for babies; lecterns; easy chairs; air cushions, not for medical purposes; air mattresses, not for medical 
purposes; massage tables; mattresses; meerschaum; furniture; furniture fittings, not of metal; shells; nameplates, not of 
metal; nesting boxes; bead curtains for decoration; mother of pearl (unworked or semi-worked); placards of wood or 
plastics; armchairs; mouldings for picture frames; desks; curtain tie-backs; rattan; shelves for filing-cabinets (furniture); 
racks; display stands; signboards of wood or plastics; reeds (plaiting material); umbrella stands; keyboards for hanging 
keys; cabinets, in particular filing cabinets, medicine cabinets, cabinets for tableware and index cabinets; typing desks; 
writing desks; school furniture; armchairs; seats of metal; sofas; mirrors; mirror tiles; toy boxes; ladders of wood or 
plastics; spring mattresses; removable mats or covers for sinks; plugs, not of metal; flower-pot pedestals; stands, in 
particular for flowers, hatstands, clothes stands, umbrella stands, coatstands, newspaper stands, included in this class; 
statues and figurines (statuettes) of wood, wax, plaster or plastic; embroidery frames; straw plaits; chairs; stair rods; 
tables, in particular tables for flowers, massage tables, desks and dressing tables; packaging containers of plastic; 
silvered glass (mirrors); curtains, namely made of beads; wax figures; trolleys for computers (furniture); decorative wall 
plaques made of plastic or wood; goods (interior fittings) included in this class of wood, cork, reed, cane, wicker, horn, 
bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum, or of plastics; water beds, not for medical purposes; 
workbenches; mobiles (decorative articles).

Cl.21;Dustbins; dishwashing brushes; basins (receptacles); containers for household or kitchen use (except in 
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precious metal); bread bins; bread baskets (domestic); cruets, not of precious metal; vegetable dishes; tableware (other 
than knives, forks and spoons) not of precious metal; boxes of glass; metal boxes for dispensing paper towels; towel 
holders, not of precious metal; coffee grinders, hand operated; decanters; cheese-dish covers; stew-pans; cauldrons; 
cooking utensils, non-electric; mills for domestic purposes; porcelain, included in this class; sugar bowls, butter dishes 
and powder compacts, not of precious metal; trays for domestic purposes, not of precious metal; coasters, not of paper 
and other than table linen; wine-tasters (siphons); goblets, not of precious metal; brooms; beer mugs; sprinklers for 
watering flowers and plants; holders for flowers and plants (flower arranging); flower-pot covers, not of paper; cloth for 
washing floors; scrubbing brushes; bread boards and cutting boards for the kitchen; ironing boards; brush goods; butter 
dishes; egg cups, not of precious metal; pails; glass jars (carboys); ice buckets; figurines, statuettes of porcelain, terra-
cotta or glass; bottles; bottle openers; ice cube moulds; fruit presses, non-electric, for household purposes; glass bowls; 
mosaics of glass, not for building; hand-operated cleaning instruments; shirt stretchers; trouser presses; trouser 
stretchers; thermally-insulated containers for food and drink; cabarets (trays), not of metal; biscuit tins; ceramics for 
household purposes; candle extinguishers, not of precious metal; candlesticks, not of precious metal; candle rings, not 
of precious metal; stretchers for clothing; buttonhooks; cooking pot sets; pots, not of precious metal; works of art of 
porcelain, terracotta or glass; candlesticks (not of precious metal); knife rests for the table; mixers, manual (cocktail 
shakers); fruit cups; opaline glass; cups of paper or plastic; wax-polishing appliances for parquet floors, non-electric; 
fitted picnic baskets (including dishes); signboards of porcelain or glass; shoe horns; wax-polishing appliances, non-
electric, for shoes; shoe-trees (stretchers); dishes, not of precious metal; sponges for household purposes; soap boxes 
and holders and soap dispensers; menu card holders; carpet beaters (hand instruments); toilet cases; portable cold 
boxes and coolers, non-electric; ironing board covers (shaped); vases, not of precious metal; wash-tubs; indoor 
terrariums (plant cultivation); flower pots.
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4046005    04/09/2018
[International Registration No. : 1440386]
Shanghai Sciencoo Biotech Co.,Ltd.

Room 106, Building 1, No.201, Huoshan Road, Hongkou District Shanghai China

Proposed to be Used
IR DIVISION
Cl.3;Shampoos; facial cleanser; lipsticks; make-up preparations; cosmetics; make-up powder; colorants for toilet 
purposes; cosmetic preparations for skin care; talcum powder, for toilet use; sunscreen preparations.

Cl.35;Bill-posting; advertising and publicity; publication of publicity texts; advertising; television advertising; 
demonstration of goods; import-export agency services; procurement, namely, purchasing goods or service for others; 
on-line advertising on a computer network; business management and organization consultancy.
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4046015    18/10/2018
[International Registration No. : 1441281]
Coupang Corp.

18th Floor (Sincheon-dong), 570 Songpa-daero, Songpa-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Computer software for providing electronic payment for others; application software for mobile payments; 
computer software; computer software applications, downloadable; smart phone applications (software); firmware for 
identifying NFC tags; computer software for personal information management; operating system programs; computer 
application software for mobile phones; tablet computers; integrated circuit cards [smart cards]; NFC readers; electronic 
money cards; electronic payment terminals; credit card incorporating IC chips; downloadable coupons; downloadable 
tickets; downloadable electronic gift certificates; electronic publications, downloadable; electronic identifying cards for 
payments.

Cl.36;Mobile and internet payment services; integrated services of mobile electronic wallet and mobile payment; mobile 
internet payment services; brokerage of mobile payments; issuance of cyber money; issuance of tokens of value via 
smart phones; electronic credit card transactions; financial trading; financing of loans; savings bank services; loans 
[financing]; provision of information in the field of financing via electronic wallets; electronic payment for others; 
issuance of tokens of value in electronic form; electronic funds transfer via communication; issuance of electronic gift 
certificates; issuance of credit cards embedded with IC chips; charge card and credit card services; brokerage of 
purchase payments; issuance of pre-paid cards with membership card functions; credit card and debit card services; 
issuance of coupons for cutting prices; financial management relating to electronic processing of payments.
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Priority claimed from 24/04/2018; Application No. : 2018-053944 ;Japan 

4046077    17/10/2018
[International Registration No. : 1441117]
CENO COMPANY LTD.

4F Sunroser Daikanyama, 11-6, Sarugaku-cho Shibuya-ku Tokyo 150-0033 Japan

Proposed to be Used
IR DIVISION
Cl.9;Cameras; camera peripherals and accessories; straps for cameras; cases for cameras; photographic machines and 
apparatus; cases for smartphones; spectacles; sunglasses; electronic publications featuring fashion; downloadable 
music files; downloadable image files featuring fashion.

Cl.16;Paper and cardboard; stationery; stickers [stationery]; printed matter; paintings and calligraphic works; 
photographs; photograph stands; industrial packaging containers of paper; bags [pouches] of plastics, for packaging.

Cl.18;Waist bags; carry-on bags; purses; shoulder bags; second hand bags; tote bags; handbags; business bags; 
boston bags; rucksacks; messenger bags; business card cases; commuter pass cases; key cases; pouches; handbag 
frames; purse frames; industrial packaging containers of leather; vanity cases, not fitted; umbrellas; clothing for domestic
pets; fur.

Cl.25;Coats; blousons; jackets; parkas; sweat shirts; sweat pants; sweaters; vests; suits; trousers; skirts; one-piece 
dresses; leggings [trousers]; blouses; cardigans; coveralls; salopettes; overalls; tee-shirts; shirts; camisoles; tube tops; 
underwear; swimwear; tights; Japanese traditional clothing in the nature of kimonos; socks and stockings; neckties; 
mufflers; neck warmer; stoles; bandanas; scarfs; gloves and mittens; headwear; garters; sock suspenders; suspenders; 
waistbands; belts; sneakers; leather shoes; dress shoes; casual shoes; boots not for sports, excluding tongues or 
pullstraps; rain boots; women's shoes; pumps; infants' shoes and boots; sandals; Japanese style wooden clogs (geta); 
Japanese style sandals [Zori]; uniforms; clothes for sports [other than clothes for water sports].

Cl.35;Promoting the goods and services of others through the administration of sales and promotional incentive 
schemes involving trading stamps; promoting the goods and services of others by means of the issuance of loyalty 
rewards cards; promoting the goods and services of others by means of the issuance of coupons; retail services or 
wholesale services for personal articles; retail services or wholesale services for bags and pouches; retail services or 
wholesale services for clothing; retail services or wholesale services for footwear other than special footwear for sports; 
retail services or wholesale services for woven fabrics and beddings; retail services or wholesale services for clocks, 
watches and spectacles [eyeglasses and goggles]; retail services or wholesale services for cosmetics, toiletries, 
dentifrices, soaps and detergents.
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Priority claimed from 05/01/2018; Application No. : 17661844 ;European Union 

4046400    04/07/2018
[International Registration No. : 1441301]
TECNOSTRUTTURE SRL

Via Meucci, 26 I-30020 NOVENTA DI PIAVE (VE) Italy

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal; pipes and tubes of 
metal; steel, unwrought or semi-wrought; aluminium; copper rings; rings of metal; angle irons; lintels of metal; reinforcing
materials, of metal, for concrete; reinforcing materials of metal for building; laths of metal; masts of metal; winding spools 
of metal, non-mechanical, for flexible hoses; platforms, prefabricated, of metal; nozzles of metal; prefabricated houses 
[kits] of metal; shuttering of metal for concrete; non-electric cables of metal; collars of metal for fastening pipes; pillars of 
metal for buildings; advertisement columns of metal; roof coverings of metal; metal roofing; cornices of metal; steel 
buildings; buildings of metal; screw nuts of metal; tinplate; chrome iron; iron, unwrought or semi-wrought; molybdenum 
iron; silicon iron; ferrotitanium; tungsten iron; steel wire; aluminium wire; copper wire, not insulated; wire of common 
metal alloys, except fuse wire; wire; thread of metal for tying-up purposes; soldering wire of metal; iron wire; barbed wire; 
cast steel; cast iron, unwrought or semi-wrought; cable joints of metal, non-electric; elbows of metal for pipes; 
duckboards of metal; framework scaffolding of metal; cask stands of metal; sheets and plates of metal; steel sheets; floor 
tiles, of metal; paving blocks of metal; bindings of metal; steel alloys; alloys of common metal; metal building materials; 
refractory construction materials of metal; brackets of metal for building; common metals, unwrought or semi-wrought; 
copings of metal; sheet piles of metal; steel masts; posts of metal; building panels of metal; tie plates; shims; gates of 
metal; metal joists; junctions of metal for pipes; cladding of metal for construction and building; wall claddings of metal 
[building]; wall linings of metal [building]; ceilings of metal; props of metal; foundry molds [moulds] of metal; bands of 
metal for tying-up purposes; framework of metal for building; wall plugs of metal; frames of metal for building; stretchers 
for iron bands [tension links]; latticework of metal; metal beams; metal tubing; steel pipes; branching pipes of metal; 
gutter pipes of metal; drainage pipes of metal; clips of metal for cables and pipes; none of the aforesaid goods for 
chimneys or fireplaces.

Cl.19;Building materials (non-metallic); non-metallic rigid pipes for building; non-metallic transportable buildings; roof 
flashing, not of metal; lintels, not of metal; scaffolding, not of metal; reinforcing materials, not of metal, for building; 
concrete; reeds for building; shuttering, not of metal, for concrete; cement; asbestos cement; magnesia cement; cement 
for blast furnaces; cement for furnaces; advertisement columns, not of metal; non-metal roofing; roofing, not of metal, 
incorporating solar cells; non-metal roofing; buildings, transportable, not of metal; buildings, not of metal; concrete 
building elements; cement slabs; paving blocks made of non-metallic materials; mortar for building; refractory 
construction materials, not of metal; materials for making and coating roads; road coating materials; moldings, not of 
metal, for building; framework for building, not of metal; sheet piles, not of metal; cement posts; non-metal posts; 
building panels, not of metal; props, not of metal; non-metal gates; joists, not of metal; facings, not of metal, for building; 
non-metal wainscotting; wall claddings, not of metal, for building; ceilings, not of metal; paving slabs, not of metal; non-
metal beams; hips for roofing; scantlings [carpentry]; gutter pipes, not of metal; drain pipes, not of metal; sandstone 
tubes; branching pipes, not of metal; rigid pipes, not of metal [building]; angle irons, not of metal; prefabricated houses 
[kits].

Cl.37;Building construction; building repair; installation of metallic and non-metallic building materials; construction 
consultancy; rustproofing; all the aforesaid services excluding construction, repair, maintenance, installation in relation 
to chimneys, fireplaces and ventilation systems.
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4048268    25/04/2018
[International Registration No. : 1440864]
Michael Page Recruitment Group Limited

Page House, 1 Dashwood Lang Road, The Bourne Business Park Addlestone Surrey KT15 2QW United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Recruitment, personnel management, employment and placement services; human resources and personnel 
recruitment services; human resources and personnel recruitment management and consultancy services; employment 
agency services; employment consultancy services; selection, recruitment and placement of temporary, casual and 
permanent staff or personnel; advertising of jobs and employment vacancies; compilation, provision and dissemination 
of information relating to personnel, human resources, employment, recruitment, placement, jobs, employment 
vacancies, career management, career planning, career development; compilation, provision and dissemination of 
information via a website relating to personnel, human resources, employment, recruitment, placement, jobs, employment 
vacancies, career management, career planning, career development; compilation of information into databases relating 
to personnel, human resources, employment, recruitment, placement, job, employment vacancies, career management, 
career planning, career development and training; compilation of statistics relating to personnel, human resources, 
employment, recruitment, placement, jobs, employment vacancies, career management, career planning, career 
development and training; providing employment agency services via an online job board; career advisory services; 
interviewing services (for recruitment purposes); skills evaluation and assessment of staff or personnel; psychological 
testing for the selection of personnel; relocation services for businesses; business information services; business 
research; business auditing; accounting; payroll preparation; organisation, presentation and conducting of events, 
exhibitions, fairs and shows relating to personnel, human resources, employment, recruitment, placement, jobs, 
employment vacancies, career management, career planning and career development; information, advisory and 
consultancy services relating to all of the aforementioned services; providing human resources management and 
recruitment services for others by means of interactive data bases relating to recruitment of personnel and employment, 
facilitating curriculum vitae creation, curriculum vitae transmittals and communication of response thereto, all through a 
global computer network; providing information on human resources management and recruitment services for others 
relating to recruitment of personnel and employment, facilitating curriculum vitae creation, curriculum vitae transmittals 
and communication of response thereto, on a global computer network; business management consultancy and advice 
relating to personnel remuneration and benefits; compilation of advertisements on the subject of personnel, human 
resources, employment, recruitment, placement, jobs, employment vacancies, career management, career planning and 
career development for use as web pages on the internet provision of services related to Recruitment Process 
Outsourcing (RPO); auditing, advising and managing human resources processes and policies for businesses; business 
management of third-party vendor relationships; compilation of information relating to training; compilation of 
information via website relating to training; information, advisory and consultancy services in relation to all of the 
aforementioned services.

Cl.38;Telecommunication services; communications services; communications by computer terminals; 
communications by telephone; communications by fiber optic networks; providing telecommunications connections to a 
global computer network; provision of communication and telecommunication facilities; provision of communication and 
telecommunication facilities for personnel, human resources, employment, recruitment, placement, jobs, employment 
vacancies, career management, career planning, career development and training purposes; provision of communication 
and telecommunication facilities for posting and advertising jobs, employment vacancies and career information; data 
transmission services; telecommunication of electronic publications and communications in electronic form supplied 
online, from databases or from facilities provided on the Internet; provision of access to electronic publications; 
providing computer communications and data transmission services via global communication networks, computer, 
radio, television, cable, via mobile or handheld devices, via wired or wireless communication devices or any other 
electronic means; provision of access to computer information networks for the transfer and dissemination of a wide 
range of information or data; providing access to web logs; chat room services; messaging services; electronic 
messaging services; wireless transmission and networking of messages, communications or of data; electronic mail 
services; providing online forums for the transmission of messages, information, comments, multimedia content, videos, 
movies, films, audio content, images, text, information or other user generated content; providing multiple user access to 
a global computer information network for the transfer and dissemination of a wide range of information and services; 
providing access to databases; providing online facilities for real time interaction with other computer users; providing 
online forums for transmission of messages among computer users; providing online chat rooms, electronic bulletin 
boards and electronic discussion boards for the transmission of messages; electronic bulletin board services; 
information, advisory and consultancy services relating to all of the aforementioned services.

Cl.41;Education, teaching and instruction; providing of training; educational information; publication of books, 
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magazines, newsletters and texts; publication of electronic books and journals online; providing on-line electronic 
publications (not downloadable); provision of information relating to training; provision of information via a website 
relating to training; arranging and conducting events, workshops, seminars, exhibitions, seminars, conferences, fairs and 
shows in relation to education, teaching, training, instruction and vocational guidance; vocational guidance (education or 
training advice); educational research; services of reference libraries for literature and documentary records; provision of 
educational information; educational examination; organisation, presentation and conducting of seminars, conferences 
relating to personnel, human resources, employment, recruitment, placement, jobs, employment vacancies, career 
management, career planning and career development; organisation, presentation and conducting of workshops relating 
to personnel, human resources, employment, recruitment, placement, jobs, employment vacancies, career management, 
career planning and career development; information, advisory and consultancy services relating to all of the 
aforementioned services.
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Priority claimed from 14/03/2018; Application No. : 1913277 ;Australia 

4048275    11/05/2018
[International Registration No. : 1440803]
Flight Centre Travel Group Limited

275 Grey Street SOUTH BRISBANE QLD 4101 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer programs; apparatus for recording, transmission or reproduction of sound or 
images; computer programs for the booking of travel, accommodation and activities; application software; downloadable 
software applications (apps); data processing software; electronic downloadable publications; databases (electronic 
publications); parts, fittings and accessories for all of the aforementioned goods.

Cl.39;Travel services being services offered by travel agents in this class namely passenger transport services; air 
travel services; car hire services; road transport services; rail transport services; sea transport services; booking and 
reservation of travel services; travel ticket reservation services; tourist information services relating to travel; sight 
seeing tour and cruise arranging services; package holiday services relating to travel; air transport services; transport 
and delivery of goods services; online services of searching for, reserving and booking travel; providing information, 
consultancy and advisory services relating to all of the aforementioned, including online.

Cl.42;Provision of online non-downloadable software (application service provider); software as a services; hosting of 
software as a service; design and development of computer hardware and software; information technology (it) services 
(computer hardware, software and peripherals design and technical consultancy); computer support services (computer 
hardware, software and peripherals advisory and information services); computer support services (programming and 
software installation, repair and maintenance services); computer security services (design and development of secure 
computer hardware, software and systems); computer security services (computer programming services and computer 
software installation, repair and maintenance services); data cryptology services; data encryption services; back-up 
(copying) of computer data; computerised data storage services; hosting computer sites (web sites); hosting of 
databases; hosting of weblogs (blogs); web portal services (designing or hosting); cloud computing; providing 
information, consultancy and advisory services relating to all of the aforementioned, including online.

Cl.43;Travel agencies services in this class namely arranging accommodation, booking accommodation, making hotel 
reservations, reserving accommodation, reserving hotel accommodation; providing information, consultancy and 
advisory services relating to all of the aforementioned, including online.
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Priority claimed from 13/06/2018; Application No. : 2018-078169 ;Japan 

4048307    19/06/2018
[International Registration No. : 1440785]
IKEDA MOHANDO CO., LTD.

16 Jinden, Kamiichi-machi, Nakaniikawa-gun Toyama 930-0394 Japan

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; baby powder [toiletries]; bath foam; bath salts, non-medicated; body lotion; hair care creams; hair 
coloring preparations; lipsticks, foundations; make-up removing creams; beauty care preparations; body deodorants 
[perfumery], cosmetic creams; cosmetic facial preparations; cosmetic preparations for skin care; cosmetic preparations 
for the care of mouth and teeth; cosmetic preparations for the face and body; cosmetic sunscreen preparations; after-sun 
moisturizers; fragrances; hair setting preparations; hand creams; lip balm; massage oil; moisturizers; baby powder 
[toiletries]; baby oils [toiletries]; shaving creams; soaps; cleaning preparations (not for industrial and medical purposes); 
hair shampoos and conditioners; hand soap; laundry washing preparations; dentifrice and toothpaste; non-medicated 
mouthwashes; breath fresheners; antiperspirants for personal use; cotton wool and cotton sticks for cosmetic purposes; 
artificial fingernails; false eyelashes; incense; room fragrancing preparations; essential oils; aromatherapy oils [for 
cosmetic use]; adhesives for cosmetic purposes; washing and bleaching preparations; stain removing preparations.

Cl.5;Medicines; reagent paper for medical purposes; pharmaceutical and medicinal preparations and substances; 
sanitary preparations for medical purposes; non-prescription medicines; anti-itch ointments [antipruritics]; anti-itch 
creams [antipruritics]; liquid antipruritics; medical plasters; dermatological pharmaceutical products; pharmaceutical 
preparations for wounds; medicated baby powder; medicated body lotions; medicated lip balms; medicated lozenges; 
cough syrups; gargles [for medical use]; anti-inflammatories; analgesic preparations; acne treatment preparations; 
hygienic preparations for medical purposes; pharmaceutical cold preparations; mothballs; insect repelling preparations; 
antiparasitics; insect destroying preparations, mosquito repellents for application to the skin; bactericides; medicated 
compresses; medicated lotions for sunburn; first aid kits for household use; antiseptic preparations; all-purpose 
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disinfectants; pregnancy testing preparations; veterinary preparations and substances; herbicides for agricultural use; 
agricultural pesticides; bath preparations for medical purposes; adhesive bandages for medical purposes; materials for 
dressings; air deodorizing preparations; fabric deodorizers; household deodorants; babies' diapers of paper; disposable 
adult diapers; gauze [for medical use]; cotton swabs for medical purposes; cotton wool for medical purposes; ear 
bandages; eye bandages for medical purposes; sanitary tampons; sticking plasters for medical use; dietary and 
nutritional supplements; dietary supplements for humans; food for infants, powdered milk for babies; slimming tea for 
medical purposes; material for dental prostheses; materials for repairing teeth and dental prostheses; fixing materials for 
dental purposes; dental adhesives; pharmaceutical preparations for dental purposes.
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Priority claimed from 02/02/2018; Application No. : 87781535 ;United States of America 

4048308    26/07/2018
[International Registration No. : 1440969]
Epic Games, Inc.

620 Crossroads Boulevard Cary NC 27518 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer peripherals and accessories, namely, mouse pads and headsets; phone cases.

Cl.41;Providing blogs and non-downloadable publications in the nature of articles in the field of gaming via a website; 
arranging and conducting live, interactive gaming tournaments featuring video games; entertainment services, namely, 
organizing live fan meetings and conferences in which there is interactive gameplay between conference participants in 
the fields of video games and e-sports; organizing live video game and e-sports competitions; entertainment services, 
namely, providing online video games.
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Priority claimed from 22/08/2014; Application No. : 1642720 ;Australia 

4049206    21/11/2018
[International Registration No. : 1255937A]
PZ Cussons Singapore Private Limited

61 Robinson Road, 08-02 Robinson Centre Singapore 068893 Singapore

Proposed to be Used
IR DIVISION
Cl.5;Infant and baby foods and beverages including infant formula; feeding preparations and formulas; dietetic 
substances adapted for medical use.

Cl.29;Preserved, dried, cooked or processed fruits; fruit sticks and bars; preserved, dried, cooked or processed 
vegetables including vegetable mixes; frozen fruit and frozen vegetables; dairy products; drinks made from dairy 
products; snack foods including frozen snack foods; prepared meals including vegetable and carbohydrate mixes with or 
without sauces and/ or flavourings; frozen prepared meals consisting predominantly of vegetables, meat or seafood with 
or without sauces and seasonings; prepared meals including dairy products or meat, poultry or seafood with or without 
sauces and flavourings; microwaveable meals all included in this class; yoghurt based drinks.

Cl.30;Rice, pasta, noodles and couscous; cereals and cereal preparations; meals made predominantly from rice, pasta 
or noodles; rice cakes; rice crackers; pastries, cakes, biscuits, crackers, crispbread, bread, bread sticks; ices, ice cream, 
ice cream products, frozen confections, frozen yoghurt, desserts including chilled desserts, canned desserts, mousses, 
sorbet; sweet spreads; snack foods; prepared meals and constituents for meals; prepared meals in a can; stirfry sauces; 
sauces in a pouch; sauces for pasta and rice; marinades; microwavable meals; frozen prepared meals consisting 
predominately off noodles or rice with or without sauces and seasoning; pasta sauces made predominately from foods in 
this class.

Cl.32;Fruit drinks and fruit juices; vegetable drinks and vegetable juices; fruit flavoured drinks; vegetable flavoured 
drinks; mineral and aerated waters.
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4049208    21/11/2018
[International Registration No. : 1285279A]
PZ Cussons Singapore Private Limited

61 Robinson Road, 08-02 Robinson Centre Singapore 068893 Singapore

Proposed to be Used
IR DIVISION
Cl.5;Infant and baby foods and beverages including infant formula; feeding preparations and formulas; dietetic 
substances adapted for medical use.

Cl.29;Meat, fish, poultry and game; seafood, preserved, dried, cooked or processed fruits; fruit sticks and bars; 
preserved, dried, cooked or processed vegetables including vegetable mixes; canned fruit and canned vegetables, frozen 
fruit and frozen vegetables; stir fry vegetables; beans; baked beans; dairy products; drinks made from dairy products; 
soups, broths and broth concentrates, consommes and soup preparations; frozen and shelf stable soups; sweet spreads, 
jams, marmalade; savoury spreads in this class, pickles, vegetable extract spreads; salads; meat, fish, poultry, fruit or 
vegetable based fillings in this class; snack foods consisting primarily of meat, fish, poultry, fruit or vegetables including 
frozen snack foods; prepared meals and constituents for meals prepared meals in a can consisting primarily of meat, fish, 
poultry, fruit or vegetables; prepared meals namely vegetable and carbohydrate mixes with or without sauces and/or 
flavourings; frozen prepared meals consisting predominantly of vegetables, meat, or seafood with or without sauces and 
seasonings; prepared meals namely dairy products or meat, poultry or seafood with or without sauces and flavourings; 
meat, chicken, seafood or vegetable stock; dips; microwaveable meals consisting primarily of meat, fish, poultry, fruit or 
vegetables; tomato paste; edible oils and fats; eggs; nuts and nut products all included in this class; yoghurt based 
drinks.

Cl.30;Rice, pasta, noodles and couscous; cereals and cereal preparations; meals made predominantly from rice, pasta 
or noodles; rice cakes; rice crackers; tea, coffee, cocoa; coffee essence, coffee extracts, mixtures of coffee and chicory, 
chicory and chicory mixtures, all for use as substitutes for coffee; non-medicated confectionery; pastries, cakes, biscuits, 
crackers, crispbread, bread, bread sticks; ices, ice cream; ice cream products, frozen confections, frozen yoghurt; 
desserts including chilled desserts, canned desserts, mousses, sorbets; pastry; flavoured fillings for desserts, cakes, 
pastries, biscuits and confectionery; sweet spreads, honey, treacle, maple syrup; savoury spreads in this class, yeast 
extract spreads, mustards, relishes; snack foods consisting primarily of pasta, rice or noodles or based on flour, bread or 
pastry; prepared meals and constituents for meals consisting primarily of pasta, rice or noodles or based on flour, bread 
or pastry; prepared meals in a can consisting primarily of pasta, rice or noodles or based on flour, bread or pastry; 
chocolate; sauces, ketchup, tomato sauce, soy sauce, chilli sauce, oyster sauce; simmer sauces; stirfry sauces; sauces 
in a pouch; pizza, pizza bases; sauces for pizza; sauces for pasta and rice; salad dressing; mayonnaise; dipping sauces; 
condiments in the form of dips; spices; seasonings, marinades, condiments; chocolate and sauce dessert toppings; 
flavourings (other than essential oils) for adding to food and/or beverages; salsa; prepared entrees and meals including 
spring rolls, curry puffs, dim sims, samosa, wontons, wonton skins; capers; cooking sauces; microwavable meals; frozen 
prepared meals consisting predominately of noodles or rice with or without sauces and seasonings, chutney; pasta 
sauces made predominately from foods in this class.

Cl.32;Fruit drinks and fruit juices; vegetable drinks and vegetable juices; fruit flavoured drinks; vegetable flavoured 
drinks; mineral and aerated waters.
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4049221    03/09/2018
[International Registration No. : 1441881]
Digital Process Kabushiki Kaisha (also trading as Digital Process Ltd.)

2-9-6, Naka-cho, Atsugi-shi Kanagawa 243-0018 Japan

Proposed to be Used
IR DIVISION
Cl.9;Metrology devices for three-dimensional shape; measuring machines and apparatus; other measuring apparatus; 
data processing apparatus and machines; computer programs for data processing; computer programs for data 
conversion; scanners for computers; scanning software; computer programs and software for image processing; 
computer software for editing and combining shot digital images; other computer programs and software; other 
electronic machines, apparatus and their parts; image processing devices; visual display units; computer software and 
telecommunications apparatus, including modems, to enable connection to databases, computer networks, global 
computer networks and the Internet; other telecommunication machines and apparatus; electronic publications.

Cl.42;Design, programming and maintenance of computer software; consultancy and information services relating to 
computer programming; design, programming and maintenance of computer system and consultancy and information 
services relating thereto; design, programming and maintenance of telecommunications network system and consultancy 
and information services relating thereto; rental of computer software; rental of computers; providing computer programs 
on data networks; providing temporary use of on-line non-downloadable software; technological advice relating to 
computers, automobiles and industrial machines; design of machines/devices/equipment (including their parts) or 
facilities consisting thereof; design services; testing or research on machines, apparatus and instruments.
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Priority claimed from 05/03/2018; Application No. : 30 2018 102 455 ;Germany 

4049226    03/09/2018
[International Registration No. : 1442027]
WILO SE

Nortkirchenstr. 100 44263 Dortmund Germany

Proposed to be Used
IR DIVISION
Cl.7;Pumps; pump installations; pumps (parts of machines); pumps for heating installations; pumps for pressure 
increase; electrical pumps (machines); pumps (parts of machines, engines or motors); self-regulating pumps (other than 
for the delivery of fuel at filling stations); base plate mounted pumps; glanded pumps; glandless pumps; multi-stage 
centrifugal pumps; well pumps; insulation jackets being parts of pumps; pump diaphragms; mixers for waste water 
treatment; elevating apparatus (machines); condensate lifting units; mechanical lifting apparatus for waste water and 
excrements; motors (other than for land vehicles); crankcases for machines, motors and engines; compressors for 
refrigerators; sewage pulverizers; water supply machines (pumps); pneumatic pumps; pump-motor assemblies; 
automated assembly machines for pumping stations; parts and fittings for all the aforesaid goods, included in this class.

Cl.9;Apparatus, instruments and cables for electricity; optical devices, enhancers and correctors; measuring, detecting 
and monitoring instruments, indicators and controllers; scientific research and laboratory apparatus, educational 
apparatus and simulators; devices and apparatus for the analysis of water; devices for dosing of water; solenoid dosing 
valves; electric control apparatus; electrotechnical components; electric loss indicators; electric installations for the 
remote control of electric operations; electric apparatus for commutation; regulating apparatus (electric); distribution 
consoles (electricity); control panels (electricity); electro-dynamic apparatus for the remote control of signals; electric 
coils; junction boxes (electricity); sprinkler systems and water systems for fire protection; laboratory devices for the 
measuring and evaluation of water quality (included in this class); testing apparatus, not for medical purposes; electric 
installations for the remote control of industrial operations; apparatus and instruments for physics; electric sensors; heat 
regulating apparatus; thermometers, not for medical purposes; thermostats; temperature sensors; temperature switches; 
parts and fittings for all the aforesaid goods, included in this class.

Cl.11;Water softening apparatus and installations; water conditioning apparatus and installations; sewage treatment 
(purification) installations; HVAC systems (heating, ventilation and air conditioning); sewage disposal plants; hot water 
heating installations; heating elements; heating apparatus; heating boilers; heat pumps; heat accumulators; heat 
exchangers, not part of machines; solar thermal collectors (heating); water heaters; water conduits installations; water 
distribution installations; pressure water tanks; humidifiers; cooling installations and machines; water cooling systems, 
namely open or closed circuit cooling towers, refrigerating appliances and installations; waste water treatment 
installations; water supply installations, in particular water collection systems and installations for water recovery; 
installations for water treatment (included in this class); water purification installations; sewage purification installations; 
parts and fittings for all the aforesaid goods, included in this class; stirring units (machines) for waste water treatment.
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Priority claimed from 14/09/2018; Application No. : 4020180129446 ;Republic of Korea 

4049239    17/09/2018
[International Registration No. : 1443106]
LG Corp.

128, Yeoui-daero, Yeongdeungpo-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cl.7;Electric washing machines; dishwashers; vacuum cleaners for household purpose; electric clothes management 
machines for household purpose; hoses for electric vacuum cleaners; bags for electric vacuum cleaners; stick type 
vacuum cleaners; robots; rotary blowers; compressors; air compressors; rotary compressors; compressors for 
refrigerators; spin driers, not heated; electric mixers for household purposes; robotic vacuum cleaners; electric food 
processors; steam cleaners for household purposes; hand-held vacuum cleaners; electric vacuum cleaners for bedding; 
flexible hoses for air conditioners.

Cl.9;Apparatus for recording, transmission or reproduction of sound or images; computer hardware modules for use in 
internet of things electronic devices; humanoid robots with artificial intelligence; application software for robots; set-top 
boxes having voice recognition function; communication hubs; server for home automation; speaker devices equipped 
with artificial intelligence; interactive computer software with artificial intelligence; high definition televisions; remote 
controls for televisions; monitors; computer monitors; computers; laptop computers; notebook computers; tablet 
computers; recorded computer software; downloadable computer software programs; software for smartphones; 
operating system programs for smartphones; computer software for virtual reality game; payment application software 
for mobile phones; computer application software for mobile phones/smart televisions/handheld telecommunication 
devices to implement internet of things; mouse [computer peripheral]; printers; portable printers; projectors; laptop bags; 
cases for tablet computers; speakers; speakers for televisions; audio speakers; wireless speakers; audio components; 
loudspeakers; Blu-ray disk players; home theater systems; DVD players for home theater; digital photo printers; digital 
signage display panels; electronic blackboards; GPS navigation devices; LCD information display apparatus for cars; 
telematics terminals; car antennas; gateway equipments; battery chargers; wireless chargers; chargers for electric 
batteries; head up display incorporating transparent organic light emitting diode; cameras for vehicles; rearview cameras 
for vehicles; lateral safety sensor for cars; battery packs; electrical power distributors; wireless headsets; smartwatches; 
portable media players; USB dongle [wireless network adaptors]; displays for mobile phones; wearable 
telecommunication devices for the wireless receipt, storage and/or transmission of data and messages; head-mounted 
video display apparatus; headphones; earphones; semiconductor chips; application processors; cameras for mobile 
phones; batteries for mobile phones; motion detecting sensors; remote control apparatus; solar batteries.

Cl.10;Massage apparatus for medical purposes; massage apparatus in a form of bed; massage apparatus; electric 
massage apparatus for household use; diagnostic apparatus for medical purposes; medical apparatus and instruments; 
massage apparatus for human body; skin care massaging apparatus; electric massage chairs; medical robots used in 
laparoscopic surgery; cupping robots; surgical robots; medical apparatus and instruments for use in surgery; medical 
devices; medical apparatus and instruments in the field of medical diagnostic; medical robots; robots for medical 
diagnostic use [medical apparatus]; robots for dental surgery; walking-aid robots for medical use; robots for orthopedic 
surgery and mobility assistance; medical assistant robots for spine protection; medical robots for assisting body shape 
correction; robotic apparatus for medical rehabilitation; robots for physical therapy and rehabilitation; medical robots 
wearable on human body; body fat measuring devices; high frequency skin care apparatus; skin care apparatus using 
LED lights, not for medical use; medical apparatus and instruments for skin improvement using LED light; skin diagnostic 
apparatus, not for medical purposes; esthetic apparatus for skin brightening; skin stimulation therapy apparatus; esthetic 
massage apparatus for skin wrinkle removal; beds for medical purposes.

Cl.11;Ventilation installations and apparatus for automobiles; air purifiers for automobiles; heaters for automobiles; 
branching pipes being parts of air cooling apparatus; branching pipes being parts of air conditioners; flexible hoses 
being parts of air cooling apparatus; electric wine cellars for household purposes; wash-hand stands [parts of sanitary 
installations]; bath tubs; showers; sinks; air conditioners for household purpose; hot air apparatus; humidifiers; electric 
dehumidifier for household use; water purifiers, water ionizers for household purposes; membrane apparatus for 
purifying water; solar thermal collectors [heating]; air cleaners for household purpose; heating apparatus; LED lamps; 
electric ranges; microwave ovens for household purpose; gas ranges for household purpose; electric kitchen ovens; gas 
ovens; electric cooking utensils; cooktops; induction ranges for household purpose; electric refrigerators; electric 
clothes dryers; electric clothes management machines for household purpose; electric clothing management machines 
having the functions of deodorizing, sterilizing and steaming garments for household purposes; electric clothes drying 
machines with sterilization, deodorization and crease-resistant treatment functions for household purposes; electric fans 
for household purposes; hair dryers for household purposes; electric coffee makers for household purposes; electric 
toasters for household purposes; electric rice cookers; electric pressure cookers; electric kettles for household 
purposes; precision filters for water treatment; water desalination plants; purification installations for sewage; 
purification installations for greywater; wastewater purifying and treatment apparatus; filters for wastewater; water 
purifiers for industry; street lamps; incandescent lamps; fluorescent lamps; automobile lights; interior lights of 
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automobiles; head lamps.

Cl.12;Self-propelled electric vehicle; electric vehicle; luggage carriers for vehicles; motorized luggage carts; shopping 
handcarts; motorized food carts; automated guided vehicles; self-driving cars; pushchairs; dashboards; driving motors 
for land vehicles; electric motors for land vehicles; inverters for land vehicles.

Cl.20;Chests for products not of precious metal; non-metal clothes hooks; office furniture; mattresses; sofas; dining 
tables; wardrobes; low wooden bench; book rests [furniture]; desks; dressing tables; display stands; bathroom furniture; 
bathroom mirrors; bathroom cabinets; washstands [furniture]; cabinets.
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Priority claimed from 16/02/2018; Application No. : 17820762 ;European Union 

4049262    01/08/2018
[International Registration No. : 1443129]
LEONI Kabel GmbH

Marienstr. 7 90402 Nürnberg Germany

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; goods of metal, included in this class, namely cables, wires, conduits, stranded 
wires and spun products of metal, not for electrical purposes; metallic foils and metallised films, included in this class, in 
particular for packaging; parts and accessories for all the aforementioned goods, included in this class.

Cl.9;Electrical cables, wires, conductors, electrical stranded wires and spun products, printed circuit boards, optical 
fibers, electrical cable sets, on-board electrical networks; intelligent cables with integrated sensor functionality; smart 
network, namely intelligent cables for recording and analyzing information in relation to the cables, cable networks and/or 
components and systems connected thereto; sensors; electric and electronic signaling apparatus; electric and electronic 
controllers, including for controlling electrical charge, for initiating preventive maintenance and security-related 
shutdown; electric and electronic measuring, checking (supervision) and monitoring apparatus, equipment and 
instruments, included in this class; electric and electronic apparatus and instruments, included in this class; cloud 
servers; data processing and transmission equipment and components; software; recorded content; information 
technology devices; apparatus, instruments and cables for electricity; measuring, detecting and monitoring instruments, 
indicators and controllers; scientific research and laboratory apparatus, educational apparatus and simulators; shielded 
electrical conduits; parts and accessories for all the aforementioned goods, included in this class.

Cl.14;Precious metals and their alloys and goods made thereof or coated therewith, included in this class.

Cl.17;Insulating materials, in particular for electrical cables, wires, conduits, electrical data cables, optical cables, 
electrical conductors, optical fibers and fiber optic cables; flexible conduits, pipes, tubes and connecting elements 
therefor.

Cl.37;Installation, maintenance and repair in relation to cables, cable networks, and components and systems 
connected thereto; consultancy and information in relation to the aforementioned services, included in this class.

Cl.42;Technological consultancy and technical design; analysis of technical data in relation to cables, cable networks, 
and components and systems connected thereto; measuring, testing, monitoring, analysis and diagnostics in relation to 
cables, cable networks, and components and systems connected thereto; computerised data storage services in relation 
to cables, cable networks, and components and systems connected thereto; cloud computing; cloud hosting provider 
services; providing of virtual computer systems by means of cloud computing; providing recommendations relating to 
the technical development of cable networks for network operators; engineering services; science and technology 
services; IT services, namely development, programming and implementation of software, development of computer 
hardware, hosting, software as a service (SaaS) and rental of software, rental of computer hardware and installations, IT 
consultancy and information, IT security services in the nature of protection and recovery of computer data, data 
duplication and conversion, data coding, computer analysis and diagnostics; IT services, namely research and 
development, and implementation of computers and computer systems, computer project management, data mining, 
digital watermarking, computer design and development services, technological services relating to computers, computer 
network services, updating of memory banks of computer systems, data migration, updating of websites, for others, 
monitoring of computer systems by remote access; testing, authentication and quality control; design services; 
consultancy and information in relation to the aforementioned services, included in this class.
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Priority claimed from 13/06/2018; Application No. : 723801 ;Switzerland 

4049266    29/11/2018
[International Registration No. : 1443162]
Blumer-Lehmann AG

Erlenhof CH-9200 Gossau Switzerland

Proposed to be Used
IR DIVISION
Cl.19;Non-metallic building materials; logs (building materials); sawn timber; building lumber; roofing boards of wood; 
door frames of wood; fire-resistant wood; planks of wood for building; transportable buildings not of metal; modular 
homes not of metal; modular silos not of metal; silos, not of metal; prefabricated houses (ready-for-assembly) not of 
metal.

Cl.37;Construction; services provided by a contractor (building construction); construction and repair of buildings and 
other structures; house building and repair services; construction consultancy; provision of advice relating to the 
construction of buildings and other structures; advisory services relating to the construction of buildings.

Cl.42;Construction work planning; design of building interiors and exteriors; civil engineering; technical project studies
in the field of construction; civil engineering; construction project development.
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Priority claimed from 06/07/2017; Application No. : 30 2017 016 648 ;Germany 

4049275    08/01/2018
[International Registration No. : 1442229]
Femory GmbH & Co. KG

Fraunhoferstrasse 6 80469 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Software, in particular in the form of application programs [apps] for electronic devices and mobile telephones, in 
particular software in the form of apps for the compilation and design of photos and for the creation of photo albums; 
recorded or downloadable computer programs; downloadable image files; downloadable photo files; downloadable digital 
photo albums; compact discs; DVDs; digital picture frames; electronic publications (downloadable) and in particular 
electronic publications in the form of photo albums; exposed films; magnetic data carriers; optical data carriers; game 
programs for computers; video tapes; video cassettes.

Cl.16;Photo albums; photographs; tear-off calendars; albums; stickers; beer coaster; pictures; printing blocks; 
booklets; stamps; stationery; brochures; book covers; books; comic books; printed matter; covers [stationery]; labels; 
flags of paper; pennants of paper; flyers; photo engravings; photo frames, namely passe-partouts for photos; song 
books; greeting cards; graphical representations; envelopes [stationery]; calendars; cards; carton; catalogues; note 
books; boxes for stationery; folders; paper goods; paper; cardboard; stationery; posters; postcards; brochures; writing 
tablets.

Cl.35;Advertising; office functions; updating and maintenance of data in computer databases; computerized file 
management; retail services, and in particular via the internet or app stores, in relation to photographs, photo albums, 
software for editing and compiling photographs, printed matter, photo calendars, photo frames, photo holders, light 
frames, posters, photo wallpaper, adhesive corners for photographs, printed clothing, photographic prints and stands for 
photographs; advertising agency services; marketing and in particular affiliate marketing; public relations; online 
advertising on a computer network; presentation of companies on the Internet and other media; publication of printed 
matter, including in electronic form, for advertising purposes; systemisation and compilation of data in computer 
databases; sales promotion for others; rental of advertising space on the Internet; rental of advertising time in 
communications media; document reproduction.

Cl.38;E-mail services, namely, sending digital photographs or digital photo albums via electronic mail; electronic 
exchange of messages by means of chatlines, chat rooms and Internet forums; electronic exchange of image files using 
chatlines, chat rooms and Internet forums; electronic messaging; electronic image transmission; communication by 
computer terminals; telecommunications by means of platforms and portals on the Internet, in particular providing access
to Internet portals for the purpose of exchanging digital photographs from different sources and in particular from other 
combined Internet portals for viewing and commenting by users; electronic transmission of images; providing access to 
databases; forwarding messages and images of all kinds to Internet addresses; providing access to information on the 
Internet; providing access to computer programs on the Internet.

Cl.41;Online publication of electronic books and periodicals and in particular of photo books; photography; providing 
electronic publications (not downloadable); desktop publishing; publishing services, except printing; gaming services on 
the Internet; photographic reporting; film production; publication of texts, other than publicity texts; publication of 
electronic books and periodicals and in particular of photo books; entertainment; cultural activities.

Cl.42;Art work design; updating of computer software; updating of websites; consultancy in the design of homepages 
and websites; design and creation of homepages and websites; design of computer software; electronic data backup; 
computer programming; converting data or documents from physical to electronic media; rental and maintenance of 
storage space for use as websites for others [hosting]; rental of computer software; provision or rental of electronic 
memory space [web space] on the Internet; electronic data storage; creation of computer animations; digitization of 
images and movies.
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4049276    09/07/2018
[International Registration No. : 1443141]
Evonik Oil Additives GmbH

Kirschenallee 64293 Darmstadt Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical additives for petroleum products and lubricants; defoaming agents; chemical preparations for use in 
mineral oils, crude oil, drilling fluids, fuels including motor fuels, lubricants, industrial oils and greases; chemicals for the 
manufacture of products for surface protection and wear protection; chemicals for the production of hydraulic fluids, 
drilling fluids, oils, lubricants and fats; chemical products for use in the manufacture of acrylates, methacrylates and 
polymers; viscometric products (chemicals), namely viscosity index improvers for hydraulic fluids, oils, lubricants and 
fats; pour point depressants, flow improvers and de-waxing aids; dispersants, synthetic based fluids for industrial use; 
esters for industrial use; chemical products for use in the manufacture of hydraulic fluids; unprocessed artificial resins; 
unprocessed plastics; manures; tempering and soldering preparations; chemical substances for preserving foodstuffs; 
tanning substances; adhesives used in industry; petroleum dispersants; chemical additives for oilfield drilling fluids; 
chemical preparations for processing of oil, water soluble thickening agents for use in the oil well industry, polymers for 
use in the drilling and oil industries; chemical additives for borehole stabilisation in oil well drilling; chemicals for use in 
the oil refining industry; drilling muds for use in oil well drilling; fluids for use in the transport of particulate materials in 
oil wells; reactive liquid polymer compositions; auxiliary fluids for use with additives for drilling muds; additives 
(chemical-) for the flow control of grease; chemicals for use in the refining of liquid hydrocarbons; plastic in the form of 
liquids [for use in industry]; fluids for use in the transport of particulate materials in gas wells; chemicals for use in the 
treatment of liquid hydrocarbons; rheological additives for use in industry, rheological additives, other than for medical 
use.

Cl.4;Industrial oils and greases; lubricants; lubricating oils and lubricating greases; non-chemical preparations as 
additives for crude oil, industrial oils and greases, lubricants, lubricants and liquid fuels; non-chemical additives to 
motor-fuel; dust absorbing, wetting and binding compositions; fuels (including motor spirit) and illuminants; candles; 
wicks for candles for lighting; oil well drilling lubricants; additives (non-chemical-) for petroleum products; drilling 
lubricants; additives (non-chemical-) for petroleum products; non-chemical additives to organic working fluids to act as 
flow characteristic modifiers.

Cl.40;Refining of oil; processing of oil; filtration services for the petroleum industry; removal of specified chemicals 
from chemical process fluids; processing of organic chemical liquids; chemical treatment of boiler pipework; chemical 
treatment of boilers; filtration services for the petroleum industry; filtration services for the parapetroleum industry; 
petrochemical refining services; processing of chemicals; processing of chemicals and petrochemicals; processing of 
hydrocarbons; treatment of crude mineral oil; processing of hydrocarbon derivatives; refinement of fuel materials.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; industrial research and development as well as technological consultancy in the field of lubricant technology, 
extraction of oil and hydraulic liquid systems; material testing and quality control; services of chemists; services of 
physicists; engineering services; services of bacteriological, chemical or physicochemical laboratories, design and 
development of computer hardware and software in particular in the field of lubricant technology and hydraulic liquid 
systems; technological services relating to rheology; oil-well testing; assaying minerals or oils; analysis for oil-field 
exploitation; analytical and testing services for oil workings; provision of technological consultancy to the oil refining 
industry; analysis and testing services for the oil industry; analysis and testing services in the field of oil exploitation.
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Priority claimed from 18/09/2018; Application No. : 88122228 ;United States of America 

4049282    02/10/2018
[International Registration No. : 1443149]
BERGKAMP INCORPORATED

3040 Emulsion Drive Salina KS 67401 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Pavement construction, preservation, patching, and maintenance machines, namely, truck or trailer mounted slurry 
seal and micro surfacing pavers with support equipment, electronic mix control and diagnostic system, pothole patchers, 
spray injection pothole patchers, emulsion mills and plants, polymer-modified asphalt blending mills and plants, crumb 
rubber blending plants, mixers.

Cl.9;Pavement construction, preservation, patching, and maintenance equipment, namely, truck or trailer mounted 
laboratory plants.

Cl.12;Pavement construction, preservation, patching, and maintenance equipment, namely, truck or trailer mounted 
storage tanks.

Cl.37;Technical consultation in the field of pavement construction, preservation, patching, and maintenance.
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Priority claimed from 07/05/2018; Application No. : 2018/12556 ;South Africa 

4049312    05/11/2018
[International Registration No. : 1440407]
Microsoft Corporation

One Microsoft Way Redmond WA 98052-6399 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software development tools; computer software, namely, AI-enabled software to assist in software 
development.

Cl.42;Software as a service (SaaS) services for use in developing, reviewing, and testing other computer programs and 
applications; software as a service (SaaS) services for assisting developers in creating, improving, and reviewing 
program code for use in multiple application programs.
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4049555    02/08/2018
[International Registration No. : 1442233]
Shandong Qidu Pharmaceutical Co., Ltd.

No. 28 Renmin East Road, Linzi District, Zibo Shandong China

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; cosmetic preparations for skin care; cosmetic creams; skin whitening creams; cosmetic preparations 
for baths.

Cl.5;Pharmaceutical preparations; chemico-pharmaceutical preparations; chemical preparations for medical purposes; 
chemical preparations for pharmaceutical purposes; medicinal roots; medicinal herbs; tonics [medicines]; medicinal 
drinks; medicinal tea; dietetic foods adapted for medical purposes; dietetic beverages adapted for medical purposes; 
dietetic substances adapted for medical use; medicines for human purposes; capsules for medicines; liniments; 
biological preparations for medical purposes; diagnostic preparations for medical purposes; disinfectants for hygiene 
purposes; disinfectants.

Cl.16;Plastic film for wrapping; bags [envelopes, pouches] of paper or plastics, for packaging; boxes of paper or 
cardboard.
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Priority claimed from 01/06/2018; Application No. : UK00003314806 ;United Kingdom 

4049565    31/07/2018
[International Registration No. : 1442567]
Technopharma Limited

Regent House, 316 Beulah Hill London SE19 3HF United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; hand soaps; liquid soaps; bar soaps, bath soaps in liquid, solid or gel form; soaps for the body care; 
perfumery, essential oils, cosmetics, hair lotions; dentifrices; skin lightening preparations and substances; non-
medicated toilet preparations and substances; preparations and substances for the conditioning, care and appearance of 
the skin, body, face, eyes, hair, scalp, teeth and nails; personal cleansing preparations; shower gels; bath gels; bath 
preparations; scents, perfumery, eau de parfum and toilet waters; deodorant preparations for personal use; 
antiperspirants; cosmetics; colour cosmetics; eye cosmetics; nail cosmetics; lip cosmetics; make up removers; cosmetic 
impregnated tissues; shampoos; hair conditioners; preparations for the hair; hair lotions; sun tanning preparations; sun-
screening preparations; shaving preparations; after shave and pre shave lotions and oils; depilatory preparations; 
essential oils; oils for toilet purposes; pomanders; potpourris; fragranced sachets for drawers; room fragrance; incense; 
aromatic plant extracts; body cream; body oil; skin and body topical lotions, creams and oils for cosmetic use; skin 
creams; skin lightening creams; skin toners.

Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; medicated lotions for face
and skin; medicated skin care preparations; medicated skin care preparations, namely, creams, lotions, gels, toners, 
cleaners and peels; plasters; materials for dressings; medicinal, homeopathic, allopathic, ayurvedic, remedial and dietetic 
preparations and substances; vitamins and nutrients; medicated toilet preparations and substances; medicated skin and 
hair preparations and substances; skin lightening preparations and substances; food supplements; mineral supplements; 
herbal preparations and substances; herbal remedies; herbal supplements and herbal extracts; vitamins, vitamin 
preparations; minerals, mineral preparations; vitamin and mineral food supplements; food supplements.

8051



Trade Marks Journal No: 1885 ,   21/01/2019           Class 99 
 

4049568    23/10/2018
[International Registration No. : 1441760]
MARIUS BRUN ET FILS

3 rue Yvan Audouard F-13200 ARLES France

Proposed to be Used
IR DIVISION
Cl.30;Coffee, tea, cocoa, sugar, rice, tapioca, sago, artificial coffee; flour and preparations made from cereals, bread, 
pastry and confectionery, edible ices; honey, treacle; yeast, baking powder; salt, mustard; vinegar, sauces (condiments); 
spices; ice for refreshment; sandwiches, pizzas; pancakes; cookies; cakes; rusks; sugar confectionery; chocolate; 
beverages based on cocoa, coffee, chocolate or tea.

Cl.36;Insurance services; financial affairs; monetary affairs; real estate affairs; provident fund services; home banking; 
issuing of travelers' checks or credit cards; real estate appraisals; financial management; real estate management; 
financing services; financial analysis; raising or investing capital; financial consultancy; financial evaluation (insurance, 
banking, real estate); fund investment.
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Priority claimed from 23/05/2018; Application No. : 722520 ;Switzerland 

4049573    24/10/2018
[International Registration No. : 1441773]
Urovant Sciences GmbH

Viaduktstrasse 8 CH-4051 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations for human use; biologic preparations for medical and therapeutic purposes.

Cl.42;Scientific and technological services and research and design relating thereto; pharmaceutical and biomedical 
research services; research in the field of pharmaceutical and biologic therapeutic preparations; pharmaceutical research 
and development; providing scientific research information in the field of pharmaceuticals and biomedicine.

Cl.44;Providing health and medical information; providing information relating to the diagnostic, prophylactic and 
therapeutic properties of pharmaceutical preparations and biologic preparations for the prevention and treatment of 
diseases, disorders and conditions.
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Priority claimed from 06/03/2018; Application No. : UK00003294811 ;United Kingdom 

4049577    06/09/2018
[International Registration No. : 1441767]
Aston Martin Lagonda Limited

Banbury Road Gaydon, Warwick CV35 0DB United Kingdom

Proposed to be Used
IR DIVISION
Cl.12;Land, water and air vehicles; apparatus for locomotion by land, air or water; air vehicles; seaplanes; boats; 
yachts; locomotives; rolling stock for railways; cars; motor cars; engines; automobile engines; motors and engines for 
land vehicles; powertrains, including engines and motors, for land vehicles; motor land vehicles, namely, automobiles; 
and structural parts therefore and other automobile parts, namely, chassis; automobile chassis; hoods for engines; 
radiator grills of metal for vehicles; radiator grills of non-metallic materials for vehicles; vehicle and automobile bumpers; 
automobile bumper guards; hoods for vehicles; clutches; transmissions; gear boxes for land vehicles; transmission 
shafts; sunroofs; deflectors; directional signals; horns; rear view and side view mirrors; mud flaps; roof-racks; ski-racks, 
shock absorbers for automobiles; convertors for land vehicles; steering wheels; steering linkages; suspension systems; 
windshield sunshades; windshield wipers; arm rests; luggage racks for motor cars; ski carriers for motor cars; brakes for 
vehicles; brake hardware; brake lining; brake pads; caps for vehicle fuel tanks; storage compartments specifically fitted 
for use in automobiles; spoilers; anti-theft alarms; alarm systems for cars; alarms for vehicles; air bags for vehicles; seat 
cushions; seat covers, cushions adapted for use in vehicles; tire cushions; vehicle windows; luggage carriers; airbags for 
vehicles; safety seats for children; wheels, tyres and continuous tracks; tyres and wheels for automobiles; valve caps for 
vehicle tires; petrol tank caps for motor cars; bicycles; cycles; trolleys; baby carriages; children's safety seats for cars; 
custom leather interiors for vehicles; fitted automotive seat covers; auto aftermarket accessories, namely, vehicle custom 
grilles; steering wheel locks and covers; sleighs (vehicles); mopeds; scooters; electric cigarette lighters for land vehicles; 
parts and fittings for the aforesaid goods.

Cl.35;Advertising; marketing; publicity services; business management; business administration; office functions; 
retail services connected with the sale of land, water and air vehicles, apparatus for locomotion by land, air or water, 
engines, boats, yachts, beauty products, toiletries, hand tools, optical goods, cameras, jewellery, clocks, watches, 
stationery, publications, luggage; retail services connected with the sale of furniture, household containers and utensils, 
furnishings, textiles, clothing, footwear, headwear, haberdashery, toys and games, sports equipment, foodstuffs, drinks, 
tobacco products, sporting goods, kitchen utensils and equipment, household linens, artificial plants and trees; retail 
services connected with the sale of glassware, porcelain and earthenware, household paper products, laundry 
preparations, soaps and cleaning products, polishing products, cosmetics, personal care products, pharmaceutical 
preparations, vitamins; retail services connected with the sale of nutritional supplements, gardening products and 
equipment, pet food and pet care products, power and hand tools, gasoline, household and outdoor furniture, office 
furniture and equipment, computers and computer peripherals, computer software and hardware, compact discs and 
DVDs, consumer electronics, batteries, luggage; retail services connected with the sale of jewellery, watches, clocks, 
holiday ornaments and decorations, and parts and fittings for the aforesaid goods; advertising; marketing; publicity 
services; business management; business administration; office functions; retail services connected with the sale of 
machines for household use, hand tools, domestic electrical and electronic equipment, including white goods, automotive
goods and gasoline, household and outdoor furniture, office furniture and equipment, computers and computer 
peripherals; retail services connected with the sale of computer software and hardware, small and major appliances, 
compact discs and DVDs, batteries, luggage, jewellery, watches, clocks, holiday ornaments and decorations, and parts 
and fittings for the aforesaid goods; retail services connected with the sale of apparatus for lighting, heating, steam 
generating, cooking, refrigerating, drying, ventilating, water supply and sanitary purposes, air conditioning apparatus, 
electric kettles, gas and electric cookers, toasters, electrical apparatus for heating liquid, cooking and ventilating, water 
filtration and filtering apparatus and installations, water purification apparatus and installations, electrically operated tea 
infusers; retail services connected with the sale of coffee makers, espresso coffee machines, coffee percolators and 
coffee filter machines, apparatus for heating liquids and fluid mixtures, beverage cooling apparatus, vehicle lights; retail 
services connected with the sale of vehicle air conditioning units, washing machines, clothes drying machines, 
dishwashers, food waste disposers, food waste and trash compactors, food mixing machines and attachments, sold 
together and separately, blenders for household purposes, food preparation machines, juicers, vacuum packaging 
machines; retail services connected with the sale of electromechanical beverage making machines including coffee 
makers, espresso machines, cappuccino machines, tea makers, parts and fittings for the aforesaid goods; retail services 
connected with the sale of scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, 
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signalling, checking (supervision) apparatus and instruments, apparatus for recording, transmission or reproduction of 
sound or images, magnetic data carriers, recording discs; retail services connected with the sale of calculating machines, 
data processing equipment and computers, ignitions, material testing instruments, petrol gauges, vehicle navigation 
apparatus, computer games, toys, namely computers, telephones, walkie-talkies and toys in the form of cameras capable 
of taking a photograph, photographic apparatus, diving apparatus, electronics, CD player, remote controls, cameras, toy 
cameras capable of taking photographs, computer hardware and firmware; retail services connected with the sale of 
computer software, compact discs, digital music (downloadable from the Internet), telecommunications apparatus, 
computer games equipment adapted for use with TV receivers, mouse mats, telephones, mobile telephones, mobiles 
telephone covers, mobile telephone cases, mobile phone accessories, electrical conductors, electric transformers, 
electric lighters for use in automobiles, signalling lanterns and vehicle breakdown warning triangles; retail services 
connected with the sale of telephone aerial installation components, intercoms, anti lock brake apparatus, speedometers, 
gauges, warning and information apparatus and instruments, automatic stability control apparatus, electronic hydraulic 
control apparatus, electronic damper control apparatus, digital motor electronics apparatus, electronic cruise control 
apparatus, all for use with motor land vehicles or vehicles for locomotion by air or water; retail services connected with 
the sale of anti theft warning devices, distance measurers, computers for use in vehicles or apparatus for locomotion by 
air or water, radios, cassettes, loudspeakers, aerials, radio clocks, video and audio cassettes, cameras, calculators, fuses 
for motor land vehicles or apparatus for locomotion by air or water, optical, photographic and cinematographic equipment
and instruments, still cameras, video cameras, lenses, pouches and cases for the aforesaid goods; retail services 
connected with the sale of photographic developing, enlarging and printing apparatus and instruments, darkrooms, 
darkroom equipment, darkroom tents, projectors and projection screens, light meters, filters and holders therefore, slide 
frames and mount, magazines, files and boxes for slides and for photographic negatives, reels for cinematographic film, 
lightboxes, apparatus for cutting and/or splicing film, magnetic tapes or video tapes; retail services connected with the 
sale of cassettes containing magnetic or video tapes, cassette cases, splicing tape, microphones, headphones, batteries, 
battery chargers, timers, thermometers, fitted bags and cases all for photographic apparatus, photographic flash lighting 
apparatus, refractors, photographic films and slides prepared for exhibition, photographic transparencies, holograms, 
utensils for photographic purposes, monopods and tripods, diffusers and reflectors, keyboards; retail services connected 
with the sale of monitor screens, mice for computers, printers, disc drives, magnetic discs, modems, facsimile machines, 
photocopiers, television and radio instruments, flashlights, compasses, cards for financial services (including encoded, 
magnetic cards or machine readable) and associated devices (readers, terminals, etc.) to enable to use of such cards, 
interactive games, audio players and recorders, video players and recorders, music recordings; retail services connected 
with the sale of video recordings, electronic publications (downloadable), automatic steering systems for land, air rail and 
water vehicles, quartz movements for watches, interactive sound and/or visual recordings, sound and/or visual recording 
media, video games, interactive computer software, publications (downloadable) provided on-line from databases, from 
the Internet or from any other communications network including wireless, cable or satellite; retail services connected 
with the sale of compact discs, super audio compact discs, DVDs, CD ROM, virtual reality systems, digital music, MP3 
players, MP4 players, personal digital assistants and other hand held devices, digital music provided from MP3 internet 
websites, electronic games, CD ROM games, telephone ring tones, navigation apparatus for land, rail, water and air 
vehicles (including map display apparatus and on-board computers), parts and fittings for the aforesaid goods; retail 
services connected with the sale of paper and cardboard, printed matter, albums, books, book binding material, 
photographs, stationery, instructional and teaching material (except apparatus), prints, tissues, tissues for cleaning 
lenses, printed matter, photographs, prints, transparencies, albums, folders, files, binders, covers, model vehicles made 
of paper/papier-mâché, badges made of cardboard/paper, document pouches (portfolio briefcases); retail services 
connected with the sale of towels of paper/cellulose, booklets, bookends, bookmarks, book jackets of paper, parts and 
fittings for the aforesaid goods; leather and imitations of leather, and goods made of these materials and not included in 
other classes, animal skins, hides, bags, trunks and travelling bags, sports bags, hunting fishing and shooting bags and 
packs, luggage, handbags, cases, briefcases, bags and cases for photographic goods; retail services connected with the 
sale of cases for tripods, wallets, wallet holders, rucksacks, umbrellas, parasols and walking sticks, whips, harness and 
saddlery, reins, bridles, martingale, breast plate, stirrups, covers and containers for skis, snowboards, wakeboards, 
surfboards, ski bobs, toboggans and ski poles, bow cases, bow racks, bow slings, parts and fittings for automobiles, 
small items of metal hardware, furniture and architectural fittings, window fittings, door furniture; retail services 
connected with the sale of coat hooks, handles, pulls, knobs, castors, stays, escutcheons, nameplates, hinges, locks, 
bolts, rails, finials, curtain fittings, including curtain rails, poles, hooks and tie backs, bicycle parking installations of 
metal, building boards of metal, tiles of metal, tiles of metal for building, metallic floor tiles, packaging containers of 
metal, closures of metal for containers, fittings of metal for furniture, broom handles of metal; retail services connected 
with the sale of fittings of metal for beds, bed casters of metal, sheets and plates of metal, steel sheets, letter boxes of 
metal, letters and numerals of common materials, except type, busts of common metal, containers of metal [storage, 
transport], manhole covers of metal, monuments of metal, boxes of common metal, tin cans, box fasteners of metal, wire 
of common metal, wire rope, drain pipes of metal, penstock pipes of metal, pins of metal; retail services connected with 
the sale of wall plugs of metal, nozzles of metal, brackets of metal for building, iron wire, ice moulds of metal, badges of 
metal for vehicles, barrels of metal, windows of metal, fittings of metal for windows, shutters of metal, window frames of 
metal, figurines (statuettes) of common metal, bottle closures of metal, door scrapers, floors of metal, hooks of metal for 
clothes rails, memorial plates of metal, cashboxes of metal, safes; retail services connected with the sale of monuments 
of metal for tombs, tombs of metal, knife handles of metal, door handles of metal, tool handles of metal, towel dispensers, 
fixed, of metal, house numbers of metal, non-luminous, identity plates of metal, safety cashboxes, cashboxes of metal, 
tool boxes of metal (empty), baskets of metal, works of art of common metal, steps [ladders] of metal, nails, nametags of 
metal, number plates, of metal, roller blinds of steel; retail services connected with the sale of outdoor blinds of metal, 
pillars of metal for buildings, hinges of metal, signboards of metal, non-electric locks of metal, padlocks, keys, rings of 
common metal for keys, buckles of common metal (ironmongery), prefabricated fireplaces of metal, screws of metal, nuts 
of metal, wainscoting of metal, partitions of metal, door fittings, of metal, non-electric door bells, latch bars of metal; retail 
services connected with the sale of knockers (door -), non-electric door openers cladding of metal for construction and 
building, bells for animals, bird baths (structures of metal), bird houses of metal, furniture and architectural fittings, 
window fittings, door furniture, coat hooks, handles, pulls, knobs, castors, stays, escutcheons, nameplates, hinges, locks,
bolts, rails, finials, curtain fittings, including curtain rails; retail services connected with the sale of poles, hooks and tie 
backs, stair rods and ends, furniture, stools, chests of drawers, kitchen doors, cupboards, writing desks, drawers, 
furniture door and drawer fronts, chairs, tables, mirrors, decorative wall plaques, magazine racks, flower stands, wicker 
work, coat hooks, curtain poles and finials, pillows, cushions, metallic and non-metallic furniture, garden furniture, non-
metallic containers for incense.
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Cl.40;Customisation of motor vehicles; custom manufacture of automobiles and or boats; custom manufacturing of 
automobiles and / or boats; custom assembling of automobile bodies and chassis for others; custom building of 
automobile engines; assembly [installation] of parts for vehicles; treatment of materials using chemicals; treatment and 
processing of plastics; treatment of materials for the manufacture of ceramic goods; preservative treatment of wood 
[other than painting]; metal treatment services; shaping and moulding of materials; shaping of plastics and metals; 
custom assembling of leather materials and / or fabrics for others; 3D printing; treatment of carbon fibre; custom 
tailoring; custom manufacture of furniture; embossing of leather; embroidery; fireproofing of fabrics; metal working; 
silver smithing; tinting of car windows.

Cl.41;Driver teaching and training using car and road simulators; training, instructional and educational services 
relating to driving, road safety and motor vehicle maintenance; driving school services; publishing of printed matter, 
magazines and periodicals; organisation, provision and staging of seminars, educational courses, training courses all 
relating to vehicles and/or driving; educational services relating to vehicles and/or driving and motorsport; provision of 
sporting and cultural activities; organisation of competitions; production, presentation, distribution, syndication, 
networking and rental of radio, television, cable, satellite and Internet programmes and of films, sound recordings, video 
recordings and DVDs, entertainment services; entertainment services in the form of television programmes, radio, cable, 
satellite and Internet programmes; entertainment and education services for children; organisation, production and 
presentation of events for educational, cultural or entertainment purposes; organisation, production and presentation of 
competitions, contests and games; provision of information relating to entertainment and education; amusement arcade 
services; publication of printed matter; publication of books and magazines; publishing of consumer reports; preparation 
and publication of maps, guides, handbooks, books, educational publications and printed publications; teaching 
services; advisory, information and consultancy services all relating to the aforesaid services.
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4049582    22/05/2018
[International Registration No. : 1441830]
Airbus Defence and Space Oy

Hiomotie 32 FI-00380 Helsinki Finland

Proposed to be Used
IR DIVISION
Cl.9;Computer software (recorded programs); computer programs (downloadable software); digital telecommunications 
networks; digital radio communication networks; digital private automatic exchanges, input and output (computer) 
interfaces and peripheral devices for the aforesaid automatic exchanges, in particular for internet telephony, inter-network
gateways, call centre servers, multiplexers, demultiplexers, network control and administration apparatus and 
instruments; recorded computer software for application, operating and administration of the aforesaid private automatic 
exchanges; communication terminals being fixed or mobile stations; apparatus for communicating, transmitting, 
receiving and processing voice, images, data and multimedia data; inter-network gateways; network infrastructure (base 
equipment) and interfaces for access to IP (internet protocol) networks; recorded computer software for communication 
and radiocommunication networks by wire, cable, fibre optics, radio or satellite; computer software (recorded) for the 
management, administration, configuration and protection of local or long-distance voice, image, data and multimedia 
data communications networks; apparatus and computer software (recorded) for secure access to computer networks 
and IP (internet protocol) networks; recorded computer software for encryption and decryption; computer software 
(recorded) for encoding and decoding; encryption and decryption software (recorded); architecture, administration and 
secure access software (recorded) for computer networks and IP (internet protocol) networks.

Cl.38;Telecommunications services; transmission and transfer of data; providing access to on-line data, providing 
access to data and information on the internet; data transmission services, transmission of data and telecommunications 
services in order to provide data online; data transmission services, data transfer services and telecommunications 
services for providing data and information on the internet; data transmission services, data transfer services, providing 
of online access to data, providing of access to data and information on the internet; paging services (radio, telephone or 
other means of electronic communication); communication by computer terminal; provision of access to electronic 
communications networks; paging by radio, telephone or other electronic communication systems; transmission of data 
and information by computers and electronic communication means.

Cl.42;Research, development, design and planning of telecommunication networks and radio communication networks;
design, development and updating (for others) of management, administration, architecture, configuration and protection 
software (recorded) for local and long-distance voice, image, data and multimedia data communications networks; 
design, development and updating (for others) of computer software (recorded) for the design, development and 
management of and secure access to computer networks and IP (internet protocol) networks; computer software 
maintenance.
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Priority claimed from 18/06/2018; Application No. : 017919011 ;European Union 

4049585    03/07/2018
[International Registration No. : 1442218]
Essity Hygiene and Health Aktiebolag

Mölndals bro 2 SE-405 03 Göteborg Sweden

Proposed to be Used
IR DIVISION
Cl.3;Skin care preparations; washing creams; perineal washing creams; skin conditioners; cleansing creams; cleansing 
mousse; moisturizers; skin lotions; barrier creams; moisturizing creams with zinc; liquid soaps; skin care oils [non-
medicated]; hair shampoos; hair conditioners; tissues impregnated with a skin cleanser; moist wipes for sanitary and 
cosmetic purposes.

Cl.5;Sanitary napkins [towels]; absorbent pants [sanitary]; panty liners; pants shields [sanitary]; absorbent pants for 
incontinence; incontinence pads; incontinence diapers; napkins [towels] with belts for incontinence; underpants for 
sanitary purposes; underpants for fixation of sanitary napkins [towels]; pharmaceutical preparations for skin care; 
sanitizing wipes; wipes impregnated with pharmaceutical lotions; ointments for pharmaceutical purposes; wound 
dressings; antiseptic preparations for wound care.
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4049588    07/08/2018
[International Registration No. : 1442586]
Indxx, LLC

470 Park Avenue South, Floor 8 South New York NY 10016 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business advisory services, consultancy and information; compiling financial, securities, stock exchange, trade 
and quote, index value and other financial market information for business purposes; providing statistical information 
and indexes of mortgages, interests, and prices for others for business or commercial purposes.

Cl.36;Providing a financial index in the nature of quantitative measurements for analyzing the performance of energy 
limited partnerships; providing and updating a financial index; providing and updating a financial index of securities 
values and classification, analysis, and reporting thereof.
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4049589    27/09/2018
[International Registration No. : 1442585]
IMPORTACO, S.A.

Ctra. Real de Madrid Nord, 81-83, Polígono No. 1, Carrascal Oest E-46469 Beniparrell (Valencia) Spain

Proposed to be Used
IR DIVISION
Cl.29;Snacks based on dried fruits; dried fruits; nut-based snacks; flavored, candied, canned, preserved, prepared, 
processed, salted, shelled, seasoned nuts.

Cl.31;Nuts; edible nuts (unprocessed).
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Priority claimed from 05/10/2018; Application No. : 88144798 ;United States of America 

4049603    27/10/2018
[International Registration No. : 1442346]
TIEGE HANLEY LLC

C308, 2023 W. Carroll Ave. Chicago IL 60612 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Non-medicated skin care preparations.

Cl.5;Medicated skin care preparations.

Cl.35;Retail store services featuring men's skin care products.
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Priority claimed from 27/09/2018; Application No. : 4486509 ;France 

4049609    01/10/2018
[International Registration No. : 1441832]
Laboratoire Garancia

10 avenue Recteur Poincaré F-75016 Paris France

Proposed to be Used
IR DIVISION
Cl.3;Laundry preparations; polishing preparations; degreasing preparations; abrasive preparations; soaps; perfumes; 
essential oils; cosmetics; hair lotions; dentifrices; depilatories; make-up removing products; lipstick; beauty masks; 
shaving products; preservatives for leather (polishes); creams for leather; skin whitening products; cosmetic products for 
the lips and nails; make-up product; glitter cosmetic products; deodorants; shampoos, gels, foams, creams, serum, being 
non-medicated, balms and products in the form of aerosols for hair styling and for hair and scalp care; hair sprays, hair 
dyes and bleaching products; hair waving and setting products; cosmetic products for skin care; cosmetic products for 
skin cleansing and care; perfumery products; sun protection cosmetic preparation; cosmetic products for skin tanning.

Cl.5;Pharmaceutical products; veterinary products; sanitary products for medical purposes; disinfectant soaps; 
medicinal soaps; medicated shampoos; medicated dentifrices; dietetic foods for medical use; dietetic foodstuffs for 
veterinary use; food for babies; food supplements; medical dressings; teeth filling materials; dental impression materials; 
disinfectants; antibacterial products for washing hands; products for destroying vermin; fungicides; herbicides; bath 
preparations for medical use; sanitary panties; sanitary towels; chemical preparations for medical use; chemical 
preparations for pharmaceutical use; medicinal herbs; herbal teas; parasiticides; alloys of precious metals for dental use; 
dietetic substances for medical use; medicated baths; chemical preparations for medical or pharmaceutical use, 
medicinal herbs, herbal teas, baby food, plasters, material for dressings, material for dental fillings and dental 
impressions; sanitary pads, panties or towels; sugar for medical use; cosmetic products for medical use; nutritional 
supplements for medical use which may contain proteins, lipids, carbohydrates, peptides and/or fibers or micronutrients 
and/or amino acids and/or fatty acids and/or plants in the form of capsules, tablets, dragées, gelatin capsules, sachets, 
liquids, patches.

Cl.32;Beers; mineral waters (beverages); carbonated waters; fruit-based beverages; fruit juices; syrups for beverages; 
preparations for making beverages; lemonades; fruit nectars; soda water; non-alcoholic aperitifs.
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4049613    05/10/2018
[International Registration No. : 1441855]
Zhenjiang Kingorigin Tools Co., Ltd.

2-403, No. 64, Yunhe Rd., Zhenjiang City Jiangsu Province China

Proposed to be Used
IR DIVISION
Cl.8;Wire strippers [hand tools]; pliers; bits [parts of hand tools]; hand tools, hand-operated; guns, hand-operated, for 
the extrusion of mastics; screwdrivers, non-electric; spanners [hand tools]; priming irons [hand tools]; handles for hand-
operated hand tools; hammers [hand tools].

Cl.21;Animal bristles [brushware]; scrubbing brushes; buckets; brushes for footwear; hair for brushes; material for 
brush-making; tar-brushes, long handled; brushes; brush goods.
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Priority claimed from 29/03/2018; Application No. : 101549 ;Kenya 

4049614    23/05/2018
[International Registration No. : 1442349]
CHANNEL TECHNOLOGIES LIMITED

Office Suite 1305, Floor 13 Saba 1 Tower, Jumeirah Lakes Towers, Dubai 17317

Proposed to be Used
IR DIVISION
Cl.36;Insurance, financing and loan services relating to telecommunications and communications apparatus and 
instruments; handset advance services (terms too vague in the opinion of the International Bureau – Rule 13 (2) (b) of the 
Common Regulations); credit scoring; loan management.

Cl.38;Telecommunications, including mobile telecommunication network services; supply of airtime and data for 
communication services; data transmission and exchange services; data advance services (terms too vague in the 
opinion of the International Bureau – Rule 13 (2) (b) of the Common Regulations); hire, leasing and rental of 
telecommunications, telephonic and communications apparatus and instruments; hire, leasing or rental of apparatus, 
instruments or components for use in the provision of the abovementioned services.
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Priority claimed from 03/10/2018; Application No. : 2018742846 ;Russian Federation 

4049623    22/10/2018
[International Registration No. : 1442574]
PUBLIC JOINT STOCK COMPANY GAZPROM NEFT

GALERNAYA UL., 5, LIT A RU-190000 ST-PETERSBURG Russian Federation

Proposed to be Used
IR DIVISION
Cl.1;Catalysts for use in biochemical processes; catalysts for use in the manufacture of plastics; catalysts for use in the 
manufacture of polymers; catalysts for use in the manufacture of rubber; catalysts for use in chemical processes; 
catalysts for oxidation processes; catalysts for chemical and biochemical processes; catalysts for use in the oil 
processing industry; fluid cracking catalysts; petroleum cracking catalysts; agar-agar; nitrogen; actinium; alkaloids; 
alginates for the food industry; alginates for industrial purposes; crotonic aldehyde; ammonium aldehyde; aldehydes; 
americium; amyl acetate; ammonia; ammonia [volatile alkali] for industrial purposes; anhydrous ammonia; acetic 
anhydride; anhydrides; anti-knock substances for internal combustion engines; disincrustants; antioxidants for use in the
manufacture of cosmetics; antioxidants for use in the manufacture of food supplements; antioxidants for use in the 
manufacture of pharmaceuticals; antioxidants for use in manufacture; antistatic preparations, other than for household 
purposes; antifreeze; size for use in the textile industry; argon; lead arsenate; astatine; aluminium acetate; lime acetate; 
lead acetate; acetate of cellulose, unprocessed; acetates [chemicals]; acetylene; acetone; oenological bactericides 
[chemical preparations for use in wine making]; gurjun balsam for making varnish; barium; barytes; albumin [animal or 
vegetable, raw material]; animal albumen [raw material]; iodised albumen; malt albumen; benzene; benzol; bentonite; 
berkelium; bicarbonate of soda for chemical purposes; potassium dioxalate; bichromate of potassium; bichromate of 
soda; bauxite; bromine for chemical purposes; albumenized paper; baryta paper; diazo paper; blueprint paper; test paper, 
chemical; self-toning paper [photography]; nitrate paper; sensitized paper; photometric paper; borax; grafting wax for 
trees; agglutinants for concrete; gas purifying preparations; polish removing substances; preparations for the separation 
of greases; substances for preventing runs in stockings; water-softening preparations; limestone hardening substances; 
tanning substances; adhesives for industrial purposes; surface-active chemical agents; foundry binding substances; 
concrete-aeration chemicals; leather-dressing chemicals; chemicals for the manufacture of paints; chemicals for the 
manufacture of pigments; starch-liquifying chemicals [ungluing agents]; flower preservatives; seed preserving 
substances; viscose; bismuth; bismuth subnitrate for chemical purposes; vitamins for the food industry; vitamins for use 
in the manufacture of cosmetics; vitamins for use in the manufacture of food supplements; vitamins for use in the 
manufacture of pharmaceuticals; witherite; distilled water; seawater for industrial purposes; acidulated water for 
recharging accumulators; heavy water; hydrogen; seaweeds [fertilizers]; gadolinium; getters [chemically active 
substances]; protective gases for welding; solidified gases for industrial purposes; basic gallate of bismuth; gallium; 
gambier; helium; electrophoresis gels; genes of seeds for agricultural production; hydrazine; aluminium hydrate; 
hydrates; hyposulfites; gypsum for use as a fertilizer; ceramic glazings; glycol; expanded clay for hydroponic plant 
growing [substrate]; kaolin; alumina; glycerides; glycerine for industrial purposes; glucose for the food industry; glucose 
for industrial purposes; glucosides; gluten for the food industry; gluten for industrial purposes; holmium; hormones for 
hastening the ripening of fruit; peat pots for horticulture; graphene; graphite for industrial purposes; guano; humus; 
dextrin [size]; detergents for use in manufacturing processes; defoliants; diastase for industrial purposes; kieselgur; 
manganese dioxide; titanium dioxide for industrial purposes; zirconia; oil dispersants; petroleum dispersants; 
dispersions of plastics; dysprosium; bichloride of tin; detergent additives to petrol; ceramic compositions for sintering 
[granules and powders]; additives, chemical, to drilling muds; additives, chemical, to insecticides; chemical additives for 
oils; additives, chemical, to motor fuel; additives, chemical, to fungicides; dolomite for industrial purposes; tan-wood; 
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europium; gelatine for photographic purposes; gelatine for industrial purposes; auxiliary fluids for use with abrasives; 
fluids for hydraulic circuits; liquids for removing sulfates from accumulators; power steering fluid; brake fluid; magnetic 
fluid for industrial purposes; transmission fluid; tree cavity fillers [forestry]; glaziers' putty; moderating materials for 
nuclear reactors; diatomaceous earth; fuller's earth for use in the textile industry; lime chloride; isotopes for industrial 
purposes; ion exchangers [chemicals]; ytterbium; yttrium; iodine for industrial purposes; iodine for chemical purposes; 
aluminium iodide; alkaline iodides for industrial purposes; casein for the food industry; casein for industrial purposes; 
kainite; potassium; californium; calomel [mercurous chloride]; gum arabic for industrial purposes; tartar, other than for 
pharmaceutical purposes; camphor, for industrial purposes; calcium carbide; silicon carbide [raw material]; carbide; lime 
carbonate; magnesium carbonate; carbonates; cement [metallurgy]; lutetium [cassiopium]; catalysts; biochemical 
catalysts; catechu; caustics for industrial purposes; alum; ammonia alum; aluminium alum; chrome alum; quebracho for 
industrial purposes; ketones; cinematographic films, sensitized but not exposed; oxygen for industrial purposes; nitric 
acid; anthranilic acid; benzoic acid; boric acid for industrial purposes; tartaric acid; tungstic acid; gallic acid for the 
manufacture of ink; gallotannic acid; glutamic acid for industrial purposes; tannic acid; iodic acid; phenol for industrial 
purposes; citric acid for industrial purposes; lactic acid; formic acid; persulfuric acid; oleic acid; picric acid; pyrogallic 
acid; salicylic acid; sebacic acid; sulfuric acid; sulfurous acid; spirits of salt; stearic acid; carbonic acid; spirits of vinegar 
[dilute acetic acid]; phosphoric acid; hydrofluoric acid; cholic acid; chromic acid; oxalic acid; acids; benzene-based 
acids; fatty acids; mineral acids; arsenious acid; adhesives for billposting; leather glues; adhesives for wall tiles; 
adhesives for wallpaper; glue for industrial purposes; cement for mending broken articles; gums [adhesives] for 
industrial purposes; birdlime; isinglass, other than for stationery, household or alimentary purposes; starch paste 
[adhesive], other than for stationery or household purposes; stem cells, other than for medical or veterinary purposes; 
collagen for industrial purposes; collodion; compost; beer preserving agents; preservatives for use in the pharmaceutical 
industry; mangrove bark for industrial purposes; tan; starch for industrial purposes; silicon; creosote for chemical 
purposes; krypton; xenon; xylene; xylol; biological tissue cultures, other than for medical or veterinary purposes; curium; 
lactose [raw material]; lactose for the food industry; lactose for industrial purposes; lanthanum; dry ice [carbon dioxide]; 
lecithin [raw material]; lecithin for the food industry; lecithin for industrial purposes; lithium; magnesite; manganate; oils 
for tanning leather; oils for currying leather; oils for preparing leather in the course of manufacture; oils for the 
preservation of food; transmission oil; carbolineum for the protection of plants; paper pulp; wood pulp; grafting mastic 
for trees; mastic for leather; mastic for tires; oil cement [putty]; synthetic materials for absorbing oil; brazing 
preparations; ceramic materials in particulate form, for use as filtering media; filtering materials [unprocessed plastics]; 
filtering materials [mineral substances]; filtering materials [vegetable substances]; filtering materials [chemical 
preparations]; blue vitriol; metalloids; alkaline-earth metals; alkaline metals; methane; methyl benzene; methyl benzol; 
flour for industrial purposes; tapioca flour for industrial purposes; potato flour for industrial purposes; soap [metallic] for 
industrial purposes; arsenic; emollients for industrial purposes; animal manure; sodium; hypochlorite of soda; 
naphthalene; sal ammoniac; toxic gas neutralizers; neodymium; neon; neptunium; ammonium nitrate; uranium nitrate; 
nitrates; combusting preparations [chemical additives to motor fuel]; nitrous oxide; baryta; uranium oxide; oxalates; lithia 
[lithium oxide]; lead oxide; antimony oxide; chromium oxide; cobalt oxide for industrial purposes; mercuric oxide; olivine 
[silicate mineral]; gallnuts; purification preparations; wine finings; textile-brightening chemicals; beer-clarifying and 
preserving agents; must-fining preparations; reducing agents for use in photography; bases [chemical preparations]; 
wax-bleaching chemicals; fat-bleaching chemicals; organic digestate [fertilizer]; pectin for the food industry; pectin for 
industrial purposes; pectin [photography]; perborate of soda; humus top dressing; percarbonates; hydrogen peroxide for 
industrial purposes; persulfates; perchlorates; foundry sand; plastisols; ferrotype plates [photography]; plasticizers; 
plastics, unprocessed; X-ray films, sensitized but not exposed; plutonium; chemical coatings for ophthalmic lenses; 
polonium; potash; potash water; soil for growing; praseodymium; rubber preservatives; masonry preservatives, except 
paints and oils; brickwork preservatives, except paints and oils; cement preservatives, except paints and oils; 
preservatives for tiles, except paints and oils; bacteriological preparations for acetification; vulcanizing preparations; 
renovating preparations for phonograph records; currying preparations for leather; currying preparations for skins; 
galvanizing preparations; metal hardening preparations; fixing baths [photography]; opacifiers for glass; opacifiers for 
enamel; separating and unsticking [ungluing] preparations; metal annealing preparations; metal tempering preparations; 
preparations for preventing the tarnishing of lenses; preparations for preventing the tarnishing of glass; cement-
waterproofing chemicals, except paints; plant growth regulating preparations; wallpaper removing preparations; anti-boil 
preparations for engine coolants; fulling preparations for use in the textile industry; descaling preparations, other than for 
household purposes; fertilizing preparations; flashlight preparations; finishing preparations for use in the manufacture of 
steel; sizing preparations; animal carbon preparations; preparations of microorganisms, other than for medical and 
veterinary use; corrosive preparations; cryogenic preparations; dehydrating preparations for industrial purposes; 
degreasing preparations for use in manufacturing processes; degumming preparations; oil-bleaching chemicals; 
bleaching preparations [decolorants] for industrial purposes; meat tenderizers for industrial purposes; preparations for 
stimulating cooking for industrial purposes; anti-incrustants; preparations of trace elements for plants; moistening 
[wetting] preparations for use in the textile industry; moistening [wetting] preparations for use in dyeing; moistening 
[wetting] preparations for use in bleaching; enzyme preparations for the food industry; enzyme preparations for industrial 
purposes; filtering preparations for the beverages industry; vine disease preventing chemicals; chemical preparations to 
prevent mildew; chemical preparations to prevent wheat smut; chemical condensation preparations; chemical 
preparations for smoking meat; chemical preparations for facilitating the alloying of metals; engine-decarbonising 
chemicals; fulling preparations; fuel-saving preparations; coal saving preparations; damp-proofing chemicals, except 
paints, for masonry; anti-sprouting preparations for vegetables; preparations of the distillation of wood alcohol; chemical 
substances for preserving foodstuffs; benzene derivatives; cellulose derivatives [chemicals]; promethium; protactinium; 
protein [raw material]; proteins for the food industry; proteins for use in the manufacture of food supplements; proteins 
for use in manufacture; mordants for metals; radium for scientific purposes; radon; solvents for varnishes; anti-frothing 
solutions for accumulators; drilling muds; galvanizing baths; solutions for cyanotyping; silver salt solutions for silvering; 
toning baths [photography]; rhenium; mercury; rubidium; carbon black for industrial purposes; soot for industrial or 
agricultural purposes; lamp black for industrial purposes; samarium; saccharin; selenium; saltpeter; sulfur; carbon 
disulfide; silicates; aluminium silicate; silicones; scandium; topsoil; foundry molding preparations; potting soil; acrylic 
resins, unprocessed; polymer resins, unprocessed; synthetic resins, unprocessed; epoxy resins, unprocessed; soda ash; 
calcined soda; caustic soda for industrial purposes; barium compounds; fluorspar compounds; salts [fertilizers]; salts 
[chemical preparations]; ammoniacal salts; ammonium salts; salts of precious metals for industrial purposes; salts for 
galvanic cells; salt for preserving, other than for foodstuffs; salts for coloring metal; salts for industrial purposes; iron 
salts; gold salts; iodised salts; calcium salts; sodium salts [chemical compounds]; salt, raw; salts from rare earth metals; 
mercury salts; toning salts [photography]; chrome salts; chromic salts; salts of alkaline metals; rock salt; mold-release 
preparations; fire extinguishing compositions; compositions for the manufacture of phonograph records; compositions 
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for the manufacture of technical ceramics; compositions for repairing inner tubes of tires; compositions for repairing 
tires; acid proof chemical compositions; glutinous tree-grafting preparations; adhesive preparations for surgical 
bandages; fireproofing preparations; compositions for threading; sauce for preparing tobacco; amyl alcohol; vinic 
alcohol; wood alcohol; sal ammoniac spirits; ethyl alcohol; alcohol; adjuvants, other than for medical or veterinary 
purposes; cement for footwear; concrete preservatives, except paints and oils; water glass [soluble glass]; strontium; 
substrates for soil-free growing [agriculture]; barium sulfate; sulfates; antimony sulfide; sulfides; benzoic sulfimide; 
sulfonic acids; sumac for use in tanning; superphosphates [fertilizers]; antimony; thallium; talc [magnesium silicate]; 
tannin; cream of tartar for the food industry; cream of tartar for industrial purposes; cream of tartar for chemical 
purposes; tellurium; terbium; tetrachlorides; carbon tetrachloride; acetylene tetrachloride; technetium; thiocarbanilide; 
titanite; sensitized cloth for photography; blueprint cloth; toluene; fuel for atomic piles; thorium; peat [fertilizer]; gum 
tragacanth for industrial purposes; thulium; carbonic hydrates; carbon; activated carbon; carbon for filters; animal 
charcoal; animal carbon; bone charcoal; blood charcoal; fertilizers; nitrogenous fertilizers; fish meal fertilizers; wood 
vinegar [pyroligneous acid]; uranium; chemical intensifiers for paper; chemical intensifiers for rubber; vulcanization 
accelerators; enzymes for the food industry; enzymes for industrial purposes; ferments for chemical purposes; milk 
ferments for the food industry; milk ferments for industrial purposes; milk ferments for chemical purposes; fermium; 
ferrocyanides; fixing solutions [photography]; flavonoids [phenolic compounds] for industrial purposes; flocculants; 
soldering fluxes; brazing fluxes; formic aldehyde for chemical purposes; phosphatides; phosphates [fertilizers]; 
phosphorus; photographic paper; photosensitive plates; sensitized photographic plates; sensitized films, unexposed; 
photographic developers; photographic sensitizers; chemical preparations for use in photography; photographic 
emulsions; francium; fluorine; chemicals for use in forestry, except fungicides, herbicides, insecticides and parasiticides; 
glass-frosting chemicals; leather-renovating chemicals; glass-staining chemicals; enamel-staining chemicals; oil-
separating chemicals; water-purifying chemicals; oil-purifying chemicals; welding chemicals; condensation-preventing 
chemicals; stain-preventing chemicals for use on fabrics; anti-tarnishing chemicals for windows; leather-waterproofing 
chemicals; textile-waterproofing chemicals; chemicals, except pigments, for the manufacture of enamel; radiator flushing 
chemicals; leather-impregnating chemicals; textile-impregnating chemicals; horticultural chemicals, except fungicides, 
herbicides, insecticides and parasiticides; agricultural chemicals, except fungicides, herbicides, insecticides and 
parasiticides; soil conditioning preparations; chimney cleaners, chemical; industrial chemicals; color-brightening 
chemicals for industrial purposes; refrigerants; coolants for vehicle engines; chlorine; chlorates; hydrochlorates; 
aluminium chloride; magnesium chloride; chlorides; palladium chloride; chromates; flowers of sulfur for chemical 
purposes; caesium; cellulose; cerium; cyanides [prussiates]; calcium cyanamide [fertilizer]; cymene; loam; slag 
[fertilizers]; size for finishing and priming; spinel [oxide mineral]; alkalies; caustic alkali; tea extracts for the food 
industry; tea extracts for use in the manufacture of cosmetics; tea extracts for use in the manufacture of pharmaceuticals; 
radioactive elements for scientific purposes; rare earths; fissionable chemical elements; emulsifiers; erbium; ethane; 
methyl ether; sulfuric ether; ethyl ether; glycol ether; ethers; esters; cellulose ethers for industrial purposes; cellulose 
esters for industrial purposes.

Cl.4;Anthracite; benzine; motor spirit; petroleum; industrial gasoline; biomass fuel; wood briquettes; combustible 
briquettes; petroleum jelly for industrial purposes; montan wax; ozokerite; wax for use in coating food packaging 
materials; illuminating wax; industrial wax; belting wax; carnauba wax; paraffin wax; beeswax; beeswax for use in the 
manufacture of ointments; beeswax for use in the manufacture of candles; beeswax for use in the manufacture of 
cosmetics; Japan wax; wax [raw material]; gas for lighting; coal gas; oil-gas; liquefied petroleum gas; liquefied petroleum 
gases to be used for domestic and industrial purposes and in motor vehicles; gasoline; liquefied natural gas; fuel gas; 
producer gas; gases for use as fuel; solidified gases [fuel]; fuel; alcohol and mixed alcohol fuel; solid fuels; wood pellets 
for heating [fuel]; pellets of compressed fiber manufactured from a plant crop to be used as fuel; glass granules used as 
sweeping compounds for chemical and other spills; fuel pellets; lubricating graphite; graphite as a lubricant; methylated 
spirits for fuel [denaturated fuel alcohols]; non-chemical additives for motor oil; additives, non-chemical, to motor fuel; 
kindling; firewood; fireplace logs; artificial fireplace logs; paper spills for lighting; charcoal lighter fluid; cigarette lighter 
fluid; cutting fluids; cutting oil for industrial metal working; lighter fluid; fish oil, not edible; lanolin; greases for the 
preservation of leather; illuminating grease; grease for leather; grease for footwear; tallow; industrial grease; kerosene; 
coke; lanolin for use in the manufacture of cosmetics and ointments; lanolin for use in the manufacture of cosmetics; 
ligroin; solid lubricants; wood spills for lighting; wax for skis; mazut; automotive engine oils; hardened oils 
[hydrogenated oils for industrial use]; fuel oil; oils for the preservation of leather; oils for paints; oils for releasing form 
work [building]; oils for the preservation of masonry; mold releasing oils; textile oil; leather-preserving oils and greases; 
mineral oils and greases for industrial purposes [not for fuel]; industrial oils and greases; lamp oils containing insect 
repellent; light oils; mineral oil for use in the manufacture of cosmetics and skin care products; mineral oil for use in the 
manufacture of paint; mineral oil for use in the manufacture of metal cutting fluids; industrial oil for batteries; all-purpose 
penetrating oil; industrial oils and greases, wax; lubricating oil; lubricating oil for motor vehicle engines; lubricating oils 
and greases; industrial oil; conditioning oil for baseball gloves; moistening oil; coal tar oil; coal naphtha; castor oil for 
industrial purposes; bone oil for industrial purposes; lamp oil; linseed oil for use as a lubricant; motor oil; sunflower oil 
for industrial purposes; rape oil for lubricating machinery; vegetable oil for use in the manufacture of paints or soaps; 
soybean oil for use in the manufacture of paints and other coatings; rape oil for industrial purposes; lubricants; 
automotive lubricants; lubricants for aircraft engines; motor vehicle lubricants; lubricants for industrial machinery; 
graphite lubricants; industrial lubricants; all-purpose lubricants; naphtha; petroleum, raw or refined; crude oil; heavy oils; 
nightlights [candles]; oleine; paraffin; dust absorbing, wetting and binding compositions; dust removing preparations; 
soya bean oil preparations for non-stick treatment of cooking utensils; non-slipping preparations for belts; non-chemical 
additives for gasoline; non-chemical additives for oils and fuels; non-chemical additives for fuels; non-chemical additives 
for fuels, lubricants and greases; propane gas sold in cylinders for use in torches; propane gas; coal dust [fuel]; flux oil 
for use as an ingredient in asphalt; firelighters; firelighters for grills; perfumed candles; aromatherapy fragrance candles; 
Christmas tree candles; candles; votive candles; candles and wicks for lighting; tealight candles; tallow candles; candles 
containing insect repellent; automotive greases; drilling lubricants; grease for machines; grease for arms [weapons]; 
lubricating grease; grease for belts; lubricating grease for vehicles; general purpose greases; vaporized fuel mixtures; 
petroleum-based dust suppressing compositions; granular absorbent oil-based composition for absorbing spills from 
floors; dust absorbing compositions; dust binding compositions; dust wetting compositions; petroleum-based dust 
absorbing compositions; dust binding compositions for sweeping; dust laying compositions; alcohol [fuel]; methylated 
spirit; stearine; wood chips for smoking and flavoring foods; wood chips for smoking and grilling; wood chips for use as 
fuel; fuels, including motor spirit, and illuminants; gaseous fuels; liquid fuels; fuels and illuminants; aviation fuel; 
benzene fuel; diesel oil; fuel for motor vehicles; chafing dish fuel; lamp fuel; fuel for aircraft; fuel for aircraft and ships; 
fuel for lighters; lighting fuel; fuel for ships; heating oil; xylene fuel; mineral fuel; carburants; fuel with an alcohol base; 
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fuels derived from crude oil; petrol; hydrocarbon fuels; peat briquettes [fuel]; peat [fuel]; tinder; mineral spirits for use as 
accelerants; lignite; charcoal briquettes; charcoal [fuel]; coal; coal briquettes; lamp wicks; wicks for oil lamps; wicks for 
candles; ceresine; tadon [charcoal briquettes]; electrical energy; ethanol [fuel]; petroleum ether.

Cl.35;Retail services relating to oil; retail services relating to fuel; retail services relating to automobile parts; retail 
services provided by petrol stations; retail services relating to the abovementiond goods; retail services provided by 
automobile parts and accessories stores; arranging subscriptions to telecommunication services for others; import 
agency services; import-export agency services; commercial information agency services; advertising agency services; 
administrative processing of orders; administrative processing of purchase orders within the framework of services 
provided by mail-order companies; administrative processing of computerized purchase orders; administrative 
processing of purchase orders placed by telephone or computer; administration of employee benefit plans; 
administration of employee pension plans; administration of employee welfare benefit plans; administrative services 
relating to customs clearance; administrative accounting; administration of employee benefit plans concerning fitness 
club memberships; administration of loyalty rewards programs; administration of preferred provider plans; administration 
of prepaid health care plans; administration of incentive award programs to promote the sale of the goods and services of 
others; administration of frequent flyer programs that allow members to redeem miles for points or awards offered by 
other loyalty programs; administration of a consumer loyalty program to promote restaurant services and retail services 
of others; business management analysis; analysis of market research data; cost analysis; analysis of business data; 
marketing analysis; business profit analysis; work analysis to determine worker skill sets and other worker requirements; 
health care cost review; analysis of response to advertising; grain market analysis; real estate marketing analysis; 
analysis of market studies; cost price analysis; cost price analysis regarding waste disposal, removal, handling and 
recycling; strategic business analysis; cost-benefit analysis; rental of advertising space on the Internet for employment 
advertising; rental of advertising space; rental of advertising space and advertising material; rental of advertising space 
on the Internet; rental of advertising space on web sites; rental of advertising space on-line; rental of signs for advertising 
purposes; account auditing; business auditing; tax auditing; financial auditing; auction and reverse auction services; 
auctioneering of property; affiliate marketing; benchmarking services for business management purposes; business 
research and surveys; business information and inquiries; business advice and consultancy relating to franchising; 
business consultancy relating to advertising; business advice relating to restaurant franchising; business advice relating 
to strategic marketing; business consultancy; strategic business planning; business planning; business feasibility 
studies; business advice relating to advertising; business intermediary services relating to the matching of potential 
private investors with entrepreneurs needing funding; telephone billing; labor exchanges; accountancy advice relating to 
taxation; accounting consultancy; accounting consultancy relating to taxation; employment agency services; 
computerized file management; book-keeping; administration, billing and reconciliation of accounts on behalf of others; 
medical billing; maintaining patient medical records and files; administration of loyalty rewards programs featuring 
trading stamps; maintaining a registry of information; maintaining a registry of dog breeds; maintaining a registry of 
professional vocational evaluators; maintaining a registry of certified aerospace technicians; maintaining a registry of 
certified medical technical professionals; maintaining a registry of sports memorabilia and works of art; forensic 
accounting; maintaining a registry of animal breeds; outsourced administrative management for companies; key return 
registration; invoicing; billing services in the field of healthcare; billing services in the field of energy; processing 
warranty registration documents for others; business management and administration; sales demonstration for others; 
demonstration of goods; demonstration of goods for advertising purposes; duplication of documents; arranging of 
contracts, for others, for the buying and selling of goods; arranging of contracts, for others, for the purchase and sale of 
goods and services; arranging of advertising and promotion contracts for third parties; arranging of advertising contracts 
for others; procurement of contracts for the purchase and sale of goods and services; purchasing of goods and services 
for other businesses; procurement of goods on behalf of other businesses; transcription of communications [office 
functions]; opinion polling; market studies; real estate marketing; referral marketing; market canvassing; inventorying 
merchandise; inventory control; interactive record-keeping services for use in risk management and regulatory 
compliance by insurers and professionals in the medical field; Internet marketing; Internet advertising services; 
advertising on the Internet for others; on-line ordering services in the field of restaurant take-out and delivery; business 
information and appraisal services; advertising and commercial information services; business information; commercial 
information and advice for consumers in the choice of products and services; job placement consultancy; business 
investigations; research and analysis in the field of market manipulation; business research; marketing research; 
professional business research; market research services regarding customer loyalty; market research services 
regarding Internet usage habits; conducting on-line business management research surveys; cinema advertising; 
personnel placement; business and management consultancy; business marketing; compilation of on-line business 
directories; compilation of commercial registers; recruitment of high-level management personnel; personnel 
recruitment; computerized inventory preparation; computerized inventory management; computerized central file and 
business file management; computerized on-line retail store services; computerized accounting; computerized on-line 
ordering services; computerized word processing; computerized office management; computerized database 
management; computerized on-line gift ordering services; industrial management consultancy; consultancy and advisory 
services relating to personnel placement, recruitment and management; press advertising consultancy; human resources 
consultancy; marketing consultancy; advertising and business advice; consultancy relating to business strategy; 
business administration consultancy; consultancy and advisory services relating to personnel recruitment; consultancy 
and advisory services relating to personnel placement; consultancy and advisory services relating to personnel 
management; business advice and consultancy; consultancy regarding advertising communication strategies; 
consultancy regarding public relations communication strategies; consultancy relating to tax accounting; consultancy 
relating to business management and organization; advertising consultancy; consultancy relating to business process 
management; business research consultancy; business management and organization consultancy; career planning 
consultancy; advertising and marketing consultancy; career placement consultancy; business management consultancy 
relating to strategy, marketing, production, personnel and retail sale matters; business management advice and 
assistance; consultancy relating to demographics for marketing purposes; business management consultancy in the field 
of transport and delivery services; business management consultancy services provided via the Internet; corporate 
management consultancy; business risk management consultancy; employment recruiting consultancy; business 
organization consultancy; business organization and management consultancy in the field of personnel management; 
business planning and business continuity consultancy; direct marketing consultancy; personnel placement 
consultancy; public relations consultancy; business management consultancy; personnel management consultancy; 
professional business consultancy; consultancy relating to business analysis; data processing consultancy; consultancy 
relating to business appraisals; consultancy relating to business planning; consultancy relating to advertising and 
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promotion services; consultancy relating to business advertising; electronic data processing consultancy; business 
consultancy and information services; business consultancy and business information services provided to enterprises; 
consultancy services in the field of affiliate marketing; consultancy services in the field of Internet marketing; consultancy
services relating to publicity; advertising and business management consultancy; business consultancy, management, 
planning and supervision; consultancy relating to business mergers; personnel consultancy; consultancy relating to 
relocation services for businesses; personnel recruitment consultancy; business management consultancy in the field of 
executive and leadership development; advisory services relating to business management and business operations; 
advisory services relating to business organization; brand consultancy; procurement of contracts for others; 
procurement of contracts for others relating to the sale of goods; copywriting for advertising and promotional purposes; 
copying of documents; employee leasing; layout services for advertising purposes; marketing; database marketing; 
marketing in the framework of software publishing; marketing and promotional activities relating to business 
administration and management; marketing and promotional services; merchandising services for inducing the 
purchasing public to buy the goods of others; targeted marketing; product marketing; business project management and 
administration; business management of performing artists; commercial management; personnel management; 
personnel management and employment consultancy; business project management; business management of sports 
people; merchandising services; monitoring consumer credit reports and providing an alert as to any changes therein for 
business purposes; business management supervision; recruitment of office support staff; recruitment of flight 
personnel; recruitment of airport ground staff; recruitment of office staff; recruitment of airline personnel; recruitment of 
technical staff; placement of staff; writing of résumés for others; drafting of publicity material; scriptwriting for 
advertising purposes; providing business management start-up support for other businesses; market surveys; business 
enquiries and investigations; news clipping services; updating and maintenance of information in registries; updating and
maintenance of data in computer databases; updating of advertising material; automated data processing; computerized 
data processing; word processing; electronic order processing; career networking services; personnel management 
assistance; providing consultancy services in the area of global sustainable business solutions; on-line marketing; online 
retail services for downloadable and pre-recorded music and movies; online retail services for downloadable ring tones; 
online retail services for downloadable digital music; arranging of subscriptions for the publications of others; arranging 
of trade fairs; organizational services for business purposes; organizing and conducting job fairs; arranging of auctions; 
organization of Internet auctions; organization of exhibitions for commercial or advertising purposes; organization of 
exhibitions and events for commercial or advertising purposes; organization of exhibitions and trade fairs for commercial 
or advertising purposes; organization of exhibitions of flowers and plants for commercial or advertising purposes; 
arranging and concluding commercial transactions for others; arranging and conducting of auctions; arranging and 
conducting of auctions and reverse auctions via computer and telecommunication networks; arranging and conducting of 
auctions and reverse auctions via mobile telephones; arranging and conducting of real estate auctions; arranging and 
conducting of television auctions; arranging and conducting of telephone auctions; arranging and conducting of 
telephone and television auctions; arranging and conducting of flea markets; arranging and conducting of Internet 
auctions; arranging and conducting of commercial exhibitions; arranging and conducting of commercial exhibitions and 
shows; arranging and conducting of marketing events; organization and conducting of product presentations; arranging 
and conducting of trade shows; arranging and conducting of promotional and marketing events; arranging and 
conducting of advertising events; arranging and conducting of trade fairs for commercial or advertising purposes; 
organizing and conducting trade fairs, events and exhibitions for commercial or advertising purposes; arranging and 
conducting of trade fairs; arranging and conducting of art exhibitions for commercial or advertising purposes; arranging 
and conducting of trade show exhibitions; arranging and conducting of fairs and exhibitions for business and advertising 
purposes; organization and management of customer loyalty programs; organization of events, exhibitions, fairs and 
shows for commercial, promotional and advertising purposes; organization, operation and supervision of loyalty and 
incentive schemes; organization, operation and supervision of sales and promotional incentive schemes; arranging 
newspaper subscriptions for others; arranging subscriptions to publications for others; organization of fashion shows for 
promotional purposes; organization of fashion shows for commercial purposes; organization of customer loyalty 
programs for commercial, promotional or advertising purposes; organization, operation and supervision of customer 
loyalty schemes; organization of advertising events; arranging of advertising in cinemas; organization of loyalty and 
incentive schemes; organization of customer loyalty schemes; organization of trade fairs for commercial or advertising 
purposes; organization of trade fairs for advertising purposes; organization of art exhibitions for commercial or 
advertising purposes; organization of trade fairs for commercial purposes; brand orientation; conducting employee 
incentive award programs; telephone answering services; telephone answering and message handling services; shop 
window dressing; design of advertising materials; evaluating the impact of advertising on audiences; business 
appraisals; evaluation of personnel requirements; employee relocation; negotiation and conclusion of commercial 
transactions for third parties via telecommunication systems; business management planning; business meeting 
planning; planning and conducting of trade fairs, exhibitions and presentations for commercial or advertising purposes; 
career planning; business succession planning; consultancy relating to mergers and acquisitions; collating of data in 
computer databases; compilation of commercial information; compilation of business statistics; recruitment of flight 
personnel, technical ground staff and non-technical ground staff; personnel selection using psychological testing; 
preparation of audiovisual presentations for use in advertising; preparation of documents relating to taxation; preparation 
of custom advertisements for others; financial statement preparation and analysis for businesses; preparing and placing 
outdoor advertisements for others; preparing and placing advertisements for others; preparation and compilation of 
business and commercial reports and information; preparation of business statistics; provision of marketing reports; 
preparation of income tax returns; income tax preparation; preparation of business reports; preparation of market 
analysis reports; preparation of wage slips; payroll preparation; preparation of promotional and merchandising material 
for others; preparation of advertising campaigns; preparation of publicity materials; preparation of advertisements for 
others; preparation of market reports and studies; preparation of mailing lists; preparation of financial statements; 
preparation of expert evaluations and reports relating to business matters; market research data retrieval services; data 
search in computer files for others; sponsorship search; displaying advertisements for others; procurement of contracts 
for the purchase and sale of goods; administrative assistance in responding to calls for tenders; commercial management
assistance; industrial management assistance; business management assistance; help in the management of business 
affairs or commercial functions of an industrial or commercial enterprise; business management assistance in the 
establishment and operation of restaurants; business management assistance in the operation of restaurants; business 
management assistance in the field of franchising; commercial or industrial management assistance; corporate 
management assistance; assistance and advice regarding business organization and management; assistance and 
consultancy relating to business management and organization; assistance and consultancy services in the field of 
business management of companies in the energy sector; marketing assistance; business intermediary and advisory 

8069



services; commercial intermediation services; consumer research; providing administrative assistance to pharmacies for 
managing drug inventories; providing business and commercial advice and information; provision of commercial 
information via the Internet; providing temporary office support staff; provision of commercial information from on-line 
databases; providing business information via global computer networks; providing business information via a web site; 
providing business information via the Internet; provision and rental of outdoor advertising space; provision and rental of 
advertising space; provision and rental of advertising space on the Internet; provision and rental of advertising space and 
outdoor advertising space; provision and rental of advertising space and publicity material; providing business directory 
information via a global computer network; providing information in the area of global sustainable business solutions; 
provision of commercial and business contact information; providing information concerning commercial sales; 
providing information in the field of time management; providing business and marketing information; marketing 
information; providing information relating to personnel recruitment; providing information relating to employment 
recruitment; providing commercial directory information via the Internet; providing hotel rate comparison information; 
providing information relating to employee relocation services; providing information about products via 
telecommunication networks for advertising and sales purposes; provision of foreign trade information; providing 
recruitment information via a global computer network; providing employment information via a global computer network; 
providing marketing information via web sites; providing business marketing information; provision of business 
management information; providing information via the Internet relating to the sale of automobiles; providing on-line 
commercial directory information services; provision and rental of publicity material; providing an on-line commercial 
information directory on the Internet; providing commercial information relating to companies; providing commercial 
information via a global computer network; providing advice in the field of business efficiency; providing advice in the 
field of business management and marketing; providing advice and information relating to commercial business 
management; providing advice relating to the marketing of chemical products; providing advice relating to the analysis of 
consumer buying habits; providing advice relating to the organization and management of businesses; provision of an 
on-line marketplace for buyers and sellers of goods and services; providing employment information; web indexing for 
commercial or advertising purposes; providing assistance in the field of product commercialization; providing assistance 
in the field of product commercialization within the framework of a franchise contract; providing assistance in the field of 
business management within the framework of a franchise contract; providing assistance in the field of business 
management and product commercialization within the framework of a franchise contract; providing assistance in the 
field of business management and planning; providing assistance in the field of business organization; providing 
assistance in the field of business promotion; providing assistance in the field of business management; providing 
business management and operational assistance to commercial businesses; providing assistance in the management of 
business activities; providing assistance in the management of franchised businesses; providing assistance in the 
management of industrial or commercial enterprises; providing information and advice to consumers regarding the 
selection of products and items to be purchased; providing commercial information to consumers; providing consumer 
information relating to goods and services; providing consumer product information via the Internet; providing 
searchable on-line advertising guides; provision of space on web sites for advertising goods and services; provision of 
advertising space in periodicals, newspapers and magazines; provision of advertising space in newspapers; provision of 
advertising space on a global computer network; provision of advertising space in magazines; provision of advertising 
space in periodicals; provision of advertising space on electronic media; providing advice relating to sales methods and 
techniques; provision of business statistical information; providing statistical information for business or commercial 
purposes; provision of commercial and business contact information via the Internet; providing transportation 
documentation for others [administrative services]; providing human resources management and recruitment services for 
others; providing on-line auction services; providing academic course administration services for academic institutions; 
providing academic course administration services relating to on-line course registration; product demonstration in shop 
windows by live models; presentation of financial products on communication media, for retail purposes; presentation of 
companies and their goods and services on the Internet; presentation of companies on the Internet and other media; 
demonstration of goods and services by electronic means; presentation of goods on communication media, for retail 
purposes; presentation of products to the public; conducting of trade shows in the field of automobiles; conducting 
virtual trade show exhibitions on-line; conducting interactive virtual auctions; conducting on-line surveys; conducting 
studies in the field of public relations; conducting of business surveys; conducting of marketing studies; conducting of 
market research surveys; conducting business research and surveys; conducting business and market research surveys; 
conducting of business appraisals; conducting of market surveys; conducting of market studies involving opinion 
polling; testing to determine job competency; conducting of trade fairs; auditing utility rates for others; economic 
forecasting; administration of a discount program for enabling participants to obtain discounts on goods and services 
through use of a discount membership card; auctioneering; retail services for works of art provided by art galleries; 
promoting and conducting of trade shows; on-line promotion of computer networks and web sites; promotion of musical 
concerts; promotion of special events; sales promotion for others; promoting the sale of goods and services of others by 
awarding purchase points for credit card use; promotion, advertising and marketing of on-line web sites; promoting a 
series of films for others; promotion of sports competitions and events; sales promotions at point of purchase or sale, for 
others; sales promotion for others by means of privileged user cards; promoting the goods and services of others 
through advertisements on Internet web sites; promoting the goods and services of others on the Internet; promoting the 
goods and services of others by means of a preferred customer program; promotion of goods and services through 
sponsorship of international sports events; promoting the goods and services of others through discount card programs; 
promoting the sale of goods and services of others through promotional events; promoting the goods and services of 
others by preparing and placing advertisements in electronic magazines; promoting the sale of goods and services of 
others through printed material; promoting the goods and services of others by means of a loyalty rewards card scheme; 
promoting the goods and services of others through infomercials; promoting the goods and services of others via a 
global computer network; promotion of goods and services through sponsorship of sports events; sales promotion using 
audiovisual media; promotion of financial and insurance services, on behalf of third parties; promoting the goods and 
services of others by distributing advertising materials through a variety of methods; production of infomercials; 
production and distribution of radio and television commercials; production of teleshopping programmes; production of 
radio commercials; production of advertising films; production of radio and television commercials; production of 
television commercials; rental of office equipment; rental of copying machines; rental of marketing materials; office 
machines and equipment rental; rental of office machines; rental of typewriters and copying machines; rental of 
typewriters; rental of advertising time in cinemas; rental of advertising time on communication media; rental of publicity 
and marketing materials; rental of publicity and marketing presentation materials; publicity material rental; rental of 
vending machines; rental of sales stands; rental of photocopying machines; professional consultancy relating to 
personnel management; direct marketing; publication of printed matter for advertising purposes; publication of printed 
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matter for advertising purposes in electronic form; publication of publicity materials on-line; publication of publicity 
materials; publication of publicity materials and texts; publication of publicity texts; job and personnel placement; radio 
advertising; development of processes for the analysis and the implementation of strategy plans and management 
projects; distribution of prospectuses and samples for advertising purposes; addressing of envelopes; personnel 
placement and recruitment; placing advertisements for others; development and implementation of marketing strategies 
for others; developing and coordinating volunteer projects for charitable organizations; development of promotional 
campaigns; developing promotional campaigns for businesses; marketing strategy planning; development of marketing 
strategies and concepts; bill-posting; distribution and dissemination of advertising matter; distribution of samples for 
advertising purposes; information, advisory and consultancy services relating to business management and business 
administration provided on-line or via the Internet; issuing and updating of advertising texts; distribution and 
dissemination of advertising materials [leaflets, prospectuses, printed material, samples]; distribution of flyers, 
brochures, printed matter and samples for advertising purposes; distribution of samples; distribution of prospectuses for 
advertising purposes; handbill distribution for advertising purposes; distribution of advertising matter; dissemination of 
advertising matter; dissemination of advertising material [leaflets, brochures and printed matter]; dissemination of 
advertising matter on-line; dissemination of advertising matter by mail; distribution of advertising flyers; distribution of 
prospectuses and samples; dissemination of advertisements; dissemination of advertising for others via the Internet; 
dissemination of advertising and promotional materials; dissemination of advertisements and of advertising material 
[flyers, brochures, leaflets and samples]; distribution of advertisements and commercial announcements; dissemination 
of advertising via on-line communications networks; dissemination of advertising via the Internet; dissemination of 
advertising for others via an on-line electronic communications network; distribution of products for advertising 
purposes; business investigations, evaluations, expert appraisals, information and research; administrative processing of 
warranty claims; administrative processing of insurance claims; dissemination of advertising, marketing and publicity 
materials; direct mail advertising; transcription of recorded communications; transcription of messages; conducting, 
arranging and organizing trade shows and trade fairs for commercial and advertising purposes; registration of written 
communications and data; vehicle registration and title transfer services; writing of publicity texts; advertising 
automobiles for sale by means of the Internet; banner advertising; advertising of business web sites; advertising in the 
field of tourism and travel; advertising in periodicals, brochures and newspapers; advertising in the popular and 
professional press; advertising relating to transport and delivery services; advertising via mobile telephone networks; 
advertising of residential real estate; advertising and marketing services; on-line advertising on a computer network; 
advertising and publicity services; publicity and sales promotion relating to goods and services; publicity and sales 
promotion relating to goods and services available on-line; advertising and promotion services and information services 
relating thereto; advertising of cinemas; advertising the goods and services of on-line vendors via a searchable on-line 
guide; advertising of commercial real estate; advertising relating to pharmaceutical products and in-vivo imaging 
products; advertising by mail order; direct mail advertising to attract new customers and to maintain the existing 
customer base; advertising for recruitment purposes; television advertising; advertising of movies; advertising via the 
Internet; advertising via electronic media; advertising of commercial or residential real estate; media buying services; real 
estate advertising; advertising services to promote public awareness of environmental issues and initiatives; advertising 
for the recruitment of personnel; advertising services for promoting the brokerage of stocks and other securities; 
advertising services provided by a radio and television advertising agency; advertising through all public communication 
means; business advisory, consultancy and information services; accountancy advice relating to tax preparation; 
accountancy advice relating to the preparation of tax returns; document reproduction; on-line retail services relating to 
luggage; on-line retail services relating to toys; on-line retail services relating to cosmetics; on-line retail services relating 
to clothing; on-line retail services relating to gifts; on-line retail services relating to handbags; on-line retail services 
relating to jewelry; mail order retail services for clothing and clothing accessories; mail order retail services for clothing 
accessories; retail services relating to computer software; classified advertising; administration and management of 
research grants; price quotations for goods or services; input and compilation of information into computer databases; 
compilation of information into computerized registers; compilation of information into computer databases; compilation 
and provision of business information; compilation of statistics; compilation and systemization of information into 
computer databases; compilation and systemization of information used in electronic transmissions; compilation and 
systemization of written communications and data; compilation of business statistics and commercial information; 
compilation of mathematical data; compilation of mathematical or statistical data; collection, systematization, compilation 
and analysis of business data and information stored in computer databases; compilation of statistical information; 
compilation of statistics for business or commercial purposes; compilation of statistics relating to health care utilization; 
market canvassing, research and analysis services; product merchandising; business inquiries; the bringing together, for 
the benefit of others, of a variety of goods, excluding the transport thereof, enabling customers to conveniently view and 
purchase those goods; cost containment; secretarial and clerical services; systemization of information into computer 
databases; research services relating to advertising and marketing; advisory services for business management; 
business advisory services; event marketing; business advice relating to franchising; advisory services relating to 
marketing; business advice and information; advice relating to tax preparation; cooperative advertising and marketing; 
cooperative advertising and marketing for residential and commercial cleaning services; negotiation of business 
contracts for others; negotiation of contracts relating to the purchase and sale of goods; negotiation of contracts with 
health care payors; negotiation and conclusion of commercial transactions for third parties; negotiation of advertising 
contracts; promoting the sale of fashion goods through promotional articles in magazines; creation and updating of 
advertising material; matching skilled volunteers with non-profit organizations; mail sorting, handling and receiving 
[office functions]; compilation of business directories; compiling indexes of information for commercial or advertising 
purposes; compilation and systematization of information in databanks; compilation of directories for publishing on the 
Internet; arranging of contracts, for others, for the provision of services; tax preparation; tax preparation and consultancy 
services; drawing up of statements of accounts; compilation of mailing lists; copywriting; compilation of advertisements 
for use as web pages on the Internet; statistical evaluation of marketing data; statistical analysis and reporting; analysis 
of market research statistics; sales promotion for others through trading stamp schemes; promoting the goods and 
services of others; sales promotion through customer loyalty programs; business strategic planning; book-keeping for 
electronic funds transfer; telemarketing services; brand testing; testing to determine professional competency; testing to 
determine employment skills; personality testing for recruitment purposes; personality testing for the selection of 
personnel; psychological testing for the selection of personnel; psychometric testing for the selection of personnel; 
wholesale services for pharmaceutical, veterinary and sanitary preparations and medical supplies; retail services for 
pharmaceutical, veterinary and sanitary preparations and medical supplies; business advice relating to marketing; 
transcription; placement of temporary personnel; career placement; database management; business information 
management; commercial business management; business management of airports; interim business management; 
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business management, administration and information services; business management and consultancy services; 
business administration and business consultancy services; business management of wholesale and retail outlets; 
business management of wholesale outlets; business management of retail outlets; business process management; 
business process management and consultancy relating thereto; brand management; business management of veterinary
practices; customer relationship management; business management of hotels; hotel management for others; business 
management of an airline company; business management of authors and writers; business management of actors; 
business management for freelance service providers; business management of companies; business management of 
conference centers; business management of resort hotels; business management of hospitals; business management of 
models; business management of musical performers; business management of musicians; business management of 
swimming pool complexes; business management of professional athletes; business management of restaurants; 
business management of insurance agencies and brokers on an outsourcing basis; business management of theaters; 
business management of entertainers; inventory management of parts and components for manufacturers and suppliers; 
administration of business payroll for others; administrative management of health care clinics; business consultancy 
and management services regarding marketing activities and launching of new products; management and compilation of 
computerized databases; business project management services for construction projects; business risk management; 
business management; business administration in the field of transport and delivery services; commercial administration 
of the licensing of the goods and services of others; business management of reimbursement programs for others; 
computerized register management; management of computerized files; administrative management of hospitals; human 
resources management; maintaining personal medical history records and files; customer service management; 
administration of consumer loyalty programs; administration of cultural and educational exchange programs; 
administration of loyalty programs involving discounts or incentives; administration of customer loyalty programs; 
management of hotel incentive programs for others; administration of frequent flyer programs; administration of sales 
and promotional incentive schemes; real estate sales management; administrative processing of purchase orders; cost 
management; medical cost management; health care cost management; computerized inventory control; administration 
of sales promotion incentive programs; inventory management; administration of loyalty and incentive schemes; 
administration of customer loyalty and incentive schemes; management of telephone call centers for others; management 
of sales accounts; business records management; maintaining files and records concerning the medical condition of 
individuals; financial records management; business administration of hotels; administrative services; administrative 
services relating to the referral of patients; administrative services relating to the referral of clients to attorneys; 
administrative services relating to hospital referrals; administrative services relating to insurance; administrative services 
relating to home, accident and fire insurance; administrative services relating to dental health insurance; administrative 
services relating to the relocation of personnel; administrative services relating to employee stock plans; administrative 
services relating to warranty claims processing; administrative services relating to insurance claims processing; 
administrative services relating to credit card registration; administrative services relating to referrals for general building 
contractors; administrative services relating to referrals for insurance agents; administrative services relating to the 
management of legal dockets; auctioneering services provided on the Internet; business advisory and information 
services; business networking; accounting services for mergers and acquisitions; accounting services relating to tax 
planning; shareholder record keeping services; business information and research services; public relations; on-line 
auctioneering; promotional marketing; advertising, marketing and publicity services; business development; business 
consultancy services relating to data processing; business intermediary and advisory services in the field of product 
sales; booking agent services for models; on-line ordering services; information services relating to advertising; 
consultancy and information services relating to accounting; advisory and consultancy services relating to the 
procurement of goods for others; information services relating to business matters; compilation and analysis of data and 
information relating to business management; information services relating to jobs and career opportunities; telephone 
directory information services; computer-assisted business information and research services; competitive intelligence 
services; advisory services relating to business risk management; business marketing consultancy; consultancy services 
relating to the administration and management of hotels; consultancy and advisory services in the field of business 
strategy; consultancy relating to business acquisitions; advertising, marketing and promotional consultancy, advisory 
and assistance services; consultancy and advisory services relating to business management; foreign trade consultancy 
services; advisory services relating to commercial transactions; advisory services relating to the operation of franchises; 
recruitment consultancy; consultancy relating to sponsorship search; business management advisory services relating to
franchising; consultancy services relating to the management of telephone call centers; advisory and consultancy 
services relating to import-export agencies; advisory services relating to business administration; advisory services 
relating to business analysis; advisory services relating to business planning; consultancy services relating to the 
procurement of goods and services; advisory services relating to data processing; advisory services relating to business 
organization and management; business consultancy services relating to disaster planning and recovery; advisory 
services relating to tax preparation; consultancy services relating to advertising, publicity and marketing; literary agency 
services consisting of the negotiation of contracts; lobbying services for commercial purposes; modelling for advertising 
or sales promotion; typing; marketing agency services; on-line retail store services featuring downloadable prerecorded 
music and video; on-line retail store services featuring downloadable ring tones; wholesale services relating to 
automobile accessories; wholesale services relating to furniture; wholesale services relating to furs; wholesale services 
relating to clothing; wholesale services relating to candy; wholesale services relating to sporting goods; wholesale 
services relating to flowers; wholesale services relating to automobile parts; wholesale services relating to jewelry; 
wholesale ordering services; window dressing services for retail shops; electronic inventory management services; 
market analysis; business administration services for the processing of sales made on the Internet; employment booking 
services for performing artists; accountancy services relating to accounts receivable; medical billing services for doctors;
medical billing services for hospitals; office functions; business management of car parking facilities; document indexing 
services; initiating telephone calls for others; market intelligence services; business consultancy services in the field of 
agriculture; market segmentation consultancy; sales volume tracking for others; executive search and placement 
services; recruitment of temporary personnel; employment recruiting services; appointment reminder services [office 
functions]; computerized business record keeping services; business record keeping services; data processing; word 
processing and typing services; on-line data processing services; electronic data processing services relating to health 
care information; telephone directory assistance services; web site traffic optimization; retail or wholesale services for 
cereals; retail or wholesale services for dentifrices; retail or wholesale services for cocoa; retail or wholesale services for 
stationery; retail or wholesale services for confectionery; retail or wholesale services for cosmetics; retail or wholesale 
services for coffee; retail or wholesale services for smokers' articles; retail or wholesale services for detergents; retail or 
wholesale services for soaps; retail or wholesale services for bedding; retail or wholesale services for rice; retail or 
wholesale services for bags; retail or wholesale services for tobacco; retail or wholesale services for woven fabrics; retail 
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or wholesale services for toiletries; retail or wholesale services for tea; employment outplacement services; brand 
evaluation services; business risk assessment; life-cycle costing; market assessment services; relocation services for 
businesses; keypunching [office functions]; advertising planning services; tax filing services; employment hiring, 
recruiting, placement, staffing and career networking services; recruitment and personnel management services; 
executive recruitment services; sports recruiting services for high school athletes; business assistance; brand 
positioning; search engine optimization for sales promotion; provision of information and advisory services relating to e-
commerce; computerized business information services; provision of advertising space; providing business information 
directory services, via a global computer network; telephone order taking services for others; auctioneering services 
provided via telecommunication networks; appointment scheduling services [office functions]; vending machine 
services; promotional marketing services using audiovisual media; direct mail advertising services provided by 
lettershops; brand strategy services; internship placement services; employment placement services; press advertising 
services; conference call transcription services; automobile registration services; on-line advertising and marketing 
services; publicity and sales promotion services; advertising, marketing and promotion services; advertising and 
promotion services and consultancy related thereto; advertising, promotional and public relations services; publicity, 
promotional and marketing services relating to vehicles; advertising research; retail or wholesale services for 
automobiles; retail or wholesale services for fishing tackle; retail or wholesale services for fruits and vegetables; retail 
services relating to engineering goods; retail or wholesale services for tobacco and smokers' articles; bridal registry 
services; alcoholic beverage procurement services [purchasing goods for other businesses]; business assistance, 
management and information services; brand creation; window dressing and display arrangement services; gift registry 
services; compilation of direct mailing lists; energy price comparison services; price comparison services; comparison 
shopping services; intermediary services relating to the rental of advertising time and space; intermediary services 
relating to advertising; statistical analysis and reporting services for business purposes; promotional services; export 
promotion services; business strategy development; purchasing agency services; medical transcription services [office 
functions]; stenographic transcription; temporary personnel employment services; job placement; business management 
services relating to franchising; business management services provided by theatrical agencies; trade show management 
services; supply chain management services; mail order retail services for cosmetics; mail order retail services for 
clothing; electronic data processing; shorthand typing; advertising services for the promotion of goods; advertising and 
promotion services; pay per click advertising; advertising services to promote public awareness in the field of social 
welfare; advertising services to create corporate and brand identity; advertising services to promote public awareness of 
medical issues; advertising services to promote public awareness of social issues; advertising services to promote public
awareness of medical conditions; advertising services to promote public awareness of environmental matters; 
advertising and publicity services provided via television, radio or mail; advertising services provided via the Internet; 
advertising services relating to in vivo imaging apparatus; advertising services relating to the commercialization of new 
products; advertising services relating to cosmetics; advertising services relating to pharmaceutical products; 
advertising services relating to pharmaceuticals for the treatment of diabetes; advertising services relating to in vivo 
imaging products; advertising services relating to perfumery; advertising services relating to the sale of goods; 
advertising services relating to jewelry; business consultancy and advisory services; business process re-engineering; 
retail or wholesale services for paper and stationery; retail or wholesale services for bicycles; retail or wholesale services 
for two-wheeled motor vehicles; retail or wholesale services for confectionery, bread and buns; retail or wholesale 
services for cosmetics, toiletries, dentifrices, soaps and detergents; retail or wholesale services for furniture; retail or 
wholesale services for footwear; retail or wholesale services for clothing; retail or wholesale services for printed matter; 
retail or wholesale services for food and beverages; retail or wholesale services for rice and cereals; retail or wholesale 
services for sports goods; retail or wholesale services for bags and pouches; retail or wholesale services for woven 
fabrics and bedding; retail or wholesale services for tea, coffee and cocoa; retail or wholesale services for electrical 
machinery and apparatus; retail services provided by tire stores; retail services provided by drugstores; retail services 
provided by grocery stores; retail services provided by bakery shops; retail services provided by consignment stores; 
retail services provided by record stores; retail services provided by furniture stores; retail services provided by music 
and record stores; retail services provided by clothing stores; retail services provided by discount clothing stores; retail 
services provided by gift shops; retail services provided by candy stores; retail services provided by discount stores; 
retail services provided by sporting goods stores; retail services provided by music stores; retail services provided by 
butcher shops; retail services provided by on-line gift shops; retail services provided by means of mail order catalogs; 
retail services provided by lawn, garden and nursery stores; retail services provided by supermarkets; retail services 
provided by television stores; retail services provided by department stores; retail services provided by fruit stands; retail 
services provided by florist shops; retail services provided via interactive television; retail services provided via computer
communications networks; retail services provided by jewelry stores; retail services relating to automobile accessories; 
retail services relating to delicatessen products; retail services relating to furniture; retail services relating to furs; retail 
services relating to clothing; retail services relating to candy; retail services relating to sporting goods; retail services 
relating to fruit; retail services relating to flowers; retail services relating to jewelry; retail services featuring a bonus 
incentive program for customers; retail services featuring a wide variety of consumer goods; retail services provided by 
convenience stores; on-line retail store services featuring cosmetic and beauty products; on-line retail store services 
featuring cosmetic and beauty products, clothing and accessories; secretarial services; procurement services for others 
[purchasing goods and services for other businesses]; procurement services for others relating to office requisites; 
executive search and selection services; shorthand; shorthand secretarial services; outsourcing services [business 
assistance]; telephone receptionist services; telephone answering for unavailable subscribers; telephone welcoming 
services for third parties; chamber of commerce services in the nature of promoting local business and tourism; nanny 
placement services; business administration services for the processing of sales made on a global computer network; 
photocopying services; business advisory services relating to the establishment and operation of franchises; export 
agency services; electronic billboard advertising; cost management accounting; business invoicing; cost accounting; 
filing of documents or magnetic tapes [office functions]; document filing [office functions]; economic forecasting and 
analysis; business efficiency expert services; electronic publication of printed matter for advertising purposes.

Cl.37;Recharging services for electric vehicles; pumping crude oil; oil pumping and extraction; drilling and pumping of 
oil; oil drilling services; oil extraction services; oil pumping services; installation of apparatus for the production of oil; 
repair and maintenance of vehicles; abrasive cleaning of surfaces; wrecking services; emergency vehicle repair services; 
rental of car washing installations; rental of car washing apparatus; rental of car washing apparatus and providing 
information relating thereto; rental of concrete mixers; rental of concrete pumps; rental of drilling and mining apparatus; 
rental of drilling platforms; rental of mining machines and apparatus; rental of mining machines and apparatus and 
providing information relating thereto; rental of scaffolding, platforms, molds and machinery for use in construction; 
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rental of machines, tools and apparatus for use in building construction; rental of elevating work platforms for use in 
construction; rental of lifting apparatus for use in construction; rental of floor cleaning machines and providing 
information relating thereto; rental of industrial machines; rental of construction equipment, concrete mixers, concrete 
pumps and cranes; rental of construction machines and tools; rental of construction machines and apparatus and 
providing information relating thereto; rental of cleaning apparatus; rental of mops and providing information relating 
thereto; rental of electric washing machines and providing information relating thereto; asphalting; automobile 
pinstriping; termite and pest control, other than for agricultural purposes; water or oil well boring; water well drilling; 
drilling of deep oil or gas wells; oil and gas drilling; oil well drilling; drilling of wells; drilling for crude oil; exterior and 
interior cleaning of aircraft; erecting of commercial centres, housing areas and manufacturing plants; tapestry repair for 
others; rebuilding engines that have been worn or partially destroyed; refurbishment of buildings; rebuilding machines 
that have been worn or partially destroyed; renovation of clothing; reconditioning of industrial machinery; retreading of 
tires; custom rebuilding of existing land vehicles and structural parts therefor; vulcanizing of automobile tires [repair]; 
vulcanization of tires [repair]; building sealing; pavement sealing; road sealing and stripping; waterproofing of 
basements; linen ironing; ironing of clothing; pressing of clothing; ironing of textiles; ironing of fabric; disinfecting; 
disinfecting of telephone handsets; disinfecting of telephone handsets and providing information relating thereto; rat 
exterminating; mining for diamonds; mining for diamonds, precious stones or precious metals; mining extraction; mining 
for precious stones; mining for precious metals; laying of foundations; refilling of toner cartridges; fuelling, washing, 
cleaning, maintenance and repair of vehicles; fuelling of vehicles; fuelling of aircraft; vehicle battery charging; lawn 
mower blade sharpening; drill bit sharpening; knife sharpening; sharpening of scissors; sharpening of scissors and 
kitchen knives; sharpening of scissors and kitchen knives and providing information relating thereto; insulating of 
internal and external walls, ceilings and roofs; insulating of external walls; building insulating; repair information; 
construction information; bricklaying; riveting; automobile detailing; vehicle detailing; consultancy relating to building 
construction supervision; consultancy relating to painting of buildings; consultancy relating to the repair and 
reconditioning of bearings for machines; construction consultancy; consultancy relating to residential and building 
construction; consultancy relating to vehicle repair; varnishing; furniture varnishing; re-tinning; retrofitting of ventilating 
installations in buildings; upgrading of computer hardware; retrofitting of air-conditioning installations in buildings; 
retrofitting of heating, ventilating and air-conditioning installations in buildings; retrofitting of heating installations in 
buildings; washing and cleaning of vehicles; washing of airplanes; construction of wind power plants; construction of 
building interiors; construction of dams; construction of roads, sewers and water supply systems; construction of 
residential buildings; construction of buildings; construction of buildings, dams and bridges; construction of buildings, 
roads, bridges and dams; construction of buildings and other structures; construction of energy efficient buildings and 
structures; tire rotating and balancing; construction and repair of airports and airport facilities; installation and repair of 
blinds; construction and repair of residential buildings and houses; construction and repair of buildings and other 
structures; construction and renovation of buildings and other structures; construction and renovation of bridges; 
construction and maintenance of apartments, studios, bungalows, villas and cottages; construction and maintenance of 
holiday homes, holiday camps, temporary accommodation, hotels and residential hotels; construction and maintenance 
of buildings; construction and maintenance of sports centers, health clubs, leisure centers and recreational complexes; 
construction and maintenance of building complexes, residential buildings, housing estates, commercial buildings, 
shopping centers, office buildings and parking structures; construction and erection of exhibition stands, stages and 
booths; construction of sewerage systems; construction of commercial buildings; construction of steel structures; 
construction of bridges; construction of public works; construction of conservatories and greenhouses; construction of 
office buildings; construction of industrial buildings; erection of prefabricated buildings and structures; construction, 
erection, installation, repair, renovation, servicing, maintenance and dismantling of wind farms; construction of sports 
arenas; scaffolding; construction, maintenance and repair of water vehicles; construction, maintenance and repair of 
transportable and prefabricated buildings; construction, maintenance and repair of watercraft; construction, maintenance 
and repair of heat insulation systems; construction, maintenance and renovation of buildings; construction, maintenance 
and renovation of public works; construction, maintenance and repair of conservatories and greenhouses; installation, 
maintenance and repair of security and authentication apparatus; installation, maintenance and repair of regulating, 
monitoring and control apparatus; installation, maintenance and repair of temperature control apparatus; installation, 
maintenance and repair of remote control apparatus for changing printing plates; installation, maintenance and repair of 
sealing machines; installation, maintenance and repair of sewerage systems; installation, maintenance and repair of 
stairway lifts; installation, maintenance and repair of safety equipment; installation, maintenance and repair of security 
and safety equipment; installation, maintenance and repair of rolling mills; installation, maintenance and repair of rollers 
for machines; installation, maintenance and repair of systems, machinery and apparatus for working and processing 
metals and sheet metal; installation, maintenance and repair of solar collectors; installation, maintenance and repair of 
solar installations for generating power; installation, maintenance and repair of solar installations for generating power, 
solar collectors and photovoltaic modules; installation, maintenance and repair of solar energy systems; installation, 
maintenance and repair of sorting machines; installation, maintenance and repair of telecommunications equipment; 
installation, maintenance and repair of telecommunications apparatus and instruments; installation, maintenance and 
repair of telephone and communication equipment; installation, maintenance and repair of telephones; installation, 
maintenance and repair of street lights; installation, maintenance and repair of surgical apparatus and instruments; 
installation, maintenance and repair of surgical, medical, dental and veterinary apparatus and instruments; construction 
of trade fair and exhibition stands; construction of shopping centers; erection, installation, maintenance and repair of 
wind turbines, wind stations and other wind-powered machines; erection, installation, maintenance and repair of 
windmills, wind power plants, wind turbines and other wind-operated machines; construction of power plants; 
construction of wave energy power plants; window cleaning; road paving; vehicle washing; supervision of building 
renovation; supervision of building reconstruction; supervision of building demolition; supervision of the construction of 
watercraft, yachts, boats, ships and water vehicles; on-site construction supervision; building construction supervision; 
pavement marking services; pavement striping; cleaning of building exteriors and providing information relating thereto; 
tuning of musical instruments; upholstering; upholstering of vehicle seats; renovation and restoration of buildings; 
rustproofing; anti-rust treatment for vehicles; sanding; pumicing; emergency servicing of water supply apparatus; 
emergency servicing of gas supply apparatus; emergency servicing of apparatus for supplying electricity; oil burner 
servicing and repair; air conditioning vent sealing services; providing laundry washing and drying facilities; safe 
maintenance or repair and providing information relating thereto; car maintenance; maintenance services; maintenance of
motor vehicles; maintenance of water purifying apparatus; maintenance of apparatus and installations for generating 
power; maintenance, servicing, tuning and repair of motors and engines; maintenance, servicing and repair of apparatus 
and installations for generating power; maintenance, servicing and repair of household and kitchen appliances; 
maintenance, servicing and repair of vehicles; maintenance, servicing and repair of weapon systems; maintenance and 
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repair services; maintenance and repair of automatic transmissions; car repair and maintenance; maintenance and repair 
of motor vehicles and airplanes; maintenance and repair of continuously variable transmissions; maintenance and repair 
of grounded aircraft; maintenance and repair of hydrodynamic transmissions; maintenance and repair of hydrostatic 
transmissions; maintenance and repair of dual-clutch transmissions; strong-room maintenance and repair; maintenance 
and repair of power shift transmissions; maintenance and repair of manual transmissions; maintenance and repair of 
gears; maintenance and repair of control systems for radio systems and networks; maintenance and repair of hybrid 
transmissions; maintenance and repair of starters for motors and engines; maintenance and repair of synchronized 
transmissions; maintenance and restoration of works of art; maintenance and cleaning of mining equipment; 
maintenance of vehicles and machines; maintenance of water pollution control equipment; maintenance of 
communications equipment; maintenance of office equipment; maintenance of intruder alarms; maintenance of printing 
machines and digital printing systems; maintenance of industrial machinery; maintenance, repair and reconditioning of 
photovoltaic apparatus and installations; maintenance, repair and rebuilding of furnaces; maintenance of plumbing; 
maintenance of welding machines and equipment; maintenance of telecommunications apparatus; vehicle maintenance; 
maintenance of vehicle washing installations; maintenance of fire alarm installations; paper hanging; painting or repair of 
signs; septic tank pumping and cleaning; glazing of windows; pumping septic tanks; installation of yacht interiors; 
bathtub and bath boiler cleaning; bathtub and bath boiler cleaning and providing information relating thereto; cleaning of 
buildings [exterior surface]; clearing and cleaning gutters; cleaning of building exteriors; jewelry remounting; recharging 
of batteries; recharging of batteries and accumulators; conversion and tuning of production automobiles and their 
engines; rebricking and rebuilding of furnaces; yacht and boat conversion, renovation, refit and repair; cabinet refacing; 
automotive refinishing; rebuilding and reconditioning of engines and motors; underwater dredging; underwater building 
and construction; painting of automobiles; painting of motor vehicles; painting of buildings; painting and rendering of 
interior and exterior walls; painting of metal surfaces; painting of metal surfaces to prevent corrosion; painting of window 
frames; sign painting; painting of furniture; painting of aircraft; painting of vehicles; floor polishing and providing 
information relating thereto; vehicle polishing; automobile polishing; floor polishing; vehicle breakdown repair services; 
mending clothing and providing information relating thereto; self-service laundries; providing information relating to the 
installation of machinery; providing information relating to the rental of construction equipment; providing information 
relating to repair services in the aviation sector; providing information relating to the maintenance of measuring and test 
equipment; providing on-line information relating to the construction of buildings; providing online information relating to 
the construction of buildings, and repair and installation services; providing on-line information relating to repair and 
installation services; provision of information, advice and consultancy relating to cleaning; providing building 
construction information via a web site; providing information relating to the sharpening of scissors and kitchen knives; 
providing information relating to vermin exterminating, other than for agriculture, forestry or horticulture; providing 
information relating to umbrella repair; providing information relating to the repair or maintenance of musical 
instruments; providing information relating to the repair or maintenance of sporting equipment; providing information 
relating to the repair or maintenance of signboards; providing information relating to the repair or maintenance of nuclear 
power plants; providing information relating to the repair or maintenance of water purifying apparatus; providing 
information relating to the repair or maintenance of mining machines and apparatus; providing information relating to the 
repair or maintenance of two-wheeled motor vehicles; providing information relating to the repair or maintenance of 
railway rolling stock; providing information relating to the repair or maintenance of measuring and testing machines; 
providing information relating to the repair or maintenance of machines and instruments for making shoes; providing 
information relating to the repair or maintenance of machines and systems for manufacturing integrated circuits; 
providing information relating to the repair or maintenance of semiconductor manufacturing machines and systems; 
providing information relating to the repair or maintenance of machines and apparatus for use in beauty salons or 
barbers' shops; providing information relating to the repair or maintenance of painting machines and apparatus; 
providing information relating to the repair or maintenance of printing or bookbinding machines and apparatus; providing 
information relating to the repair or maintenance of power distribution or control machines and apparatus; providing 
information relating to the repair or maintenance of waste crushing machines and apparatus; providing information 
relating to the repair or maintenance of plastic processing machines and apparatus; providing information relating to the 
repair or maintenance of waste compacting machines and apparatus; providing information relating to the repair or 
maintenance of tobacco processing machines; providing information relating to the repair or maintenance of medical 
machines and apparatus; providing information relating to the repair or maintenance of metalworking machines and 
tools; providing information relating to the repair or maintenance of power-driven floor cleaning machines; providing 
information relating to the repair or maintenance of mechanical parking systems; providing information relating to the 
repair or maintenance of pumps; providing information relating to the repair or maintenance of non-electric cooking 
apparatus and installations; providing information relating to the repair or maintenance of optical machines and 
instruments; providing information relating to the repair or maintenance of office machines and apparatus; providing 
information relating to the repair or maintenance of printing machines; providing information relating to the repair or 
maintenance of storage tanks; providing information relating to the repair or maintenance of textile machines and 
apparatus; providing information relating to the repair or maintenance of telecommunication machines and apparatus; 
providing information relating to the repair or maintenance of vending machines; providing information relating to the 
repair or maintenance of packing or wrapping machines and apparatus; providing information relating to the repair or 
maintenance of water pollution control equipment; providing information relating to the repair or maintenance of 
photographic machines and apparatus; providing information relating to the repair or maintenance of sewing machines; 
providing information relating to the repair or maintenance of power generators; providing information relating to the 
repair or maintenance of vessels; providing information relating to the repair or maintenance of vehicle washing 
installations; providing information relating to vehicle repair; providing information relating to window cleaning services; 
providing information relating to the setup or repair of locks; providing information relating to the disinfection of 
telephone handsets; providing information relating to laundering services; providing information relating to construction, 
repair, restoration, maintenance and installation services; providing information relating to floor polishing services; 
providing information relating to storage tank cleaning services; providing information relating to clothing mending 
services; providing information relating to clothing repair services; providing information relating to street cleaning 
services; providing information relating to repair and installation services; providing information relating to building 
cleaning; providing information relating to septic tank cleaning services; providing information relating to the cleaning of 
building exteriors; providing information relating to the rental of car washing apparatus; providing information relating to 
the rental of floor cleaning machines; providing information relating to the rental of construction machines and 
apparatus; providing information relating to the rental of mops; providing information relating to the rental of electric 
washing machines; providing information relating to the pressing of clothing; providing information relating to building 
reconstruction; providing information relating to the repair of bicycles; providing information relating to the repair of 
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game machines and apparatus; providing information relating to the repair of toys or dolls; providing information relating 
to the repair or maintenance of automobiles; providing information relating to the repair or maintenance of air-
conditioning apparatus; providing information relating to the repair or maintenance of bicycle parking apparatus; 
providing information relating to the repair or maintenance of cooking apparatus; providing information relating to the 
repair or maintenance of machines and apparatus for processing food or beverages; providing information relating to the 
repair or maintenance of cooking apparatus and installations; providing information relating to the repair or maintenance 
of boilers; providing information relating to the repair or maintenance of bookbinding apparatus and machines; providing 
information relating to the repair or maintenance of consumer electrical appliances; providing information relating to the 
repair or maintenance of aircraft; providing information relating to the repair or maintenance of gas water heaters; 
providing information relating to the repair or maintenance of gasoline station equipment; providing information relating 
to the repair or maintenance of burners; providing information relating to the repair or maintenance of amusement 
machines and apparatus; providing information relating to the repair or maintenance of cinematographic machines and 
apparatus; providing information relating to the repair or maintenance of cooking pots and pans; providing information 
relating to the repair or maintenance of diving machines and apparatus; providing information relating to the repair or 
maintenance of laboratory apparatus and instruments; providing information relating to the repair or maintenance of 
machines and apparatus for manufacturing rubber goods; providing information relating to the repair or maintenance of 
machines and apparatus for manufacturing glassware; providing information relating to the repair or maintenance of 
chemical processing machines and apparatus; providing information relating to the repair or maintenance of construction 
machines and apparatus; providing information relating to the repair or maintenance of loading-unloading machines and 
apparatus; providing information relating to the repair or maintenance of freezing machines and apparatus; providing 
information relating to the repair or maintenance of firearms; providing information relating to the repair or maintenance 
of fire alarms; providing information relating to the repair or maintenance of industrial furnaces; providing information 
relating to the repair or maintenance of industrial dishwashing machines; providing information relating to the repair or 
maintenance of industrial washing machines; providing information relating to the repair or maintenance of fishing tackle; 
providing information relating to the repair or maintenance of fishing machines and instruments; providing information 
relating to the repair or maintenance of agricultural machines and implements; providing information relating to the repair 
or maintenance of chemical plants; providing information relating to the repair or maintenance of clocks and watches; 
providing information relating to the repair or maintenance of electric lighting apparatus; providing information relating to 
the repair or maintenance of electric motors; providing information relating to the repair or maintenance of electric 
cooking apparatus and installations; providing information relating to the repair or maintenance of electronic machines 
and apparatus; providing information relating to the repair and maintenance of spectacles; providing information relating 
to the repair and maintenance of furnaces; providing information relating to the rental of mining machines and apparatus; 
providing information relating to the repair of land vehicles; providing information relating to the repair of billiard 
equipment; providing information relating to the repair of spectacles; providing information relating to shoe repair; 
providing information relating to the repair of fishing tackle; providing information relating to the repair of sports 
equipment; providing information relating to the repair of bags or pouches; providing information relating to the repair of 
tatami mats; providing information relating to the repair of personal ornaments; providing information relating to building 
renovation; providing information relating to furniture restoration; providing information relating to building demolition; 
providing information relating to building construction; providing information relating to the construction of buildings, 
and repair and installation services; providing information relating to the construction, repair and maintenance of 
buildings; providing information relating to shipbuilding; providing information relating to safe maintenance and repair; 
providing information relating to roofing installation and repair; providing information relating to the installation of 
electrical apparatus; providing information relating to fur care and repair; providing information relating to fur care, 
cleaning and repair; providing information relating to bathtub and bath boiler cleaning services; providing information 
relating to the cleaning of carpets and rugs; providing information relating to chimney sweeping services; provision of 
construction advice; providing advice relating to installation, maintenance and repair services; provision of construction 
information; provision of construction information relating to public works; provision of construction information by 
electronic means; pressing of cloth; pressing of cloth, clothing, fabric and textiles; pressing of textiles; pressing of fabric; 
emergency roadside vehicle repair services; roadside repair of automobiles; application of anti-graffiti coatings; cleaning 
of venues before and after events; street construction; rental of bulldozers; rental of drainage pumps; rental of dish 
drying machines; rental of road sweeping machines; rental of cleaning machines; rental of construction machines and 
apparatus; rental of cleaning equipment; rental of oil well drilling tools; rental of earth moving equipment and excavators; 
rental of construction and building equipment; rental of cranes [construction equipment]; rental of floor cleaning 
machines; rental of dishwashing machines; rental of dishwashers for household purposes; rental of dishwashers for 
industrial purposes; rental of industrial dish drying machines; rental of laundry washing machines; rental of construction 
equipment; rental of building scaffolds, working and building platforms; rental of laundry dryers; rental of spin dryers for 
clothes; rental of mops; rental of excavators; rental of electric washing machines; laying of cable; wiring services for 
telecommunications; pressing of clothing and providing information relating thereto; plumbing; dredging; masonry; 
roofing services; painting, interior and exterior; carpentry services; airplane de-icing services; underwater repair; pile 
driving services; joinery; cabinet making [repair]; installation services relating to the modernization of machines, machine 
tools and automatic systems for treating and processing metals; plastering; excavation services; quarrying services; 
removal of debris from buildings [construction services]; renovation of buildings; renovation and maintenance of 
shopping centers, industrial complexes, office buildings, residential buildings and other real estate developments; repair; 
repair of automatic livestock feeders; repair of automobiles; repair of vehicles as part of vehicle breakdown services; 
rebuilding of automobile engines; repair of forklift trucks; repair of water supply apparatus; repair of apparatus for 
lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and sanitary purposes; repair 
of steam generating apparatus; repair of air filtering apparatus; repair of telecommunication machines and apparatus; 
repair of apparatus and installations for generating power; repair of heat recovery apparatus; repair of billiard equipment 
and providing information relating thereto; repair of binoculars; repair of biogas plants and machines; repair of tailboard 
lifts; repair of tow bars for vehicles; repair of household and kitchen appliances; repair of consumer electronics; 
reconditioning of vacuum pumps and parts thereof; repair of bicycles; repair of bicycles and providing information 
relating thereto; repair of ventilating apparatus; repair of water purifying apparatus; repair of air filters; repair of air filters 
and parts thereof; repair of aerial navigation equipment; repair of compressed air machines; repair of intake air filters for 
machinery; repair of intake air filters and parts thereof; hat repair; repair of mining machinery; repair of trucks; overhaul 
of engines and motors; suitcase repair; repair of security locks; repair, servicing and maintenance of vehicles and 
apparatus for locomotion by air; repair of buildings; umbrella repair and providing information relating thereto; umbrella 
repair; parasol repair; repair and reconditioning of bearings for machines; repair and reconditioning of anti-friction 
bearings for machines; repair and reconditioning of bearings, ball-bearings, roller bearings and anti-friction bearings for 
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machines; repair of game machines and apparatus; repair of game machines and apparatus and providing information 
relating thereto; repair of toys or dolls; repair of toys or dolls and providing information relating thereto; reconditioning 
machines that are worn or partially destroyed; reconditioning motors and engines that have been worn or partially 
destroyed; repair and insulation of window joints; maintenance of automobiles; repair or maintenance of nuclear power 
plants; repair or maintenance of two-wheeled motor vehicles; repair or maintenance of automobiles; repair or 
maintenance of automobiles and providing information relating thereto; repair or maintenance of cooking apparatus; 
repair or maintenance of cooking apparatus for industrial purposes; repair or maintenance of cooking apparatus and 
installations; repair or maintenance of power distribution or control machines and apparatus; repair or maintenance of 
boilers; repair or maintenance of boilers and providing information relating thereto; repair or maintenance of chick 
brooders; repair or maintenance of consumer electrical appliances; repair or maintenance of consumer electrical 
appliances and providing information relating thereto; repair or maintenance of signboards; repair or maintenance of 
signboards and providing information relating thereto; repair or maintenance of gas water heaters; repair or maintenance 
of gas water heaters and providing information relating thereto; repair or maintenance of power generators; repair or 
maintenance of burners and providing information relating thereto; repair or maintenance of mining machines and 
apparatus; repair or maintenance of mining machines and apparatus and providing information relating thereto; repair or 
maintenance of two-wheeled motor vehicles and providing information relating thereto; repair or maintenance of milking 
machines; repair or maintenance of railway rolling stock; repair or maintenance of railway rolling stock and providing 
information relating thereto; repair or maintenance of amusement machines and apparatus; repair or maintenance of 
measuring and testing machines and instruments; repair or maintenance of measuring and testing machines and 
providing information relating thereto; repair or maintenance of egg incubators; repair or maintenance of 
cinematographic machines and apparatus; repair or maintenance of cinematographic machines and apparatus and 
providing information relating thereto; repair or maintenance of movie projectors; repair or maintenance of computers; 
repair or maintenance of conveyors; repair or maintenance of air-conditioning apparatus; repair or maintenance of 
vessels and providing information relating thereto; repair or maintenance of fodder mills; repair or maintenance of fodder 
mixers; repair or maintenance of fodder presses; repair or maintenance of fodder cutters; repair or maintenance of 
cooking pots and pans and providing information relating thereto; repair or maintenance of cooking pots and pans; repair 
or maintenance of laboratory apparatus and instruments; repair or maintenance of laboratory apparatus and instruments 
and providing information relating thereto; repair or maintenance of tobacco processing machines; repair or maintenance 
of diving machines and apparatus; repair or maintenance of machines and apparatus for use in beauty salons or barbers' 
shops; repair or maintenance of painting machines and apparatus; repair or maintenance of painting machines and 
apparatus and providing information relating thereto; repair or maintenance of plastic processing machines and 
apparatus and providing information relating thereto; repair or maintenance of plastic processing machines and 
apparatus; repair or maintenance of glassware manufacturing machines and apparatus and providing information relating 
thereto; repair or maintenance of machines and apparatus for processing food or beverages; repair or maintenance of 
machines and apparatus for manufacturing rubber goods; repair or maintenance of tobacco processing machines and 
providing information relating thereto; repair or maintenance of office machines and apparatus; repair or maintenance of 
amusement machines and apparatus and providing information relating thereto; repair or maintenance of power 
distribution or control machines and apparatus and providing information relating thereto; repair or maintenance of 
packing or wrapping machines and apparatus; repair or maintenance of photographic machines and apparatus and 
providing information relating thereto; repair or maintenance of chemical processing machines and apparatus; repair or 
maintenance of glassware manufacturing machines and apparatus; repair or maintenance of chemical processing 
machines and apparatus and providing information relating thereto; repair or maintenance of machines and instruments 
for making shoes; repair or maintenance of plant fiber processing machines and implements; repair or maintenance of 
machines and systems for manufacturing integrated circuits; repair or maintenance of semi-conductor manufacturing 
machines and systems; repair or maintenance of semi-conductor manufacturing machines and systems and providing 
information relating thereto; repair or maintenance of waste crushing machines and apparatus and providing information 
relating thereto; repair or maintenance of waste compacting machines and apparatus and providing information relating 
thereto; repair or maintenance of medical machines and apparatus; repair or maintenance of medical machines and 
apparatus and providing information relating thereto; repair or maintenance of metalworking machines and tools; repair 
or maintenance of metalworking machines and tools and providing information relating thereto; repair or maintenance of 
power-driven floor cleaning machines; repair or maintenance of mechanical parking systems; repair or maintenance of 
mechanical parking systems and providing information relating thereto; repair or maintenance of freezing machines and 
apparatus and providing information relating thereto; repair or maintenance of musical instruments; repair or 
maintenance of musical instruments and providing information relating thereto; pump repair or maintenance; pump repair 
or maintenance and providing information relating thereto; repair or maintenance of non-electric cooking apparatus and 
installations; repair or maintenance of non-electric cooking apparatus and installations and providing information relating 
thereto; repair or maintenance of gasoline station equipment and providing information relating thereto; repair or 
maintenance of gasoline station equipment; repair or maintenance of firearms; repair or maintenance of firearms and 
providing information relating thereto; repair or maintenance of optical machines and instruments; repair or maintenance 
of optical machines and instruments and providing information relating thereto; repair or maintenance of office machines 
and apparatus and providing information relating thereto; repair or maintenance of bookbinding apparatus and machines; 
repair or maintenance of printing or bookbinding machines and apparatus; repair or maintenance of printing or 
bookbinding machines and apparatus and providing information relating thereto; repair or maintenance of printing 
machines; repair or maintenance of loading-unloading machines and apparatus and providing information relating 
thereto; repair and maintenance of feed or booster pumps; repair or maintenance of diving machines and apparatus and 
providing information relating thereto; repair or maintenance of fire alarms and providing information relating thereto; 
repair or maintenance of fire alarms; repair or maintenance of cultivating machines and implements; repair or 
maintenance of fishing tackle; repair or maintenance of fishing tackle and providing information relating thereto; repair or 
maintenance of overhead projectors; repair or maintenance of industrial furnaces and providing information relating 
thereto; repair or maintenance of cooking apparatus for industrial purposes and providing information relating thereto; 
repair or maintenance of air-conditioning apparatus for industrial purposes and providing information relating thereto; 
repair or maintenance of industrial washing machines and providing information relating thereto; repair or maintenance of
industrial dishwashing machines; repair or maintenance of industrial dishwashing machines and providing information 
relating thereto; repair or maintenance of industrial washing machines; repair or maintenance of industrial furnaces; 
repair or maintenance of loading-unloading machines and apparatus; repair or maintenance of storage tanks; repair or 
maintenance of fishing machines and instruments and providing information relating thereto; repair or maintenance of 
fishing machines and instruments; repair or maintenance of power-driven floor cleaning machines and providing 
information relating thereto; repair or maintenance of agricultural machines and implements and providing information 

8077



relating thereto; repair or maintenance of agricultural machines and implements; repair or maintenance of power 
generators and providing information relating thereto; repair or maintenance of snow ploughs; repair or maintenance of 
construction equipment; repair or maintenance of construction machines and apparatus; repair or maintenance of 
construction machines and apparatus and providing information relating thereto; repair or maintenance of textile 
machines and apparatus; repair or maintenance of textile machines and apparatus and providing information relating 
thereto; repair or maintenance of telecommunication machines and apparatus; repair or maintenance of 
telecommunication machines and apparatus and providing information relating thereto; repair or maintenance of 
telecommunication machines and apparatus, other than telephone sets, radio receivers and television receivers; repair or 
maintenance of telephone apparatus; repair or maintenance of vending machines and providing information relating 
thereto; repair or maintenance of harvesting machines and implements; repair or maintenance of packing or wrapping 
machines and apparatus and providing information relating thereto; repair or maintenance of vehicle washing 
installations and providing information relating thereto; repair or maintenance of bicycle parking apparatus; repair or 
maintenance of bicycle parking apparatus and providing information relating thereto; repair or maintenance of water 
pollution control equipment and providing information relating thereto; repair or maintenance of water purifying 
apparatus and providing information relating thereto; repair or maintenance of photographic machines and apparatus; 
repair or maintenance of chemical plants; repair or maintenance of chemical plants and providing information relating 
thereto; repair or maintenance of freezing machines and apparatus; repair or maintenance of storage tanks and providing 
information relating thereto; repair or maintenance of clocks and watches; repair or maintenance of clocks and watches 
and providing information relating thereto; repair or maintenance of sewing machines; repair or maintenance of sewing 
machines and providing information relating thereto; repair or maintenance of electric cooking apparatus and 
installations; repair or maintenance of electric motors and providing information relating thereto; repair or maintenance of 
electric lighting apparatus and providing information relating thereto; repair or maintenance of electric motors; repair or 
maintenance of electronic machines and apparatus; repair or maintenance of electronic machines and apparatus and 
providing information relating thereto; repair or maintenance of electric lighting apparatus; repair or maintenance of 
nuclear power plants and providing information relating thereto; repair and maintenance of gymnastic and sporting 
articles; repair and maintenance of toys; repair and maintenance of leather goods; repair and maintenance of furniture; 
repair and maintenance of footwear; repair and maintenance of clothing; repair and maintenance of spectacles and 
providing information relating thereto; repair and maintenance of spectacles; repair and maintenance of garden tools; 
repair and maintenance of sports and fitness equipment; repair and maintenance of textile goods; repair and maintenance 
of camping equipment; repair and maintenance of jewelry and watches; automobile body repair and finishing for others; 
repair and restoration of books; repair and restoration of household articles; repair and restoration of furniture; repair and 
maintenance of upholstery; motor vehicle maintenance and repair; repair and maintenance of motor vehicles and their 
engines; repair and maintenance of motor vehicles and parts thereof and of engines for motor vehicles and parts thereof; 
repair and maintenance of automobiles and parts thereof; repair or maintenance of water purifying apparatus; repair and 
maintenance of vacuum pumps; repair and maintenance of vacuum pumps and parts thereof; repair and maintenance of 
bicycles; repair and maintenance of ventilating apparatus; repair and maintenance of wind power plants; repair and 
maintenance of air vehicles; repair and maintenance of wave energy power plants; repair and maintenance of gas and 
electricity installations; burner maintenance and repair; repair and maintenance of mining, earth moving, road making, 
agricultural and farming equipment; repair and maintenance of mining equipment; repair and maintenance of mining 
machines; repair and maintenance of engines for motor vehicles; repair and maintenance of road making machines; 
repair and maintenance of rail vehicles; repair and maintenance of residential buildings; repair and maintenance of 
buildings; repair and maintenance of earth moving equipment; repair and maintenance of earth moving machines; repair 
and maintenance of horological and chronometric instruments; repair and maintenance of uninterruptible power supplies; 
film projector repair and maintenance; repair and maintenance of hardware for data processing apparatus; repair and 
maintenance of compressors; repair and maintenance of computer and telecommunications hardware; repair and 
maintenance of computer and telecommunications equipment; repair or maintenance of air-conditioning apparatus for 
industrial purposes; repair and maintenance of air-conditioning apparatus; repair and maintenance of ships; repair and 
maintenance of laser measuring apparatus; repair and maintenance of boats; repair or maintenance of waste compacting 
machines and apparatus; repair or maintenance of waste crushing machines and apparatus; repair or maintenance of 
sericultural machines and implements; repair and maintenance of machines and machine tools for treating and 
processing metals; repair and maintenance of machines, machine tools and automatic systems for treating and 
processing metals; repair and maintenance of machines, apparatus and tools; repair and maintenance of medical 
instruments, apparatus and equipment; repair and maintenance of motors; repair and maintenance of airplane motors and 
engines; repair and maintenance of motorcycles; repair and maintenance of multimedia apparatus; repair or maintenance 
of water pollution control equipment; repair and maintenance of road making equipment; repair and maintenance of 
public transport vehicles; repair and maintenance of axles and parts thereof; repair and maintenance of heating 
apparatus; repair and maintenance of heating, refrigerating, air-conditioning, drying, ventilating and dust extraction 
apparatus; repair and maintenance of office buildings; repair and maintenance of cooling appliances and installations; 
repair or maintenance of passenger elevators; repair and maintenance of presses for processing metals; repair and 
maintenance of industrial machinery; repair and maintenance of dust extraction apparatus; repair and maintenance of 
radio systems and networks; airplane maintenance and repair; safe maintenance and repair; repair and maintenance of 
agricultural equipment; repair and maintenance of agricultural machines; repair and maintenance of motor vehicle cooling
systems; repair or maintenance of sporting equipment; repair and maintenance of building scaffolds, working and 
building platforms; repair or maintenance of vessels; repair and maintenance of land vehicles; repair and maintenance of 
drying apparatus; repair and maintenance of telecommunications apparatus, other than telephone sets, radio receivers 
and television receivers; repair or maintenance of vending machines; repair and maintenance of shopping centers, 
industrial complexes, office buildings, residential buildings and other real estate developments; repair and maintenance 
of transport containers; repair and maintenance of vehicle tires; repair and maintenance of audio frequency amplifiers; 
repair and maintenance of video frequency amplifiers; repair or maintenance of vehicle washing installations; repair and 
maintenance of photographic apparatus; repair and maintenance of surgical instruments and apparatus; repair and 
maintenance of chassis parts and bodies for vehicles; repair and maintenance of refrigerating apparatus; repair or 
maintenance of elevators [lifts]; repair and maintenance of electrical apparatus; repair and maintenance of electric 
vehicles; repair and maintenance of electricity generators; repair and maintenance of electronic apparatus; repair and 
maintenance of electronic display panels; repair and maintenance of electronic navigational and positioning apparatus 
and instruments; repair and maintenance of electronic installations; renovation, repair and maintenance of electrical 
wiring; repair and maintenance of energy generating installations; repair and maintenance of yachts; clock and watch 
repair; repair and cleaning of pallets and transport containers; cabinet repair; repair of computers; repair of computer 
hardware; repair of roofing; repair of cooking apparatus; repair of power lines; repair of personal ornaments; repair of 
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personal ornaments and providing information relating thereto; repair of furniture; repair of medical machines and 
apparatus; repair of metalworking machines and apparatus; repair of metallurgical plants and rolling mills; repair of bags 
or pouches and providing information relating thereto; repair of musical instruments; repair of land vehicles; watch 
repair; pump repair; upholstery repair; repair of billiard equipment; repair of water pollution control equipment; shoe 
repair; shoe repair and providing information relating thereto; repair of shoes, bags and belts; clothing repair and 
providing information relating thereto; clothing repair; sign repair; repair of lighting apparatus; repair of axles for 
machines; repair of axles for vehicles; repair of heating apparatus; repair of heating, air-conditioning and alarm 
installations; repair of office machines and apparatus; repair of spectacles; repair of spectacles and providing information 
relating thereto; repair of energy production plants and machines; repair of suspension systems for vehicles; repair of 
industrial machinery; repair of industrial furnaces; vacuum cleaner repair; repair of radios; repair of radio or television 
sets; repair of fishing tackle and providing information relating thereto; repair of sanitary installations; repair of fishing 
tackle; repair of alarms; repair of animal waste treatment systems; repair of electronic cash register systems; repair of 
damaged computers; repair of hearing aids and hearing protectors; repair of sports equipment; repair of sports 
equipment and providing information relating thereto; repair of machines for treating organic waste; repair of industrial 
waste treatment machines; stereo system repair; repair of construction and agricultural machinery; scaffolding repair; 
repair of construction machines and construction equipment; repair of bags or pouches; repair of drying apparatus; 
repair of couplings for land vehicles; repair of tatami mats; repair of tatami mats and providing information relating 
thereto; repair of television apparatus; telephone repair; repair, maintenance and overhaul of automobiles; repair, 
maintenance, servicing, dismantling, rebuilding and cleaning of vehicle engines and parts thereof; repair, maintenance, 
servicing, dismantling, rebuilding, cleaning and varnishing of vehicles and parts thereof; repair of brake systems for 
vehicles; repair of trailers; repair of toilet bowls with integrated bidet water jets; repair of toilet bowls with integrated bidet 
water jets and providing information relating thereto; repair of water supply installations; repair of installations for use in 
metal production, metal processing and metal working; repair of vehicle washing installations; repair of air-conditioning 
apparatus; repair of energy supply installations; repair of garbage disposals; repair of facsimile machines; repair of filters 
for machines, motors or engines; repair of filters and parts thereof; photographic apparatus repair; repair of cameras; 
repair of refrigerating apparatus; refrigerator repair; clock repair; reconditioning machines, motors and engines that have 
been worn or partially destroyed; luggage repair; repair of electrical equipment; repair of electrical equipment and 
electrotechnical installations; repair of electronic business equipment; repair of jewelry; hat restoration; restoration of 
buildings; renovating and constructing homes for low-income families; furniture restoration; furniture restoration and 
providing information relating thereto; restoration of musical instruments; restoration of works of art; furniture 
restoration, repair and maintenance; servicing and repair of lifting apparatus; servicing and repair of mechanical access 
platforms; servicing and repair of elevating work platforms; servicing of apparatus and installations for generating power; 
servicing of manufacturing machines and apparatus; servicing, cleaning and repair of chemical apparatus; automobile 
greasing; automobile lubrication; vehicle greasing; demolition of civil engineering structures; demolition of houses and 
buildings; demolition of buildings; pavement stripping; road stripping; warehouse construction and repair; installation, 
maintenance and repair of manufacturing plants; vehicle service stations [refuelling and maintenance]; sterilization of 
medical instruments; sterilization of surgical instruments; sterilization of surgical equipment; washing; washing of linen; 
washing of cloth, clothing, fabric, linen and textiles; washing, ironing, smoothing and repairing of textile goods for reuse; 
washing of clothing; washing of textiles; washing of fabric; washing of cloth; construction of airports; pier construction; 
construction of hydroelectric factories; pier breakwater building; custom construction of homes; road construction; 
chimney construction; residential and commercial building construction; construction and renovation of buildings; 
custom construction and building renovation; construction and repair of houses; construction and repair of buildings; 
pipeline construction and maintenance; building of canal locks; shipbuilding and providing information relating thereto; 
construction of porches; building of shops; construction of medical establishments; construction of oil pipelines; 
construction of decks; underwater construction; harbour construction; factory construction; construction, repair and 
maintenance of buildings; construction, repair and maintenance of buildings, and providing information relating thereto; 
construction of sunrooms; construction of structures for the production of crude oil; construction of structures for the 
production of natural gas; construction of structures for the transportation of natural gas; construction of structures for 
the transportation of crude oil; construction of structures for the storage of natural gas; construction of structures for the 
storage of crude oil; construction of telecommunication towers; construction, maintenance and renovation of property; 
construction, maintenance and repair of watercraft, yachts, boats and water vehicles; pipeline construction; building of 
fair stalls and shops; yacht building; shipbuilding; marine construction; custom shipbuilding; routine servicing of 
ventilating apparatus; routine servicing of air-conditioning apparatus; routine servicing of heating apparatus; routine 
servicing of heating, refrigerating, air-conditioning, drying, ventilating and dust extraction apparatus; routine servicing of 
heating, refrigerating, air-conditioning, drying, ventilating and dust extraction apparatus at intervals stipulated by the 
manufacturer; routine servicing of dust extraction apparatus; routine servicing of drying apparatus; routine servicing of 
refrigerating apparatus; thermal insulating of buildings; building inspection in the course of building construction; 
maintenance of aquariums; aircraft maintenance or repair and providing information relating thereto; maintenance and 
repair of computer hardware; maintenance and repair of skis; machinery maintenance and repair; maintenance and repair 
of hardware for computer networks; maintenance and repair of heating installations; maintenance and repair of 
telecommunications networks, apparatus, and instruments; maintenance of computer hardware; maintenance of medical 
apparatus and instruments; maintenance, repair and cleaning of apparatus and machinery for manufacturing semi-
conductors; maintenance of septic systems; tuning of engines for motor vehicles; tuning of motors and engines for 
automobiles; tuning of motors and engines; cleaning of automobiles; cleaning of building interiors; cleaning of exhibition 
stands; cleaning of urban areas; cleaning of residential houses; cleaning of residential and commercial properties; 
cleaning of buildings [interior]; cleaning of buildings, industrial sites and building sites; cleaning of building interiors and 
exteriors; crime scene clean-up services; cleaning of public areas; cleaning of office buildings and commercial premises; 
cleaning of industrial premises; cleaning of airplanes; street cleaning; street cleaning and providing information relating 
thereto; cleaning services in the nature of collecting trash, other than transport; asbestos removal; removal of graffiti; 
rust removal; laying of paving; carpet laying; tile laying, bricklaying or block laying; building reinforcing; vermin 
exterminating, other than for agriculture, aquaculture, horticulture and forestry; extermination of pests, other than for 
agricultural purposes; vermin exterminating, other than for agriculture, forestry or horticulture; vermin exterminating, 
other than for agriculture, forestry or horticulture, and providing information relating thereto; road sealing; garage 
services for automobile repair; construction, maintenance, cleaning and repair services; garage services for the 
maintenance and repair of motor vehicles; information and consultancy services relating to vehicle repair; advisory 
services in the fields of construction, repair, restoration, maintenance and installation; consultancy and information 
services relating to construction; consultancy, information and advisory services relating to the construction of public 
works; advisory services relating to the construction and repair of airports and airport facilities; consultancy relating to 
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the repair and reconditioning of anti-friction bearings for machines; consultancy relating to the repair and reconditioning 
of bearings, ball-bearings, roller bearings and anti-friction bearings for machines; consultancy and advisory services 
relating to the repair and maintenance of vacuum pumps and parts thereof; consultancy services relating to the 
construction of buildings; consultancy relating to installation, maintenance and repair services; consultancy relating to 
the installation, maintenance and repair of windmills and wind turbines; consultancy services regarding the installation 
and maintenance of telecommunications, transmission and broadcasting equipment, apparatus and instruments; 
advisory services relating to building demolition; advisory services relating to the construction of buildings; advisory 
services relating to the construction of buildings and other structures; advisory services relating to the construction of 
public works; advisory services relating to the maintenance and repair of mechanical and electrical equipment; advisory 
services relating to the maintenance, repair and renovation of buildings and other structures; advisory services relating to
the installation of audiovisual equipment; advisory services relating to the installation of hydraulic equipment; advisory 
services relating to the installation of plumbing; advisory services relating to the installation of heating and cooling 
apparatus; advisory services relating to the installation of building automation equipment; advisory services relating to 
the installation of security and safety equipment; advisory services relating to the installation of communication 
equipment; advisory services relating to the installation of lighting apparatus; advisory services relating to the installation
of passenger elevators; advisory services relating to the installation of fire prevention equipment; advisory services 
relating to the installation of telephone equipment; advisory services relating to the installation, maintenance and repair 
of mechanical and electrical equipment; painting services; decorative painting services; assembly services relating to the 
installation of presses for processing metals; automobile undercoating services; vehicle undercoating services; tire 
balancing; pest control services, other than for agriculture, aquaculture, horticulture and forestry; interior sealing and 
caulking services; building sealing and caulking services; hydraulic fracturing services; computer and telephone battery 
recharge services; building construction supervision services relating to shopping centers, industrial complexes, office 
buildings, residential buildings and other real estate developments; building construction supervision services for real 
estate projects; building construction supervision services for building projects; machinery retrofit and conversion 
services; construction services relating to the installation of heating, ventilating and air-conditioning systems; seat 
covering services; snow removal and de-icing services for airplanes; drain cleaning services; fire extinguisher recharging 
services; house painting; interior and exterior window cleaning services; assembly services relating to the installation of 
machines and machine tools for treating and processing metals; assembly services relating to the installation of 
machines, machine tools and automatic systems for treating and processing metals; artificial snow-making services; 
construction, repair, maintenance and installation services; pressure washing services; cleaning services; industrial and 
commercial cleaning services; domestic cleaning services; snow removal services; street sweeping services; installation 
and maintenance services; installation services for building scaffolds, working and building platforms; installation, 
maintenance and repair services; installation services for elevators and lifts; electrical installation services; installation 
services; removing birds from residential and commercial buildings; swimming pool cleaning services; air duct cleaning 
services; laundering of cloth, clothing, fabric, linen and textiles; laundering of babies' diapers; laundering of cloth; 
laundering of clothing; laundering of textiles; laundering of fabric; laundering; laundering and disinfecting of linen; 
laundering and providing information relating thereto; installation, maintenance and repair services provided by a 
handyman; construction and maintenance services relating to civil engineering; installation of ventilation and dust 
extraction systems; installation of apparatus for recording, transmission or reproduction of sound or images; installation 
of air-conditioning apparatus for use in clean rooms; installation of apparatus for lighting, heating, steam generating, 
cooking, refrigerating, drying, ventilating, water supply and sanitary purposes; installation of heating, lighting and 
cooking apparatus; installation of heating, refrigerating, air-conditioning, drying, ventilating and dust extraction 
apparatus; installation of apparatus for generating power; installation of dust extraction apparatus; installation of air-
conditioning apparatus; installation of gas supply and distribution apparatus; installation of reactive power compensation 
apparatus; installation of audiovisual equipment; installation of ventilating apparatus; installation of plumbing systems; 
installation of gas and water pipelines; installation of water pipes; installation of hydraulic equipment; installation of 
drywall panels; installation of lightning conductors; installation of doors and windows; installation of engines and motors;
installation of wood flooring; installation of wallboards; installation of rainwater drainage systems; installation of pipe 
insulation; installation of insulating materials; installation and maintenance of heating systems; installation and 
maintenance of solar thermal installations; installation and maintenance of photovoltaic installations; antenna installation 
and repair; plate glass installation and repair services; installation and repair of door frames; installation and repair of 
business and office machinery and equipment; Venetian blind installation and repair; setup or repair of locks; setup or 
repair of locks and providing information relating thereto; irrigation devices installation and repair; installation and repair 
of computer hardware; computer installation and repair; elevator installation and repair; installation and repair of freezing 
apparatus; installation and repair of window blinds; installation and repair of window frames; heating equipment 
installation and repair; burglar alarm installation and repair; installation and repair of burglar or fire alarms; furnace 
installation and repair; installation and repair of air-conditioning systems; installation and repair of heating, ventilating 
and air-conditioning systems; satellite dish installation and repair; installation and repair of television apparatus; 
telephone installation and repair; furnace and smelter installation and repair; pipeline installation and repair; installation 
and repair of air-conditioning apparatus; fire alarm installation and repair; freezing equipment installation and repair; 
electric appliance installation and repair; installation of rainwater collection systems; installation and maintenance of 
transmission and broadcasting equipment, apparatus and instruments; installation and maintenance of irrigation 
systems; installation and maintenance of computer hardware for the transfer of data for remote reading of electricity 
meters; installation and maintenance of hardware for computer networks and Internet access; installation and 
maintenance of burglar or fire alarms; installation and maintenance of industrial plant and equipment; installation and 
maintenance of traffic control apparatus; installation and maintenance of electronic apparatus; installation of cables for 
Internet access; installation of communication equipment; installation of computer hardware; installation of hardware for 
Internet access; installation of hardware and cables for Internet access; installation, construction, maintenance, servicing 
and repair of energy and power generating apparatus, equipment and installations; roofing installation; kitchen 
equipment installation; installation of kitchen appliances; installation of cooking appliances; installation of kitchen 
cabinets; installation of rainwater tanks; installation of foundry equipment; installation of machinery for generating 
electricity; installation of machines and machine tools for treating and processing metals; machinery installation; 
installation of furniture; installation of furniture for stores; installation of door closers; installation of door openers; 
installation of door openers and closers; oil well casing, tubing, and drill pipe installation; installation of floor tiles; 
installation of hardware for computer networks; installation of hardware for computer systems; installation of laundry and 
kitchen equipment; installation of building automation equipment; installation, maintenance and repair of computer 
hardware; installation, maintenance and repair of water supply apparatus; installation of fencing; installation of pet 
containment systems; installation of windows; installation of security and safety equipment; installation of office 
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machines; installation of lighting apparatus; installation of heating apparatus; installation of heating and cooling 
apparatus; installation of heating systems; installation of security systems; installation of tents; installation of passenger 
elevators; installation of fire alarms; installation of presses for processing metals; installation of fixtures and fittings for 
buildings; installation of industrial machinery; installation of industrial furnaces; installation of fire prevention equipment; 
installation of radio systems and networks; installation, maintenance and repair of automatic doors and barriers; 
installation, maintenance and repair of machines for use in the publishing industry; machinery installation, maintenance 
and repair; installation, repair and maintenance of clean room facilities and equipment; installation, repair and 
maintenance of heating equipment; office machines and equipment installation, maintenance and repair; installation, 
maintenance and repair of fire, smoke and heat alarms; installation, maintenance and repair of ventilating systems; 
installation, repair and maintenance of condensing apparatus, steam condensers, radiators for motors and engines, air 
reheaters, boiler tubes; installation of siding; custom installation of automobile interiors; installation of sanitary 
apparatus; installation of plumbing; installation of septic tanks; installation of commercial cooking apparatus; installation 
of environmental protection systems; installation of environmental control systems; installation of environmental control 
systems for clean rooms; installation of air-conditioning control systems; installation of air-conditioning systems; 
installation of heating, ventilation and air-conditioning [HVAC] systems; installation of electric light and power systems; 
installation of rainwater harvesting systems; installation of clean room systems; installation, changing, replacement and 
repair of locks; installation of satellite dishes; installation of glass in conservatories, windows, doors and greenhouses; 
installation of drying apparatus; installation of telephone equipment; installation of building insulation; installation of 
telephone lines; installation of cavity wall insulation; installation of insulating materials in buildings, roofs and structures; 
installation of insulating glass in conservatories, windows, doors and greenhouses; installation of thermal insulation for 
buildings; installation, maintenance and repair of automated teller machines; installation of water supply apparatus; 
installation, maintenance and repair of automation systems; installation, maintenance and repair of automatic emergency 
exits; installation, maintenance and repair of automatic doors and gates; installation, maintenance and repair of automatic 
apparatus for opening and closing ventilation flaps; installation, maintenance and repair of automatic apparatus for 
opening and closing windows; installation, maintenance and repair of automatic apparatus for opening and closing 
windows, fanlights, skylights and ventilation flaps; installation, maintenance and repair of automatic apparatus for 
opening and closing skylights; installation, maintenance and repair of automatic apparatus for opening and closing 
fanlights; installation, maintenance and repair of anemometers; installation, maintenance and repair of hardware for 
computer networks; installation, maintenance and repair of hardware for data communication networks; installation, 
maintenance and repair of remote control apparatus; installation, maintenance and repair of air analysis apparatus; 
installation, maintenance and repair of apparatus for supplying gas; installation, maintenance and repair of drilling and 
mining apparatus; installation, maintenance and repair of electronic monitoring apparatus; installation, maintenance and 
repair of hardware for data processing apparatus; installation, maintenance and repair of apparatus for processing 
metals; installation, maintenance and repair of apparatus for heating, purifying air, refrigerating, drying, ventilating, 
temperature control and air-conditioning; installation, maintenance and repair of energy conversion apparatus and power 
plants; installation, maintenance and repair of energy conversion apparatus, power plants, wave energy conversion 
apparatus and wave energy power plants; installation, maintenance and repair of apparatus for generating electricity; 
installation, maintenance and repair of apparatus for generating power; installation, maintenance and repair of apparatus 
for authentication of documents; installation, maintenance and repair of apparatus for checking the authenticity of 
banknotes; installation, maintenance and repair of apparatus for supplying electricity; installation, maintenance and 
repair of fire detection apparatus; installation, maintenance and repair of quality control apparatus; installation, 
maintenance and repair of wave energy conversion apparatus and wave energy power plants; installation, maintenance 
and repair of mechanically operated apparatus for opening and closing ventilation flaps; installation, maintenance and 
repair of mechanically operated apparatus for opening and closing windows; installation, maintenance and repair of 
mechanically operated apparatus for opening and closing windows, fanlights, skylights and ventilation flaps; installation, 
maintenance and repair of mechanically operated apparatus for opening and closing skylights; installation, maintenance 
and repair of district heating apparatus; installation, maintenance and repair of electronic data processing apparatus; 
installation, maintenance and repair of broadcasting apparatus; installation, maintenance and repair of quality control 
apparatus for printing presses; installation, maintenance and repair of ballast apparatus for ships; installation, 
maintenance and repair of batteries and accumulators; installation, maintenance and repair of wind towers; installation, 
maintenance and repair of vacuum pumps; installation, maintenance and repair of ventilating apparatus; installation, 
maintenance and repair of weighing apparatus; installation, maintenance and repair of veterinary apparatus and 
instruments; installation, maintenance and repair of wind towers and anemometers; installation, maintenance and repair 
of windmills and wind turbines; installation, maintenance and repair of air filters; installation, maintenance and repair of 
fiber optic networks; installation, maintenance and repair of blow molding machines; installation, maintenance and repair 
of high pressure lines, hosing and pipelines for hydraulic systems; installation, maintenance and repair of gas and 
electricity systems; installation, maintenance and repair of gas, electricity and water supply apparatus; installation, 
maintenance and repair of alternators; installation, maintenance and repair of hydraulic systems for machinery; 
installation, maintenance and repair of hydraulic systems for vehicles; installation, maintenance and repair of hydraulic 
equipment; installation, maintenance and repair of doors and fences; installation, maintenance and repair of chassis parts 
and bodies for vehicles; installation, maintenance and repair of fire, smoke and heat detectors; installation, maintenance 
and repair of ink metering apparatus for printing presses; installation, maintenance and repair of railroad tracks; 
installation, maintenance and repair of gaming machines, juke boxes and telecommunication equipment; installation, 
maintenance and repair of measuring apparatus; installation, maintenance and repair of measuring and testing apparatus 
and instruments; installation, maintenance and repair of clocks and other horological and chronometric instruments; 
installation, maintenance and repair of measuring, signalling and monitoring apparatus and instruments; installation, 
maintenance and repair of inverters, batteries and electrical connection apparatus for solar energy systems; installation, 
maintenance and repair of drilling and mining tools; installation, maintenance and repair of card readers; installation, 
maintenance and repair of catalytic converters; installation, maintenance and repair of compressors; installation, 
maintenance and repair of compressors, air pumps and vacuum pumps; installation, maintenance and repair of 
compressors, air pumps, vacuum pumps, air blowers, air filters, alternators, pressure regulators and oil separators; 
installation, maintenance and repair of computer hardware and electronic teaching equipment and apparatus; installation, 
maintenance and repair of computer hardware for electronic data processing systems; installation, maintenance and 
repair of computer hardware for telecommunications systems; installation, maintenance and repair of computer hardware 
and peripherals; installation, maintenance and repair of air-conditioning apparatus; installation, maintenance and repair of
cash registers; installation, maintenance and repair of ink rollers for printing presses; installation, maintenance and repair 
of kitchen equipment; installation, maintenance and repair of kitchen furniture; installation, maintenance and repair of 
labeling machines; installation, maintenance and repair of machines for processing plastics; installation, maintenance 
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and repair of machinery for the printing industry; installation, maintenance and repair of cleaning machines; installation, 
maintenance and repair of machinery for the graphics industry; installation, maintenance and repair of medical apparatus 
and instruments; installation, maintenance and repair of metalworking machines; installation, maintenance and repair of 
meteorological masts; installation, maintenance and repair of computer network and information technology equipment; 
installation, maintenance and repair of air blowers; installation, maintenance and repair of heating apparatus; installation, 
maintenance and repair of heating systems; installation, maintenance and repair of pumps and pumping stations; 
installation, maintenance and repair of oil separators; installation, maintenance and repair of building automation 
equipment; installation, maintenance and repair of container filling machines; installation, maintenance and repair of 
apparatus for conveying goods; installation, maintenance and repair of equipment and apparatus for use in demolition; 
installation, maintenance and repair of equipment and apparatus for use in mining; installation, maintenance and repair of 
equipment and apparatus for use in mining, open pit mining and quarrying; installation, maintenance and repair of 
equipment and apparatus for use in road building; installation, maintenance and repair of air freshening apparatus; 
installation, maintenance and repair of lighting apparatus; installation, maintenance and repair of burglar alarms; 
installation, maintenance and repair of air purifying apparatus; installation, maintenance and repair of passenger 
elevators; installation, maintenance and repair of passenger elevators, moving sidewalks, passenger bridges, moving 
stairways and stairway lifts; installation, maintenance and repair of printing machines; installation, maintenance and 
repair of printing machines and parts thereof; installation, maintenance and repair of printing presses; installation, 
maintenance and repair of printing presses and other machinery for use in the publishing industry; installation, 
maintenance and repair of printing presses and parts thereof; installation, maintenance and repair of loading and 
unloading machines; installation, maintenance and repair of fire and security alarms; installation, maintenance and repair 
of fire alarms; installation, maintenance and repair of apparatus for distributing electricity; installation, maintenance and 
repair of apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; installation, maintenance and repair of computer peripherals; installation, maintenance and repair of 
manufacturing machines and apparatus; installation, maintenance and repair of industrial machinery; installation, 
maintenance and repair of industrial machinery and manufacturing plants; installation, maintenance and repair of fire and 
smoke barriers; installation, maintenance and repair of filling machines; installation, maintenance and repair of pressure 
regulators; installation, maintenance and repair of freestanding lattice towers; installation, maintenance and repair of LED 
lighting apparatus; installation, maintenance and repair of air-conditioning systems; installation, maintenance and repair 
of boiler systems; installation, maintenance and repair of boiler systems and solar energy systems; installation, 
maintenance and repair of exhaust gas reduction systems; installation, maintenance and repair of heat insulation 
systems; installation, maintenance and repair of dental apparatus and instruments; installation, maintenance and repair of
drying apparatus; installation, maintenance and repair of money counting and sorting machines; installation, 
maintenance and repair of moving sidewalks; installation, maintenance and repair of passenger bridges; installation, 
maintenance and repair of packaging machines; installation, maintenance and repair of mechanically operated apparatus 
for opening and closing fanlights; installation, maintenance and repair of molding machines; installation, maintenance 
and repair of photovoltaic modules; installation, maintenance and repair of photovoltaic cells and modules; installation, 
maintenance and repair of refrigerating apparatus; installation, maintenance and repair of cooling and air-conditioning 
systems for temperature-controlled environments; installation, maintenance and repair of electrical and electronic 
apparatus for use in the field of automation; installation, maintenance and repair of electrical and electronic apparatus 
and equipment; installation, maintenance and repair of electrical lighting apparatus; installation, maintenance and repair 
of electrical devices; installation, maintenance and repair of electrical and electronic measuring and testing apparatus and
instruments; installation, maintenance and repair of electrical equipment; installation, maintenance and repair of 
electronic regulating apparatus; installation, maintenance and repair of electronic control apparatus; installation, 
maintenance and repair of electrical drives and drive systems for machines; installation, maintenance and repair of power 
plants and power grids; installation, maintenance and repair of escalators; installation, maintenance, repair and 
reconditioning of industrial machinery; installation, maintenance and repair of equipment and apparatus for use in coal 
mining; installation of theft prevention devices; installation of photovoltaic cells and modules; installation of refrigerating 
apparatus; installation of electrical apparatus or generators; installation of electric and electronic equipment in 
automobiles; installation of electrical wiring; installation of energy-saving apparatus; interference suppression in 
electrical apparatus; installation of ship interiors; swimming-pool maintenance; furniture maintenance; fur care and 
repair; fur care and repair and providing information relating thereto; fumigating; fumigation of buildings against pests; 
chimney sweeping; car cleaning; chimney sweeping and providing information relating thereto; automobile cleaning and 
washing; leather cleaning and repair; fur cleaning and repair; boiler cleaning and repair; cleaning of rugs; carpet cleaning;
cleaning of carpets and rugs; cleaning of carpets and rugs, and providing information relating thereto; rug shampooing; 
shoe shining; cleaning of clothing; window cleaning and providing information relating thereto; cleaning of storage tanks; 
storage tank cleaning and providing information relating thereto; leather care, cleaning and repair; fur care, cleaning and 
repair; septic tank cleaning; septic tank cleaning and providing information relating thereto; dry cleaning; cleaning of 
textiles; vehicle cleaning; cleaning of packaging materials, packing containers and transport pallets; diaper cleaning; 
cleaning of surgical instruments and equipment; floor sanding; buffing and polishing; plastering and painting of building 
interiors; inspection of automobiles and parts thereof prior to maintenance and repair; building maintenance; building 
maintenance and repair services provided by a handyman.
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Trade Marks Journal No: 1885 ,   21/01/2019           Class 99 
 

Priority claimed from 27/11/2017; Application No. : 87697676 ;United States of America 

4049633    23/05/2018
[International Registration No. : 1442425]
Work Squarz, Inc.

49 Lee Court Jersey City NJ 07305 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Association services, namely, promoting the interests of business professionals (terms considered too vague by 
the International Bureau – Rule 13 (2) (b) of the Common Regulations); business networking; arranging and conducting 
special events for business purposes; secretarial and clerical services; rental of office machinery and equipment; 
computerized office management services; management on behalf of industrial and commercial enterprises in terms of 
supplying them with office requisites; business management consultation in the field of providing serviced and managed 
office and workspace; providing office functions; business administration for managed offices; secretarial services; 
photocopying; telephone answering, typing, word processing; secretarial services; clerical services; document 
reproduction service.

Cl.36;Rental of office space to start-ups, businesses, non-profits, entrepreneurs and freelancers; leasing and rental of 
office space; incubation services, namely, rental of office space to start-ups, businesses, non-profits, entrepreneurs and 
freelancers; leasing and management of offices and office space; rental of offices for co-working equipped with office 
equipment.

Cl.41;Providing facilities for entertainment and educational purposes, namely, providing media room facilities featuring 
audio-visual equipment; sporting and cultural activities, namely, organizing community sporting and cultural events for 
entertainment purposes; rental services for audio and video equipment; educational and entertainment services, namely, 
providing motivational and educational speakers; educational services, namely, conducting seminars, workshops, 
lectures and classes in the fields of business, intellectual property, business development, entrepreneurship, marketing, 
popular culture, civics and public advocacy, charitable giving, and career and professional advancement; providing 
fitness and exercise facilities.

Cl.43;Providing conference, exhibition and meeting facilities; cafe and restaurant services; coffee bar services; 
cafeteria services; providing of food and drink; providing conference, and meeting facilities; providing community centers
for social gatherings and meetings; rental of social function facilities for business and social events (terms considered 
too vague by the International Bureau – Rule 13 (2) (b) of the Common Regulations); catering services; providing facilities 
for business meetings.
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Priority claimed from 08/05/2018; Application No. : 30 2018 105 119 ;Germany 

4049749    26/07/2018
[International Registration No. : 1441732]
Bayerische Motoren Werke Aktiengesellschaft

Petuelring 130 80809 München Germany

Proposed to be Used
IR DIVISION
Cl.12;Vehicles and conveyances; powertrains, including engines and motors, for land vehicles; parts and accessories 
for vehicles as well as wheels, tyres and continuous tracks.

Cl.28;Sporting articles and equipment; Christmas tree decorations and artificial Christmas trees; fairground and 
playground apparatus; toys, games, playthings and novelties; video game apparatus; parts and accessories for all 
aforementioned goods, included in this class.
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Priority claimed from 02/08/2018; Application No. : 2018-098756 ;Japan 

4049789    15/08/2018
[International Registration No. : 1442426]
DAIKIN INDUSTRIES, LTD.

Umeda Center Bldg., 4-12, Nakazaki-nishi 2-chome, Kita-ku, Osaka-shi Osaka 530-8323 Japan

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in industry; chemical additives for lubricants; chemical additives for oils; chemical additives for 
improving resin; chemical additives for resin treatment; chemical additives for use in the manufacture of resin products; 
fluorine; perfluorinated chemical compounds prepared synthetically for use in manufacture; unprocessed synthetic 
resins; unprocessed plastics, namely, plastics in primary form; fluorine resins; chemical additives for processing paints 
(industrial chemicals).

Cl.2;Coating compositions in the nature of paint; synthetic resin paints; fluorine resin coatings [paints]; fluorine resin 
coating preparations [paint].

Cl.4;Lubricants; industrial lubricants; lubricants for industrial machinery; lubricating oil; solid lubricants for industrial 
purposes.

Cl.17;Semi-processed resin; synthetic rubber; rubber, raw or semi-worked; fluoro rubber; plastics in the form of sheets,
blocks, and rods, being for use in manufacture; processed or semi-processed plastics in the form of powders, liquid, gel, 
and films, being for use in manufacture.
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Priority claimed from 16/02/2018; Application No. : 017824731 ;European Union 

4051854    14/08/2018
[International Registration No. : 1442340]
Michael Martens

Eilenau 20 22087 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer accessories; peripheral devices for computers; machine-readable data carriers of all types 
with programs installed.

Cl.35;Business consultancy and advisory services; organization consultancy; personnel consultancy, in particular in 
the field of electronic data processing; retail services of computer programs and computer software.

Cl.38;Internet provider services; electronic mail service.

Cl.41;Further training and conducting of courses in the field of electronic data processing.

Cl.42;Creation and development of computer programs for data processing; implementation and maintenance of 
computer programs and software; consultancy with regard to computer programs and software; consultancy for using 
and applying data processing programs.
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Priority claimed from 23/03/2018; Application No. : 017879576 ;European Union 

4051863    20/09/2018
[International Registration No. : 1441794]
Kapten & Son GmbH

Agrippinawerft 28 50678 Köln Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; optical devices, enhancers and correctors; opticians' 
goods, namely, prescription spectacles, prescription sunglasses, lenses for spectacles, frames for spectacles, chains for 
spectacles; spectacles [optics]; sunglasses; clip-on sunglasses; straps for sunglasses; lenses for sunglasses; optical 
lenses for use with sunglasses; frames for sunglasses; chains for sunglasses; parts for spectacles; cases for spectacles 
and sunglasses.

Cl.14;Precious metals and their alloys; jewellery, precious stones; horological and chronometric instruments; time 
instruments; wristwatches; pocket watches; dress watches; bracelets; bracelets for watches; bracelets and watches 
combined; jewellery charms; stands for clocks; cases for horological and chronometric instruments; jewellery boxes and 
watch boxes; clock cases; cases for watches [presentation]; cases for watches [presentation]; bracelets for watches; 
watchstraps made of leather; buckles for watchstraps; watch straps made of metal or leather or plastic; watch straps of 
nylon; watch straps of polyvinyl chloride; watch straps of synthetic material; watch pouches; non-leather watch straps; 
clocks and parts therefor; watchstraps; parts for clockworks; cuff links; tie bars; parts and accessories for all the 
aforesaid goods, included in this class.

Cl.18;Leather and imitation leather; animal skins, hides; trunks and travelling bags; umbrellas and parasols; walking 
sticks; whips, harness and saddlery; luggage, bags, wallets and other carriers; backpacks; purses; small purses; leather 
bags and wallets; leather purses; pouches; bags made of leather; bags made of imitation leather; carrying cases; bags 
[envelopes, pouches] of leather, for packaging.
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Priority claimed from 24/08/2017; Application No. : 4384133 ;France 

4051873    21/02/2018
[International Registration No. : 1442259]
CAPGEMINI

11 rue de Tilsitt F-75017 Paris France

Proposed to be Used
IR DIVISION
Cl.9;Registered software and software packages, remote data transmission software, registered software packages and 
computer programs concerning whatever the activity field.

Cl.35;Advisory services for business management; assistance in the management of industrial and/or commercial 
companies; professional business consultancy; business management and organization consultancy; management 
consulting; commercial management of IT infrastructures on behalf of industrial or commercial companies (outsourcing); 
advice on information system management for companies; consulting relating to information system management for 
business; business consultancy in design, implementation of information systems and computer technologies; 
commercial consulting in the realization and management of information systems and computer technologies; 
consultancy pertaining to personnel issues; personnel recruitment; computer file management; organization of 
exhibitions for commercial or advertising purposes; business consultancy and information services on commercial 
companies provided online from a computer database or the Internet network; production of advertisements used as web 
page on the Internet network; online presentation of advertising texts.

Cl.37;Computer equipment installation services; computer installation, maintenance and repair services; maintenance 
services for computers, computer peripherals, information processing apparatus and telephone apparatus; maintenance 
of computer hardware and telecommunication equipment; services for the opening of telephone lines, namely installation, 
configuration, connection, maintenance and repair of telecommunication systems.
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Cl.38;Communications by computer terminals, by fiber-optic networks; telephone call centers; electronic messaging; 
information telecommunication services (including web pages), telecommunication services provided via the Internet, 
electric and computer mail and messaging services; providing access by telecommunication and connection to a 
computer database or the Internet; transmission of texts, graphics, images, audiovisual and multimedia information, 
documents, databases, address files, glossaries, practical information provided online from a computer database or the 
Internet network; providing access to and rental of access time to a computer database; Provision of temporary access to 
on-line, non-downloadable cloud computing software for data management and the electronic storage of data.

Cl.39;Physical storage of electronically stored databases; rental of data storage spaces; services for the supply and 
distribution [transport] of computer hardware, namely telecommunication apparatus and instruments, data processing 
equipment, computers and software.

Cl.41;Organization and conducting of colloquiums, conferences, congresses, seminars, symposiums; organization of 
exhibitions for cultural or educational purposes; professional training; advisory and information services in the fields of 
education, training provided online from a computer database or the Internet; publication in electronic form of journals 
and articles in the fields of computer science, business management provided by any means on the Internet; career 
counseling.

Cl.42;Information technology consulting, development of IT strategies for companies; technical advice and analysis in 
information systems and computer technologies; computer programming; conception (design) and development of 
software and software packages; update of software and software packages; computer consultancy services; technical 
support in connection with information technology; Provision of on-line, non-downloadable operating software for 
accessing and using a cloud computing network; providing online non-downloadable software for operation and 
maintenance of computer networks and servers; providing, hosting, management, development and maintenance of 
applications, software, websites and databases; providing a full range of non-downloadable online application software 
for general and professional purposes; application service provider services, namely, providing, hosting, management, 
development and maintenance of applications, software, websites and databases; IT consulting services; computer 
integration services; assistance services in the field of software as a service; information technology (IT) support 
services; computer services, namely, assistance in transformation, integration, modernization, migration, design, 
development, implementation, testing, optimization, operation and management of information technology (IT) and 
applications; assistance relating to cloud computing and large data; Provision of temporary access to on-line, non-
downloadable cloud computing software for data management and the electronic storage of data; design and 
development of computer hardware and software; Software as a service (SaaS); provision of application services; PaaS 
platform services; electronic storage of files, documents and data; rental of electronic data storage spaces.
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4051876    03/10/2018
[International Registration No. : 1441694]
Valve Corporation

10400 NE 4th Street, Suite 1400 Bellevue WA 98004 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer game software; video game software; downloadable computer and video game software; computer and 
video game software for use on electronic devices, including game consoles, computers, tablets, phones, hand held and 
other wireless electronic devices.

Cl.41;Entertainment services, namely, providing online computer and electronic games; providing on-line computer 
games for others over global and local area computer networks; providing interactive online computer games via the 
world wide web; providing single player and multiplayer interactive online computer and video games via the world wide 
web; fan club services in the nature of entertainment.
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Priority claimed from 20/08/2018; Application No. : 88085196 ;United States of America 

4051883    13/09/2018
[International Registration No. : 1441992]
Epic Games, Inc.

620 Crossroads Boulevard Cary NC 27518 United States of America

Proposed to be Used
IR DIVISION
Cl.18;Carry-all bags; all-purpose carrying bags; sack packs, namely, drawstring bags used as backpacks; ruck sacks; 
knap sacks; traveling bags; sports bags; school bags; hand bags; gym bags; athletic bags; book bags; messenger bags; 
tote bags; travelling sacks; bags, duffle bags, waist bags, wallets, card cases, credit card cases and holders, carrying 
cases, name card cases, business card cases.

Cl.21;Lunch kits comprised of lunch boxes, lunch boxes, lunch pails.

Cl.25;Belts.
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Priority claimed from 03/08/2018; Application No. : 017938986 ;European Union 

4051894    27/08/2018
[International Registration No. : 1441866]
Daniel Schütz

Am Hang 8 53229 Bonn Germany

Proposed to be Used
IR DIVISION
Cl.3;Non-medicated cosmetics and toiletry preparations; non-medicated dentifrices; perfumery; essential oils; laundry 
preparations; bleaching preparations; furbishing preparations; perfume; oils for perfumes and scents; perfumed soaps; 
soaps and gels; bath preparations; deodorants and antiperspirants; skin care preparations; household fragrances; 
cosmetics.

Cl.4;Wax [raw material]; fuel; lighting fuel; tapers; wicks for candles; perfumed candles; perfumed candles.

Cl.21;Household or kitchen utensils; containers for household or kitchen use; combs; sponges; brushes (except 
paintbrushes); unworked or semi-worked glass (except glass used in building); painted glassware; porcelain ware; 
earthenware; perfume bottles; perfume vaporizers; cosmetic and toilet utensils and bathroom articles; tealight burners; 
pomanders [containers].

Cl.24;Textiles and substitutes for textiles; linens; curtain fabric; curtains of plastic; bath linen; make-up removal cloths 
[textile], other than impregnated with cosmetics.

Cl.35;Advertising; business management; business administration; public relations services; advertising agencies; 
demonstration of goods and services for advertising purposes; market research; market analysis and research; 
commercial information agencies; organisation and conducting of product presentations; publication of catalogues and 
prospectuses for advertising and presentation purposes; on-line advertising on a computer network; telemarketing 
services; advertising and marketing provided via blogs and online forums; retailing of non-medicated cosmetics and 
toiletry preparations, non-medicated dentifrices, perfumery, essential oils, bleaching preparations and other substances 
for laundry use, cleaning preparations, perfume, perfume oils, perfumed soaps, soaps and gels, bath and shower 
preparations, deodorants and antiperspirants, skin care preparations, room fragrances, cosmetics, wax (raw material), 
fuels, illuminants, candles and wicks for lighting, scented candles, perfumed candles, household or kitchen utensils, 
household or kitchen containers, combs, sponges, brushes (except paintbrushes), unworked or semi-worked glass, 
except building glass, painted glassware, porcelain, earthenware, perfume bottles, perfume sprayers, cosmetic and toilet 
utensils and bathroom articles, fragrance lamps, pomanders (vessels), textiles and substitutes for textiles, household 
linen, curtains of textile, curtains of plastic, bath linen, textile wipes for removing make-up, other than being impregnated 
with cosmetics; wholesaling of non-medicated cosmetics and toiletry preparations, non-medicated dentifrices, perfumery, 
essential oils, bleaching preparations and other substances for laundry use, cleaning preparations, perfume, perfume 
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oils, perfumed soaps, soaps and gels, bath and shower preparations, deodorants and antiperspirants, skin care 
preparations, room fragrances, cosmetics, wax (raw material), fuels, illuminants, candles and wicks for lighting, scented 
candles, perfumed candles, household or kitchen utensils, household or kitchen containers, combs, sponges, brushes 
(except paintbrushes), unworked or semi-worked glass, except building glass, painted glassware, porcelain, earthenware, 
perfume bottles, perfume sprayers, cosmetic and toilet utensils and bathroom articles, fragrance lamps, pomanders 
(vessels), textiles and substitutes for textiles, household linen, curtains of textile, curtains of plastic, bath linen, textile 
wipes for removing make-up, other than being impregnated with cosmetics; mail order retail services of non-medicated 
cosmetics and toiletry preparations, non-medicated dentifrices, perfumery, essential oils, bleaching preparations and 
other substances for laundry use, cleaning preparations, perfume, perfume oils, perfumed soaps, soaps and gels, bath 
and shower preparations, deodorants and antiperspirants, skin care preparations, room fragrances, cosmetics, wax (raw 
material), fuels, illuminants, candles and wicks for lighting, scented candles, perfumed candles, household or kitchen 
utensils, household or kitchen containers, combs, sponges, brushes (except paintbrushes), unworked or semi-worked 
glass, except building glass, painted glassware, porcelain, earthenware, perfume bottles, perfume sprayers, cosmetic and 
toilet utensils and bathroom articles, fragrance lamps, pomanders (vessels), textiles and substitutes for textiles, 
household linen, curtains of textile, curtains of plastic, bath linen, textile wipes for removing make-up, other than being 
impregnated with cosmetics; presentation of businesses and the goods and services thereof for advertising purposes 
and sales promotion, for others, and providing of business contacts, including on the Internet.

Cl.38;Communication by online blogs; online messaging services; on-line communication services; provision of on-line
forums; providing of online chat rooms for the transmission of messages, comments and multimedia content between 
users.

Cl.41;Educational instruction; providing of training; entertainment; sporting activities; cultural activities; publication of 
printed matter (including in electronic form), except for advertising purposes; publication of periodicals and books, 
including in electronic form; publication of texts, other than publicity texts; writing services for blogs; providing on-line 
publications; on-line publishing services; publishing of web magazines; publication of multimedia material online; 
publication of electronic books and journals on-line; providing on-line non-downloadable general feature magazines; 
provision of on-line entertainment; performances (presentation of live -).

Cl.44;Medical services; veterinary services; hygienic care for human beings; animal healthcare services; beauty care 
for human beings; agriculture, aquaculture, horticulture and forestry services; animal beautician services; human hygiene 
and beauty care; cosmetic facial and body treatment services; consultancy services relating to cosmetics.
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4051898    04/09/2018
[International Registration No. : 1442533]
Hongxu Household Appliances (Yiwu) Co., Ltd.

Room 1201, Building A4 of Headquarters Economy Park, Choujiang Street, Yiwu City, JInhua City Zhejiang Province China

Proposed to be Used
IR DIVISION
Cl.8;Abrading instruments [hand instruments]; agricultural implements, hand-operated; garden tools, hand-operated; 
hand tools, hand-operated; harpoons; beard clippers; hand implements for hair curling; manicure sets; pliers; perforating 
tools [hand tools]; hobby knives [scalpels]; scissors; daggers; table cutlery [knives, forks and spoons]; knife handles.

Cl.9;Computers; smartwatches; monitors [computer hardware]; weighing machines; measures; signal lanterns; cell 
phones; Global Positioning System [GPS] apparatus; protective films adapted for smartphones; headphones; cabinets for 
loudspeakers; virtual reality headsets; projection apparatus; observation instruments; temperature indicators; teaching 
apparatus; measuring devices, electric; optical apparatus and instruments; materials for electricity mains [wires, cables]; 
connectors [electricity]; light regulators [dimmers], electric; video screens; protection devices for personal use against 
accidents; electric door bells; spectacles; batteries, electric; chargers for electric batteries.

Cl.11;Lamps; lighting apparatus and installations; cooking apparatus and installations; refrigerators; radiators, electric;
hair driers [dryers]; heating apparatus, electric; water-pipes for sanitary installations; flushing apparatus; disinfectant 
apparatus.
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Priority claimed from 30/08/2017; Application No. : 87589981 ;United States of America 

4051921    22/02/2018
[International Registration No. : 1441829]
BeneSol Inc.

100 Ravine Lane NE, Suite 310 Bainbridge Island WA 98110 United States of America

Proposed to be Used
IR DIVISION
Cl.10;Phototherapy apparatus for the treatment of skin disorders and vitamin D deficiency.

Cl.37;Repair, maintenance support and maintenance services for medical machines.

Cl.44;Rental of medical equipment; leasing of medical equipment; operation of a medical facility providing the public 
with access to and use of medical equipment for the treatment of skin disorders and vitamin D deficiency.
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Priority claimed from 05/01/2018; Application No. : UK00003280763 ;United Kingdom 

4052081    05/07/2018
[International Registration No. : 1442976]
Babylon Partners Limited

60 Sloane Avenue London SW3 3DD United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Scientific, surveying, photographic, optical, weighing, measuring, checking (supervision), life-saving and teaching 
apparatus and instruments; apparatus for recording, transmission or reproduction of sound or images; magnetic data 
carriers; data processing equipment, computers; computer software; artificial intelligence software and apparatus; 
downloadable computer software; smartphone software applications, downloadable; software for mobile telephones; 
software for tablet computers; software for portable electronic devices; software for scheduling appointments; software 
for audio and video communication; software for recording audio and video data; computer software for controlling the 
operation of audio and video devices; instant messaging software; software enabling direct communication between 
patients and medical professionals; software and apparatus for the transmission of medical data and information; 
software for recording medical data; software for monitoring medical data and vital statistics; software for diagnosing 
medical conditions; software enabling the request and issue of medical prescriptions.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth; medical 
devices; orthopaedic articles; medical diagnostic instruments; apparatus for use in medical analysis; apparatus for blood 
analysis; blood testing apparatus; blood glucose testing apparatus; blood pressure testing apparatus; surgical and 
wound treating equipment; surgical implants; artificial surgical implants; testing apparatus for medical purposes; 
thermometers for medical purposes; apparatus for monitoring medical data and vital statistics; apparatus for diagnosing 
medical conditions.

Cl.42;Scientific and medical research services; information technology services for the healthcare industry; scientific 
investigations for medical purposes; analysis services for the purposes of medical research; computer programming in 
the medical field; electronic storage of medical records; providing scientific information in the field of medical disorders 
and their treatment; providing temporary use of online non-downloadable software; writing of computer programmes for 
medical applications; software as a service [SAAS] services; services for designing computer software; services for 
updating computer software; consultancy and advisory services related to all the aforesaid services.

Cl.44;Medical services; medical services provided by telecommunications; human healthcare services; health care 
services; health centres; medical clinics; medical clinic services; medical assistance; pharmacy advice; medical advisory 
services; medical treatment services; medical diagnostic services; medical analysis services; telemedicine services; 
therapy services; psychologist services; psychiatric services; mental health services; providing online medical record 
services other than dentistry (terms considered too vague by the International Bureau - rule 13 (2) (b) of the Common 
Regulations); advisory services relating to medical instruments; medical information services provided via the Internet; 
medical, pharmacy, psychological and psychiatric services provided remotely via a computer software application; 
medical, pharmacy, psychological and psychiatric services provided remotely via software applications for mobile 
telephones, tablet computers and other portable electronic devices; consultancy and advisory services related to all the 
aforesaid services.
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4052083    20/07/2018
[International Registration No. : 1443185]
LOVELY PEPA IÇ VE DIS TIC. SAN. A.S

Yenibosna Merkez Mah. Degirmenbahçe Cad. No:26 5/1 Bahçelievler Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.25;Clothing, including underwear and outerclothing, other than special purpose protective clothing; socks, mufflers 
[clothing], shawls, bandanas, scarves, belts [clothing], footwear, shoes, slippers, sandals, headgear, hats, caps with 
visors, berets, caps [headwear], skull caps.

Cl.35;Advertising, marketing and public relations, organization of exhibitions and trade fairs for commercial or 
advertising purposes, design for advertising, provision of an online marketplace for buyers and sellers of goods and 
services, office functions, secretarial services, arranging newspaper subscriptions for others, compilation of statistics, 
rental of office machines, systemization of information into computer databases, telephone answering for unavailable 
subscribers, business management, business administration and business consultancy, accounting, commercial 
consultancy services, personnel recruitment, personnel placement, employment agencies, import-export agencies, 
temporary personnel placement services, the bringing together, for the benefit of others, of a variety of goods, chemicals 
used in industry, science, photography, agriculture, horticulture and forestry, manures and soils, unprocessed artificial 
resins and unprocessed plastics, fire extinguishing compositions, adhesives not for medical, household and stationery 
purposes, paints, varnishes, lacquers, preservatives against rust, preservatives against deterioration of wood, thinners 
and binders for paints, pigments, preservatives for metals, shoe dyes, printing dyes and ink, toners (including filled toner 
cartridges), colorants for food, pharmaceuticals and beverages, raw natural resins, metals in foil and powder form for 
painters, decorators, printers and artists, bleaching and cleaning preparations, detergents other than for use in 
manufacturing operations and for medical purposes, laundry bleach, fabric softeners for laundry use, stain removers, 
dishwasher detergents, perfumery, non-medicated cosmetics, fragrances, deodorants for personal use and animals, 
soaps, dental care preparations, dentifrices, denture polishes, tooth whitening preparations, mouth washes, not for 
medical purposes, abrasive preparations, emery cloth, sandpaper, pumice stone, abrasive pastes, polishing preparations 
for leather, vinyl, metal and wood, polishes and creams for leather, vinyl, metal and wood, wax for polishing, industrial 
oils and greases, cutting fluids, dust absorbing, wetting and binding compositions, solid fuels, coal, firewood, liquid and 
gas fuels, petrol, diesel oil, liquified petroleum gas, natural gas, fuel oil and their non-chemical additives, candles, wicks, 
semi-finished wax, wax and paraffin for lighting purposes, electrical energy, pharmaceutical and veterinary preparations 
for medical purposes, chemical preparations for medical and veterinary purposes, chemical reagents for pharmaceutical 
and veterinary purposes, medicated cosmetics, dietary supplements for pharmaceutical and veterinary purposes, dietary 
supplements, nutritional supplements, medical preparations for slimming purposes, food for babies, herbs and herbal 
beverages adapted for medicinal purposes, dental preparations and articles, teeth filling material/ dental impression 
material, dental adhesives and material for repairing teeth, sanitary preparations for medical use, hygienic pads, hygienic 
tampons, plasters, materials for dressings, diapers made of paper and textiles for babies, adults and pets, preparations 
for destroying vermin, herbicides, fungicides, preparations for destroying rodents, deodorants, other than for human 
beings or for animals, air purifying preparations, air deodorizing preparations, disinfectants, antiseptics, detergents for 
medical purposes, medicated soaps, disinfectant soaps, antibacterial hand lotions, ores of non- precious metal, common 
metals and their alloys and semi-finished products made of these materials, irons for construction, mats and stirrups of 
common metals for buildings, common metals in the form of plate, billet, stick, profile, sheet and sheeting, goods and 
materials of common metal used for storage, wrapping, packaging and sheltering purposes, containers of metal (storage, 
transport), buildings of metal, frames of metal for building, poles of metal for building, metal boxes, packaging containers 
of metal, aluminium foil, fences made of metal, guard barriers of metal, metal tubes, storage containers of metal, metal 
containers for the transportation of goods, ladders of metal, goods of common metal for filtering and sifting purposes, 
doors, windows, shutters, jalousies and their cases and fittings of metal, non-electric cables and wires of metal, 
ironmongery, small hardware of metal, screws of metal, nails, bolts of metal, nuts of metal, pegs of metal, flakes of metal, 
pitons of metal, metal chains, furniture casters of metal, fittings of metal for furniture, industrial metal wheels, door 
handles of metal, window handles of metal, hinges of metal, metal latches, metal locks, metal keys for locks, metal rings, 
metal pulleys, ventilation ducts, vents, vent covers, pipes, chimney caps, manhole covers, grilles of metal for ventilation, 
heating, sewage, telephone, underground electricity and air conditioning installations, metal panels or boards (non-
luminous and non-mechanical) used for signalling, route showing, publicity purposes, signboards of metal, advertisement
columns of metal, signaling panels of metal, non-luminous and non-mechanical traffic signs of metal, pipes of metal for 
transportation of liquids and gas, drilling pipes of metal and their metal fittings, valves of metal, couplings of metal for 
pipes, elbows of metal for pipes, clips of metal for pipes, connectors of metal for pipes, safes (strong boxes) of metal, 
metal railway materials, metal rails, metal railway ties, railway switches, bollards of metal, floating docks of metal, 
mooring buoys of metal, anchors, metal moulds for casting, other than machine parts, works of art made of common 
metals or their alloys, trophies of common metal, metal closures, bottle caps of metal, metal poles, metal pillars, 
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scaffolding of metal, metal stakes, metal towers, metal pallets and metal ropes for lifting, loading and transportation 
purposes, metal hangers, ties, straps, tapes and bands used for load-lifting and load-carrying, wheel chocks made 
primarily of metal, metal profile laths for vehicles for the purposes of decoration, machines, machine tools and industrial 
robots for processing and shaping wood, metals, glass, plastics and minerals, 3d printers, construction machines and 
robotic mechanisms (machines) for use in construction, bulldozers, diggers (machines), excavators, road construction 
and road paving machines, drilling machines, rock drilling machines, road sweeping machines, lifting, loading and 
transmission machines and robotic mechanisms (machines) for lifting, loading and transmission purposes, elevators, 
escalators and cranes, machines and robotic mechanisms (machines) for use in agriculture and animal breeding, 
machines and robotic mechanisms (machines) for processing cereals, fruits, vegetables and food, machines for preparing
and processing beverages, engines and motors, other than for land vehicles, parts and fittings therefore, hydraulic and 
pneumatic controls for engines and motors, brakes other than for vehicles, brake linings for engines, crankshafts, 
gearboxes, other than for land vehicles, gearboxes, cylinders for engines, pistons for engines, turbines, not for land 
vehicles, filters for engines and motors, oil, air and fuel filters for land vehicle engines, exhausts for land vehicle engines, 
exhaust manifolds for land vehicle engines, engine cylinders for land vehicles, engine cylinder heads for land vehicles, 
pistons for landvehicle engines, carburetors for land vehicles, fuel conversion apparatus for land vehicle engines, 
injectors for land vehicle engines, fuel economisers for land vehicle engines, pumps for land vehicle engines, valves for 
land vehicle engines, starter motors for land vehicles, dynamos for land vehicle engines, sparking plugs for land vehicle 
engines, bearings (parts of machines), roller or ball bearings, machines for mounting and detaching tires, alternators, 
current generators, electric generators, current generators operated with solar energy, painting machines, automatic 
spray guns for paint, electric, hydraulic and pneumatic punching machines and guns, electric adhesive tape dispensers 
(machines), electric guns for compressed gas or liquid spraying machines, electric hand drills, electric hand saws, 
electric jigsaw machines, spiral machines, compressed air machines, compressors (machines), vehicle washing 
installations, robotic mechanisms (machines) with the abovementioned functions, electric and gas-operated welding 
apparatus, electric arc welding apparatus, electric soldering apparatus, electric arc cutting apparatus, electrodes for 
welding machines, industrial robots (machines) with the abovementioned functions, printing machines, packaging 
machines, filling, plugging and sealing machines, labellers (machines), sorting machines, industrial robots (machines) 
with the abovementioned functions, electric packing machines for plugging and sealing of plastics, machines for textile 
processing, sewing machines, industrial robots (machines) with the abovementioned functions, pumps other than parts 
of machines or engines, fuel dispensing pumps for service stations, self-regulating fuel pumps, electric kitchen machines 
for chopping, grinding, crushing, mixing and mincing foodstuff, washing machines, laundry washing machines, 
dishwashers, spin driers (not heated), electric cleaning machines for cleaning floors, carpets or floorings, vacuum 
cleaners and parts thereof, automatic vending machines, galvanizing and electroplating machines, electric door openers 
and closers, gaskets for engines and motors, forks, spoons, knives and non-electric cutters, slicers, peelers for kitchen 
use, including those made of precious metals, side arms and blades (weapons), tools and apparatus for personal beauty 
care use, tools and apparatus for shaving, epilation, manicure and pedicure, electric hand implements for straightening 
and curling hair, scissors, hand-operated [non-electric] hand tools for the repair of machines, apparatus and vehicles and 
for use in construction, agriculture, horticulture and forestry, none of them being power tools, electric or non-electric 
irons, steam irons, handles for hand-operated hand tools, measurement apparatus and equipment including those for 
scientific, nautical, topographic, meteorologic, industrial and laboratory purposes, thermometers, not for medical 
purposes, barometers, ammeters, voltmeters, hygrometers, testing apparatus not for medical purposes, telescopes, 
periscopes, directional compasses, speed indicators, laboratory apparatus, microscopes, magnifying glasses, stills, 
binoculars, ovens and furnaces for laboratory experiments, apparatus for recording, transmission or reproduction of 
sound or images, cameras, photographic cameras, television apparatus, video recorders, cd and dvd players and 
recorders mp3 players, computers, desktop computers, tablet computers, wearable technological devices (smart watches,
wristbands, head-mounted devices) microphones, loudspeakers, earphones, telecommunications apparatus, apparatus 
for the reproduction of sound or images, computer peripheral devices, cell phones, covers for cell phones, telephone 
apparatus, computer printers, scanners [data processing equipment], photocopiers, magnetic and optic data carriers and 
computer software and programmes recorded thereto, downloadable and recordable electronic publications, encoded 
magnetic and optic cards, movies, tv series and video music clips recorded on magnetic, optical and electronic media, 
antennas, satellite antennas, amplifiers for antennas, parts of the aforementioned goods, ticket dispensers, automatic 
teller machines (atm), electronic components used in the electronic parts of machines and apparatus, semi-conductors, 
electronic circuits, integrated circuits, chips [integrated circuits], diodes, transistors [electronic], magnetic heads for 
electronic apparatus, electronic locks, photocells, remote control apparatus for opening and closing doors, optical 
sensors, counters and quantity indicators for measuring the quantity of consumption, automatic time switches, clothing 
for protection against accidents, irradiation and fire, safety vests and life-saving apparatus and equipment, eyeglasses, 
sunglasses, optical lenses and cases, containers, parts and components thereof, apparatus and instruments for 
conducting, transforming, accumulating or controlling electricity, electric plugs, junction boxes [electricity], electric 
switches, circuit breakers, fuses, lighting ballasts, battery starter cables, electrical circuit boards, electric resistances, 
electric sockets, transformers [electricity], electrical adapters, battery chargers, electric door bells, electric and electronic 
cables, batteries, electric accumulators, solar panels for production of electricity, alarms and anti-theft alarms, other than 
for vehicles, electric bells, signalling apparatus and instruments, luminous or mechanical signs for traffic use, fire 
extinguishing apparatus, fire engines, fire hose and fire hose nozzles, radar apparatus, sonars, night vision apparatus and 
instruments, decorative magnets, metronomes, surgical, medical, dental and veterinary apparatus and instruments, 
furniture especially made for medical purposes, artificial limbs and prostheses, medical orthopaedic articles, corsets for 
medical purposes, orthopaedic shoes, elastic bandages and supportive bandages, surgical gowns and surgical sterile 
sheets, adult sexual aids, condoms, babies' bottles, babies' pacifiers, teats, teethers for babies, bracelets and rings for 
medical purposes, anti-rheumatism bracelets, anti-rheumatism rings, lighting installations, lights for vehicles and interior-
exterior spaces, heating installations using solid, liquid or gas fuels or electricity, central heating boilers, boilers for 
heating installations, radiators [heating], heat exchangers, not parts of machines, stoves, kitchen stoves, solar thermal 
collectors [heating], steam, gas and fog generators, steam boilers, other than parts of machines, acetylene generators, 
oxygen generators, nitrogen generators, installations for air-conditioning and ventilating, cooling installations and 
freezers, electric and gas-powered devices, installations and apparatus for cooking, drying and boiling, cookers, electric 
cooking pots, electric water heaters, barbecues, electric laundry driers, hair driers, hand drying apparatus, sanitary 
installations, taps [faucets], shower installations, toilets [water-closets], shower and bathing cubicles, bath tubs, toilet 
seats, sinks, wash-hand basins [parts of sanitary installations], washers for water taps, stuffings (tap valves), water 
softening apparatus, water purification apparatus, water purification installations, waste water purification installations, 
electric bed warmers and electric blankets, not for medical use, electric pillow warmers, electric or non-electric 
footwarmers, hot water bottles, electrically heated socks, filters for aquariums and aquarium filtration apparatus, 
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industrial type installations for cooking, drying and cooling purposes, pasteurizers and sterilizers, motor land vehicles, 
motorcycles, mopeds, engines and motors for land vehicles, clutches for land vehicles, transmissions, transmission belts 
and transmission chains for land vehicles, gearing for land vehicles, brakes, brake discs and brake linings for land 
vehicles, vehicle chassis, automobile bonnets, vehicle suspension springs, shock absorbers for automobiles, gearboxes 
for land vehicles, steering wheels for vehicles, rims for vehicle wheels, bicycles and their bodies, handlebars and 
mudguards for bicycles, vehicle bodies, tipping bodies for trucks, trailers for tractors, frigorific bodies for land vehicles, 
trailer hitches for vehicles, vehicle seats, head-rests for vehicle seats, safety seats for children, for vehicles, seat covers 
for vehicles, vehicle covers (shaped), sun-blinds adapted for vehicles, direction signals and arms for direction signals for 
vehicles, windscreen wipers and wiper arms for vehicles, inner and outer tires for vehicle wheels, tubeless tires, tire-fixing
sets comprised of tire patches and tire valves for vehicles, windows for vehicles, safety windows for vehicles, rearview 
mirrors and wing mirrors for vehicles, anti-skid chains for vehicles, luggage carriers for vehicles, bicycle and ski carriers 
for cars, saddles for bicycles or motorcycles, air pumps for vehicles, for inflating tires, anti-theft alarms for vehicles, 
horns for vehicles, safety belts for vehicle seats, air bags (safety devices for automobiles), baby carriages, wheelchairs, 
pushchairs, wheelbarrows, shopping carts, single or multi-wheeled wheelbarrows, shopping trolleys, grocery carts, 
handling carts, rail vehicles, locomotives, trains, trams, wagons, cable cars, chairlifts, vehicles for locomotion by water 
and their parts, other than their motors and engines, vehicles for locomotion by air and their parts, other than their motors
and engines, firearms, air pistols (weapons), spring-loaded firearms, adapted cases and shoulder straps therefore, heavy 
weapons, mortars and rockets, fireworks, sprays for personal defence purposes, jewellery, imitation jewellery, gold, 
precious stones and jewellery made thereof, cufflinks, tie pins, statuettes and figurines of precious metal, clocks, watches 
and chronometrical instruments, chronometers and their parts, watch straps, trophies made of precious metal, rosaries, 
musical instruments and cases for musical instruments, paper and cardboard, paper and cardboard for packaging and 
wrapping purposes, cardboard boxes, paper towels, toilet paper, paper napkins, plastic materials for packaging and 
wrapping purposes, printing blocks and types, bookbinding material, printed publications, printed matter, books, 
magazines, newspapers, bill books, printed dispatch notes, printed vouchers, calendars, posters, photographs [printed], 
paintings, stickers [stationery], postage stamps, stationery, office stationery, instructional and teaching material [except 
furniture and apparatus], writing and drawing implements, artists' materials, paper products for stationery purposes, 
adhesives for stationery purposes, pens, pencils, erasers, adhesive tapes for stationery purposes, cardboard cartons 
[artists' materials], writing paper, copying paper, paper rolls for cash registers, drawing materials, chalkboards, painting 
pencils, watercolors [paintings], office requisites, paint rollers and paintbrushes for painting, rubber, gutta-percha, gum, 
asbestos, mica and semi-finished synthetic goods made from these materials in the form of powder, bars, panels and 
foils, insulation, stopping and sealing materials, insulation paints, insulation fabrics, insulating tape and band, insulation 
covers for industrial machinery, joint sealant compounds for joints, gaskets, o-rings for sealing purposes (other than 
gaskets for motors, cylinders and washer for water taps), flexible pipes made from rubber and plastic, hoses made of 
plastic and rubber, including those used for vehicles, functions for pipes of plastic and rubber, pipe jackets of plastic and 
rubber, hoses of textile material, junctions for pipes, not of metal, pipe jackets, not of metal, connecting hose for vehicle 
radiators, profile laths made of synthetic materials for vehicles for the purposes of decoration, unworked or semi-worked 
leather and animal skins, imitations of leather, stout leather, leather used for linings, goods made of leather, imitations of 
leather or other materials, designed for carrying items, bags, wallets, boxes and trunks made of leather or stout leather, 
keycases, trunks [luggage], suitcases, umbrellas, parasols, sun umbrellas, walking sticks, whips, harness, saddler, 
stirrups, straps of leather (saddlery), sand, gravel, crushed stone, asphalt, bitumen, cement, gypsum, plaster, concrete, 
marble blocks for construction, building materials (as finished products) made of concrete, gypsum, clay, potters' clay, 
stone, marble, wood, plastics and synthetic materials for building, construction, road construction purposes, non-metallic 
buildings, non-metallic building materials, poles not of metal for power lines, barriers not of metal, natural and synthetic 
coatings in the form of panels and sheets, being building materials, bitumen cardboard coatings for roofing, bitumen 
coating for roofing, doors and windows of wood and synthetic materials, traffic signs not of metal, non-luminous and non-
mechanical, for roads, monuments and statuettes of stone, concrete and marble, building glass, prefabricated swimming 
pools not of metal (structures), aquarium sand, furniture, made of any kind of material, mattresses, pillows, air mattresses 
and cushions, not for medical purposes, water beds, mirrors, beehives, artificial honeycombs and sections of wood for 
honeycombs, bouncing chairs for babies, playpens for babies, cradles, infant walkers, display boards, frames for pictures 
and paintings, identification plates, identification tags, nameplates, identification labels made of wood or synthetic 
materials, packaging containers of wood or plastics, casks for use in transportation or storage, barrels, storage drums, 
tanks, boxes, storage containers, transportation containers, chests, loading pallets and closures for the aforementioned 
goods, of wood or plastics, small hardware goods of wood or synthetic materials, furniture fittings, of wood or synthetic 
materials, opening and closing mechanisms of wood or synthetic materials, ornaments and decorative goods of wood, 
cork, reed, cane, wicker, horn, bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum, beeswax, plastic or 
plaster namely figurines, holiday ornaments for walls, sculptures, trophies, baskets, fishing baskets, kennels, nesting 
boxes and beds for household pets, portable ladders and mobile boarding stairs of wood or synthetic materials, bamboo 
curtains, roller indoor blinds [for interiors], slatted indoor blinds, strip curtains, bead curtains for decoration, curtain 
hooks, curtain rings, curtain tie-backs, curtain rods, non-metal wheel chocks, hand-operated non-electric cleaning 
instruments and appliances, brushes, other than paintbrushes, steel chips for cleaning, sponges for cleaning, steel wool 
for cleaning, cloths of textile for cleaning, gloves for dishwashing, non-electric polishing machines for household 
purposes, brooms for carpets, mops, toothbrushes, electric toothbrushes, dental floss, shaving brushes, hair brushes, 
combs, non- electric household or kitchen utensils, [other than forks, knives, spoons], services [dishes], pots and pans, 
bottle openers, flower pots, drinking straws, non-electric cooking utensils, ironing boards and shaped covers therefor, 
drying racks for washing, clothes drying hangers, cages for household pets, indoor aquariums, vivariums and indoor 
terrariums for animals gnd plant cultivation, ornaments and decorative goods of glass, porcelain, earthenware or clay 
namely statues, figurines, vases and trophies, mouse traps, insect traps, electric devices for attracting and killing flies 
and insects, fly catchers, fly swatters, perfume burners, perfume sprayers, perfume vaporizers, electric or non-electric 
make-up removing appliances, powder puffs, toilet cases, nozzles for sprinkler hose, nozzles for watering cans, watering 
devices, garden watering cans, unworked or semi-worked glass, except building glass, mosaics of glass and powdered 
glass for decoration, except for building, glass wool other than for insulation or textile use, ropes, strings, rope ladders, 
hammocks, fishing nets, tents, awnings, tarpaulins, sails, vehicle covers, not fitted, bags of textile, for packaging, padding
and stuffing materials, except of rubber and plastics, including those of wool and cotton, textile fibers, raw spun fiber, 
glass fibers for textile use, yarns and threads for textile use, threads and yarns for sewing, embroidery and knitting, 
thread, elastic yarns and threads for textile use, woven or non-woven textile fabrics, textile goods for household use, 
curtains, bed covers, sheets (textile), pillowcases, blankets, quilts, towels, flags, pennants, labels of textile, swaddling 
blankets, sleeping bags for camping, clothing, including underwear and outer clothing, other than special purpose 
protective clothing, socks, mufflers [clothing], shawls, bandanas, scarves, belts [clothing], footwear, shoes, slippers, 
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sandals, headgear, hats, caps with visors, berets, caps [headwear], skull caps, laces and embroidery, guipures, festoons, 
ribbons (haberdashery), ribbons and braid, fastening tapes for clothing, cords for clothing, letters and numerals for 
marking linen, embroidered emblems, badges for wear, not of precious metal, shoulder pads for clothing, buttons for 
clothing, fasteners for clothing, eyelets for clothing, zippers, buckles for shoes and belts, fasteners, shoe and belt 
buckles, pins, other than jewellery, adhesive patches for decoration of textile articles, laces, needles, sewing needles, 
needles for sewing machines, needles for knitting and embroidery, boxes for needles, needle cushions, artificial flowers, 
artificial fruits, hair pins, hair buckles, hair bands, decorative articles for the hair, not made of precious metal, wigs, hair 
extensions, electric or non-electric hair curlers, other than hand implements, carpets, rugs, mats, prayer rugs, linoleum, 
artificial turf, linoleum for covering floors, gymnasium mats, wallpaper, wall hangings not of textile, games and toys, 
arcade video game machines, game apparatus and machines for use with an external display screen and monitor, 
including those coin-operated, toys for animals, toys for outdoor playgrounds, parks and game parks, gymnastic and 
sporting articles, fishing tackle, artificial fishing bait, decoys for hunting and fishing, Christmas trees of artificial material, 
ornaments for Christmas trees, artificial snow for Christmas trees, rattles (playthings), novelties for parties, dances (party 
favors), paper party hats, meat, fish, poultry and game, processed meat products, dried pulses, soups, bouillon, 
processed olives, olive paste milks of animal origin, milks of herbal origin, milk product, butter, edible oils, dried, 
preserved, frozen, cooked, smoked or salted fruits and vegetables, tomato paste, prepared nuts and dried fruits as 
snacks, hazelnut spreads and peanut butter, tahini (sesame seed paste), eggs and powdered eggs, potato chips, coffee, 
cocoa, coffee or cocoa based beverages, chocolate based beverages, pasta, stuffed dumplings, noodles, pastries and 
bakery products based on flour, desserts based on flour and chocolate, bread, simit [turkish ring-shaped bagel covered 
with sesame seeds], pogaca [turkish bagel], pita, sandwiches, katmer [turkish pastry], pies, cakes, baklava turkish dessert
based on dough coated with syrupl, kadavif [turkish dessert based en dough, desserts based on dough coaced with 
syrup, puddings, custard, kazandibi [turkish pudding], rice pudding, keskül [turkish pudding], honey, bee glue for human 
consumption, propolis for food purposes, condiments for foodstuff, vanilla (flavoring), spices, sauces (condiments), 
tomato sauce, yeast, baking powder, flour, semolina, starch for food, sugar, cube sugar, powdered sugar, tea, ice tea, 
confectionery, chocolate, biscuits, crackers, wafers, chewing gums, ice-cream, edible ices, salt, cereal-based snack food, 
popcorn, crushed oats, corn chips, breakfast cereals, processed wheat for human consumption, crushed barley for 
human consumption, processed oats for human consumption, processed rye for human consumption, rice, molasses for 
food, agricultural and horticultural products seeds, forestry products, live animals, fertilized eggs for hatching, plants, 
dried plants for decoration, fresh garden herbs, dried garden herbs for decoration, animal foodstuffs, malt not for human 
consumption, underlays for pets, cat litters, beers, preparations for making beer, mineral water, spring water, table water, 
soda water, fruit and vegetable juices, fruit and vegetable concentrates and extracts for making beverages, non-alcoholic 
soft drinks, energy drinks, protein-enriched sports beverages alcoholic beverages (except beers), wines, raki [traditional 
turkish alcoholic drink], whisky, liqueurs, alcoholic cocktails, tobacco, chewing tobacco, cigarettes, cigars, smokers' 
articles including those made of precious metals, pipes, mouthpieces for cigars and cigarettes, ashtrays, tobacco boxes, 
pocket apparatus for rolling cigarettes, cigarette paper, tobacco pipes, firestones, lighters for smokers, electronic 
cigarettes and their cartridges, matches, enabling customers to conveniently view and purchase those goods, such 
services may be provided by retail stores, wholesale outlets, by means of electronic media or through mail order 
catalogues.
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4052087    10/01/2018
[International Registration No. : 1442077]
Arizona Board of Regents, for and on behalf of Arizona State University

P.O. Box 877405 Tempe AZ 85287 United States of America

Proposed to be Used
IR DIVISION
Cl.25;T-shirts, sweat-shirts, sweat pants, tank tops, shorts, golf shirts, neck ties, hats, caps, socks, jackets, jerseys, 
and sweaters.

Cl.36;Sponsoring athletic events.

Cl.41;Educational and entertainment services namely, offering undergraduate, graduate, post-graduate and continuing 
adult instruction; providing athletic events, namely, collegiate athletic events in the nature of intramural, intercollegiate 
and exhibition football, basketball, track and field, gymnastics, baseball, wrestling, volleyball, badminton, golf, tennis, 
archery, softball, swimming and diving, cross- country, and other related sports; presenting cultural, dramatic and 
musical entertainment events.

Cl.42;Scientific research; providing temporary use of on-line non-downloadable software for use in scientific research, 
namely, for use in the fields of arts and humanities, the social, physical, biological and medical sciences, technology, law, 
education, innovation, sustainability, journalism, business, and industry; providing online searchable databases relating 
to scientific research, in the fields of the arts and humanities, the social, physical, biological and medical sciences, 
technology, law, education, engineering, innovation, sustainability, journalism, business, and industry, for scientific 
research purposes; scientific laboratory services; product research and development; materials testing and evaluation; 
product testing.
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4052095    26/09/2018
[International Registration No. : 1442246]
Bean Industries Limited

5 Pullman Court, Great Western Road Gloucester GL1 3ND United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Make-up removing preparations; antistatic preparations for household purposes; polish for furniture and flooring; 
floor wax; depilatory preparations; paint removers; stain removing preparations; laundry glaze; starch glaze for laundry 
purposes; smoothing preparations [starching]; cosmetic kits; wallpaper cleaning preparations; substances for laundry 
use.

Cl.7;Electric kitchen appliances for chopping, grinding, pressing; electric can openers; electric cleaning apparatus for 
household purposes, namely vacuum cleaners and floor polishing apparatus; washing apparatus; washing apparatus; 
clothes washing machines; coin-operated washing machines; bread cutting machines; ironing machines; grating 
machines for vegetables; dishwashers; aerated beverage-making machines; beverage preparation machines, 
electromechanical; coffee grinders, other than hand-operated; food processors (household appliances); electric knives; 
stropping machines; mineral water making machines; mixers [machines]; blenders, electric, for household purposes; 
mills for household purposes, other than hand-operated; garbage [waste] disposals; sewing machines; pedal drives for 
sewing machines; pepper mills, other than hand-operated; electric fruit presses for household use; cleaning (machines 
and apparatus for -), electric; electric beaters, beating machines, peeling machines, sharpening machines; electric shears;
centrifugal dryers; whisks, electric, for household purposes; shoe polishers, electric; carpet shampooing (machines and 
apparatus for -), electric; rinsing machines; dust exhausting installations for cleaning purposes; vacuum cleaners; 
vacuum cleaner hoses; vacuum cleaner attachments for disseminating perfumes and disinfectants; domestic 
crushers/grinders, electric; steam cleaning machines; replacement bags of paper for vacuum cleaners; meat mincing 
machines [electric machines] for household use; vegetable cutting machines; clippers [machines].

Cl.8;Hand-operated and electromotively operated razors and hair clippers for personal use; razors and shavers 
(electrical and non-electrical); razor blades; razors; razor cases; razor strops; shaving cases; beard clippers; hair care 
instruments and apparatus, namely electric and non-electric hair clippers for personal use; depilation appliances, electric 
and non-electric; depilation appliances, electric and non-electric; curling tongs; hair-removing tweezers; non-electric 
hand implements for hair curling; nail care instruments and apparatus, namely electric and non-electric nail files; cuticle 
tweezers; fingernail polishers (electric and non-electric); nail clippers [electric and non-electric]; nail nippers; nail 
extractors; manicure sets; pedicure sets; shearers; scissors; shear blades; irons (excluding electric ones); can openers, 
non-electric; scaling knives; meat choppers [hand tools]; vegetable slicers (hand-operated -); scaling knives; vegetable 
choppers; electric irons.

Cl.9;Scales; weighing apparatus and instruments; weighing machines.

Cl.10;Feeding bottle receptacles; teething rings; sphygmomanometers; gloves for massage; horsehair gloves for 
massage; inhalers; massage apparatus; esthetic massage apparatus; dummies for babies.

Cl.11;Hair driers [dryers]; cooking utensils, electric; electric space heaters; drying installations; exhaust hoods for 
kitchens; heaters, electric, for feeding bottles; barbecues; tanning apparatus [sun beds]; lighting apparatus; toasters; 
decorative water fountains; blankets, electric, not for medical purposes; air heating apparatus; electric deep fryers; steam 
facial apparatus [saunas]; roasting devices; hand drying apparatus for washrooms; hot air apparatus; heating apparatus, 
electric; aquarium heaters; hot air ovens; heating plates; radiators [heating]; electric yoghurt makers; electric coffee 
filters; electric coffeepots; electric coffee percolators; cooking apparatus and installations; kilns; electric cooking 
apparatus, kitchen ranges (ovens), cooking rings, cookers, refrigerating cabinets; microwave ovens; stoves [heating 
apparatus]; electric heaters; stoves; roasters; coffee roasters; electric pressure cooking saucepans; immersion heaters; 
plate warmers; toasters; filters for drinking water; waffle irons, electric; hot water bottles; hotplates; electric laundry 
dryers, water softening apparatus and installations, water filtering apparatus; whirlpool-jet apparatus.

Cl.16;Filters (paper coffee -); filtering media [paper]; bags for microwave cooking.

Cl.21;Hand-operated household or kitchen utensils; apparatus for cosmetic purposes, namely electric water apparatus 
for cleaning teeth and gums and toothbrushes; flat-iron stands; toilet brushes; hot pots, not electrically heated; ice 
buckets; strainers for household use; insulating flasks; bottle openers, electric and non-electric; deep fryers, non-electric;
fruit presses, non-electric, for household purposes; heat-insulated containers for beverages; thermally insulated 
containers for food; utensils for household purposes (not of precious metal); coffeepots, non-electric, not of precious 
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metal; coffee grinders, hand-operated; coffee percolators, non-electric; cookery molds [moulds]; non-electric cooking 
apparatus, cookware, mess-tins, cauldrons, cooking pots, fitted picnic baskets, including dishes, corkscrews; cosmetic 
utensils; cake moulds; kitchen utensils, not of precious metal; isothermic bags; blenders, non-electric, for household 
purposes; toilet cases; noodle machines, hand-operated; griddles [cooking utensils]; autoclaves, non-electric, for 
cooking; vessels of metal for making ices and iced drinks; carpet sweepers; carpet beaters [hand instruments]; toilet 
utensils; waffle irons, non-electric; clothes drying racks; laundry drying racks; fruit presses; nutcrackers not of precious 
metal; sugar tongs; periodontal irrigators [electric] for personal use; shaving brushes; stands for shaving brushes.
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4052161    03/05/2018
[International Registration No. : 1442377]
rimowa GmbH

Richard-Byrd-Straße 13 50829 Köln Germany

Proposed to be Used
IR DIVISION
Cl.3;Polishing paste and cleaning preparations for suitcases; perfumery, soaps, cosmetics.

Cl.9;Camera cases of metal or of plastic or of fabric material or a combination of the aforesaid materials; cases 
especially made for photographic apparatus and instruments; bags adapted for laptops; covers for smart phones; covers 
for tablet computers; covers for personal digital assistants [PDAs]; protective covers for smart phones; protective covers 
for tablet computers; protective covers for personal digital assistants [PDAs]; electrical adapters; accumulators, electric; 
batteries, electric; battery chargers; chargers for mobile phones; power banks; spectacles; sunglasses; spectacle cases; 
computer software applications, downloadable; electronic publications, downloadable; computers for storing, 
transmitting and display of data and images; electronic memories; electrophoretic displays; electronic tags; bar code 
labels, encoded; labels with integrated RFID chips.

Cl.16;Stickers [stationery]; paper identification tags; money holders; pictures; pens; pads [stationery]; booklets; 
warranty booklets; user manuals; paperweights; letter trays; writing paper; appointment books; brochures; books; office 
requisites, except furniture; document holders [stationery]; printed matter; labels of paper or cardboard; flags of paper; 
bottle envelopes of paper or cardboard; flyers; photographs [printed]; greeting cards; manuals [handbooks]; envelopes 
[stationery]; covers for notebooks; passport covers; calendars; catalogues; adhesive tapes for stationery or household 
purposes; clipboards; bookmarkers; posters; postcards; prospectuses; checkbook covers; signboards of paper or 
cardboard; pencil boxes; inkstands; writing materials; writing or drawing books; writing cases [stationery]; sealing 
stamps; printed tickets; tickets; blackboards; drawing pads; drawing sets; periodicals; newspapers; announcement cards 
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[stationery]; plastic film for wrapping; sheets of reclaimed cellulose for wrapping; padding materials of paper or 
cardboard; paper cartons for delivering goods; bags [envelopes, pouches] of paper or plastics, for packaging; bags and 
articles for packaging, wrapping and storage made of paper, cardboard or plastics.

Cl.18;Travelling trunks; suitcases; suitcases with wheels; wheels for suitcases; wheel housings for suitcases and 
bags; holdalls; bags; roller bags; suitcase handles; telescopic handles for suitcases; leather straps; straps of leather 
[saddlery]; attaché cases; briefcases; vanity cases, not fitted; travelling sets [leatherware]; rucksacks; hipsacks; shoe 
bags for travel; gym bags; garment bags for travel; bags for sports; handbags; clutch bags; leather, unworked or semi-
worked; imitation leather; wallets; purses; business card cases; credit card cases [wallets]; keycases; luggage tags; 
labels of leather; bags [envelopes, pouches] of leather, for packaging; fitted protective covers for luggage; grips for 
holding shopping bags; shopping bags; umbrellas; parasols; cosmetic bags sold empty, cosmetic purses, toiletry bags; 
duffle bags; clear plastic bags for travel; clear cosmetic bags.

Cl.35;Advertising; retail services, wholesale services and online retail services relating to travelling trunks, suitcases, 
suitcases with wheels, wheels for suitcases, wheel housings for suitcases and bags, holdalls, bags, roller bags, suitcase 
handles, telescopic handles for cases, leather straps, straps of leather [saddlery], attaché cases, briefcases, vanity cases, 
not fitted, travelling sets [leatherware], rucksacks, hipsacks, shoe bags for travel, gym bags, garment bags for travel, 
bags for sports, wallets, purses, business card cases, credit card cases [wallets], keycases, luggage tags, labels of 
leather, bags [envelopes, pouches] of leather, for packaging, fitted protective covers for luggage, protective covers for 
travel documents, grips for holding shopping bags, shopping bags, umbrellas, parasols, polishing paste and cleaning 
preparations for suitcases, buffing compounds and cleaning agents for household purposes (for suitcases), perfumery, 
soaps, cosmetics, tool chests of metal, empty, manicure sets, cases for manicure instruments, camera cases of metal or 
of plastic or of fabric material or a combination of the aforesaid materials, cases especially made for photographic 
apparatus and instruments, bags adapted for laptops, covers for smart phones, covers for tablet computers, covers for 
personal digital assistants [PDAs], protective covers, electrical adapters, accumulators, electric, batteries, electric, battery
chargers, chargers for mobile phones, power banks, spectacles, sunglasses, spectacle cases, key rings [split rings with 
trinket or decorative fob], clocks, watches, bags specially adapted for holding musical instruments, cases for musical 
instruments, clothing, headgear for wear, footwear, tee-shirts, sweaters, knitwear [clothing], sports jerseys, shirts, 
stockings, pullovers, polo shirts, bandanas [neckerchiefs], scarves, neck scarves [mufflers], sashes for wear, rainwear, 
caps [headwear], baseball caps; provision of an on-line marketplace for buyers and sellers of goods and services; 
provision of information and advisory services relating to e-commerce; procurement services for others [purchasing 
goods and services for others]; data searches in computerised files for others; staff recruitment services; business 
management; business administration; office functions; public relations services; customer club services for commercial, 
promotional and/or advertising purposes. 
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Priority claimed from 29/08/2018; Application No. : 30 2018 109 568 ;Germany 

4052167    27/09/2018
[International Registration No. : 1441864]
KONUX Inc.

1209 Orange Street (City of Wilmington) County of New Castle Delaware 19801 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Machines, namely, stalk separators [machines]; filling machines; heel-making machines; suction machines for 
industrial purposes; separators; driving motors other than for land vehicles; cinder sifters [machines]; fleshing machines; 
grain separators; metal drawing machines; concrete mixers [machines]; binding apparatus for hay; printing machines for 
use on sheet metal; machines and apparatus for wax-polishing, electric; drilling machines; brewing machines; grinding 
machines; thermic lances [machines]; bread cutting machines; bookbinding apparatus and machines for industrial 
purposes; ironing machines; butter machines; steam engines; drainage machines; lathes [machine tools]; threshing 
machines; compressed air machines; printing machines; packaging machines; degreasers [machines]; earth moving 
machines; oil refining machines; labellers [machines]; painting machines; dyeing machines; filtering machines; finishing 
machines; bottle sealing machines; bottle washing machines; bottle capping machines; braiding machines; meat mincers 
[machines]; conveyors [machines]; molding machines; type-setting machines [photocomposition]; milling machines; 
bottle filling machines; sheaf-binding machines; embossing machines; blowing engines; grating machines for vegetables;
dishwashers; reapers; winnowers; grain husking machines; die-cutting and tapping machines; threading machines; 
foundry machines; glass-working machines; smoothing presses; railroad constructing machines; ditchers [ploughs]; 
engraving machines; electric hand drills; jacks [machines]; stitching machines; raking machines; planing machines; 
woodworking machines; sizing machines; mangles; carding machines; notchers [machine tools]; adhesive tape 
dispensers [machines]; compressors [machines]; kitchen machines, electric; cultivators [machines]; agricultural 
machines; leather working machines; type-setting machines [photocomposition]; punching machines; harvesting 
machines; calenders; handling machines, automatic [manipulators]; racket stringing machines; bicycle assembling 
machines; machines for the textile industry; bitumen making machines; cord making machines; lace making machines; 
machines for making pasta; mortising machines; milking machines; blade sharpening [stropping] machines; 
metalworking machines; dairy machines; sewing machines; riveting machines; papermaking machines; paper machines; 
stereotype machines; machines and apparatus for polishing [electric]; embossing machines; presses [machines for 
industrial purposes]; puddling machines; pumps [machines]; rams [machines]; lawnmowers [machines]; friezing 
machines; machines and apparatus for cleaning, electric; trimming machines; robots [machines]; diggers [machines]; 
rotary printing presses; agitators; saws [machines]; sowers [machines]; satinizing machines; suction machines for 
industrial purposes; hemming machines; peeling machines; sharpening machines; clippers [machines]; rail-laying 
machines; engines for boats; beating machines; mud catchers and collectors [machines]; trueing machines; coal-cutting 
machines; welding machines, electric; separators; type-setting machines [printing]; machines and apparatus for carpet 
shampooing, electric; sealing machines for industrial purposes; sorting machines for industry; spinning machines; 
rinsing machines; stone-working machines; stamping machines; darning machines; road making machines; road 
sweeping machines [self-propelled]; knitting machines; tarring machines; dividing machines; hair clipping machines for 
animals; whitewashing machines; typecasting machines; typographic machines; vacuum pumps [machines]; bottle 
stoppering machines; packing machines; wrapping machines; vibrators [machines] for industrial use; jacks [machines]; 
rolling mills; washing machines [laundry]; coin-operated washing machines; shaft couplings [machines]; machine tools; 
net hauling machines [fishing]; hosiery looms; wringing machines for laundry; sausage machines; filling machines; 
centrifugal machines; cigarette machines for industrial purposes; cutting machines used in sensor and measuring 
technology, in particular for determining physical quantities; motors, other than for land vehicles; couplings and 
transmission components, other than for land vehicles.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; lighting-technology-based sensors, namely; rotation rate sensors, 
pressure sensors, altitude angle sensors, path sensors, force sensors, angle sensors, acceleration sensors, level 
sensors; apparatus and instruments for measuring rotation rates, pressure, filling levels, or forces, acceleration and 
angles; protractors [measuring instruments]; rotation rate meters; pressure gauges.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; technical engineering; development and planning 
of technical solutions and products in the field of sensor technology and measurement engineering; design services in 
the field of sensor technology and measurement engineering, namely, operating platforms, integration and development 
of systems. 
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Priority claimed from 04/04/2018; Application No. : 4442995 ;France 

4052198    28/09/2018
[International Registration No. : 1443216]
M. Alban TAPIN

Bâtiment A, 27 boulevard du Nord F-93340 Le Raincy France

M. Didier NEFZI

47 avenue Marcel Sembat F-91200 Athis-Mons France

Proposed to be Used
IR DIVISION
Cl.35;Advertising; commercial business management; commercial administration; office functions; dissemination of 
advertising material (leaflets, prospectuses, printed matter, samples); newspaper subscription services (for others); 
arranging subscriptions to telecommunication services for others; presentation of goods on all communication media, for 
retail sale; business management and organization consultancy; accounting; document reproduction; employment 
agency services; business management for freelance service providers; computerized file management service; web site 
traffic optimization; organization of exhibitions for commercial or advertising purposes; online advertising on a computer 
network; rental of advertising time on all communication media; publication of advertising texts; rental of advertising 
space; dissemination of advertisements; advice regarding communication (advertising); public relations; advice 
regarding communication (public relations); company audits (commercial analyses); commercial intermediation services.

Cl.41;Education; training; entertainment; sporting and cultural activities; entertainment information; information 
relating to education; vocational retraining; provision of recreational facilities; publication of books; book lending; 
provision of non-downloadable films via video-on-demand services; motion picture production; rental of television sets; 
rental of show scenery; photography services; organization of competitions (education or entertainment); organization 
and conducting of colloquiums; organization and conducting of conferences; organization and conducting of congresses;
organization of exhibitions for cultural or educational purposes; booking of seats for shows; game services provided on-
line from a computer network; gambling services; electronic publication of books and journals online.
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4052222    23/10/2018
[International Registration No. : 1443161]
etouches, Inc.

13 Marshall Street Norwalk CT 06854 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable mobile applications for event management and communications for organizers and attendees of 
events, meetings, seminars, conferences and conventions; wearable digital electronic device for collecting contact 
information, marketing materials and event analytics and data.

Cl.35;Providing on-line registration services for attendees of events, seminars, meetings, conferences and 
conventions, featuring modules for registration, venue sourcing, networking, exhibiting, seating, payment, budgeting, 
marketing and event communications.

Cl.42;Software as a service (SAAS) services featuring software for event planning and management, including 
functionality for registration of attendees for events, meetings, seminars, conferences and conventions, and modules for 
venue sourcing, budgeting, payment, seating, exhibiting, networking, marketing and event communications.
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Priority claimed from 10/08/2018; Application No. : 2018-102402 ;Japan 

4052241    30/08/2018
[International Registration No. : 1443187]
DAIKIN INDUSTRIES, LTD.

Umeda Center Bldg., 4-12, Nakazaki-nishi 2-chome, Kita-ku, Osaka-shi Osaka 530-8323 Japan

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in industry; chemical additives for lubricants; chemical additives for oils; chemical additives for 
improving resin; perfluorinated chemical compounds prepared synthetically for use in manufacture; fluorine; chemical 
additives for processing paints (industrial chemicals); chemical coatings for ophthalmic lenses; chemical coatings for 
display panels; water and oil repellent agents; antifouling chemical agent.

Cl.2;Coating compositions in the nature of paint; synthetic resin paints; fluorine resin coatings [paints]; fluorine resin 
coating preparations [paint]; coating preparations having water repellent properties [paint]; coating preparations having 
oil repellent properties [paint]; coating preparations having antifouling properties [paint].

Cl.4;Lubricants; industrial lubricants; lubricants for industrial machinery; lubricating oil; solid lubricants for industrial 
purposes.

Cl.9;Protective films adapted for computer screens; protective films adapted for smartphones; protective films adapted 
for personal digital assistants; protective films adapted for screens of navigation apparatus for vehicles.
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Priority claimed from 23/02/2018; Application No. : UK00003292183 ;European Union 

4052263    08/05/2018
[International Registration No. : 1441697]
PRAXIDIA SERVICES LIMITED

Spectrum House, Bond Street BRISTOL BS1 3LG United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for recording, transmission or reproduction of sound or images; audiovisual and 
magnetic recording media; digital recording media; compact disks; optical disks; video disks; CD-ROMS; pre-recorded or 
blank video cassettes and video disks, pre-recorded or blank laser cassettes and laser discs, magnetic tape cassettes and
sound recording discs; cinematographic films, exposed; data processing equipment; computers; apparatus and 
instruments for telecommunications, for telephone, and for data processing; computer peripheral devices; apparatus of 
data communication; apparatus for processing, transmitting and storing database information; sounding apparatus and 
machines; downloadable electronic publications; downloadable e-books; portable electronic devices for the reception, 
storage and/or transmission of data and messages; portable and mobile digital electronic devices for sending and 
receiving of telephone calls, of facsimiles, of electronic mail, of messaging, of video, of music, of audiovisual content and 
of other multimedia content and of other digital data; computer data synchronization programs; computer downloadable 
applications for mobile telephones, for computers and for tablet computers; software downloadable from the internet; 
computer programs; software on all types of media; cards for electronic games designed for use with tablet computers or 
telephones; electronically encoded cards to make electronic funds transfers via telephone terminals or computers; 
electronic agendas; magnetic and electronic pens; computer software, scientific apparatus (not for medical purposes), 
optical, measuring, signaling, checking (supervision), teaching apparatus and instruments; electronic cards; electronic 
data media, specially voice databases, text and sound data banks; electronic data media for image banks; databases and, 
in particular voice banks, data banks, text and sound, image banks; IT programs (software) enabling connection to a 
global communication network such as the internet, television and radio channels, telephone networks, 
telecommunication networks; computer servers; computer downloadable applications for social networking; printed 
circuits for connecting terminals or microcomputers to public or private networks; software for telematic applications, 
diskettes; diagnostic apparatus, not for medical purposes; software applications for use with mobile devices; 
downloadable applications for use with mobile devices; wireless controllers to remotely monitor and control the function 
and status of other electrical, electronic, and mechanical devices or systems; Global Positioning System [GPS] tracking 
and location devices; memory devices for use with data processing apparatus; data loggers; peripheral equipment for 
computers and data processing equipment; computer software for database management; computer software for 
application and database integration; communications software for connecting computer network users; computer 
software for data and document capture, transmission, storage and indexing; computer software to automate data 
warehousing.

Cl.16;Paper and cardboard (unprocessed, semi-processed or for stationery or printers); cardboard packaging; printed 
matter; printed brochures; newspapers; books; manuals [handbooks]; promotional pamphlets; pamphlets; publications of
all types, not in electronic format; journals (periodicals); wrapping paper; packaging bags, small bags and sheets of paper 
or plastics; shields (paper seals); paper or cardboard signs, non-textile labels, flags (of paper); posters; postcards, 
transfers; graphic prints; engravings; pictures; photoengravings; paper tapes or cards for recording computer programs; 
printed matter, printing type; printing blocks; document files [stationery]; signboards of paper or cardboard; resource 
books; study guides; indexes.

Cl.35;Advertising; management of business affairs, business administration, office work; distribution of advertising 
material (flyers, brochures and samples); rental of advertising material; distribution of advertisements; rental of publicity 
mail; rental of targeted addresses from points of sale; updating of advertising material (documentation); dissemination of 
advertisements; dissemination of advertising mail; advertising services, namely posting of advertising and commercial 
information on to blogs, social networks and community networks; business management assistance to industrial and 
commercial companies; client satisfaction analysis assistance to industrial and commercial companies; commercial 
advice and information service; business advice or information services; advice on client satisfaction analysis; 
assistance and advice on business organisation and management; electronic business information service; business 
information service via global communication networks (internet) or private access (intranet); market studies and 
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research; statistical evaluation of data from market studies; studies and advice on geomarketing targeting; mailing lists 
processing (restructuring, deduplication, increase, geocoding); data collection and systemisation in a central file; 
managing addressed and unaddressed direct mail operations and telemarketing operations; business advice, namely 
negotiating and concluding business transactions on behalf of third parties; telemarketing services; operation of 
telephone call centers for others; business consultancy, namely undertaking of statistical work, data processing, 
stenotypy and performance and analysis of surveys; reproduction of documents; all direct and indirect marketing mix 
services, telepromotion with sales offer and telematic promotion with sales offer services; public relations; subscriptions 
to magazines for third parties; subscription to telecommunication services for third parties; operation of an administrative 
data base; commercial promotion for third parties in all forms; opinion surveys; opinion polling; studies, research and 
statistics data analysis; business administration relating to telecommunication networks and multimedia networks; 
commercial analysis of messages posted on websites and social networks to improve client satisfaction; statistical data 
analysis, research and studies; compilation of statistics; outsourcing services (business assistance), customer 
experience analysis services for determining audience rating and consumer behaviours on different digital medias 
(websites accessible via computer or mobile, mobile applications, TV); conducting of market surveys, statistics and/or 
business research services using several different complementary channels (online and offline) of a company and 
different devices; business analysis services relating to all digital data, including email, social networks, retail data; 
professional business consultancy; telemarketing with sales offers and data transmission promotion with sales offers 
intended to be provided in the context of exclusive offers for clients benefiting from a program of specific services; 
business analysis of messages posted on internet sites and social networks to improve customer satisfaction; consulting 
in the field of outsourcing services (business assistance) for data management and systematization; organization of 
exhibitions for commercial or advertising purposes; consulting services in the field of outsourcing management 
[business assistance] and human resources [personnel management].

Cl.38;Telecommunications; communications by computer terminals; communications via any kind of remote 
computing means; communication by fiber-optic networks; communication via cable and via satellite; communication 
services via computer networks; electronic messaging services; communications services, namely news and information 
agencies; audiovisual, video and multimedia communication services; transmission and distribution of multimedia 
programs (computer editing of texts and/or images, whether still or animated, and/or musical or non-musical sounds, for 
interactive or non-interactive use); dissemination of audiovisual and multimedia programs for interactive or other use; 
transmission of information by radio, telephone, telegraph, and data transmission means, and by any remote computing 
means, by interactive videography, and, namely, on terminals, computer peripheral apparatus or electronic and/or digital 
equipment, and, namely, videophone, visiophone and videoconferencing; services for the transmission of information in 
databases; sending, transmitting data files, dispatches and messages; telex, telegram services; information transmission 
services using a teletypewriter; transmission of information via computer communication networks; information 
transmission services via all means of communication and telecommunication designed for public information; computer 
communication services for the retrieval of information from databases; transmission of information in audiovisual, video 
and multimedia sectors; transmission of information contained in data banks; computer-aided transmission of images 
and messages; rental of computer, remote computing and data communication apparatus and instruments for message 
transmission; transmission of information provided in the context of exclusive offers for clients benefiting from a 
program of specific services; message consultation services by means of data transmission on specific and/or mobile 
terminals and networks; rental of access time to a database server center; communication services for the supervision of 
telecommunications networks and multimedia networks; sending and reception of data, signals and information 
processed by computers or by telecommunication apparatus and instruments; data transmission services; providing 
access to Internet databases for downloading of data; communication services for downloading digital data; provision of 
access to databases; communication services of application service providers, namely the downloading of computer 
applications, downloading applications for mobile phones and tablet computers, downloading of computer software; 
providing access to data or documents stored electronically in central files for remote consultation; rental of access time 
to global computer networks.

Cl.41;Teaching and training, education and general entertainment services; cultural activities; services for public 
entertainment; correspondence courses; editing of texts, illustrations, books, reviews, newspapers, periodicals, 
magazines, publications of all sorts and in all forms, including electronic and digital publications; initial and advanced 
teaching and education in all general subjects; seminars, courses and classes; organization of conferences, forums, 
congresses and colloquiums; publication of books; organization of competitions, games and professional or amateur 
sporting events; editing and publishing services for all sound and/or visual recording media, reproduction of sound 
and/or images, as well as multimedia carriers (interactive discs, digital-audio CD-ROMs), editing of multimedia programs 
for interactive or other use; lending of books and other publications; franchising services, namely basic staff training.

Cl.42;Scientific and technological services as well as related research and design services; analysis and industrial 
research services; design and development of computers and software; computer programming services; professional 
consulting unrelated to the business, namely professional IT consulting; information technology [IT] consultancy 
enabling improved customer service by managing internet tools; technical assistance in the field of IT; consultancy 
relating to telecommunications technology; consulting and technical advice in the field of IT enabling improved customer 
service; services for IT research and breakdown diagnosis; support services in the case of computer breakdown; IT 
information; creation (design) and update of computer programmes and software enabling improved customer 
relationships; IT technical assistance by telephone, network and any transmission medium; website hosting; computer 
rental; technical research; software maintenance services; graphical art designs services, namely creation (design) of 
virtual and interactive images; programming for electronic devices, electronic apparatus and instruments, computers, 
remote data, telecomputing and telematics systems, multimedia equipment; programming multimedia equipment; 
development of computer systems in the field of market studies, direct telemarketing and geomarketing targeting studies; 
data conversion of electronic information, namely geocoding of addresses; quality control consultancy for improving 
client satisfaction; design and development of computer tools and software enabling client satisfaction; creation 
(conception) and hosting of databases; creation (design) of sites on global IT networks; software rental; rental of 
operating systems for multimedia products; computer systems analysis services, social networks analysis services to 
assess and improve client satisfaction; hosting computer application software in the field of knowledge management for 
creating searchable databases of information and data.
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4052341    16/10/2018
[International Registration No. : 1441959]
WeTTrust Co., Ltd.

(GEUMGOK-DONG, KOLON THEPRAU APT) 401, 27 JEONGJAIL-RO, BUNDANG-GU, SEONGNAM-SI GYEONGGI-DO 
Republic of Korea

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; cotton wool for cosmetic purposes; detergents other than for use in manufacturing operations and for 
medical purposes; cleaning preparations; beauty soap; shampoos; hand cleaners; facial washes; dentifrices; douching 
preparations for personal sanitary or deodorant purposes [toiletries].

Cl.10;Medical apparatus and instruments other than for dental purposes; vaginal syringes; urethral syringes; uterine 
syringes; syringes for injections; irrigators for medical use; contraceptive diaphragms; vaginal irrigators for medical use; 
inhalers; receptacles for applying medicines.
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Priority claimed from 24/04/2018; Application No. : 017891315 ;European Union 

4052976    25/07/2018
[International Registration No. : 1443225]
GNT Group B.V.

Industrieweg 26 NL-5731 HR Mierlo Netherlands

Proposed to be Used
IR DIVISION
Cl.1;Biological preparations (not for medical or veterinary use); anthocyane, betanin, carotinoids, curcumin, saflor, 
chlorophyll, organic fibres.

Cl.2;Colorants for use in the manufacture of beverages and food and pet food; natural colorants from fruits and plants 
for the manufacture of beverages and food and pet food; colouring foods.

Cl.3;Essential oils and aromatic extracts, food flavourings [essential oils].

Cl.5;Biological preparations for medical purposes; dietary supplements; dietetic food preparations adapted for medical 
use; dietetic substances adapted for medical use; dietary fiber.

Cl.29;Vegetable concentrates and extracts for culinary purposes; vegetables, processed; fruits, processed; spirulina, 
processed; radish, processed; elderberries, processed; chokeberries, processed; pumpkins, processed; hibiscus, 
processed.

Cl.30;Aromatic preparations for food; essences for foodstuffs, except etheric essences and essential oils; extracts for 
use as food flavourings, other than essential oils; extracts, other than essential oils, for flavouring beverages; extracts, 
other than essential oils, for flavouring foodstuffs; fruit and vegetable extracts, other than essential oils, for use as 
flavourings in the food industry.

Cl.31;Raw and unprocessed agricultural, horticultural products; natural plants, bulbs, seedlings and seeds for planting; 
agricultural products; animal foodstuffs; berries, fresh; beverages for animals; by-products of the processing of cereals, 
for animal consumption; fresh fruits and vegetables, fresh herbs; raw vegetables, unprocessed; raw fruits, unprocessed.

Cl.32;Fruit concentrates and purées used for making beverages; non-alcoholic vegetable concentrates and purées 
used for making beverages; non-alcoholic fruit and vegetable extracts for use in the manufacture of beverages and food 
and pet food.

Cl.42;Biotechnological research, biological research, food research, industrial process research, certification [quality 
control], testing services for the certification of quality or standards.
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4052998    03/07/2018
[International Registration No. : 1442726]
Ping An Insurance (Group) Company of China, Ltd.

15-18F, Galaxy Center, Fuhua Road, Futian District, Shenzhen Guangdong China

Proposed to be Used
IR DIVISION
Cl.9;Computer programmes [programs], recorded; computer software applications, downloadable; electronic 
publications, downloadable; electronic notice boards; network communication equipment; portable media players; self-
motion advertising machine; computer peripheral devices; computer programs [downloadable software]; global 
positioning system [GPS] apparatus.

Cl.35;Advertising; accounting; economic forecasting; personnel management consultancy; relocation for commercial 
establishments; business management assistance; business management and organization consultancy; business 
appraisals; price comparison services; business auditing; marketing research; procurement services for others 
[purchasing goods and services for other businesses]; commercial information and advice for consumers [consumer 
advice shop]; sponsorship search; brand evaluation services.

Cl.36;Banking; issuance of securities; debt collection agency services; agencies for brokerage of securities; capital 
investments; organization of collections; insurance services; insurance brokerage; insurance consultancy; rental of real 
estate; real estate management; surety services; lending against security; instalment loans; public fund raising; marine 
insurance services; fire insurance underwriting; investment of funds; health insurance services; loans [financing]; 
financing services; financial management; financial evaluation [insurance, banking, real estate]; brokerage; charitable 
fund raising; brokerage of futures; life insurance services; real estate services relating to the sale, purchase and leasing 
of real estate; accident insurance services; trusteeship; issuance of credit cards; art appraisal.

Cl.38;Television broadcasting, electronic bulletin board services [telecommunications services]; electronic mailing 
services; computer aided transmission of messages and images; message sending; rental of information transfer 
equipment; computer aided telecommunications consultation; teleconferencing service.

Cl.41;Lending libraries; zoological garden services; production of radio and television programmes; health club 
services; educational services; operating lotteries; vocational guidance [education or training advice]; practical training 
[demonstration]; publication of books; modelling for artists.

Cl.42;Cloud seeding; vehicle roadworthiness testing; weighing of goods for others; geological surveys; chemical 
analysis; conversion of computer programs and data, other than physical conversion; computer software design; 
maintenance of computer software; computer hardware consulting; meteorological information; biological research; 
creating and maintaining web sites for others; hosting computer sites [web sites]; authenticating works of art; quality 
control services for certification purposes.

Cl.44;Health care; beauty salon services; sauna services; rental of sanitation facilities; optician's services; medical 
assistance; medical clinic services; pharmacy advice; hospital services; dietary and nutritional guidance; telemedicine 
services.

Cl.45;Security consultancy; missing person investigations; escorting in society [chaperoning], clothing rental; on-line 
social networking services; dating services; legal research; alternative dispute resolution services; intellectual property 
consultancy; litigation services.
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Priority claimed from 17/04/2018; Application No. : UK00003304502 ;United Kingdom 

4053022    01/05/2018
[International Registration No. : 1442379]
Vodafone Group PLC

Vodafone House, The Connection Newbury, Berkshire RG14 2FN United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
[supervision], life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; telecommunications, telephonic and communications apparatus and instruments; radio telephones, 
mobile and fixed telephones; mobile phones; portable telecommunications apparatus; smartphones; cases for 
telephones; headsets for telephones; handheld, mobile and tablet computers; wearable electronic telecommunication and 
computing devices; data communication apparatus and instruments; digital voice signal processors; computer 
networking and data communications equipment; mobile data communication apparatus; data processing systems; 
electronic databases; digital telephone platforms and software; computer hardware for telecommunications; 
telecommunication networks; modems; network routers; broadband data interconnecting computer installations; 
decoders; set-top box apparatus including apparatus having an interactive viewing guide and/or a recorder for recording 
television and audio programmes; electrical and electronic apparatus for use in the reception of satellite, terrestrial or 
cable broadcasts; apparatus and instruments for the processing, transmission, storage, logging, reception and retrieval 
of data being in the form of encoded data, text, audio, graphic images or video or a combination of these formats; 
wireless handheld telecommunications units and devices; remote controls for electric and electronic devices; personal 
digital assistants; electronic sensors including pedometers, altimeters and weighing scales; barcode and quick response 
code readers and scanners; audio and video recordings; media for storing information, data, images and sound; digital 
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media content (downloadable), including films, television programmes, radio programmes, videos, images, music, text, 
data, images, graphics and ringtones, provided from a computer database, the Internet or other electronic network; 
satellite receiving and transmission apparatus and instruments; computer and video game software; downloadable 
games; electronic publications (downloadable) provided on-line from computer databases, the Internet or other electronic 
networks; machine readable data carriers; downloadable digital audio, video and data provided from a computer 
database, or the Internet or other electronic network; battery chargers for use with telecommunications apparatus; 
batteries; battery back-up power supply; peripheral equipment for televisions and computers; computers including laptop 
and notebook computers; electronic personal organisers; electronic and satellite navigational and positioning apparatus 
and instruments including global positioning systems; desk or car mounted units incorporating a loud speaker which 
permits hands-free use of a telephone handset; in-car telephone handset cradles; teaching apparatus and instruments; 
metering apparatus; smart meters; blank and pre-recorded magnetic cards; cards containing microprocessors; telephone 
cards; encoded credit, debit and payment cards; encoded telephone credit cards; encoded cards; computer software, 
including computer software supplied from a computer database, the Internet or other electronic network; data 
communications software; application software, including application software for mobile devices; downloadable 
computer software applications; computer software for wireless data communication; computer software and application 
software for the synchronization, transmission and sharing of voice, data, calendar and content between one or more 
electronic devices, and for purchasing applications via handheld electronic devices for secure, encrypted purchases; 
operating system software; computer software for the streaming transmission and encryption and storage, of audio, 
video, graphics, text and data on and over communication networks; computer software to enable peer-to-peer 
networking and file sharing; search engine software; computer software for conducting and co-ordinating 
communications among computer users sharing information and audio data via electronic communications networks; 
software for interactive televisions; image and video editing software including software applications for use on mobile 
devices; software for the identification of persons; software for access control, video control and detecting the presence 
of persons; software for computer security, including antivirus, firewalls, antispam, anti-spyware, web filtering; intrusion 
detection software; virtual private network software; computer software for receiving, processing, transmitting and 
displaying information relating to fitness, body fat, body mass index, sleep patterns, locations, attitude, weather and 
temperature; computer software for managing information regarding tracking, compliance and motivation with a health 
and fitness program; anti-theft devices not for vehicles; anti-collision sensors for vehicles; devices and apparatus for 
locating movable property; apparatus for sending and receiving information from movable property; devices and 
apparatus for remote control of electrical apparatus and household appliances; alarm devices and installations; satellite 
location and navigation systems; computer systems for the downloading and updating of computer software to and from 
vehicles; electronic and biometric apparatus and installations for access control; scanning apparatus for identifying 
persons; closed circuit television systems; cameras, television cameras and video recorders for closed-circuit television; 
optical and photographic apparatus; electronic speedometers; electronic odometers; electronic tachometers; speed 
checking apparatus for vehicles; kilometre recorders for vehicles; electric or electronic sensors for vehicles; electronic 
sensors; sirens; electric locks for vehicles; remote control apparatus; electronic keys for vehicles; electronic keyless 
remote control vehicle access devices; remote control starters for vehicles; remote control systems for the automatic 
operating of the locksof vehicle doors, boot, bonnet and roof; communication apparatus integrated into motorcycle 
helmets; GPS apparatus; GPS apparatus for vehicles for determining or signalling vehicle location, locations of site, 
travel routes, time, traffic conditions, presence of emergency vehicles and hazard conditions; systems for communication 
networks between vehicles and road infrastructures; road marking detection devices; vehicle teleguidance systems and 
instruments; blind spot and lane changing assistance monitoring systems; vehicle on-board computers; on-board 
electric, electronic or optical equipment for vehicles, including land vehicles; malfunction diagnostic apparatus and 
remote-controlleddiagnostic systems for vehicles; systems for the downloading and updating of computer software to 
and from vehicles; electronic devices to detect and/or exchange data between a vehicle and a remote unit for security 
purposes; parking aids, in the nature of obstacle detection sensors; parking assistance, namely, blind spot detection 
sensors; pre-collision detection and collision avoidance systems, namely on-board computers; in vehicle touch screen 
computer systems; devices for remote location of vehicles; smart watchbands that communicate data to smartphones; 
downloadable software for promotional and demonstration purposes, for customised display screens on 
telecommunications apparatus; sim cards; telematics apparatus; telematics software; haptic sensors, equipment and 
apparatus; software for use with haptic sensors, equipment and apparatus; virtual reality software and hardware; 
augmented reality software and hardware; computer hardware modules for use with the Internet of Things [IoT]; computer 
hardware modules for use in electronic devices using the Internet of Things [IoT]; software for use in implementing the 
Internet of Things [IoT]; computer software and application software for connecting, operating, and managing networked 
devices, appliances, machinery and systems in the Internet of Things (IoT); application software, including application 
software for mobile devices; downloadable computer software applications; communications software; computer 
software and application software for secure, encrypted purchases; operating system software; computer software for the 
streaming transmission and encryption and storage, of audio, video, graphics, text and data on and over communication 
networks; computer software to enable peer-to-peer networking and file sharing; search engine software; software for the 
identification of persons; software for access control, video control and detecting the presence of persons; software for 
computer security, including antivirus, firewalls, antispam, anti-spyware, web filtering and intrusion detection software; 
virtual private network software; systems for the downloading and updating of computer software to and from electronic 
apparatus; customer support and customer service computer software and application software; voice command and 
recognition software, speech to text conversion software, and voice-enabled software applications; messaging software; 
personal assistant software; computer software for personal information management; computer software for use to 
connect and control internet of things (IoT) electronic devices; chatbot computer software and application software; 
computer software and application software in the field of artificial intelligence (AI); artificially intelligent chatbot 
computer software and application software for providing customer support and customer services; customer service 
chat robot software; humanoid robots with artificial intelligence; electronic apparatus incorporating artificial intelligence; 
electronic controllers; electronic controllers to impart sensory feedback, namely, sounds and vibrations that are 
perceptible to the user; motion sensitive interactive video game remote control units; interactive video game remote 
control units; computer software for use in connection with the transmission of voice and data; computer software, and 
peripherals for personalized, interactive television (TV) programming and for use in displaying and manipulating visual 
media, graphic images, text, photographs, illustrations, digital animation, video clips, film footage and audio data, and for 
social networking; wireless controllers to monitor and control the functioning of other electronic devices; touchscreens; 
parental control software; communication network apparatus; e-commerce software; watches that communicate data to 
smartphones; watches incorporating a telecommunication function; safety devices for vehicles, namely, parts and fittings 
for vehicles for use as part of collision avoidance safety systems; devices for remote location of vehicles; devices for 
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vehicle steering including automatic steering; collision avoidance safety systems for vehicles.

Cl.35;Advertising, marketing and promotion services; retail services connected with telephones, mobile telephones, 
smartphones, mobile digital devices, telecommunication apparatus, computer software, computers and electronic 
communication networks and accessories for such goods, set-top boxes and modems, telecommunication apparatus, 
devices and accessories; the bringing together, for the benefit of others, of a variety of telecommunications and computer 
services, enabling customers to conveniently view and purchase those services; telephone answering and message 
handling services; provision of space on websites for advertising goods and services; the bringing together, for the 
benefit of others, of a variety of communications and telecommunications apparatus, instruments and software, enabling 
customers to conveniently view and purchase those goods, including such services provided on-line from a computer 
database, the Internet or other electronic network; the bringing together, for the benefit of others, of a variety of services 
in the field of entertainment, fashion, lifestyle, music, sports, news, current affairs, business, finance, trade, technology, 
science, nature, industry, transport, art, history, travel and culture, games and gaming, film and navigation enabling users 
to conveniently view and acquire those services; the bringing together, for the benefit of others, of a variety of 
downloadable digital media content, including software, software applications, films, television programmes, radio 
programmes, videos, music, text, data, images, graphics and ringtones, enabling customers to conveniently view and 
purchase those goods; the bringing together for the benefit of others of a variety of services providers, namely providers 
of digital media content including software, software applications, films, television programmes, radio programmes, 
videos, music, text, data, images, graphics and ringtones via the Internet or telecommunications network or via a 
streaming service, enabling customers to conveniently view and purchase those services; provision of commercial 
information and advice to the prospective purchasers of commodities and goods; administration of loyalty programmes 
involving discounts or incentives; loyalty card services; organisation, operation and supervision of sales and promotional 
incentive schemes; provision of commercial information and advice on the supply and promotion of products and 
selection and display of goods; compilation and systemisation of information into computer databases and online 
searchable databases; retrieval services; compilation of directories, including business and commercial directories, for 
publication on computer databases, the Internet or other electronic networks; searching, browsing and retrieving 
information, sites and other resources available on global computer networks for others; organizing content of 
information provided over a global computer network according to user preference; arranging and conducting of 
exhibitions for business purposes; database and data processing services; data management services; collection of data; 
business data analysis; business promotion, research, management, administration, assistance and information services; 
business strategy and planning services; economic forecasting, marketing, market research, market analysis and survey 
services; publication of publicity texts; compilation of statistical information; provision of trade information; 
dissemination of advertising matters for others via wireless network, telecommunication apparatus or devices or a global 
computer network; advertising services provided by television and radio and via electronic media; telephone answering 
and message handling services; provision of information and advice on the supply and promotion of products and 
selection and display of goods; customer club services, for commercial, promotional and/or advertising purposes; 
subscriptions (arranging -) to telecommunication services for others; subscriptions (arranging -) to a telematics, 
telephone or computer service [Internet]; subscription to a television channel; auctioning via telecommunications 
networks; electronic commerce services, namely, providing information about products via telecommunication networks 
for advertising and sales products; publicity and sales promotion relating to goods and services, offered and ordered by 
telecommunications; business promotion services provided by telephone; organisation for a third party of telephone 
welcoming services and of telephone receptionist services; commercial information services provided by access to a 
computer database; provision of business directory services; arranging of subscriptions to online music streaming 
services; administration of a discount programme for enabling participants to obtain discounts on goods and services 
through use of a discount membership card.

Cl.38;Telecommunications; mobile and fixed telecommunication and telephone, satellite telecommunication, cellular 
telecommunication, radio and cellular telephone, radio facsimile, radio paging and radio communication services; voice 
transmission services; voice messaging and voicemail services; electronic mail services for data and voice; hire, leasing 
and rental of telecommunications, radio, radio telephone and radio facsimile apparatus; rental of telecommunication 
facilities; leasing of telephone circuits; communication of data by radio, telecommunications and by satellite; 
transmission and receiving by radio; communications services by satellite, television and/or radio; transmission and 
reception of voice communication services; voice over IP services; communication telecommunication services via a 
global computer network or the Internet; telephone and mobile telephone message collection and transmission; delivery 
and reception of sound data and images; telephone communication services provided for hotlines and call centres; 
automatic telephone call screening services; personal numbering services; loan of replacement telecommunications 
apparatus in the case of breakdown, loss or theft; provision of Internet services, namely Internet access services; Internet 
service provider (ISP) services; telecommunication of information (including web pages), computer programmes and any 
other data; electronic mail services; provision of broadband services; wireless communication services; wireless 
telephony; digital network telecommunications services; telecommunication services provided via Internet portal; 
automated telephone voice message services; provision of location based telecommunications services for 
telecommunications apparatus; provision of wireless application protocol services including those utilising a secure 
communications channel; provision of information about telecommunication, namely, relating to or identifying telephone 
and telecommunications apparatus and instruments; telecommunications routing and junction services; data interchange 
services; transfer of data by telecommunications; data streaming; streaming of digital media content, including films, 
television programmes, radio programmes, videos, music, text, data, images, graphics and ringtones, via the Internet or a 
telecommunications network; delivery of digital media content, including films, television programmes, radio 
programmes, videos, music, text, data, images, graphics and ringtones, via the Internet or a telecommunications network; 
data transmission services; broadcasting services; data broadcasting services; broadcast or transmission of radio or 
television programmes; transmission of digital audio, video and multimedia content by telecommunications; electronic 
transmission of audio and video files via computer and other electronic communications networks; transmission of news 
and current affairs information; delivery of digital music by telecommunications; delivery of digital music by 
telecommunications; providing access to social networking websites; video text services, videotex services, telex 
services, video communication services, interactive video text services; messaging services, namely, sending, receiving 
and forwarding messages in the form of text, audio, graphic images or video or a combination of these formats; unified 
messaging services; voicemail services; providing data network services; video conferencing services; video telephone 
services; providing telecommunications connections to the Internet or databases; computer aided transmission of 
messages, data and images; computer communication services; provision and operation of electronic conferencing; 
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providing and leasing access time to computer databases, computer bulletin boards, computer networks, interactive 
computer communications networks, electronic publications in various fields, merchandising and service catalogues and 
information and computerised research and reference materials; providing access to educational content, websites and 
portals; communication services for the remote control of electronic devices; communications networks for systems of 
smart metering; communication services for the delivery of emergency messages and calls; electronic transmission of 
data and documents via computer terminals and electronic devices; signal transmission for electronic commerce via 
telecommunications systems and data communication systems; providing access to electronic communications 
networks and electronic databases; provision of communication facilities for the interchange of digital data; 
communication of data by means of telecommunications; transmission of data, including by audio-visual apparatus; 
transmission of sound, picture, video and data signals; providing access to databases; data bank network 
interconnection services; electronic data exchange services; email data services; data broadcasting and communications 
services; providing third party users with access to telecommunication infrastructure; provision of information relating to 
telecommunications, providing electronic telecommunications connections; telecommunication gateway services; 
interactive telecommunications services; telecommunication network services; telecommunications consultancy 
services; telecommunications services for aircraft passengers; provision of access to electronic payment services 
including electronic fund transfer services and on-line transaction facilities; providing telecommunications connections 
and networks for use with the Internet of Things [IoT]; providing access to e-commerce platforms on the Internet; Internet 
café services, namely providing telecommunications connections to the Internet in a cafe environment.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; education and training including 
such services provided on-line from a computer, the Internet or other electronic network; providing on-line computer 
games; radio and television entertainment services including those provided on-line from a computer, the Internet or 
other electronic network; sporting and cultural activities; providing on-line electronic publications; publication of 
electronic books and journals on-line; arranging and conducting of conferences, seminars, symposia, tutorials and 
workshops; interactive and distance learning courses and sessions provided on-line via a telecommunications link or 
computer network or provided by others means; electronic library services for the supply of electronic information 
(including archive information) in the form of text, audio and/or video information; providing digital content including 
music, films and games from a computer database, the Internet or other electronic network, all for entertainment or 
educational purposes; providing online searchable databases and publication of on-line directories for obtaining data in 
the fields of music, video, film, books, television, games and sports; production of media content for entertainment and 
educational purposes; publication and dissemination of user-generated digital media content for entertainment and 
educational purposes; publication of blogs and vlogs; entertainment services provided on-line from a computer database 
or the Internet; educational information provided on-line form a computer database or the Internet; entertainment services 
provided by telephone; arranging and conducting of competitions provided by telephone; providing sports information by 
telephone; library services provided by means of a computerised database; electronic games services provided by mean 
of the Internet; providing digital music from the Internet; publication of material which can be accessed from databases or 
from the Internet; providing non-downloadable publications from the Internet which may be browsed; electronic 
publishing; providing interactive multi-player games via communications networks including the Internet; arranging and 
conducting of exhibitions for entertainment purposes; providing films and television programmes, not downloadable, via 
video-on-demand services; providing on-line music and audio books, not downloadable; providing information, reviews 
and personalized recommendations in the field of entertainment.
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Priority claimed from 16/03/2018; Application No. : 2018-031761 ;Japan 

4053024    12/09/2018
[International Registration No. : 1442857]
everton inc.

7F NIKI Building, 2-3-25 shiba, Minato-ku Tokyo 105-0014 Japan

Proposed to be Used
IR DIVISION
Cl.6;Containers of metal [storage, transport].

Cl.10;Teething rings; supportive bandages; ice bags; nursing appliances; vacuum bottles for nursing; esthetic 
massage apparatus for commercial use; medical apparatus and instruments; electric massage apparatus for household 
purposes; gloves for medical purposes; urinals; bed pans; ear picks.

Cl.11;Cooking apparatus; machines for frying food; refrigerating containers; freezer refrigerator; refrigerator; a 
refrigerator room; walk-in type freezer; refrigerating or freezing showcases; water conditioner; commercial water 
activator; household use water activator; industrial water activator; industrial water treatment equipment; electromagnetic 
device for water treatment; water activator; water quality conversion device.

Cl.20;Containers, not of metal [storage, transport].
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Priority claimed from 24/05/2018; Application No. : 017906461 ;European Union 

4053027    25/10/2018
[International Registration No. : 1442411]
MH medical hemp GmbH

Wilhelm-Kabus-Straße 74 10829 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.3;Ethereal oils; cosmetics; dentifrices.

Cl.5;Pharmaceuticals; nutritional supplements; medical preparations; veterinary preparations; dietetic preparations 
adapted for medical use; dietetic substances adapted for veterinary use.

Cl.30;Flour.
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4053035    22/06/2018
[International Registration No. : 1442717]
Arif Hashim Ali-Shah

Springwood House, Brighton Road Godalming, Surrey GU7 1NS United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer games software; DVDs; compact discs; pre-recorded media; memory cards; electronic publications 
(downloadable); virtual reality headsets.

Cl.28;Toys, games and playthings; chess games; hand held electronic games; aracade games; computer and video 
games apparatus and instruments.

Cl.41;Entertainment; provision of non-downloadable electronic publications; organisation of competitions; education 
and instruction; organisation of seminars and conferences; production of videos, TV programmes and films; services for 
setting and monitoring rules and standards for the game of chess including four dimensional chess; provision of non-
downloadable videos, films, and TV programmes.
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4053036    04/06/2018
[International Registration No. : 1442388]
Forrester Research, Inc.

60 Acorn Park Drive Cambridge MA 02140 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software; mobile software applications.

Cl.16;Printed business and corporate reports, namely, printed reports in the fields of information and business 
technology, marketing and business strategy, consumer behavior, outsourcing, and technology product management and 
distribution.

Cl.35;Preparing business and corporate reports in the fields of information and business technology business matters, 
marketing and business strategy, consumer behavior, outsourcing, and technology product management and 
distribution; arranging and conducting business conferences in the fields of information and business technology, 
marketing and business strategy, consumer behavior, outsourcing, and technology product management and 
distribution, rendered live via interactive audio and web-based teleconferencing technology; consulting services in the 
fields of marketing and business strategy, consumer behavior, outsourcing, and technology product management and 
distribution; providing strategic business consulting services; providing a community website featuring information in 
the fields of marketing and business strategy, consumer behavior, outsourcing, and technology product management and 
distribution (terms considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); 
providing an online commercial information directory on the Internet featuring business and technology experts and 
analysts; providing an online directory information service featuring information regarding business and technology 
experts and analysts; arranging and conducting business conferences in the fields of information and business 
technology, marketing and business strategy, consumer behavior, outsourcing, and technology product management and 
distribution; business networking services, namely, organizing peer networks for business, marketing and information 
technology professionals.

Cl.41;Arranging and conducting educational conferences in the fields of information and business technology, 
marketing and business strategy, consumer behavior, outsourcing, and technology product management and 
distribution, rendered live via interactive audio and web-based teleconferencing technology; on-line journals, namely, 
blogs featuring discussions in the fields of information and business technology, marketing and business strategy, 
consumer behavior, outsourcing, and technology product management and distribution; arranging and conducting 
educational conferences in the fields of information and business technology, marketing and business strategy, 
consumer behavior, outsourcing, and technology product management and distribution.

Cl.42;Consulting services in the field of information technology and technology consultation in the field of business 
management software; hosting an on-line community web site featuring discussions in the fields of information and 
business technology, marketing and business strategy, consumer behavior, outsourcing, and technology product 
management and distribution; providing a community website featuring information in the fields of information 
technology and business computer software technology (terms considered too vague by the International Bureau - rule 13
(2) (b) of the Common Regulations); scientific research and consultation, namely, providing industrial analysis and 
research related to technology change.
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Priority claimed from 09/04/2018; Application No. : 715700 ;Switzerland 

4053135    04/10/2018
[International Registration No. : 1442915]
GRAFF DIAMONDS LIMITED

29 Albemarle Street W1S 4JA Londres United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Non-medicated cosmetics and toiletry preparations; non-medicated dentifrices; perfumery, essential oils; 
perfumes, eau de parfum, toilet water, eau de Cologne, scented water, shampoos, cosmetic preparations for baths, 
cosmetic preparations for skin care, body deodorants, cleansing milk for toilet purposes, lotions for cosmetic purposes, 
soap, cakes of toilet soap, air fragrancing preparations, home fragrances.

Cl.4;Candles, perfumed candles.
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Priority claimed from 05/03/2018; Application No. : 017868404 ;European Union 

4053174    26/07/2018
[International Registration No. : 1443034]
SCHLEGEL ACQUISITION HOLDINGS LIMITED

29 Queen Anne's Gate London SW1H 9BU United Kingdom

Proposed to be Used
IR DIVISION
Cl.6;Construction materials of metal; locking mechanisms; grills of metal for safety purposes, gates of metal, window 
guards of metal, door guards of metal and handles; bolts of metal; metal hardware; hardware of metal for windows and 
doors, including handles, locks, locking mechanisms, window fasteners of metal; door, window and furniture fittings of 
metal; internal and external door handles, knobs for doors and windows, squares of metal for making metal door frames, 
hook bolts for joining metal sections to make door and window frames, joining brackets and dustproof sealing plugs for 
doors and windows, pulleys for sliding doors and windows.

Cl.17;Unprocessed and semi-processed rubber, guttapercha, gum, asbestos, mica and substitutes for all these 
materials; plastic materials and semi-processed resins for use in manufacture; packing, stopping and insulating 
materials; flexible pipes, not of metal; door and window seals, draught excluders and weather excluders; foam seals; 
foam seals including plastics or metal reinforcements; seals; extruded seals; combination seals; weatherproof seals; 
edge protectors; window and door channelling; sealing rubbers and protective mouldings; all made wholly or 
predominantly of rubber or of plastics; plastics materials in the form of sheeting for use as sealings or linings; draught 
excluder strips; semi-finished plastic for the manufacture of finished products; weatherstripping insulating from cold, 
heat, moisture and outside air; gutta-percha, rubber, packing, stopping and insulating materials.

Cl.19;Building materials, natural and artificial stone, cement, lime, lime mortar, plaster and gravel, pipes of earthenware 
or of cement, asphalt, pitch and bitumen, mobile homes, monuments of stone, chimneys, doors and windows (non-
metallic) and parts and fittings therefor.
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Priority claimed from 28/03/2018; Application No. : 017880459 ;European Union 

4053197    14/09/2018
[International Registration No. : 1442775]
KUKA Aktiengesellschaft

Zugspitzstr. 140 86165 Augsburg Germany

Proposed to be Used
IR DIVISION
Cl.7;Robots; robots for use in service and hospitality industry and for assistance; robotic handling apparatus; mobile 
robotic platforms; mobile robots for industrial use; mobile robots for use in service and hospitality industry and for 
assistance.

Cl.12;Electric mobile platform trolleys; electric transport trolleys; electric vehicles; robotic vehicles, especially 
autonomous robotic vehicles.
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Priority claimed from 10/07/2018; Application No. : 4468036 ;France 

4053219    27/08/2018
[International Registration No. : 1442896]
ROQUETTE FRERES

1 rue de la Haute Loge F-62136 Lestrem France

Proposed to be Used
IR DIVISION
Cl.41;Educational services; educational services relating to food, nutrition and health; information regarding education 
in connection with food, nutrition and health; consulting regarding education, in connection with food, nutrition and 
health.

Cl.42;Technical advice relating to research services in the field of food and food supplements; scientific research in the 
fields of medicine, health and pharmacology; industrial research in the fields of medicine, health and pharmacology; 
consultancy and provision of information in the fields of medicine, health and pharmacology.

Cl.44;Preparation of reports relating to health issues; health care in the form of health maintenance organizations; 
information services relating to health care; provision of information in the fields of health and well-being; provision of 
information relating to dietary and nutritional guidance; nutritional and dietary consultancy; nutrition counseling.
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Priority claimed from 27/02/2018; Application No. : 017865530 ;European Union 

4053221    27/08/2018
[International Registration No. : 1443064]
BNP PARIBAS SECURITIES SERVICES SCA

Grands Moulins de Pantin – 9 rue du Débarcadèrè F-93500 Pantin France

Proposed to be Used
IR DIVISION
Cl.9;Computer programs connected with stock exchange and financial services; data processing programs.

Cl.16;Printed matter, printed publications.

Cl.35;Collection and systematization, compilation and analysis of business data and information stored in computer 
databases; compiling data for others in computer databases in connection with stock exchange and financial services.

Cl.36;Financial affairs, in particular stock exchange and electronic stock exchange services; banking, clearing house, 
stock exchange and/or financial brokerage services; stock exchange price quotations; providing information relating to 
indices in connection with securities and options and future contracts; information services relating to finance and the 
stock exchange provided on-line from computer databases or the Internet; carbon trading services; trading of carbon 
and/or other emission reduction, emission allowance and/or emission offset credits, in the nature of buying and selling of 
carbon and/or other emission reduction, emission allowance and/or emission offset credits over the Internet, for others; 
brokerage of carbon and/or other emission reduction, emission allowance and/or emission offset credits, in the nature of 
buying and selling of carbon and/or other emission reduction, emission allowance and/or emission offset credits over the 
Internet, for others; providing consultancy, advisory and information services, including online in relation to all of the 
aforementioned.

Cl.38;Telecommunication services, namely transmission and reception of data and information by electronic means; 
providing access to computer databases and global computer networks.

Cl.42;Computer programming and the updating of computer programs; leasing/rental of computer database software.
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Priority claimed from 14/09/2017; Application No. : 4/2017/014830 ;Philipines 

4053427    27/09/2017
[International Registration No. : 1443209]
Eugenio S. Ynion, Jr.

888 Yngen Building, Sabak St. corner Magsaysay Road, Brgy. San Antonio San Pedro City 4023 Laguna Philippines

Proposed to be Used
IR DIVISION
Cl.9;Computer software development tools; computer software for real time-online freight management; computer 
software for use as an application programming interface (API); application programming interface for computer software 
which facilitates online services for allowing data retrieval, upload, download, access and management; computer 
application or messaging software for mobile devices, namely software that allows, provides, facilitates communication 
among stakeholders such as shipper direct to broker, trucker, warehouse owners, carrier booking, insurance and other 
related service providers; computer software for use for real-time reporting and data analytics; computer software for 
facilitating payments and online transactions; computer software which provides integrated and central storage of 
transactions among stakeholders in the import and export process; apparatus for recording, transmission or 
reproduction of sound or images; scientific, nautical, surveying, photographic, cinematographic, optical, weighing, 
measuring, signalling, checking, supervision, life-saving and teaching apparatus and instruments.

Cl.35;Business services, namely information management services in the field of freight pick-up, transportation, 
storage and delivery; preparing shipping documents and invoices; advisory services and consulting services on 
scheduling of pick-up, preparing and filing of customer claims, setting up accounts, billing and payment processes and 
assisting in technical development and support systems in the fields of freight pick-up, transportation, storage and 
delivery; online advertising services for others, namely providing advertising space on internet web sites; providing 
online business information directory on the internet.

Cl.38;Telecommunication services, namely routing calls, SMS messages; electronic transmission of data, messages 
and information; providing an online, interactive board for the transmission of messages among computer users 
concerning the status of a shipment via a global communications network.

Cl.39;Providing a website featuring information in shipping, delivery, distribution and storage of goods; freight 
transportation by means of truck, train, and air; goods ware-housing; rental of storage containers; expedited shipping 
services; transport brokerage; shipping logistics; shipment tracking over computer networks, intranets and internets-
analogue to tracking and tracing of shipments, tracking of transport vehicles by computer.

Cl.42;Providing online non-downloadable Internet based software applications for providing technical systems 
development and support services in the field of shipping and global logistics; providing a secure web-based service 
enabling individuals and businesses to remotely set up accounts and upload information for delivery to customers re-
shipping capabilities and functionalities, shipping transactions, billing, bill payment and accounts, claims processing and 
scheduling and tracking; Development and implementation of software; distribution of software, namely, providing 
temporary use of non-downloadable computer software for tracking freight over computer networks, intranets and the 
internet, dispatching motorized vehicles to load and transport cargoes by truck, rail, air and ocean; providing temporary 
use of on-line non-downloadable software for tracking freight services and providing information to online non-
downloadable software as a service (SAAS) services featuring software for tracking freight services.

Cl.45;Software licensing.
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4053436    05/10/2018
[International Registration No. : 1443022]
LU THAI TEXTILE CO., LTD.

No. 11, Mingbo Road, High Tech Development Zone, Zibo City 255000 Shandong Province China

Proposed to be Used
IR DIVISION
Cl.24;Cloth; bath towels; non-woven textile fabrics; textile material; cotton fabrics; wall hangings of textile; bed 
blankets; towels of textile; quilt covers; bed linen.

Cl.25;Clothing; gloves [clothing]; children's clothing; girdles; down clothing; trousers; outerclothing; shirts; shoes; 
neckties.
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4053439    23/06/2018
[International Registration No. : 1443045]
Weinmann Emergency Medical Technology GmbH + Co. KG

Frohbösestraße 12 22525 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific apparatus, measuring, recording, evaluation and checking (supervision) instruments for research and 
diagnostics not for medical purposes including the associated software, and parts and fittings for all the aforesaid goods 
included in this class; programming and testing apparatus, telemetry and data transmission devices, including telephony 
apparatus, interface devices for medical apparatus and equipment, parts and fittings for the aforesaid goods, and fitted 
cases for the aforesaid goods; batteries (electric).

Cl.10;Medical apparatus and instruments, and parts therefor; surgical, medical, dental and veterinary instruments, 
apparatus and diagnostic apparatus, and parts therefor, in particular electromedical apparatus and equipment, namely 
internal and external defibrillators, cardioverters and cardiac pacemakers, electrodes, cardiological diagnostic apparatus, 
measuring and recording apparatus for electrocardiograms, heart signal monitoring apparatus, combination apparatus for
recording electrocardiograms for monitoring heart signals, and for defibrillation, combination apparatus for heart signal 
monitoring and defibrillation, resuscitation apparatus, patient monitoring apparatus, medical measuring and regulating 
apparatus, inhalation, oxygen, anaesthesia and breathing apparatus, and accessories for all the aforesaid goods, included
in this class; fitted containers for the aforesaid goods.

Cl.44;Medical services, in particular medical care and analysis in connection with patient treatment and medical 
consultancy on pharmaceutical and medicinal preparations.
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4053458    07/09/2018
[International Registration No. : 1442272]
Guangzhou Jinshi Information and Technology Co., Ltd.

Room D101, No. 288 Chigang West Road, Haizhu District, Guangzhou City Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.35;Sponsorship search; employment agency services; accounting; drug retail or wholesale services.

Cl.36;Insurance underwriting; instalment loans; debt collection agency services; financial analysis; financial services; 
financial management; financial evaluation [insurance, banking, real estate]; loans [financing]; financial information; 
providing financial information via a web site.

Cl.38;Television broadcasting; communications by computer terminals; computer aided transmission of messages and 
images; transmission of electronic mail; providing internet chatrooms; videoconferencing services; transmission of 
digital files; providing user access to global computer networks; message sending; providing telecommunications 
connections to a global computer network.
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